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3535982    19/09/2016
[International Registration No. : 1332673]
Kaiping Aqualem Bathroom Tech Limited
A/Building 2, No. 18, Xianghe Road, Shuikou Town, Kaiping City 529321 Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.11;Lamps; cooking utensils, electric; extractor hoods for kitchens; water supply installations; floor drains; taps 
[cocks, spigots] [faucets (Am.)] for pipes; toilets [water-closets]; wash-hand basins [parts of sanitary installations]; sinks; 
water purification installations.

Cl.20;Furniture; washstands [furniture]; sideboards; mirrors [looking glasses]; hooks, not of metal, for clothes rails; 
towel dispensers, fixed, not of metal; hinges, not of metal; brush mountings.

Cl.21;Towel rails and rings; toilet paper holders; soap holders; toilet utensils; kitchen utensils; household chinaware 
(including basins, bowls, plates, kettles, tableware, jars, jugs and pots); tea services [tableware]; cosmetic utensils; non-
electric carpet sweepers; brushes.
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3535996    21/12/2015
[International Registration No. : 1338199]
ISSLER THOMAS
IMPASSE DE L'OLIVIERE F-42410 VERIN France

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumes, essential oils, cosmetics, hair lotions.

Cl.7;Pumps (machines); washing machine; electric machines and apparatus for cleaning; golf club washing machine.

Cl.21;Hand-operated cleaning instruments; toilet utensils or cases; trash cans; hand-operated cleaning instruments.

Cl.28;Golf clubs.
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3536025    07/12/2016
[International Registration No. : 1338541]
ÖKOBIT GmbH
Jean-Monnet-Straße 12 54343 Föhren Germany

Proposed to be Used
IR DIVISION
Cl.11;Fermenters (fermenting containers) as the main component of systems generating biogas from biomass and bio-
waste.

Cl.41;Education and training in the field of energy production from biomass; education and training for the 
construction and operation of biogas plants.

Cl.42;Technical planning of biogas plants; provision of technical and scientific information for the operation of biogas 
plants and for the operation of related technical components; technical and scientific consulting for the operation of 
biogas plants and for the operation of related technical components; technological consultancy in the fields of energy 
production and use.
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3536040    08/06/2016
[International Registration No. : 1341208]
XIAMEN EUBON IMPORT AND EXPORT CO.,LTD.
Unit 261-3, Guangming Building West Tower, No. 415 Xiahe Road, Siming District, Xiamen 361012 City Fujian Province China

Proposed to be Used
IR DIVISION
Cl.18;Leatherboard; skins (animal - ); bas for campers (terms considered linguistically incorrect by the International 
Bureau - rule 13.2.b) of the Common Regulations); travelling trunks; pouch baby carriers; backpacks; school satchels; 
sport bag; umbrellas; alpenstocks.

Cl.25;Clothing; layettes; swimwear; waterproof clothing; shoes; hats; hosiery; gloves; neckties; strap (terms 
considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); cuff.

Cl.28;Games; toys; chess; games (balls for - ); body-training apparatus; physical exercises (terms considered too 
vague by the International Bureau - rule 13.2.b) of the Common Regulations); protecting, waist (terms considered too 
vague by the International Bureau - rule 13.2.b) of the Common Regulations); knee guards [sports articles]; skates (in-line 
roller - ).

5842



Trade Marks Journal No: 1802 ,   19/06/2017           Class 99 
 

Priority claimed from 20/05/2016; Application No. : 16.00295 ;Monaco 

3536061    11/07/2016
[International Registration No. : 1333186]
ROSSI Carlo Vittorio
31, avenue Princesse Grace MC-98000 MONACO Monaco

Proposed to be Used
IR DIVISION
Cl.35;Advertising, commercial business management, commercial administration, dissemination of advertising material
(leaflets, prospectuses, printed matter, samples), arranging newspaper subscriptions (for others), arranging subscriptions
to telecommunication services for others, computer file management, online advertising on a computer network, rental of 
advertising time on all means of communication, publication of advertising texts, rental of advertising space, 
dissemination of advertisements.

Cl.38;Telecommunications; telecommunication information; provision of access to a platform for hosting and 
management of driving licenses online; provision of online forums, computer software and educational Internet sites for 
learning the rules of the road, driving and road safety; communications by computer terminals or by fiber-optic networks; 
communications by radio or telephone; cellular telephone communication services; provision of user access to global 
computer networks; provision of online forums in the field of human safety, traffic and road safety; provision of access to 
databases; electronic bulletin board services (telecommunication services); connection by telecommunications to a 
global computer network; news agencies; rental of telecommunication apparatus; radio or television programs in the field 
of human safety, traffic and road safety; teleconferencing or videoconferencing services in the field of human safety, 
traffic and road safety; electronic messaging services; rental of access time to global computer networks.

Cl.41;Education and training in particular in the fields of driving and regulation of all driving licenses; training advice in 
relation to prevention, training and road safety of all driving licenses; editing of interactive media in relation to prevention, 
training and road safety of all driving licenses; arranging and conducting of colloquiums, congresses, conferences, 
seminars, symposiums, competitions (education or entertainment), exhibitions for cultural purposes in relation to 
prevention, training and road safety of all driving licenses; driving course services offered online via the Internet; 
defensive driving courses [road safety] offered online via the Internet; driving lessons in road safety offered online via the 
Internet; advanced driving instructions for motor car drivers; training services for drivers driving skills; training services 
relating to operation of motor vehicles; training services in driving of motor vehicles with four wheels; education on road 
safety; organization of training courses; production of films and video tape films in relation to teaching driving of 
vehicles; organization and conducting of conferences, seminars on prevention, safety and training on driving and road 
safety; information on road safety; publication of books, journals relating to road safety and vehicle driver training; 
editing and publication in particular in the fields of human safety, traffic and road safety.
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Priority claimed from 21/11/2016; Application No. : 40201619701T ;Singapore 

3536074    23/11/2016
[International Registration No. : 1333089]
YOJEE PTE. LTD.
28 Bukit Pasoh Road, Yee Lan Court Singapore 089842 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Computer software.

Cl.39;Transportation logistics.
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Priority claimed from 21/12/2015; Application No. : 30 2015 063 619 ;Germany 

3536088    10/06/2016
[International Registration No. : 1333232]
DMG MORI Sales and Service Holding AG
Sulzer-Allee 70 CH-8404 Winterthur Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Tools for machine tools and machine tools, as well as their component parts and accessories; housings [parts of 
machines]; crankcases for machines, motors and engines; metalworking machines; metalworking machine tools; boring 
machines; machines and machine tools for treatment of materials and for manufacturing; numerically controlled machine 
tools; turret lathes [machine tools]; robots for machine tools; turrets with radially extending machine tools; tools 
(machine -) for reaming; machine tools for grinding; machine tools for cutting; numerically controlled machines [NC 
machines]; numerically controlled machining stations having an automatic tool changer; numerically controlled turning 
machines; numerically positioned universal milling machines for tooling; numerically positioned tapping machines; 
production systems consisting of interconnected machine tools; production systems consisting of interconnected 
machines for industrial purposes; radial feeders [machines]; stands for machines; machine guides [parts of machines]; 
tables for machines; spindle adapter flanges for machine tools; spindles for machine tools; spindle shafts [parts of 
machines]; spindle shafts [parts of engines]; dressers for blades [machine tool]; drive mechanisms for machine tools; 
driving devices for machines; electrical drives for machines; electric driving motors for machines; gear units for 
machines; linear actuators [parts of machines]; drilling machines; core bits [machine tools]; milling cutters [machine 
tool]; thread milling cutters [machine tool]; chisel heads [machine tools]; annular hole cutters [machine tools]; abrasive 
discs [machine tools]; cutting inserts for machine tools; dies for machine tools; rock drills [machine tools]; gear cutters 
[machine tool]; hydraulic tools; mechanical tools; modular tools for machines; pneumatic tools [machines]; rotary tools 
[machines]; tools [parts of machines]; milling tools for machines; precision turning tools [parts of machines]; rotary metal 
cutting tools [parts of machines]; rotary milling cutters [parts of machines]; adaptors for tool bits [parts of machines]; 
grabs [parts of machines]; taper shank bits [parts of machines]; core chucks [parts of machines]; power chucks [parts of 
machines]; rotary tool bits [parts of machines]; tool bits for machines; self-centring chucks [parts of machines]; chucks 
[parts of machines]; guidance frameworks for machine tools; handles being parts of machine tools; ball rings for machine 
tools; magnetic holders for machine tools; pallet changing devices for machine tools; depalletisers [machines]; lathes 
[machine tools]; rotary tables for machine tools; electric drives for machine tools; clamping devices for use with machine 
tools; work clamps for machine tools; workpiece clamping attachments [machines]; positioning tables [machines]; 
workpiece carriers [machines]; handling devices [machines]; tighteners [machines]; rotating index machines; fixing 
devices for workpieces [parts of machines]; workpiece slide tables [parts of machines]; slide rests [parts of machines]; 
drums [parts of machines]; workpiece indexing devices [parts of machines]; workpiece carriers [parts of machines]; tool 
holders for machines; process control instruments [mechanical]; process control units [mechanical]; process control 
instruments [hydraulic]; process control units [hydraulic]; process control instruments [pneumatic]; process control units
[pneumatic]; feeders for machines; lubricators [parts of machines]; modular couplings for machine tools; multiple spindle 
heads for use in drilling [parts of machines]; hydraulic door openers [parts of machines]; hydraulic door closers [parts of 
machines]; pneumatic door openers and closers [parts of machines]; parts of the aforesaid goods; all the aforesaid goods
not from the dental field.

Cl.9;Measuring and testing devices and instruments; regulating, controlling, measuring, recording and monitoring 
apparatus, in particular regulating, controlling, measuring, recording and monitoring apparatus for numerically controlled 
machine tools; measuring, detection and monitoring instruments, devices, and controllers; measuring apparatus; 
measuring instruments; sensors for use with machine tools; sensors for use in the control of engines; numerical control 
apparatus; automatic control apparatus; electrical controls; electric control apparatus; connecting modules for electric 
controls; programmable controllers; electronic control systems; temperature control apparatus [electric switches] for 
machines; temperature control apparatus [thermostats] for machines; temperature limiters for machines; temperature 
controlling apparatus for machines; machine monitors; material testing instruments and machines; electric motor 
checking [monitoring or supervision] apparatus; electrical test apparatus; testing apparatus for electronic equipment; 
hydraulic system testing units; regulating apparatus, electric; measuring devices, electric; electronic meters; numerical 
position indicating apparatus; industrial process control software; software for use in connection with industrial 
manufacturing and/or production planning, in particular numerical control programs and machine tool control programs, 
programs for controlling the position of workpieces at numerically controlled machine tools and programs for controlling 
workpiece processing processes at numerically controlled machine tools; computer programmes for data processing; 
data processing programs; data processing systems; data processing equipment; data processing apparatus; computer 
memory devices; apparatus and instruments for controlling electricity; numerical, electromechanical, electrical and 
electronic controls and/or data processing apparatus for machine tools and/or lathes and/or assemblies of machine tools.

5845



Cl.42;Technological studies relating to machine tools; engineering services relating to machine tool design; design of 
machines, devices, instruments [including their parts] or systems consisting of such machines, devices and instruments; 
engineering services for the design of machinery; development and creation of computer programs for data processing; 
development of computer programs recorded on data media (software) designed for use in construction and automated 
manufacturing (cad/cam); design services for data processing systems; services for the design of electronic data 
processing software; designing of data processing programmes; programming of electronic control systems; creation of 
programs for the industrial manufacturing and/or for the production planning, in particular creation of programs for the 
numeric control of machine tools; technological and technical consultancy relating to the performance and operation of 
machine tools, for which sophisticated expertise, techniques and experience are necessary in order to ensure correct 
operation together with computers, motor vehicles and other purposes; research relating to machines and apparatuses; 
quality control and engineering testing of machines and apparatuses.
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3536099    22/08/2016
[International Registration No. : 1333281]
L.H. HOLDINGS, INC.
820 ENTERPRISE DR SLINGER WI 53086 United States of America

Proposed to be Used
IR DIVISION
Cl.25;Clothing, namely, shirts, caps, t-shirts, beanies, sweatshirts, sweaters and jackets.

Cl.35;Online retail store services and catalog retail store services featuring clothing, namely, shirts, caps, t-shirts, 
beanies, sweatshirts, sweaters and jackets, knives, firestarters, flashlights, water bottles, survival gear, camping 
equipment, hunting gear, blankets and fleeces, soft sided coolers, backpacks, duffel bags, jewelry, watches, decals, 
sticker, books and calendars.
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Priority claimed from 03/06/2016; Application No. : 015506926 ;European Union 

3536101    09/11/2016
[International Registration No. : 1333369]
Arnold Jäger Holding GmbH
Bissendorferstr. 6 30625 Hannover Germany

Proposed to be Used
IR DIVISION
Cl.7;Belts for conveyors in the form of parts for construction machines, and machines for agriculture and forestry; drive 
belts in the form of parts for construction machines, and machines for agriculture and forestry (not in the form of parts for 
vehicles); mouldings of metal for construction machines, and machines for agriculture and forestry; mouldings of rubber 
or plastic for machines or mechanically operated tools.

Cl.12;Belts for conveyors in the form of parts for vehicles; drive belts in the form of parts for vehicles; fittings for belts 
for conveyors and drive belts in the form of parts for vehicles; mouldings of rubber or plastic for vehicles.

Cl.17;Extrudates of rubber or plastic, injection mouldings of rubber or plastic or in the form of hard/soft composite 
parts.
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3536137    20/07/2016
[International Registration No. : 1333448]
Urban Mining Company
8201 E. Riverside Drive, Suite 150 Austin TX 78744 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Permanent magnets and magnets for industrial uses.

Cl.42;Research and development relating to production of sintered magnets; research and development relating to 
recycling of waste magnets; scientific research in the field of development processes for the production of recycled rare 
earth magnets.
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3536244    19/02/2016
[International Registration No. : 1333233]
biodyn Holding B.V.
Hantje de Jongstraat 6 NL-3067 AB Rotterdam

Proposed to be Used
IR DIVISION
Cl.9;Shoes (protective -); protective shoes [against accident or injury]; sports goggles; sports glasses; sports eyewear; 
sports helmets; protective sports helmets; sports (goggles for -); goggles for sports; glasses for sports; sports 
(protective helmets for -); helmets (protective -) for sports; protective helmets for sports; protection helmets for sports; 
eye protection wear for sports; goggles for use in sports; helmets for use in sports; protective helmets for use in sports; 
sport bags adapted [shaped] to contain protective helmets; shin guards for protection against injury [other than sports 
articles or parts of sports suits]; headwear for sporting activities for protection against injury; safety restraints, other than 
for vehicle seats and sports equipment; restraints (safety -), other than for vehicle seats and sports equipment; abdomen 
protectors for protection against injury [other than parts of sports suits or adapted for use in specific sporting activities]; 
elbow protectors (protective -) for use against accidents [other than sports articles]; chest protectors for the prevention of 
accident or injury [other than specifically adapted for sport]; solenoids; solenoid valves; solenoid operated valves; valves 
(solenoid -) [electromagnetic switches]; solenoid valves [electromagnetic switches]; sports whistles.

Cl.10;Shoes (orthopaedic [orthopedic] -); orthopaedic footwear [shoes]; orthopedic footwear [shoes]; insoles for 
orthopaedic shoes; soles for shoes [orthopaedic]; inserts for shoes [orthopaedic]; insoles for shoes [orthopaedic]; shoes 
(orthopaedic -); pads for shoes [orthopaedic]; arch supports for orthopaedic shoes; soles for shoes [orthopaedic]; 
orthopaedic soles; orthopedic soles; orthopaedic [orthopedic] soles; soles (orthopaedic [orthopedic] -); soles for 
footwear [orthopaedic]; soles made of leather [orthopaedic]; orthopaedic inner soles incorporating arch supports; 
orthopaedic footwear; footwear (orthopaedic [orthopedic] -); orthopaedic inserts for footwear; inserts for footwear 
[orthopaedic]; insoles for footwear [orthopaedic]; exercise boots [orthopaedic footwear]; toe inserts for footwear 
[orthopaedic]; orthotic insoles; suspensory bandages for use in sports; prostheses in the form of inlays; orthopedic 
insoles; orthopaedic insoles; insoles [orthopaedic]; insole-shells [orthopaedic]; orthopaedic detachable insoles; 
orthopaedic shoe insoles; soft insoles [orthopaedic]; insoles for orthopedic footwear; shoe insoles for orthopedic use; 
insoles for corrective treatment of conditions of the feet; insoles for corrective treatment of conditions of the lower limbs.

Cl.25;Ballet shoes; tennis shoes; training shoes; sports shoes; athletics shoes; bowling shoes; riding shoes; 
snowboard shoes; dress shoes; shoes; leisure shoes; volleyball shoes; running shoes; jogging shoes; hiking shoes; 
walking shoes; skiing shoes; handball shoes; work shoes; cycling shoes; boxing shoes; basketball shoes; heels for 
shoes; high-heeled shoes; stiffeners for shoes; shoe soles for repair; pullstraps for shoes and boots; shoes with hook 
and pile fastening tapes; slip-on shoes; shoes for infants; women's shoes; shoes for casual wear; heel pieces for shoes; 
track and field shoes; golf shoes; wooden shoes; mountaineering shoes; rugby shoes; hockey shoes; anglers' shoes; 
bath shoes; beach shoes; leather shoes; gymnastic shoes; football shoes; soccer shoes; dance shoes; deck shoes; 
canvas shoes; baseball shoes; rubber shoes; shoes for leisurewear; sandals and beach shoes; esparto shoes or sandals; 
esparto shoes or sandles; insoles [for shoes and boots]; tongues for shoes and boots; ski and snowboard shoes and 
parts thereof; shoe soles; outer soles; soles [inner]; inner soles; intermediate soles; slipper soles; soles for footwear; 
rubber soles for jikatabi; soles for japanese style sandals; sportswear; sport stockings; sport shirts; sports socks; sports 
footwear; sports jackets; sports shirts; sports caps; sports singlets; sports overuniforms; sports vests; boots for sport; 
footwear for sport; sports jerseys; boots for sports; sports [boots for -]; footwear for sports; clothes for sports; sports 
jerseys and breeches for sports; combative sports uniforms; clothing for sportswear; jackets being sports clothing; 
sports caps and hats; footwear for use in sport; sports headgear [other than helmets]; sports shirts with short sleeves; 
sports clothing [other than golf gloves]; insoles; insoles for footwear; outer soles; shoe soles.
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Cl.28;Snowshoes; shoes for dolls; sport hoops; sport balls; sports games; sports training apparatus; sleighs [sports 
articles]; sleds [sports articles]; sports balls; sportballs; sports bows [archery]; nets for sports; springboards for sports; 
discuses for sports; balls for sports; rings for sports; sledges [sporting articles]; putters [sporting apparatus]; bats 
[sporting articles]; catapults [sporting articles]; slingshots [sporting articles]; toy sporting apparatus; sandboxes 
[sporting articles]; crossbows [sporting apparatus]; javelins [sporting articles]; tennis uprights [sports equipment]; 
camouflage screens [sports articles]; screens (camouflage -) [sports articles]; guns (paintball -) [sports apparatus]; 
paintball guns [sports apparatus]; starting blocks for sports; knee guards [sports articles]; protective padding for sports; 
inflatable balls for sports; elbow guards [sports articles]; sling shots [sports articles]; vaulting poles (sports equipment); 
discuses [for field sports]; javelins [for field sports]; shin guards [sports articles]; shin pads [sports articles]; shin 
protectors [sports articles]; spring boards [sports articles]; hurdles [for track sports]; harpoon guns [sports articles]; 
guns (harpoon -) [sports articles]; balls for playing sports; balls being sporting articles; grips for sporting articles; 
benches for sporting use; targets for sporting use; sporting articles and equipment; spring boards [sporting articles]; bob 
sleds [sporting apparatus]; nets for sporting purposes; fist protectors [sporting articles]; fist guards [sporting articles]; 
starting blocks [for track sports]; weight lifting belts [sports articles]; belts (weight lifting -) [sports articles]; pads for use 
in sports; starting blocks for sports events; string materials for sporting racquets; covers (shaped -) for sporting articles; 
cases adapted for sporting articles; bags adapted for sporting articles; nets for sporting ball games; supporters (men's 
athletic -) [sports articles]; men's athletic supporters [sports articles]; shin pads for use in sports; protective paddings 
[parts of sports suits]; paddings (protective -) [parts of sports suits]; electronic targets for games and sports; bags 
adapted to carry sports implements; bags specially adapted for sports equipment; hand protectors adapted for sporting 
use; sporting articles not included in other classes; paintballs [ammunition for paintball guns] [sports apparatus]; 
paintballs [ammunition for paintball guns] sports apparatus; harpoons for harpoon guns [sporting articles]; gloves made 
specifically for use in playing sports; protective supports for shoulders and elbows [sports articles]; boards used in the 
practice of water sports; arm pads adapted for use in sporting activities; chest protectors adapted for playing the sport of 
taekwondo; protectors for elbows for use when skateboarding [sports articles]; cases in the form of quivers for sports 
implements; shock absorption pads for protection against injury [sporting articles]; protective face masks for use in the 
sport of fencing; protectors for elbows for use when riding bicycles [sports articles]; protectors for the knees for use 
when skateboarding [sports articles]; protectors for elbows for use when participating in the sport of cricket; apparatus 
for use in training for the game of rugby [sporting equipment]; coverings for skis (sole -); skis (sole coverings for -); sole 
coverings for skis; balance beams [for gymnastics].
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Priority claimed from 20/05/2016; Application No. : 4273606 ;France 

3536310    17/11/2016
[International Registration No. : 1333901]
VERALLIA FRANCE
Tour Carpe Diem place des Corolles - Esplanade Nord F-92400 COURBEVOIE France

Proposed to be Used
IR DIVISION
Cl.21;Unworked or semi-worked glass excluding building glass; crystal (glassware); pots; glass jars [carboys]; flasks; 
bottles; glass flasks; spouts; glass stoppers; glass balls; boxes of glass; vases; enameled glass; painted glass; glasses 
(receptacles); perfume sprayers; perfume vaporizers; perfume burners; decanters; siphons for carbonated water; mosaics
of glass, not for building; opal glass; drinking vessels; containers for household or kitchen use; refrigerating bottles; 
powdered glass for decoration.

Cl.40;Processing of glass products; laser scribing; burnishing by abrasion; silkscreen printing; glass blowing; dyeing 
of glass; engraving; gilding; glass packaging coloring.
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3536374    04/09/2016
[International Registration No. : 1333947]
Digilink Technology Co., Ltd
East side of room 101, Building B3, Hezhou hengfeng industry area, Xixiang Street, Baoan District, Shenzhen Guangdong Province 
China

Proposed to be Used
IR DIVISION
Cl.9;Computer peripheral devices; pedometers; encoded identification bracelets, magnetic; tablet computers; 
smartphones; network communication equipment; cabinets for loudspeakers; telephone set sheath; monitoring 
apparatus, electric; camcorders; portable media players; telescopes; eyeglasses; chargers for electric batteries.

Cl.14;Precious metals, unwrought or semi-wrought; jewellery cases [caskets]; jewellery; bracelets [jewellery, jewelry 
(Am.)]; charms [jewellery, jewelry (Am.)]; earrings; necklaces [jewellery, jewelry (Am.)]; clocks; watch straps; watches.
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3536436    05/12/2016
[International Registration No. : 1334232]
va-Q-tec AG
Karl-Ferdinand-Braun-Strasse 7 97080 Würzburg Germany

Proposed to be Used
IR DIVISION
Cl.1;Organic and inorganic phase change materials (paraffins, salts and saline solutions).

Cl.17;Insulating materials, vacuum insulating products in the form of heat insulating materials, in particular in the form 
of panels, vacuum insulated containers.

Cl.19;Building materials (non-metallic).
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Priority claimed from 31/05/2016; Application No. : V0100880 ;Iceland 

3536440    10/11/2016
[International Registration No. : 1333779]
Primex ehf.
Oskarsgata 7 IS-580 Siglufjordur Iceland

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; chitosan in prepared form, not 
included in other classes.

Cl.5;Pharmaceutical, veterinary and sanitary preparations; dietetic substances adapted for medical use, dietary 
supplements for weight control, cholesterol reduction and nutritional supplementation; food for babies; plasters, 
materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying vermin; 
fungicides, herbicides.
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3536482    17/08/2016
[International Registration No. : 1334198]
Tibi, LLC
666 Broadway, 10th Floor New York NY 10012 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Bath gels; bath oils; body powder; bubble bath; colognes, perfumes and cosmetics; cosmetic creams; cosmetic 
creams for skin care; cosmetic pencils; cosmetic preparations; cosmetic preparations against sunburn; cosmetic 
preparations for body care; cosmetic soaps; cosmetics; cosmetics and cosmetic preparations; cosmetics and make-up; 
cosmetics in general, including perfumes; eaux de Colognes; eau de parfum; eaux de perfume; essential oils for personal 
use; eye cream; eye gels; eye lotions; eye make-up; eye pencils; eye shadow; eye shadows; eyebrow cosmetics; eyeliner; 
eyeliner pencils; eyeliners; face and body creams; face and body lotions; face creams; face powder; facial beauty masks; 
facial cleansers; facial concealer; facial creams; facial lotion; facial make-up; facial masks; foundation make-up; 
foundations; hair care preparations; hair cleaning preparations; hair conditioners; hair shampoo; hair shampoos and 
conditioners; liquid bath soaps; lotions for face and body care; mascara; massage oils; moisturizing creams; non-
medicated skin care preparations; perfume; perfumes and colognes; room fragrances; shampoos; skin cleansers; skin 
creams; skin lotions; skin moisturizer; skin moisturizer masks; soaps for body care; soaps for personal use; sun block; 
sun screen; sun tan lotion; toning lotion, for the face, body and hands.

Cl.9;Eyeglass cases; eyeglass frames; eyeglass lenses; eyeglasses; sunglasses.

Cl.14;Jewelry, namely, necklaces, rings, chains, earrings, charms, cameos, pendants, watches, bracelets, anklet 
bracelets and cufflinks; leather key holders.

Cl.18;Bags, namely, backpacks, hand bags, duffel bags, traveling bags, and waist pouches; ladies hand bags and 
evening bags; wallets; key cases; all purpose sports bags; tote bags.

Cl.25;Clothing for men, women and children, namely sweaters, tops, shirts, t-shirts, jackets, jeans, vests, scarves, 
blouses, skirts, dresses, pants and shorts, bathing suits, shoes, underwear, hats, bathrobes, loungewear, sleepwear, 
brassieres, bustiers, camisoles, chemises, corselettes, corsets, foundation garments, dressing gowns, dusters, garter 
belts, girdles, housecoats, lingerie, negligees, night gowns, night shirts, pajamas, peignoirs, robes, underclothes, 
undergarments, underpants, undershirts, underwear, sweat shirts, sweat pants, socks, head bands.

Cl.35;Customer relationship management; franchise services, namely, offering technical and business management 
assistance in the establishment and operation of retail stores; mail order services featuring clothing, clothing 
accessories, hats, headwear, head bands, house wares, jewelry, perfumes, eye ware, bags, cosmetics, shoes, area rugs, 
home accessories, linens, pillows, blankets, sheets, bowls, plates, cups; management and business consulting services 
in the field of retail, on-line retail, and mail order; on-line retail store services featuring clothing, clothing accessories, 
hats, headwear, head bands, house wares, jewelry, perfumes, eye ware, bags, cosmetics, shoes, area rugs, home 
accessories, linens, pillows, blankets, sheets, bowls, plates, cups; providing consumer information in the field of clothing,
clothing accessories, hats, headwear, head bands, house wares, jewelry, perfumes, eye ware, bags, cosmetics, shoes, 
area rugs, home accessories, linens, pillows, blankets, sheets, bowls, plates, cups; retail department stores; retail stores 
featuring clothing, clothing accessories, hats, headwear, head bands, house wares, jewelry, perfumes, eye ware, bags, 
cosmetics, shoes, area rugs, home accessories, linens, pillows, blankets, sheets, bowls, plates, cups.
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Priority claimed from 24/05/2016; Application No. : 015469091 ;European Union 

3536522    23/11/2016
[International Registration No. : 1333646]
Saralon GmbH
Lothringer Straße 11 - Gebäude L 09120 Chemnitz Germany

Proposed to be Used
IR DIVISION
Cl.2;Dyestuffs; powdered paints; pigments in powder form; ink jet printer ink; printers' pastes [ink]; printers' pastes 
[ink]; iridescent ink; invisible ink; solid ink cartridges [filled] for ink-jet printers; planographic ink; functional ink; inks for 
use in silk screen printing; plastisol inks for use in screen printing; varnishes for use in the screen printing industry; inks 
for use in silk screen printing.

Cl.9;Monitors; batteries; printed circuits; printed circuits; integrated electronic circuits; printed electronic circuits; 
electronic security tags; printed electrical circuits; printed electronics based on functional ink.

Cl.16;Prints; printed matter.
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Priority claimed from 24/03/2016; Application No. : 015276132 ;European Union 

3536538    30/08/2016
[International Registration No. : 1333727]
adp Gauselmann GmbH
Merkur-Allee 1-15 32339 Espelkamp Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; cash 
registers, calculating machines, data processing equipment, computers; computer software; fire-extinguishing apparatus; 
musical jukeboxes and parts for the aforesaid automatic machines; automatic cash dispensers, automatic money 
counting and money changing machines; mechanisms for coin-operated apparatus; computer and video games software; 
games software for use on any computer platform, including electronic entertainment and games consoles; computer 
games (programs for -); computer games; video games (software); computer games provided through a global computer 
network or supplied by means of multi-media electronic broadcast or through telecommunications or electronic 
transmission or via the internet; computer games, leisure and recreational software, video games and computer software, 
all provided in the form of storage media; programs for operating electric and electronic apparatus for games, amusement 
and/or entertainment purposes; automatic lottery machines; computer software for computer games on the internet; 
online games (software), in particular for online betting games, online prize games, online gambling games, online games 
of skill and online casino games; computer software in the form of an app for mobile devices and computers; calculating 
apparatus in coin-operated machines and parts for the aforesaid goods; apparatus for recording, transmission, 
processing or reproduction of data, including sound or images, including parts for all the aforesaid goods, except radio 
sets, television receivers, hi-fi systems, video recorders, telephone apparatus, fax machines and telephone answering 
machines; computer hardware and software for casino and amusement arcade games, for gaming machines, slot 
machines or video lottery gaming machines or games of chance via the internet; electric, electronic, optical or automatic 
apparatus, for identifying data carriers, identity cards and credit cards, bank notes and coins; electric, electronic or 
optical alarm and monitoring installations, including video cameras and apparatus for image transmission and image 
processing; data processing equipment and computers, including data processing apparatus and computers being 
components for data networks and parts facilitating data network communications; electric wiring harnesses; circuit 
boards, printed board assemblies (electronic components) and combinations thereof being assemblies and equipment 
parts, included in this class.

Cl.28;Games; toys; gymnastic and sporting articles not included in other classes; decorations for christmas trees; 
gaming apparatus (including coin-operated apparatus); coin-operated arcade games (machines); games for amusement 
arcades (included in this class); coin-operated video gaming apparatus; video game apparatus adapted for use with 
external screens or monitors only; casino fittings, namely roulette tables, roulette wheels; coin-operated automatic 
gaming machines and gaming machines, in particular for gaming arcades, with or without a prize payout; electronic or 
electrotechnical gaming apparatus, gaming machines, games machines and slot machines operated by coins, tokens, 
banknotes, tickets or by means of electronic, magnetic or biometric storage media, in particular for commercial use in 
casinos and amusement arcades, with or without a prize payout; automatic gaming machines and gaming machines, in 
particular for commercial use in casinos and gaming arcades, with or without a prize payout; coin-operated gaming 
machines and/or electronic money-based gaming apparatus (machines), with or without prizes; housings adapted for 
gaming machines, gaming apparatus and automatic gaming machines, operated by means of coins, tokens, tickets or by 
means of electronic, magnetic or biometric storage media, in particular for commercial use in casinos and gaming 
arcades, with or without a prize payout; electronic games; electronic game apparatus and accessories; video output game 
machines; drawing apparatus for prize games and lotteries, draws or raffles; housings of metal, plastic and/or wood for 
coin-operated automatic machines; apparatus for games (including video games), other than adapted for use with 
external screens or monitors only; electropneumatic and electric pulling machines (gaming machines); gaming tables, in 
particular for table football, billiards, sliding games; quoits (playthings) and darts; electric, electronic or 
electromechanical parts of bingo machines, lotteries or video lottery machines and of betting machines, networked or 
unnetworked; LCD games consoles; automatic gaming machines; including all the aforesaid automatic machines, 
machines and apparatus operating in networks; apparatus and devices for accepting and storing money, being fittings for 
the aforesaid automatic machines, included in this class.
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Priority claimed from 07/04/2016; Application No. : VA 2016 00852 ;Denmark 

3536594    04/10/2016
[International Registration No. : 1334323]
Lego Fonden
Koldingvej 2 DK-7190 Billund Denmark

Proposed to be Used
IR DIVISION
Cl.38;Telecommunications; providing user access to global computer networks; providing Internet chatrooms; 
providing online forums; providing on-line chat rooms for transmission of messages among computer users; providing 
access to databases.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; conducting and arranging of 
colloquiums; providing on-line electronic publications, not downloadable; publication of books; publication of electronic 
books and journals on-line; publication of texts, other than publicity texts; arranging and conducting of workshops 
(training).
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Priority claimed from 26/01/2016; Application No. : 302016000007391 ;Italy 

3536606    22/06/2016
[International Registration No. : 1338733]
ITALGUM S.R.L.
Via Vegri, 27 I-36010 ZANE' (VI) Italy

Proposed to be Used
IR DIVISION
Cl.7;Igniting devices for internal combustion engines; vacuum cleaner attachments for disseminating perfumes and 
disinfectants; sheaf-binding machines; aerocondensers; air brushes for applying colour; agitators; crank shafts; derricks; 
axles for machines; transmission shafts, other than for land vehicles; feeding apparatus for engine boilers; carburetter 
feeders; alternators; grease rings [parts of machines]; piston segments; ball rings for bearings; washing apparatus; 
handling apparatus for loading and unloading; high pressure washers; cleaning appliances utilizing steam; electric 
welding apparatus; electric arc welding apparatus; lifting apparatus; electric arc cutting apparatus; vulcanisation 
apparatus; electrical apparatus for sealing plastics [packaging]; food preparation machines, electromechanical; beverage 
preparation machines, electromechanical; elevating apparatus; bookbinding apparatus and machines for industrial 
purposes; inking apparatus for printing machines; apparatus for aerating water; apparatus for aerating beverages; ore 
treating machines; racket stringing machines; machines for the production of mineral water; acetylene cleaning 
apparatus; welding apparatus, gas-operated; soldering apparatus, electric; apparatus for drawing up beer under pressure;
can openers, electric; ploughs; turf removing ploughs; spinning wheels; winches; net hauling machines [fishing]; lifts, 
other than ski-lifts; vacuum cleaners; kick starters for motorcycles; reels, mechanical, for flexible hoses; rams 
[machines]; beaters, electric; connecting rods for machines, motors and engines; tarring machines; bobbins for weaving 
looms; reeling apparatus, mechanical; bulldozers; capstans; rotary steam presses, portable, for fabrics; calenders; steam 
engine boilers; gear boxes other than for land vehicles; sparking plugs for internal combustion engines; glow plugs for 
diesel engines; flues for engine boilers; soldering blow pipes, gas-operated; cutting blow pipes, gas-operated; 
carburetters; carding machines; carriages for knitting machines; crankcases for machines, motors and engines; 
cartridges for filtering machines; boxes for matrices [printing]; driving chains other than for land vehicles; transmission 
chains other than for land vehicles; elevator chains [parts of machines]; saw benches [parts of machines]; control cables 
for machines, engines or motors; centrifugal machines; brake shoes other than for vehicles; adhesive bands for pulleys; 
shears, electric; door closers, electric; printing cylinders; rolling mill cylinders; cylinders for machines; cylinders for 
motors and engines; dynamo belts; belts for machines; fan belts for motors and engines; elevator belts; belts for motors 
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and engines; cowlings [parts of machines]; mud catchers and collectors [machines]; scale collectors for machine boilers; 
exhaust manifold for engines; knives for mowing machines; knives, electric; knives [parts of machines]; cultivators 
[machines]; pedal drives for sewing machines; hydraulic controls for machines, motors and engines; pneumatic controls 
for machines, motors and engines; compressors [machines]; compressors for refrigerators; air condensers; steam 
condensers [parts of machines]; catalytic converters; converters for steelworks; fuel conversion apparatus for internal 
combustion engines; torque converters other than for land vehicles; drilling heads [parts of machines]; drilling bits [parts 
of machines]; rack and pinion jacks; stitching machines; bending machines; brake pads other than for vehicles; roller 
bearings; ball-bearings; self-oiling bearings; bearings [parts of machines]; anti-friction bearings for machines; bearings 
for transmission shafts; de-aerators for feedwater; grain husking machines; reduction gears other than for land vehicles; 
steam traps; glaziers' diamonds [parts of machines]; dynamos; bicycle dynamos; disintegrators; steam/oil separators; 
anti-pollution devices for motors and engines; control mechanisms for machines, engines or motors; elevator operating 
apparatus; window closers, electric; window openers, electric; door openers, electric; curtain drawing devices, 
electrically operated; window closers, hydraulic; door closers, hydraulic; window openers, hydraulic; door openers, 
hydraulic; air cushion devices for moving loads; window closers, pneumatic; door closers, pneumatic; window openers, 
pneumatic; door openers, pneumatic; adhesive tape dispensers [machines]; vending machines; fuel dispensing pumps 
for service stations; dividing machines; fuel economisers for motors and engines; ejectors; electrodes for welding 
machines; elevators [lifts]; agricultural elevators; blenders, electric, for household purposes; harrows; spin driers [not 
heated]; nail pullers, electric; extractors for mines; labellers [machines]; harvesting machines; die-cutting and tapping 
machines; filters [parts of machines or engines]; filters for cleaning cooling air, for engines; filter presses; chisels for 
machines; scissors, electric; lasts for shoes [parts of machines]; grinding machines; milling machines; clutches other 
than for land vehicles; mixers [machines]; whisks, electric, for household purposes; housings [parts of machines]; 
current generators; generators of electricity; universal joints [cardan joints]; shaft couplings [machines]; couplings other 
than for land vehicles; joints [parts of engines]; embossing machines; aprons [parts of machines]; notchers [machine 
tools]; cranes [lifting and hoisting apparatus]; emergency power generators; fittings for engine boilers; card clothing 
[parts of carding machines]; brake linings other than for vehicles; guides for machines; mixing machines; concrete 
mixers [machines]; kneading machines; central vacuum cleaning installations; condensing installations; dust removing 
installations for cleaning purposes; sifting installations; dust exhausting installations for cleaning purposes; stands for 
machines; incubators for eggs; gears, other than for land vehicles; injectors for engines; washing installations for 
vehicles; pneumatic tube conveyors; saw blades [parts of machines]; loom shafts; chaff cutter blades; blades [parts of 
machines]; rolling mills; soldering lamps; thermic lances [machines]; rinsing machines; dishwashers; coin-operated 
washing machines; binding apparatus for hay; gears for weaving looms; smoothing presses; lubricators [parts of 
machines]; parquet wax-polishers, electric; shoe polishers, electric; slide rests [parts of machines]; compressed air 
machines; agricultural machines; steam engines; waste compacting machines; kitchen machines, electric; suction 
machines for industrial purposes; drainage machines; spinning machines; foundry machines; crushing machines; 
engines for boats; machines and apparatus for wax-polishing, electric; machines and apparatus for polishing [electric]; 
machines and apparatus for cleaning, electric; machines and apparatus for carpet shampooing, electric; welding 
machines, electric; electromechanical machines for chemical industry; driving motors other than for land vehicles; cord 
making machines; stamping machines; sizing machines; bicycle assembling machines; wrapping machines; beating 
machines; brewing machines; mortising machines; butter machines; paper machines; typecasting machines; type-setting 
machines [printing]; packing machines; sewing machines; bitumen making machines; machines for making pasta; 
threading machines; filtering machines; galvanizing machines; electroplating machines; grating machines for vegetables; 
earth moving machines; bottle capping machines; engraving machines; braiding machines; sorting machines for 
industry; road making machines; railroad constructing machines; mechanized livestock feeders; machines for the 
production of sugar; lace making machines; sharpening machines; blade sharpening [stropping] machines; type-setting 
machines [photocomposition]; painting machines; rail-laying machines; sausage making machines; oil refining machines;
air suction machines; printing machines for use on sheet metal; dyeing machines; machines for processing plastics; 
dairy machines; washing machines [laundry]; bottle washing machines; knitting machines; metalworking machines; 
leather-working machines; woodworking machines; tobacco processing machines; glass-working machines; stone-
working machines; packaging machines; whitewashing machines; papermaking machines; flour mill machines; machines 
for the textile industry; mineworking machines; molding machines; milking machines; hemming machines; bottle sealing 
machines; puddling machines; darning machines; leather paring machines; weeding machines; satinizing machines; 
fleshing machines; sifting machines; cigarette machines for industrial purposes; sealing machines for industrial 
purposes; blowing machines; filling machines; printing machines; stereotype machines; wringing machines for laundry; 
bread cutting machines; bottle stoppering machines; shredders [machines] for industrial use; winnowers; rammers 
[machines]; road sweeping machines, self-propelled; typographic machines; machine tools; tedding machines; pepper 
mills other than hand-operated; millstones; coffee grinders, other than hand-operated; mills for household purposes, 
other than hand-operated; power hammers; igniting magnetos; chucks [parts of machines]; handling machines, automatic
[manipulators]; cranks [parts of machines]; forge bellows; paper feeders [printing]; exhausts for motors and engines; 
ditchers [ploughs]; electric hammers; hammers [parts of machines]; pneumatic hammers; jacks [machines]; tilt hammers; 
pneumatic jacks; matrices for use in printing; propulsion mechanisms other than for land vehicles; transmissions, other 
than for land vehicles; pump diaphragms; reapers and binders; reapers and threshers; reapers; grindstones [parts of 
machines]; springs [parts of machines]; hoists; truck lifts; motorized cultivators; compressed air engines; jet engines 
other than for land vehicles; aeroplane engines; motors for boats; engines for air cushion vehicles; motors, other than for 
land vehicles; motors, electric, other than for land vehicles; hydraulic engines and motors; starters for motors and 
engines; aeronautical engines; chain saws; centrifugal mills; mills [machines]; belts for conveyors; shuttles [parts of 
machines]; shovels, mechanical; drilling machines; journals [parts of machines]; planing machines; glue guns, electric; 
compressed air guns for the extrusion of mastics; spray guns for paint; guns [tools using explosives]; shock absorber 
plungers [parts of machines]; pistons for cylinders; pistons for engines; pistons [parts of machines or engines]; 
pulverisers [machines]; sewage pulverizers; compressed air pumps; air pumps [garage installations]; centrifugal pumps; 
aerating pumps for aquaria; self-regulating fuel pumps; lubricating pumps; pumps [machines]; pumps [parts of machines, 
engines or motors]; beer pumps; pumps for heating installations; vacuum pumps [machines]; loading ramps; roller 
bridges; blade holders [parts of machines]; drill chucks [parts of machines]; holding devices for machine tools; stuffing 
boxes [parts of machines]; basket presses; presses [machines for industrial purposes]; fodder presses; swaging 
machines; printing presses; typographic presses; pulleys; pulleys [parts of machines]; punching machines; punches for 
punching machines; trimming machines; radiators [cooling] for motors and engines; automatic grapnels for marine 
purposes; raking machines; rakes for raking machines; friezing machines; pressure regulators [parts of machines]; speed 
governors for machines, engines and motors; regulators [parts of machines]; trueing machines; riveting machines; 
pressure reducers [parts of machines]; bottle filling machines; finishing machines; water heaters [parts of machines]; 
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robots [machines]; food processors, electric; rotary printing presses; machine wheelwork; taps [parts of machines, 
engines or motors]; steamrollers; printing rollers for machines; machine wheels; freewheels other than for land vehicles; 
vacuum cleaner bags; soldering irons, electric; soldering irons, gas-operated; peeling machines; moving staircases 
[escalators]; heat exchangers [parts of machines]; grease boxes [parts of machines]; excavators; bearing brackets for 
machines; hangers [parts of machines]; saws [machines]; brake segments other than for vehicles; sowers [machines]; 
separators; water separators; cream/milk separators; sieves [machines or parts of machines]; cinder sifters [machines]; 
grain separators; stalk separators [machines]; mufflers for motors and engines; degreasers [machines]; blowing 
machines for the compression, exhaustion and transport of gases; blowing machines or fans for the compression, 
sucking and carrying of grain; bellows [parts of machines]; snow ploughs; carbon brushes [electricity]; dynamo brushes; 
brushes, electrically operated [parts of machines]; brushes [parts of machines]; brushes for vacuum cleaners; reels [parts
of machines]; fruit presses, electric, for household purposes; diggers [machines]; 3D printers; die-stamping machines; 
molds [parts of machines]; stators [parts of machines]; ironing machines; agricultural implements other than hand-
operated; superchargers; journal boxes [parts of machines]; engine mounts other than for land vehicles; superheaters; 
coal-cutting machines; drums [parts of machines]; moving pavements [sidewalks]; printing plates; tables for machines; 
looms; spinning frames; tambours for embroidery machines; hosiery looms; cylinder heads for engines; tympans [parts 
of printing presses]; gas-operated blow torches; wine presses; potters' wheels; lathes [machine tools]; drilling rigs, 
floating or non-floating; lawnmowers [machines]; clippers [machines]; hair clipping machines for animals; metal drawing 
machines; hoppers [mechanical discharging]; electric hand drills; feeders [parts of machines]; transmissions for 
machines; conveyors [machines]; belt conveyors; pneumatic transporters; threshing machines; cutters [machines]; meat 
choppers [machines]; chaff cutters; kitchen grinders, electric; garbage [waste] disposals; crushers for kitchen use, 
electric; mine borers; vacuum cleaner hoses; boiler tubes [parts of machines]; wind turbines; hydraulic turbines; turbines 
other than for land vehicles; turbocompressors; ski edge sharpening tools, electric; tools [parts of machines]; hand-held 
tools, other than hand-operated; clack valves [parts of machines]; pressure valves [parts of machines]; valves [parts of 
machines]; expansion tanks [parts of machines]; fans for motors and engines; teat cups [suction cups] for milking 
machines; vibrators [machines] for industrial use; machine fly-wheels; ploughshares; churns; cutting machines.

Cl.12;Cigar lighters for automobiles; couplings for land vehicles; aeroplanes; amphibious airplanes; aircraft; air bags 
[safety devices for automobiles]; masts for boats; transmission shafts for land vehicles; sun-blinds adapted for 
automobiles; anti-theft alarms for vehicles; ambulances; suspension shock absorbers for vehicles; shock absorbers for 
automobiles; brake segments for vehicles; anti-theft devices for vehicles; tipping apparatus, parts of trucks and waggons;
cable transport apparatus and installations; aeronautical apparatus, machines and appliances; head-rests for vehicle 
seats; timbers [frames] for ships; axles for vehicles; trailer hitches for vehicles; railway couplings; motor buses; motor 
homes; motor coaches; golf carts [vehicles]; sports cars; cars; panniers adapted for bicycles; vehicle joysticks; torsion 
bars for vehicles; boats; tipping bodies for lorries [trucks]; concrete mixing vehicles; bicycles; connecting rods for land 
vehicles, other than parts of motors and engines; flanges for railway wheel tires [tyres]; saddlebags adapted for bicycles; 
panniers adapted for motorcycles; sculls; cars for cable transport installations; gear boxes for land vehicles; inner tubes 
for pneumatic tires [tyres]; inner tubes for bicycle tires; vans [vehicles]; trucks; bicycle bells; canoes; hoods for vehicles; 
automobile hoods; stroller hoods; caravans; two-wheeled trolleys; hose carts; casting carriages; lifting cars [lift cars]; tilt 
trucks; shopping trolleys [carts (Am.)]; handling carts; cleaning trolleys; bogies for railway cars; carts; wheelbarrows; 
wheelchairs; bodies for vehicles; automobile bodies; strollers; rolling stock for funicular railways; crankcases for land 
vehicle components, other than for engines; caissons [vehicles]; anti-skid chains; bicycle chains; driving chains for land 
vehicles; transmission chains for land vehicles; automobile chains; motorcycle chains; motorcycle kickstands; brake 
shoes for vehicles; rims for vehicle wheels; tires for vehicle wheels; automobile tires [tyres]; rims for bicycle wheels; 
baskets adapted for bicycles; barges; spikes for tires; mopeds; security harness for vehicle seats; treads for vehicles 
[tractor type]; safety belts for vehicle seats; hydraulic circuits for vehicles; torque converters for land vehicles; stroller 
covers; casings for pneumatic tires [tyres]; spare wheel covers; sleeping berths for vehicles; hoods for vehicle engines; 
reduction gears for land vehicles; hub caps; brake discs for vehicles; anti-glare devices for vehicles; non-skid devices for 
vehicle tires [tyres]; steering gears for ships; disengaging gear for boats; dredgers [boats]; trolleys; civilian drones; 
military drones; screws [propellers] for ships; saddle covers for bicycles or motorcycles; seat covers for vehicles; covers 
for vehicle steering wheels; vehicle covers [shaped]; bicycle brakes; brakes for vehicles; clutches for land vehicles; 
funnels for locomotives; funnels for ships; funiculars; delivery tricycles; cleats [nautical]; bands for wheel hubs; solid 
tires for vehicle wheels; davits for boats; brake linings for vehicles; upholstery for vehicles; hydroplanes; seaplanes; 
direction indicators for bicycles; direction signals for vehicles; gears for bicycles; gearing for land vehicles; sprinkling 
trucks; locomotives; driving motors for land vehicles; bicycle cranks; bicycle handlebars; motorcycle handlebars; rolling 
stock for railways; propulsion mechanisms for land vehicles; shock absorbing springs for vehicles; vehicle suspension 
springs; hot air balloons; push scooters [vehicles]; side cars; motorcycles; jet engines for land vehicles; motors, electric, 
for land vehicles; motor scooters; mobility scooters; bicycle motors; motorcycle engines; engines for land vehicles; hubs 
for vehicle wheels; hubs for bicycle wheels; ships; portholes; omnibuses; paddles for canoes; dirigible balloons 
[airships]; fenders for ships; windscreens; parachutes; bicycle mudguards; mudguards; vehicle bumpers; bumpers for 
automobiles; brake pads for automobiles; bicycle pedals; spars for ships; inclined ways for boats; balance weights for 
vehicle wheels; pneumatic tires; bicycle tyres; air pumps [vehicle accessories]; pumps for bicycle tires; pontoons; 
luggage carriers for vehicles; rowlocks; ski carriers for cars; doors for vehicles; tailboard lifts [parts of land vehicles]; 
ashtrays for automobiles; vehicle running boards; screw-propellers; screw-propellers for boats; boat hooks; vehicle 
wheel spokes; spokes for bicycle wheels; axle journals; oars; buffers for railway rolling stock; luggage nets for vehicles; 
dress guards for bicycles; rearview mirrors; trailers [vehicles]; dining cars [carriages]; adhesive rubber patches for 
repairing inner tubes; casters for trolleys [vehicles] [carts (Am.)]; mine cart wheels; bicycle wheels; vehicle wheels; 
freewheels for land vehicles; tilting-carts; ships' hulls; repair outfits for inner tubes; launches; ski lifts; safety seats for 
children, for vehicles; vehicle seats; ejector seats for aircraft; chairlifts; audible warning systems for bicycles; horns for 
vehicles; reversing alarms for vehicles; bicycle saddles; motorcycle saddles; kick sledges; side view mirrors for vehicles; 
spoilers for vehicles; treads for retreading tires [tyres]; engine mounts for land vehicles; caps for vehicle petrol [gas] 
tanks; vehicle chassis; automobile chassis; bicycle frames; motorcycle frames; telpher railways [cable cars]; spoke clips 
for wheels; windshield wipers; headlight wipers; rudders; ferry boats; aerial conveyors; sleighs [vehicles]; tractors; 
undercarriages for vehicles; tricycles; tubeless tires for bicycles; turbines for land vehicles; waggons; carriages 
[railways]; refrigerated wagons [railroad vehicles]; sleeping cars; dining cars; valves for vehicle tires [tyres]; air cushion 
vehicles; air vehicles; armored vehicles; vehicles for locomotion by land, air, water or rail; snowmobiles; electric vehicles; 
refrigerated vehicles; military vehicles for transport; water vehicles; space vehicles; remote control vehicles, other than 
toys; windows for vehicles; tramcars; driverless cars [autonomous cars]; steering wheels for vehicles; yachts; fitted 
stroller mosquito nets; bicycle kickstands.
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Cl.17;Cellulose acetate, semi-processed; asbestos; rings of rubber; water-tight rings; asbestos slate; reinforcing 
materials, not of metal, for pipes; balata; insulating paper; paper for electrical capacitors; asbestos paper; asbestos 
millboards; liquid rubber; chemical compositions for repairing leaks; cords of rubber; cotton wool for packing [caulking]; 
dielectrics [insulators]; rubber solutions; asbestos felt; insulating felt; window stops of rubber; door stops of rubber; 
vulcanized fiber [fibre]; carbon fibers [fibres], other than for textile use; plastic fibers [fibres], not for textile use; 
fiberglass for insulation; asbestos fibers [fibres]; threads of rubber, not for use in textiles; threads of plastic materials, not
for textile use; elastic threads, not for use in textiles; threads of plastic for soldering; anti-dazzle films for windows [tinted 
films]; sheets of regenerated cellulose, other than for wrapping; viscose sheets, other than for wrapping; plastic sheeting 
for agricultural purposes; foils of metal for insulating; gaskets; cylinder jointings; pipe gaskets; rubber, raw or semi-
worked; gum, raw or semi-worked; ebonite [vulcanite]; rubber material for recapping tires [tyres]; synthetic rubber; 
insulating gloves; rubber seals for jars; waterproof packings; fittings, not of metal, for compressed air lines; expansion 
joint fillers; clutch linings; weatherstripping; guttapercha; insulators; insulators for cables; insulators for electric mains; 
insulators for railway tracks; slag wool [insulator]; glass wool for insulation; mineral wool [insulator]; latex [rubber]; lute; 
sleeves of rubber for protecting parts of machines; pipe muffs, not of metal; sealant compounds for joints; padding 
materials of rubber or plastics; insulating materials; soundproofing materials; insulating refractory materials; filtering 
materials [semi-processed foams or films of plastic]; caulking materials; packing [cushioning, stuffing] materials of 
rubber or plastics; compositions to prevent the radiation of heat; boiler composition to prevent the radiation of heat; 
weatherstripping compositions; plastic substances, semi-processed; brake lining materials, partly processed; mica, raw 
or partly processed; duct tapes; adhesive bands, other than stationery and not for medical or household purposes; self-
adhesive tapes, other than stationery and not for medical or household purposes; insulating tapes; insulating oils; 
insulating oil for transformers; asbestos sheets; shock-absorbing buffers of rubber; stops of rubber; plastic film, other 
than for wrapping; insulating paints; foam supports for flower arrangements [semi-finished products]; non-conducting 
materials for retaining heat; substances for insulating buildings against moisture; junctions, not of metal, for pipes; 
acrylic resins [semi-finished products]; synthetic resins [semi-finished products]; asbestos coverings; insulating plaster; 
bark coverings for sound insulation; washers of rubber or vulcanized fiber [fibre]; bags [envelopes, pouches] of rubber, 
for packaging; floating anti-pollution barriers; ebonite [vulcanite] molds [moulds]; rubber stoppers; asbestos cloth; 
asbestos safety curtains; asbestos fabrics; fiberglass [fibreglass] fabrics, for insulation; insulating fabrics; asbestos 
packing; canvas hose pipes; connecting hose for vehicle radiators; flexible hoses, not of metal; hoses of textile material; 
watering hose; clack valves of rubber; valves of india-rubber or vulcanized fiber [fibre]; insulating varnish.

Cl.19;Aquaria [structures]; agglomerated bagasses of cane [building material]; alabaster; roof flashing, not of metal; 
angle irons, not of metal; lintels, not of metal; slate; roofing slates; clay; grog [fired refractory material]; potters' clay; 
scaffolding, not of metal; reinforcing materials, not of metal, for building; door frames, not of metal; asphalt; masts 
[poles], not of metal; furrings of wood; balustrades, not of metal; floating docks, not of metal, for mooring boats; 
platforms, prefabricated, not of metal; tarred strips, for building; huts; fair huts; crash barriers, not of metal, for roads; 
bitumen; beacons, not of metal, non-luminous; cask wood; letter boxes of masonry; busts of stone, concrete or marble; 
cabanas, not of metal; paint spraying booths, not of metal; telephone booths, not of metal; lime; concrete; chimneys, not 
of metal; roof gutters, not of metal; chimney shafts, not of metal; reeds, for building; burial vaults, not of metal; 
mantlepieces; duckboards, not of metal; building paper; bitumen paper for building; wood pulp board, for building; 
paperboard for building; prefabricated houses [kits], not of metal; shuttering, not of metal, for concrete; caissons for 
construction work under water; coal tar; cement; asbestos cement; magnesia cement; cement for blast furnaces; cement 
for furnaces; advertisement columns, not of metal; plywood; water-pipes, not of metal; penstock pipes, not of metal; 
ducts, not of metal, for ventilating and air-conditioning installations; flashing, not of metal, for building; manhole covers, 
not of metal; roofing, not of metal; roofing, not of metal, incorporating solar cells; roof coverings, not of metal; cornices, 
not of metal; tomb or grave enclosures, not of metal; buildings, transportable, not of metal; buildings, not of metal; plate 
glass [windows], for building; rock crystal; concrete building elements; asbestos mortar; felt for building; figurines 
[statuettes] of stone, concrete or marble; windows, not of metal; chimney cowls, not of metal; geotextiles; raw chalk; 
gypsum; plaster; gravel; aquarium gravel; stair-treads [steps], not of metal; glass granules for road marking; granite; 
trellises, not of metal; sandstone for building; street gutters, not of metal; wood veneers; bicycle parking installations, not 
of metal; greenhouse frames, not of metal; fireproof cement coatings; coatings [building materials]; cement slabs; paving 
slabs, not of metal; slabs, not of metal, for building; grave slabs, not of metal; luminous paving blocks; paving blocks, not 
of metal; binding agents for making briquettes; binding material for road repair; building timber; moldable wood; 
manufactured timber; veneer wood; wood for making household utensils; sawn timber; wood, semi-worked; laths, not of 
metal; mortar for building; marble; calcareous marl; clinker ballast; building materials, not of metal; refractory 
construction materials, not of metal; materials for making and coating roads; road coating materials; asphalt paving; 
wood paving; potters' clay [raw material]; bricks; moldings, not of metal, for building; moldings, not of metal, for cornices;
stringers [parts of staircases], not of metal; tombs [monuments], not of metal; monuments, not of metal; mosaics for 
building; works of art of stone, concrete or marble; olivine for building; works of stonemasonry; framework, not of metal, 
for building; sheet piles, not of metal; cement posts; posts, not of metal; poles, not of metal, for power lines; telegraph 
posts, not of metal; palisading, not of metal; door panels, not of metal; signalling panels, non-luminous and non-
mechanical, not of metal; building panels, not of metal; road signs, non-luminous and non-mechanical, not of metal; 
parquet flooring; skating rinks [structures], not of metal; floor tiles, not of metal; floors, not of metal; macadam; pitch; tar; 
porches [structures], not of metal; arbours [structures], not of metal; jalousies, not of metal; tiles, not of metal, for 
building; wall tiles, not of metal; tile floorings, not of metal; stone; artificial stone; limestone; building stone; mooring 
bollards, not of metal; clinker stone; fire burrs; gravestones; rubble; props, not of metal; pillars, not of metal, for building; 
swimming pools [structures], not of metal; memorial plaques, not of metal; road marking sheets and strips of synthetic 
material; chicken-houses, not of metal; slate powder; pigsties, not of metal; porphyry [stone]; gates, not of metal; folding 
doors, not of metal; armored doors, not of metal; doors, not of metal; perches; bituminous products for building; 
lengthening pieces, not of metal, for chimneys; joists, not of metal; quartz; rocket launching platforms, not of metal; 
fences, not of metal; bituminous coatings for roofing; wainscotting, not of metal; linings, not of metal, for building; wood 
panelling; cladding, not of metal, for building; wall claddings, not of metal, for building; wall linings, not of metal, for 
building; vinyl siding; silver sand; aquarium sand; sand, except foundry sand; staircases, not of metal; roofing shingles; 
schists; slag [building material]; non-luminous and non-mechanical signs, not of metal; tanks of masonry; shutters, not of 
metal; greenhouses, transportable, not of metal; silica [quartz]; silos, not of metal; ceilings, not of metal; sills, not of 
metal; brackets, not of metal, for building; stables, not of metal; foundry molds [moulds], not of metal; statues of stone, 
concrete or marble; tombstone stelae, not of metal; outdoor blinds, not of metal and not of textile; agglomerated cork for 
building; tombstone plaques, not of metal; parquet floor boards; wooden floor boards; planks of wood for building; 
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pantiles, not of metal; roofing tiles, not of metal; window frames, not of metal; terra cotta; earth for bricks; tombs, not of 
metal; turnstiles, not of metal; partitions, not of metal; diving boards, not of metal; railway sleepers, not of metal; 
scantlings [carpentry]; beams, not of metal; hips for roofing; gutter pipes, not of metal; drain pipes, not of metal; 
sandstone pipes; branching pipes, not of metal; rigid pipes, not of metal, for building; tufa; water-pipe valves, not of metal 
or plastic; drain traps [valves], not of metal or plastic; bird baths [structures], not of metal; casement windows, not of 
metal; chimney pots, not of metal; stained-glass windows; building glass; alabaster glass; safety glass; window glass, 
other than vehicle window glass; window glass for building; insulating glass for building; enamelled glass, for building; 
aviaries [structures], not of metal; xylolith; insect screens, not of metal.

Cl.42;Updating of computer software; land surveying; chemical analysis; handwriting analysis [graphology]; water 
analysis; computer system analysis; interior design; electronic data storage; authenticating works of art; cloud 
computing; material testing; architectural consultancy; consultancy in the field of energy-saving; computer security 
consultancy; computer software consultancy; consultancy in the design and development of computer hardware; web 
site design consultancy; oil-well testing; quality control; vehicle roadworthiness testing; data conversion of computer 
programs and data [not physical conversion]; conversion of data or documents from physical to electronic media; 
creating and maintaining web sites for others; design of interior decor; digitization of documents [scanning]; industrial 
design; duplication of computer programs; computer software design; oil-field surveys; underwater exploration; 
provision of scientific information, advice and consultancy in relation to carbon offsetting; providing information on 
computer technology and programming via a web site; providing search engines for the internet; engineering; cloud 
seeding; installation of computer software; rental of computer software; maintenance of computer software; monitoring of
computer systems by remote access; computer rental; rental of web servers; hosting computer sites [web sites]; 
geological surveys; surveying; urban planning; computer system design; construction drafting; computer programming; 
geological prospecting; clinical trials; textile testing; recovery of computer data; oil prospecting; research and 
development of new products for others; biological research; geological research; bacteriological research; chemical 
research; cosmetic research; physics [research]; research in the field of environmental protection; mechanical research; 
scientific research; technical research; off-site data backup; technical writing; server hosting; analysis for oil-field 
exploitation; architectural services; cartography services; chemistry services; computer technology consultancy; 
information technology [IT] consultancy; telecommunications technology consultancy; technological consultancy; 
graphic arts design; packaging design; outsource service providers in the field of information technology; scientific 
laboratory services; meteorological information; weather forecasting; computer virus protection services; software as a 
service [SaaS]; dress designing; styling [industrial design]; technical project studies; calibration [measuring]; quality 
evaluation of standing timber; quality evaluation of wool; energy auditing.
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Priority claimed from 20/09/2016; Application No. : 40201615444T ;Singapore 

3536612    03/10/2016
[International Registration No. : 1334268]
SIX CAPITAL PTE. LTD.
2 Shenton Way, 01-01 SGX Centre 1 Singapore 068804 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer programmes (downloadable software); data processing software; interactive video 
software; computer programmes and recorded software distributed online; training guides in electronic format.

Cl.35;Providing online marketplaces for sellers and buyers of goods and services; promoting the goods and services of
others; advertising and advertisement services; data management and tracking (collecting) services relating to payment 
transaction information, including such information relating to credit card, debit card, automated clearing house, pre-paid 
card, payment card, and other forms of payment transactions for business purposes; on-line retail and wholesale 
services; on-line retail and wholesale services in which seller posts products or services to be offered for sale and 
purchasing is done via the Internet in order to facilitate the sale of goods and services by others via electronic 
communications networks; providing on-line auction services; on-line trading services in which seller posts products to 
be auctioned and bidding is done via the internet; compilation of information into computer databases; systemisation of 
information into computer databases; advisory, consultancy and information services in relation to the aforesaid 
services.

Cl.36;Financial affairs; monetary affairs; securities brokerage services rendered by traders working on commission, 
brokers or agents; financial savings services; provision of investment savings plans; savings scheme services; issuing of
warrants for the purchase of securities; brokerage of securities; financial services, including on-line financial services; 
financial transaction services; clearing and reconciling financial transactions via a global computer network; secure 
financial transaction services; funds transfer services; transfer of funds by electronic means for others; transfer of 
payments for others via the Internet; processing bill payments; bill payment services; payment administration services; 
credit and debit card transaction processing services; providing electronic mobile payment services for others; payment 
processing services; payment authorisation, verification and transaction processing services; electronic foreign 
exchange payment processing; electronic banking services; electronic purchase payment and electronic bill payment 
services; provision of financial information via the Internet; providing insurance for financial transactions; credit 
verification via a global computer network; electronic credit risk management services; cash remittance and payment 
remittance services; advisory, consultancy and information services relating to the aforesaid services.

Cl.41;Educational services; training services; education and training in the field of finance, capital markets, 
investments, economics, stocks and bonds, shares, financial instruments, quantitative techniques, credit instruments, 
commodity instruments; publication of electronic books and journals online; publication of commercial and economic 
information.

Cl.42;Provision of on-line non-downloadable software for processing electronic payments (application service 
provider); online provision of web-based software; provision of on-line non-downloadable authentication software for 
controlling access to and communications with computers and computer networks; software as a service [SaaS]; 
advisory, consultancy and information services relating to the aforesaid services.

Cl.44;Provision of medical services; medical care services; medical health assessment services; medical examination 
of individuals; medical diagnostic services (testing and analysis); medical laboratory services related to the treatment of 
patients; provision of information, advisory and consultancy services for the aforesaid.
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Priority claimed from 14/04/2016; Application No. : 015337454 ;European Union 

3536619    05/10/2016
[International Registration No. : 1334301]
Vibracoustic GmbH
Europaplatz 4 64293 Darmstadt Germany

Proposed to be Used
IR DIVISION
Cl.9;Measuring, signalling and checking (supervision) apparatus and instruments; apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for recording, 
transmission or reproduction of sounds; magnetic data carriers, compact discs, DVDs and other digital recording media; 
data processing equipment, computers; computer software; electronic systems for noise reduction through sound 
signals emitted out-of-phase in noisy interior spaces and in the field of sound beams; electronic systems for reducing 
vibration through vibrations triggered out-of-phase in the field of elastic mounting of motors.

Cl.12;Vehicle parts, in particular motor bearings, elastically and hydraulically damping bearings, gearbox bearings, 
bodywork bearings, torque supports, support bearings, damping elements for drive units, in particular torsional vibration 
dampers, pulleys, central bearing blocks, elastic motor bearings for noise reduction and vibration insulation, in particular 
based on a metal-elastomer composite, vibration absorbers, in particular steering vibration absorbers, bodywork 
vibration absorbers, cardan shaft dampers, shock absorber springs and suspension springs for vehicles, in particular for 
motor vehicles, shock absorber springs for drivers' cabs and vehicle seats, in particular for motor vehicles, air springs 
and suspension struts, in particular made using bellows of elastomeric material for vehicles, in particular motor vehicles.

Cl.17;Rubber, gutta-percha, gum; plastic material in extruded form for use in production; packing, stopping and 
insulating materials; flexible tubes, not of metal; insulating products, namely for insulating against sound, cold, heat, 
impact, vibration, shock, moisture and environmentally hazardous substances, in particular for vehicle and machine 
construction and for the building sector, conveyor installations, public roads, noisy environments, and sports and leisure 
facilities; the aforesaid insulating products, made using elastomers and thermoplastic elastomers, in particular based on 
natural and synthetic rubber, and made using of thermoplastics, thermosetting plastics, plastisols, foams of plastic and of
metal, bitumen and substances similar to bitumen, non-woven fabrics, or of mineral, plastic and natural fibres and fabrics 
made with the aforesaid fibres; the aforesaid materials with or without fillers and with or without accessories of metal; 
insulating panels, insulating foils, insulating mats and insulating coatings, in particular to protect against noise and heat 
transmission; shaped plastic parts, in particular made using thermoplastic elastomers, for insulating vehicles and 
machines, in particular against transmission of sound; seals and insulating materials, in particular sound deadening and 
sealing means for vehicles; loading area lining with integrated sound insulation, in particular for vehicles; sandwich 
systems (insulators), in particular made using elastomers and thermoplastic elastomers, in particular with added filler and 
in combination with materials of all kinds; engine-mounted encapsulation, in particular for vehicle construction, and 
body-mounted encapsulation; sound absorbing structures, in particular for vehicle and machine construction and against 
traffic noise; shielding capsules and shielding elements of the aforesaid kind, with or without a sound-absorbing lining, 
tubular components (insulating materials), in particular with a sound-absorbing lining, for use in vehicle construction and 
mechanical engineering; sound-absorbing insulating systems, in particular based on shaped films.
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Priority claimed from 16/08/2016; Application No. : 015750854 ;European Union 

3536634    22/11/2016
[International Registration No. : 1336733]
Søren Børlund Larsen
Rosenvængets Sidealle 9, 5.tv. DK-2100 København Ø Denmark

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; animal skins, hides; trunks and travelling bags; umbrellas and parasols; 
walking sticks; whips, harness and saddlery; bags; travel bags; wallets; pouches.

Cl.24;Textile goods, and substitutes for textile goods; bed covers; table covers; bed clothes and blankets; bath linen; 
coasters; curtains; linens; household textile articles; curtains for showers; hand towels; table linen; table napkins of 
textile; household textiles.

Cl.25;Clothing, footwear, headgear; belts; scarfs; neckties; bathing suits; bowties.

Cl.35;Advertising; business management; business administration; office functions; retail store services relating to 
clothing, footwear and headgear; online retail services featuring clothing, headwear and footwear; retail trading services 
connected with suitcases, bags, wallets, leather and imitations of leather; online retail services with suitcases, bags, 
wallets, leather and imitations of leather; retail services relating to interior decoration fabrics, household textiles and 
textile goods; online retail services relating to interior decoration fabrics, household textiles and textile goods; retail 
services in the field of carpets, rugs, mats and wall coverings; online retail services in the field of carpets, rugs, mats and 
wall coverings.
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Priority claimed from 22/01/2016; Application No. : UK00003145805 ;United Kingdom 

3536686    18/07/2016
[International Registration No. : 1334399]
Canburg Limited
The Hopton Works, Hopton Industrial Estate, London Road, Devizes Wiltshire, SN10 2EU United Kingdom

Proposed to be Used
IR DIVISION
Cl.19;Plinths; cornices; pilasters.

Cl.20;Furniture; kitchen furniture; bedroom furniture; bathroom furniture; drawing room furniture; cabinets; kitchen 
cabinets; bedroom cabinets; bathroom cabinets; cupboards; kitchen cupboards; bedroom cupboards; bathroom 
cupboards; pull-out cupboards; wardrobes; armoires; linen presses; vanity units; dressing tables; kitchen units being 
furniture; dressers; larders; doors for furniture; free standing kitchen work stations; free standing kitchen islands; 
bookcases; tables; kitchen tables; bedside tables; desks; cabinets for waste bins; chests of drawers; storage drawers; 
drawers for furniture; bedside drawers; panelling for furniture; wine racks; fitted kitchen furniture; fitted bedroom 
furniture; fitted bathroom furniture; fitted drawing room furniture; kitchen work surfaces; splash backs; custom fitted 
structures, namely custom fitted cupboards, wardrobes, drawers, dressers, bookcases and larders; built-in wine racks; 
built-in trays; built-in worktop surfaces; stools; chairs; benches; benches with pull out drawers; chopping blocks; storage 
baskets; storage racks; plate racks; racks for hanging kitchen utensils; food racks; magazine racks; shoe racks; tie racks; 
handles (not of metal) for furniture; drawer handles (not of metal); cupboard handles (not of metal); door handles (not of 
metal); mirrors; picture frames; shelves; shelving; pull-out shelves; bed and curtain rails; clothes rails; beds; bases for 
beds; bed surrounds; headboards; ottomans; ottoman chests; linen boxes being furniture not of metal; hinges (not of 
metal); parts and fittings and accessories for all the aforesaid goods.

Cl.21;Spice racks; waste bins.

Cl.35;The bringing together, for the benefit of others, of a variety of kitchen appliances namely washing machines, 
dishwashers, ovens, microwaves, fridges, freezers and wine coolers, sanitary ware, baths, sink units, flooring, furniture, 
cupboards, kitchen units, tables, chairs, drawers, racks, storage, beds and bed surrounds enabling customers to 
conveniently view and purchase those goods in an interior design and retail furniture and accessories store; the bringing 
together, for the benefit of others, of a variety of kitchen appliances, namely washing machines, dishwashers, ovens, 
microwaves, fridges, freezers and wine coolers, sanitary ware, baths, sink units, flooring, furniture, cupboards, kitchen 
units, tables, chairs, drawers, racks, storage, beds and bed surrounds, enabling customers to conveniently view and 
purchase those goods from a furniture and accessories catalogue by mail order; the bringing together, for the benefit of 
others, of a variety of kitchen appliances namely washing machines, dishwashers, ovens, microwaves, fridges, freezers 
and wine coolers sanitary ware, baths, sink units, flooring, furniture, cupboards, kitchen units, tables, chairs, drawers, 
racks, storage, beds and bed surrounds, enabling customers to conveniently view and purchase those goods online from 
an interior design, furniture and accessories website.

Cl.37;Installation of furniture, sanitary ware, appliances and apparatus for kitchens, appliances and apparatus for 
bedrooms and appliances and apparatus for bathrooms; maintenance of furniture, sanitary ware, appliances and 
apparatus for kitchens, appliances and apparatus for bedrooms and appliances and apparatus for bathrooms; restoration 
of furniture, sanitary ware, appliances and apparatus for kitchens, appliances and apparatus for bedrooms and appliances
and apparatus for bathrooms; repair of furniture, sanitary ware, appliances and apparatus for kitchens, appliances and 
apparatus for bedrooms and appliances and apparatus for bathrooms.

Cl.42;Design of furniture; interior design services; kitchen design services; kitchen furniture design services; bedroom 
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design services; bedroom furniture design services; bathroom design services; bathroom furniture design services; 
drawing room design services; drawing room furniture design services.
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3536689    16/09/2016
[International Registration No. : 1333941]
Bundesverband der Industrie- und Handelsunternehmen für Arzneimittel, Reformwaren, Nahrungsergänzungsmittel und kosmetische 
Mittel e.V. (BDIH)
L 11, 20-22 68161 Mannheim Germany

Proposed to be Used
IR DIVISION
Cl.3;Perfumery, essential oils, cosmetics, hair lotions; dentifrices; bleaching preparations and other substances for 
laundry use; cleaning, polishing, scouring and abrasive preparations; soaps.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, dried and cooked fruits and vegetables; jellies; jams; 
eggs, milk and milk products; edible oils and fats; preserves.
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Priority claimed from 17/07/2015; Application No. : 30 2015 104 470 ;Germany 

3536717    02/12/2016
[International Registration No. : 1288682]
va-Q-tec AG
Karl-Ferdinand-Braun-Strasse 7 97080 Würzburg Germany

Proposed to be Used
IR DIVISION
Cl.10;Heat insulated containers for medical purposes; cooling containers for medical purposes.

Cl.17;Insulating materials, vacuum insulating products in the form of heat insulating materials, in particular in the form 
of panels or in the form of vacuum insulated containers.

Cl.19;Building materials (non-metallic).

Cl.21;Non-electric heat insulated containers for food; non-electric cooling containers for food.

Cl.35;Advertising; business management; business administration; office functions; wholesaling and retailing via the 
internet, in relation to insulating materials, vacuum insulation panels, thermal packaging, heat and cold accumulators, 
heat containers, cooling containers, building insulation, household appliances, vehicles, temperature-controlled 
containers.

Cl.39;Transport; wrapping and packaging services; storage; rental of temperature-controlled containers; storage 
containers (rental of-); rental of rolling containers and trolleys.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; technical consultancy in the field of insulating 
materials and thermal packaging; technical project management, technical planning and consultancy, construction 
planning and construction engineering design services in the field of plant construction and mechanical engineering for 
the introduction of new technologies in the field of insulating materials and thermal insulation; provision of information 
relating to technological research in the field of insulating materials and thermal insulation; engineering services; quality 
control testing; technical project management and technical consultancy relating to product development.
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3536721    25/05/2016
[International Registration No. : 1334476]
RACERICE IP PTY LTD
12 Bage St NUNDAH QLD 4012 Australia

Proposed to be Used
IR DIVISION
Cl.9;Goggles; goggles for sports; goggles for swimming; goggles for the protection of the eyes; goggles for use in 
sports; goggles used in sports; head straps for goggles; sports glasses (goggles); sports goggles; swimming goggles; 
labels (magnetic or encoded) for use in marking products for identification; self-adhesive labels (magnetic); masks for 
swimming; nose clips for divers and swimmers; nose clips for swimmers; swimming masks; swimming snorkels; 
buoyancy clothing (term too vague in the opinion of the International Bureau (Rule 13(2)(b) of the Common Regulations)).

Cl.16;Adhesive printed labels; identification labels (other than encoded or magnetic); labels (not magnetic or encoded) 
for use in marking products for identification; labels of plastics; labels, not of textile; non-textile labels; plastic labels; 
printed labels; self-adhesive labels (not encoded or magnetic); self-adhesive labels of plastics; self-adhesive vinyl labels; 
tag labels; unprinted labels; paper tags; parcel tags; cases for stationery; pencil cases; pads (stationery); paper 
stationery; school supplies (stationery); stationery; stationery cases; stationery for children's educational activities; 
stationery for children's playing activities; stationery for domestic purposes; stationery goods; stationery materials; 
stationery paper.

Cl.24;Tags of textile for attachment to clothing; cloth labels; iron-on cloth labels; labels (cloth); labels made of textile 
materials; self-adhesive cloth labels; textile adhesive labels; textile labels for identifying clothing; bath sheets (towels); 
bath towels; beach towels; hooded towels; terry towels.

Cl.25;Clothing for swimming; swim briefs; swimming caps; swimming costumes; swimming robes; swimming shorts; 
swimming suits; swimming trunks; swimsuits; swimwear; apparel (clothing, footwear, headgear); articles of waterproof 
clothing; athletic clothing; beach clothing; boys' clothing; children's clothing; clothing; clothing for sports; clothing for 
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surfing; girl's clothing; pants (clothing); water-resistant clothing; waterproof clothing; athletics footwear; casual footwear; 
footwear; footwear for children; footwear for sport; sporting footwear; sports footwear; thongs (footwear); trainers 
(footwear); sports uniforms (other than golf gloves or helmets); uniforms; uniforms for athletes.
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3536776    09/11/2016
[International Registration No. : 1333758]
SHENZHEN NXROBO CO., LIMITED
A802, TSINGHUA HIGH-TECH PARK, KEYUAN ROAD, XILI STREET, NANSHAN DISTRICT, SHENZHEN CITY 
GUANGDONG PROVINCE China

Proposed to be Used
IR DIVISION
Cl.7;Lawnmowers [machines]; food preparation machines, electromechanical; fruit peelers [machines]; wrapping 
machines; kitchen machines, electric; robots [machines]; machines and apparatus for carpet shampooing, electric; dust 
exhausting installations for cleaning purposes; dust removing installations for cleaning purposes; central vacuum 
cleaning installations.

Cl.9;Computer software, recorded; encoded identification bracelets, magnetic; downloadable music files; downloadable 
image files; computer software applications, downloadable; computer programmes [programs], recorded; computer 
memory devices; time recording apparatus; sound transmitting apparatus; remote control apparatus.
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Priority claimed from 23/09/2015; Application No. : 2015730215 ;Russian Federation 

3536818    23/12/2015
[International Registration No. : 1338769]
MATRIZE Handels-GmbH
Ferdinandstr. 25-27 20095 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.6;Buildings, transportable, of metal; cables of metal, non-electric; wire of common metal; buckles of common metal 
[hardware]; goods of common metal not included in other classes; soldering wire of metal; rods of metal for brazing and 
welding; step stools of metal; screws of metal; hoppers of metal, non-mechanical; sleeves [metal hardware]; nuts of 
metal; rivets of metal; padlocks; locks of metal, other than electric; paint spraying booths of metal; hooks [metal 
hardware]; stop collars of metal; pipe muffs of metal; anvils; grease nipples; collars of metal for fastening pipes; binding 
screws of metal for cables; clips of metal for cables and pipes; tool handles of metal; crampons of metal [cramps]; pipes 
of metal; chains of metal; hinges of metal; cotter pins of metal; boxes of common metal; tool chests of metal, empty.

Cl.7;Welding machines, electric; welding apparatus, gas-operated; concrete mixers [machines]; saw benches [parts of 
machines]; lawnmowers [machines]; drilling bits [parts of machines]; soldering blow pipes, gas-operated; compressors 
[machines]; harvesting machines; rinsing machines; pumps [machines]; presses [machines for industrial purposes]; air 
brushes for applying colour; metalworking machines; handling apparatus for loading and unloading; tools [parts of 
machines]; hand-held tools, other than hand-operated; sharpening wheels [parts of machines]; chucks [parts of 
machines]; soldering irons, gas-operated; soldering irons, electric; agricultural implements other than hand-operated.

Cl.8;Hammers [hand tools]; screwdrivers; spanners [hand tools]; parts of hand tools; attachments for hand tools; 
pliers; tongs; chisels; saw blades [parts of hand tools]; shear blades; tool belts [holders]; saws [hand tools]; crow bars; 
priming irons [hand tools]; mortise chisels; augers [hand tools]; carpenters' augers; hand drills [hand tools]; riveters 
[hand tools]; hand-operated staple guns for furniture; drill holders [hand tools]; borers; bits [parts of hand tools]; 
hollowing bits [parts of hand tools]; secateurs; blades [hand tools]; lifting jacks, hand-operated.

Cl.9;Gloves for protection against accidents; gloves for protection against X-rays for industrial purposes; asbestos 
gloves for protection against accidents; anti-glare visors; solderers' helmets; knee-pads for workers; life belts; respirators
for filtering air; workmen's protective face-shields; protective helmets; shoes for protection against accidents, irradiation 
and fire; levels [instruments for determining the horizontal]; measuring instruments; rulers [measuring instruments]; 
measuring tapes; calipers; micrometers; angle gauges; laser levels; laser range finders; opisometers.

Cl.16;House painters' rollers; paintbrushes; painters' brushes; adhesive bands for stationery or household purposes; 
marking chalk; paper cutters [office requisites].

Cl.20;Furniture; goods (not included in other classes) of wood or plastic.

Cl.21;Household or kitchen utensils; articles for cleaning purposes; gloves for household purposes; polishing gloves; 
gardening gloves.
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3537221    20/09/2016
[International Registration No. : 1334201]
Androvia LifeSciences, LLC
1345 Avenue of the Americas, 42nd Floor New York NY 10105 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Diagnostic agents, preparations and substances for medical purposes; medical diagnostic reagents; drug testing 
kits comprised of medical diagnostic reagents and assays that test for the presence of fertility competency in bodily fluid; 
diagnostic preparations for clinical or medical laboratory use.

Cl.42;Consulting services in the fields of laboratory testing, diagnostics, diagnostic medical testing and nutrition.
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Priority claimed from 01/03/2016; Application No. : 30 2016 006 129 ;Germany 

3537240    17/08/2016
[International Registration No. : 1340880]
MAN Truck & Bus AG
Dachauer Str. 667 80995 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, measuring, signalling, checking (supervision) and teaching apparatus and instruments; apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for 
recording, transmission or reproduction of sound or images; magnetic data carriers, recording discs; compact discs, 
DVDs and other digital recording media; data processing equipment, computers; computer software.

Cl.12;Vehicles; apparatus for locomotion by land, in particular, commercial vehicles.

Cl.16;Printed matter, in particular, prospectus, brochures, data sheets, printed product information, printed operational 
and guidance instructions, printed maintenance, care and repair manuals (handbooks), handbooks regarding vehicle 
models, work-related data, order processing and order calculation.

Cl.35;Advertising; business management; business administration; office functions; retail and wholesale services for 
and in relation to commercial vehicles and parts thereof as well as spare parts, components and merchandising articles; 
sales promotion for and in relation to commercial vehicles as well as spare parts, components and merchandising 
articles; updating and maintenance of data in computer databases, providing of business information via a website, 
procurement services for others [purchasing goods and services for other businesses].

Cl.37;Repair services, namely repair of commercial vehicles, parts and components of commercial vehicles (as far as 
included in this class).

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; development of software for services of a 
database, in particular, surveying, processing, storing, sorting, saving, retrieving, providing, transmitting and updating of 
data base entries, in particular, customer data, repair, electronic maintenance manual, vehicle data, diagnosis data, 
service data, maintenance of contract data and anti-theft devices; development of software for arrangement of services of 
a database, in particular, customer data and their updates, repair data, electronic maintenance manual, vehicle data, 
maintenance and vehicle data, rental of computers, creation of accounting programs; providing information related to 
motor vehicle technology and the history of automobiles; all aforementioned services in particular in relation to 
commercial vehicles.
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Priority claimed from 24/02/2016; Application No. : 1327445 ;Benelux 

3537242    14/07/2016
[International Registration No. : 1337955]
NV LEGIO INTERNATIONAL
Legeweg 157 D B-8020 Oostkamp

Proposed to be Used
IR DIVISION
Cl.11;Radiators; baths and bathroom fittings; bath installations; bath tubs; bath tubs for sitz baths; bath linings; bidets; 
whirlpool baths; shower stalls; showers; water taps; kitchen faucets; thermostatic valves; manual or automatic hot/cold 
water mixer taps; spray nozzles and holders for spray nozzles for sanitary installations; lavatories; toilet seats; toilet 
bowls; bathroom fittings and accessories, including for baths, showers, washbasins and toilets such as exhaust kits for 
baths, showers, washbasins and toilets; dryers (electric) for towels; bathroom lighting; bath screens.

Cl.20;Bathroom furniture, in particular benches, chairs, tables, bathroom vanities [furniture]; bathroom furniture 
accessories, not of metal; cabinet work; mirrors; mirrored cabinets; picture frames; coat hooks, not of metal; coat stands 
(furniture); cabinets (furniture); bins, not of metal; clothes hooks, not of metal; coat hangers; small furniture elements for 
bathrooms.
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3537271    29/11/2016
[International Registration No. : 1336128]
Aplicator System AB
Metallvägen 3 SE-435 33 Mölnlycke Sweden

Proposed to be Used
IR DIVISION
Cl.7;Moulding machines for processing plastics; machines for working plastics; injection plastic molding machines; 
plastic jet moulding machines; polycrystalline diamond cutters for machining of workpieces; welding machines for 
plastics; extrusion machines for plastic; machines for processing plastics; casting machines; foundry machines; 
moulding dies [parts of machines]; shaping and moulding machines; machines for the manufacture of moulds.

Cl.9;Measuring, counting, alignment and calibrating instruments; plastic testing machines.
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Priority claimed from 25/11/2015; Application No. : 014828875 ;European Union 

3537272    23/02/2016
[International Registration No. : 1337625]
CAVELIER D'ESCAVELLES Marie-Charlotte
Calle Fernàn Gonzàlez n°6 1° E-29005 MALAGA Spain

Proposed to be Used
IR DIVISION
Cl.10;Urological apparatus; disposable and/or portable aids for urinating; urinals [vessels]; disposable and/or portable 
urinary accessories.

Cl.35;Wholesale or retail sale services, directly, in stores, remotely or online, for cosmetic and sanitary products, 
particularly disposable and/or portable aids and accessories for urinating; services enabling consumers to examine, 
compare, purchase and order such merchandise via a mail-order catalog or from a remote sale site.
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Priority claimed from 20/06/2016; Application No. : 87077107 ;United States of America 

3537280    23/06/2016
[International Registration No. : 1337748]
Ford Motor Company
One American Road Dearborn, MI 48126 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Alternators for land vehicles; timing belts for engines for land vehicles; fuel pumps for land vehicles; ignition 
devices for motors of land vehicles; electronic ignitions for vehicles; ignition wires and coils for motor vehicles; vehicle 
start assemblies and starter drives; small electric motors for vehicles, namely, cooling fans and motor assemblies, HVAC 
blower motors, rear wiper motors, window lift motors, window regulators and regulator assemblies, wiper motor 
assemblies; spark plugs; engine oil filters; air filters; transmission filter kits; engine vent filters; fuel filters; valve filters; 
fuel filter caps; engine oil breather caps; automotive radiator pressure caps; automotive thermostat gaskets; engine water 
pumps; engine gaskets; vehicle air conditioning compressors.

Cl.9;Vehicle batteries; land vehicle sensors, namely, air temperature sensors, differential pressure feedback sensors, 
mass air flow sensors, oxygen sensors, potentiometers, tire pressure monitoring system sensors, wheel speed sensors; 
land vehicle switches, namely, headlight switch assemblies, ignition switch assemblies, and multifunction switch 
assemblies; vehicle wiring sets; electronic and electromechanical regulators for vehicles; remote control vehicle starters 
and relays, namely, glow plug relays, starter relays, turn signal and hazard warning light relays, windshield wiper 
electronic control modules, and solenoids; automotive thermostats; coolant temperature sensors and engine oil pressure 
sensors.

Cl.11;Vehicle climate-control system for heating, ventilation and air-conditioning; passenger cabin air filters for air 
conditioners in vehicle passenger compartments; vehicle climate-control systems for heating, ventilation and air- 
conditioning consisting of manifold and tube assemblies, accumulators and receiver dryers, hoses, liquid and suction 
lines, o-rings, expansion, vacuum check and pressure relief valves, condensers and evaporators, cooling fans, 
temperature control sensors, and a/c switches.

Cl.12;Land vehicle drive belts and belt tensioners; land vehicle transmission belts and belt tensioners; fuel line hoses 
for vehicles; power steering hoses for land vehicles; land vehicle steering pumps; land vehicle steering gearboxes; land 
vehicle steering gear assemblies; land vehicle suspension hubs and bearings; land vehicle shock absorbers; land vehicle 
suspension struts; vehicle windshield wiper blades; vehicle chassis and chassis parts, namely, ball joints, control arms, 
drag links, sway bar links and tie rods; drive shafts for land vehicles; vehicle power train mechanism comprised of clutch, 
transmission, drive shaft, differential, joints, and joint service kits and boot sets; brakes for vehicles; brake pads for 
vehicles; sensors for land vehicles, namely, electric power steering torque sensors, sold as a component of the power 
steering system.
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Priority claimed from 26/09/2016; Application No. : 015593023 ;European Union 

3537295    30/09/2016
[International Registration No. : 1333603]
GRUPO ALVIC FR MOBILIARIO, S.L.
Ctra. Alcalá la Real, s/n. E-23660 ALCAUDETE (Jaén) Spain

Proposed to be Used
IR DIVISION
Cl.19;Wooden boards; panels, not of metal, for building; laminated particleboards and laminates not of metal.

Cl.20;Furniture, kitchen furniture; furniture for use in bathrooms; office furniture; table tops; panels for furniture.
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3537307    25/05/2016
[International Registration No. : 1333867]
RACERICE IP PTY LTD
12 Bage St NUNDAH QLD 4012 Australia

Proposed to be Used
IR DIVISION
Cl.9;Goggles; goggles for sports; goggles for swimming; goggles for the protection of the eyes; goggles for use in 
sports; goggles used in sports; head straps for goggles; sports glasses (goggles); sports goggles; swimming goggles; 
labels (magnetic or encoded) for use in marking products for identification; self-adhesive labels (magnetic); masks for 
swimming; nose clips for divers and swimmers; nose clips for swimmers; swimming masks; swimming snorkels; 
buoyancy clothing (term too vague in the opinion of the International Bureau (Rule 13(2)(b) of the Common Regulations)).

Cl.16;Adhesive printed labels; identification labels (other than encoded or magnetic); labels (not magnetic or encoded) 
for use in marking products for identification; labels of plastics; labels, not of textile; non-textile labels; plastic labels; 
printed labels; self-adhesive labels (not encoded or magnetic); self-adhesive labels of plastics; self-adhesive vinyl labels; 
tag labels; unprinted labels; paper tags; parcel tags; pencil cases; cases for stationery; pads (stationery); paper 
stationery; school supplies (stationery); stationery; stationery cases; stationery for children's educational activities; 
stationery for children's playing activities; stationery for domestic purposes; stationery goods; stationery materials; 
stationery paper.

Cl.24;Cloth labels; iron-on cloth labels; labels (cloth); self-adhesive cloth labels; tags of textile for attachment to 
clothing; textile labels for identifying clothing; bath sheets (towels); bath towels; beach towels; hooded towels; terry 
towels; labels made of textile materials; textile adhesive labels.

Cl.25;Apparel (clothing, footwear, headgear); articles of weatherproof clothing; athletic clothing; beach clothing; boys' 
clothing; children's clothing; clothing; clothing for sports; clothing for surfing; clothing for swimming; girl's clothing; 
pants (clothing); water-resistant clothing; waterproof clothing; swim briefs; swimming caps; swimming costumes; 
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swimming robes; swimming shorts; swimming suits; swimming trunks; swimsuits; swimwear; athletics footwear; casual 
footwear; footwear; footwear for children; footwear for sport; sporting footwear; sports footwear; thongs (footwear); 
trainers (footwear); sports uniforms (other than golf gloves or helmets); uniforms; uniforms for athletes.
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Priority claimed from 27/01/2016; Application No. : 86887927 ;United States of America 

3537324    14/07/2016
[International Registration No. : 1334191]
Leica Biosystems Richmond, Inc.
5205 Route 12, P.O. Box 528 Richmond IL 60071 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Non-medical laboratory equipment and supplies for collecting, preparing, holding and filing of histological and 
cytological specimens for microscopic, magnetic resonance, tomosynthesis, ultra-sound and x-ray examination, namely, 
sample containers, specimen containers, sample cassettes, biopsy cassettes; barcode reader for reading the printed 
labels on sample cassettes and biopsy cassettes; x-ray apparatuses, magnetic resonance imaging apparatuses for use in 
biopsy sample acquisition and biopsy sample examination, tomosynthesis apparatuses, ultrasound probes and 
microscopes, all for non-medical use; software for tracking the location of histological and cytological specimens.

Cl.10;Medical instruments for use in performing biopsies; medical instruments, needles, probes, and surgical devices 
for the purpose of tissue biopsy and tissue removal from glands and organs in the human body; surgical devices and 
instruments; vacuum pumps used in breast biopsies; biopsy site markers; x-ray apparatuses, magnetic resonance 
imaging apparatuses for use in biopsy sample acquisition and biopsy sample examination, tomosynthesis apparatuses, 
ultrasound devices and microscopes, all for medical use; medical diagnostic apparatus incorporating software for 
tracking the location of histological and cytological specimens.

Cl.16;Label printer for printing labels for sample cassettes and biopsy cassettes.
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Priority claimed from 17/11/2016; Application No. : UK00003197215 ;United Kingdom 

3537339    17/11/2016
[International Registration No. : 1335578]
Unilever Plc
Port Sunlight Wirral, Merseyside CH62 4ZD United Kingdom

Proposed to be Used
IR DIVISION
Cl.24;Pillow cases, pillow shams, pillow towels, bed linen.

Cl.25;Sleep masks, gloves, socks.
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Priority claimed from 03/06/2016; Application No. : 015508633 ;European Union 

3537360    02/12/2016
[International Registration No. : 1337452]
MLT - Minet Lacing Technology S.A.
Z.I. du Clos Marquet, Rue Michel Rondet F-42400 Saint-Chamond Cedex France

Proposed to be Used
IR DIVISION
Cl.6;Threaded tape closures of metal; closures of metal for conveyor belts; metal closures for conveyor-belt junction 
points; self-locking metal closures for conveyor belts; metal screws.

Cl.17;Flexible expansion conveyor-belt joints, including belt joints for finishing or repairing conveyor belts or bands, by
joining the two free ends of a belt conveyor or band, and which are for use with cylindrical balers, conveyors and 
applications for mining.
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3537378    05/09/2016
[International Registration No. : 1334293]
DRAFTSTARS PTY LTD
'Brett Dixon Bay Racecourse', Hse Fannie, 8 Dick Ward Dr FANNIE BAY NT 0820 Australia

Proposed to be Used
IR DIVISION
Cl.9;Electric and electronic apparatus, devices; computer hardware including hardware for the operation of online 
games; computer software and computer programs; computer software and computer programs, including software 
relating to the storage and processing of information and data and for on-line transmission and viewing of sports and 
games information and events; online or processor controlled bookmaking software, including in relation, but not limited, 
to online casino, poker (peer to peer) and slots, and corresponding terminals or standalone machines; software for use in 
games, gambling and betting apparatus, devices and machines; internet gambling software; software for operation of 
online games; computer game software, electronic game software, video game software and CD-ROMS containing games 
software; interactive computer games; interactive sports, racing, event wagering and other gambling software solutions; 
software for online games including casino games and game shows; data recording apparatus for use with games, 
betting and gambling apparatus devices and machines; parts and accessories for all the aforesaid goods, including 
electronic user manuals and electronic instructional books sold as a unit therewith; electronic publications.

Cl.35;Advertising marketing and promotional services; advertising, marketing and promotion of gaming and casino 
services; business management; business administration; business and commercial information services relating to 
gambling and casino services; office functions; business management assistance; commercial administration of the 
licensing of the goods and services of others; data handling and data analysis in relation to bookmaking data, gaming 
data and gambling data.

Cl.36;Provision of financial and monetary services in relation to bookmaking, gaming and gambling, including but not 
limited to the provision of all of the foregoing on-line; provision of services in relation to electronic payment transactions, 
including but not limited to online and via mobile devices; financial analysis and advice in relation to bookmaking data, 
gaming data and gambling data.

Cl.41;Provision of gambling and casino services including the provision of gambling and casino services over a global 
computer network; provision of recreation and entertainment information including information on sports and games 
relating to betting, racing events, contingencies and odds, sporting events, including those which are land-based and 
those provided by means of the internet; on-line television entertainment services concerning sports, gaming and 
entertainment; entertainment services, namely interactive on-line gambling services, amusement services; gaming 
services; gambling services; betting services; casino services; card game services; wagering services; amusement, 
gaming, gambling, betting, casino and card game services provided by means of the internet; organisation, production, 
presentation and managing of tournaments, competitions, contests and games including those which are land-based and 
those provided by means of the internet; poker game services; information and advisory services relating to any of the 
aforesaid services; the provision of on-line electronic publications; multi-player card rooms provided by means of the 
internet; organisation of betting services on behalf of others; organisation of entertainment services on behalf of others; 
the provision of betting and entertainment services on behalf of third parties.
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Priority claimed from 16/02/2016; Application No. : 2016704410 ;Russian Federation 

3537385    03/06/2016
[International Registration No. : 1333685]
Erich Krause Finland OY
Henry Fordin katu 5 N FI-00150 Helsinki, Finland Finland

Proposed to be Used
IR DIVISION
Cl.2;Gouache paints; finger paints.

Cl.8;Hand tools and implements, hand-operated; cutlery; side arms, other than firearms; razors; wick trimmers 
[scissors]; cattle shearers; border shears; pruning shears; shears; shearers [hand instruments]; scissors; spatulas [hand 
tools]; palette knives.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter; 
bookbinding material; photographs; stationery; adhesives for stationery or household purposes; artists' materials; paint 
brushes; typewriters and office requisites (except furniture); instructional and teaching material (except apparatus); 
plastic materials for packaging (not included in other classes); printers' type; printing blocks; fountain pens; aquarelles; 
albums; note books; pads [stationery]; drawing pads; loose-leaf binders; pamphlets; booklets; paper sheets [stationery]; 
carbon paper; copying paper [stationery]; luminous paper; modelling wax, not for dental purposes; modelling clay; 
polymer modelling clay; terrestrial globes; drawing sets; engravings; slate pencils; pencil leads; document holders 
[stationery]; pencil holders; chalk holders; holders for stamps [seals]; engraving plates; writing slates; blackboards; 
galley racks [printing]; drawing boards; punches [office requisites]; magazines [periodicals]; pen clips; bookmarkers; 
periodicals; printed publications; drawing instruments; calendars; gums [adhesives] for stationery or household 
purposes; pencils; color pencils; felt-tip pens; pencil lead holders; charcoal pencils; pictures; painting sets with felt-tip 
pens, soft modelling clay and chalks for children; transfers [decalcomanias]; paintings [pictures], framed or unframed; 
wood pulp board [stationery]; paintbrushes, brushes for decoration; painters' brushes; writing brushes; glue for 
stationery or household purposes; drawing pins; envelopes [stationery]; boxes of cardboard or paper; paint boxes 
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[articles for use in school]; correcting fluids [office requisites]; stencils [stationery]; french curves; paper ribbons; 
gummed tape [stationery]; adhesive bands for stationery or household purposes; correcting tapes [office requisites]; 
inking ribbons; self-adhesive tapes for stationery or household purposes; drawing rulers; square rulers; paint trays; 
architects' models; plastics for modelling; plastic modelling materials; toy modelling dough; teaching materials [except 
apparatus]; sealing compounds for stationery purposes; adhesives [glues] for stationery or household purposes; pencil 
sharpening machines, electric or non-electric; writing and drawing chalk, also made of wax, plastics and gel; painters' 
easels; stickers [stationery]; paper knives [cutters] [office requisites]; covers [stationery]; embroidery designs [patterns]; 
palettes for painters; folders for papers; folders for artistic works; papier mâché; pastels [crayons]; oil pastels; modelling 
paste; pen cases; seals [stamps]; clipboards; desk mats; bookends; stamp stands; stands for pens and pencils; 
photograph stands; modelling pads; inking pads; stamp pads; writing cases [sets]; writing materials; inkstands; writing 
instruments; drawing materials; school supplies [stationery]; printed timetables; rubber erasers; drawing t-squares; 
penholders; marking pens [stationery]; paper clasps; paper-clips; staples for offices; erasing products; writing board 
erasers; arithmetical tables; writing or drawing books; pencil sharpeners, electric or non-electric; stencil plates; 
cardboard tubes; indian inks; drawing squares; manuals [handbooks]; figurines [statuettes] of papier mâché; molds for 
modelling clays [artists' materials]; canvas for painting; compasses for drawing; watercolor [watercolour] saucers for 
artists; ink; inkwells; stencils; erasing shields.

Cl.18;Leather and imitations of leather; animal skins; trunks and travelling bags; umbrellas, parasols and walking 
sticks; whips, harness and saddlery; bags for climbers; bags; sling bags for carrying infants; garment bags for travel; 
briefcases; valises; handbags; beach bags; bags for sports; bags for campers; shopping bags; wheeled shopping bags; 
school satchels; travelling trunks; trunks [luggage]; suitcases; attaché cases; leather tool bags, empty.

Cl.25;Clothing, footwear, headgear; aprons [clothing].

Cl.28;Games and playthings; gymnastic and sporting articles; decorations for Christmas trees; jigsaw puzzles; dolls' 
houses; toys; stuffed toys; plush toys; mobiles [toys]; practical jokes [novelties]; parlor games; board games; modeling 
and painting playsets; playsets for painting by colors, felt-tip pens and wax chalks; building games; toy buildings for 
painting; dolls' rooms; building blocks [toys]; dolls; scale model kits [toys]; scale model vehicles; dolls' clothes.
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Priority claimed from 14/09/2016; Application No. : 2016-100527 ;Japan 

3537386    20/09/2016
[International Registration No. : 1335994]
Minebea Co., Ltd.
4106-73, Oaza Miyota, Miyota-machi, Kitasaku-gun Nagano 389-0293 Japan

Proposed to be Used
IR DIVISION
Cl.9;Weighing apparatus and instruments, scales of all kinds, including precision scales; mass comparators; load 
sensing cells; electronic metal-detecting equipment; microscopes; apparatus for analysing gases; mechanical 
components for scales and weighing installations; electric and electronic components for scales and weighing 
installations, namely data input, data display, data transfer, data reproduction, data storage and controlling devices; 
peripheral devices for weighing apparatus and instruments, scales, mass comparators, load sensing cells, measuring and 
supervision apparatus and electronic metal-detecting equipment, namely printers, data input, data display, data transfer, 
data reproduction, data storage and controlling devices; parts of all aforementioned goods, as far as contained in this 
class; software for controlling and documentation of manufacturing and packaging processes; software for controlling 
weighing apparatus and instruments, scales, mass comparators, load sensing cells, measuring and supervision 
apparatus and electronic metal-detecting equipment, electrical cables used for them, data transmission cables and cable 
splices for electric cables and data transmission cables; inspection apparatus for checking the weight, completeness, 
filling level, volume, form, dimensions and/or foreign bodies in products; amplifiers (electronic apparatus); manometers; 
supervision apparatus with monitor; computer programs for remote control supervision system; sensors for detecting 
respiration of a human body, except for medical purposes; sensors for detecting heartbeat of a human body, except for 
medical purposes.

Cl.37;Maintenance and repair of weighing apparatus and instruments, scales, mass comparators, load sensing cells, 
measuring and supervision apparatus and electronic metal-detecting equipment.

Cl.42;Calibration services in the control of inspection, measuring and test equipment, calibration of measuring devices; 
technical consultation services for manufacturers of pharmaceutical and chemical products as well as for food and 
beverage manufacturers in connection with auditing, namely with the checking of the conformity of products, installations
and technical procedures with regulatory and/or legal provisions and guidelines.

5891



Trade Marks Journal No: 1802 ,   19/06/2017           Class 99 
 

Priority claimed from 06/06/2016; Application No. : 302016000057808 ;Italy 

3537388    10/08/2016
[International Registration No. : 1334273]
INTERPUMP GROUP S.P.A.
Via Enrico Fermi, 25 I-42049 SANT'ILARIO D'ENZA (Reggio Emilia) Italy

Proposed to be Used
IR DIVISION
Cl.6;Metal rods; metal bushings [not machine parts]; cotter pins of metal; metal tank closures [containers]; fitting 
collars for tubes [metal]; metal covers; pot hooks of metal; nuts [metal hardware]; straps for metal tubes; metal anchoring 
flanges; metal flanges; ferrules; metal joints [fittings] for tubes; joints for metal tubes; metal connections for tubes; metal 
elbows for tubes; elbows for metal tubes; sheet metal, small metal plates; tool handles of metal; sleeves [metal hardware];
metal tube sleeves; metal handles; small metal parts for hydraulic sleeves; small metal parts for compressed air tubes; 
springs [metal hardware]; metal springs; metal clamps for flexible tubes; metal clamps for tubes; metal duckboards; metal
pins; anchor plates; metal anchor plates; metal blocking plates; small items of metal hardware; metal feet for machines; 
pulleys [metal hardware]; rotary metal junction for tubes; metal junction for tubes; junctions for metal tubes; metal 
junction for flexible tubes; junction for flexible metal tubes; washers [small metal parts]; metal tanks; steel balls; metal 
shims; pins [metal hardware]; metal spacer brackets; metal closing caps; metal closing caps for oil tanks; metal caps; 
metal frames; stretchers [metal hardware]; metal piping; steel tubes; metal branch pipes; branching tubes of metal; 
flexible metal tubes; stainless steel tubes; metal tubes; metal tubes and metal hardware therefor; metal nozzles; drain 
traps (valves) of metal.

Cl.17;Rubber rings; rubber rings for sealing tube fittings; seal rings (non-metallic -); joints for non-metal tubes; joints 
non-metallic for pipes; oil seals (non-metallic); seals; rubber seals; seals (non-metallic); tube seals; ring seals; rubber 
hydraulic sleeves; non-metallic sleeves for tubes; sleeves for non-metallic tubes; non-metallic junction for tubes; 
junctions for non-metallic tubes; non-metallic junction for flexible tubes; junction for non-metallic flexible tubes; rubber 
elastic washers; rubber caps; rubber tubes and piping; flexible tubes; flexible rubber tubes; flexible plastic tubes; flexible 
non-metallic tubes; tubes made of fabric materials; rubber valves; synthetic rubber valves; metal seal rings.
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3537391    07/10/2016
[International Registration No. : 1335925]
Accredo Packaging, Inc
12682 Cardinal Meadow Dr Sugar Land TX 77478 United States of America

Proposed to be Used
IR DIVISION
Cl.16;Plastic flexible packaging film sold in bulk to industrial and commercial manufacturers, and flexible film 
packaging for consumer goods sold in bulk to industrial and commercial manufacturers.

Cl.40;Custom manufacture of packaging materials for retail consumer goods, packaging materials for commercial and 
industrial use, flexible packaging for retail products and customized packaging for consumer goods to the order and 
specification of others.
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Priority claimed from 15/06/2016; Application No. : 015541212 ;European Union 

3537393    02/11/2016
[International Registration No. : 1338373]
adp Gauselmann GmbH
Merkur-Allee 1-15 32339 Espelkamp Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; cash 
registers, calculating machines, data processing equipment, computers; computer software; fire-extinguishing apparatus; 
musical jukeboxes and parts for the aforesaid automatic machines; automatic cash dispensers, automatic money 
counting and money changing machines; coin-operated mechanisms; computer and video games software; games 
software for use on any computer platform, including electronic entertainment and games consoles; computer game 
programs; computer games programs; video games (software); computer games provided through a global computer 
network or supplied by means of multimedia electronic broadcast or through telecommunications or electronic 
transmission or via the internet; computer games, leisure and recreational software, video games and computer software, 
all being provided in the form of storage media; programs for operating electric and electronic apparatus for games, 
amusement and/or entertainment purposes; automatic lottery machines; computer software for computer games on the 
internet; online games (software), in particular for online betting games, online prize games, online gambling games, 
online games of skill and online casino games; computer software in the form of an app for mobile devices and 
computers; calculating apparatus in coin-operated machines and parts for the aforesaid goods; apparatus for recording, 
transmission, processing or reproduction of data, including sound or images, including parts for all the aforesaid goods, 
except radio sets, television receivers, hi-fi systems, video recorders, telephone apparatus, fax machines and telephone 
answering machines; computer hardware and software for casino and amusement arcade games, for gaming machines, 
slot machines or video lottery gaming machines or games of chance via the Internet; electric, electronic, optical or 
automatic apparatus, for identifying data carriers, identity cards and credit cards, bank notes and coins; electric, 
electronic or optical alarm and monitoring installations, including video cameras and apparatus for image transmission 
and image processing; data processing apparatus and computers, including data processing apparatus and computers 
being components for data networks and parts facilitating data network communications; electric wiring harnesses; 
circuit boards, printed circuit boards (electronic components) and combinations thereof, being assemblies and parts for 
apparatus, included in this class.

Cl.28;Games; toys; gymnastic and sporting articles not included in other classes; decorations for Christmas trees; 
gaming apparatus (including coin-operated apparatus); coin-operated arcade games (machines); games for amusement 
arcades (included in this class); coin-operated video gaming apparatus; video games apparatus adapted for use with 
external screens or monitors only; casino fittings, namely roulette tables, roulette wheels; coin-operated automatic 
gaming machines and gaming machines, in particular for gaming arcades, with or without a prize payout; electronic or 
electrotechnical gaming apparatus, automatic gaming machines, gaming machines, slot machines operated by coins, 
tokens, banknotes, tickets or by means of electronic, magnetic or biometric storage media, in particular for commercial 
use in casinos and amusement arcades, with or without a prize payout; automatic gaming machines and gaming 
machines, in particular for commercial use in casinos and gaming arcades, with or without a prize payout; coin-operated 
gaming machines and/or electronic money-based gaming apparatus (machines), with or without prizes; housings adapted 
for gaming machines, gaming apparatus and automatic gaming machines, operated by means of coins, tokens, tickets or 
by means of electronic, magnetic or biometric storage media, in particular for commercial use in casinos and gaming 
arcades, with or without a prize payout; electronic games; electronic game entertainment apparatus and parts thereof; 
video output game machines; drawing apparatus for prize games and lotteries, draws or raffles; housings of metal, plastic 
and/or wood for coin-operated automatic machines; apparatus for games (including video games), other than adapted for 
use with external screens or monitors only; electropneumatic and electric slot machines with pulling handles (gaming 
machines); gaming tables, in particular for table football, billiards, sliding games; flying discs (toys) and darts; gaming 
machines, namely, electric, electronic or electromechanical gaming apparatus for bingo games, lotteries or video lottery 
games and for betting offices, connected or unconnected to a computer network; LCD games consoles; automatic 
gaming machines; apparatus and devices for accepting and storing money, being fittings for the aforesaid automatic 
machines, included in this class.
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Priority claimed from 22/01/2016; Application No. : UK00003145802 ;United Kingdom 

3537403    18/07/2016
[International Registration No. : 1334478]
Canburg Limited
The Hopton Works, Hopton Industrial Estate, London Road, Devizes Wiltshire, SN10 2EU United Kingdom

Proposed to be Used
IR DIVISION
Cl.19;Plinths; cornices; pilasters.

Cl.20;Furniture; kitchen furniture; bedroom furniture; bathroom furniture; drawing room furniture; cabinets; kitchen 
cabinets; bedroom cabinets; bathroom cabinets; cupboards; kitchen cupboards; bedroom cupboards; bathroom 
cupboards; pull-out cupboards; wardrobes; armoires; linen presses; vanity units; dressing tables; kitchen units being 
furniture; dressers; larders; doors for furniture; free standing kitchen work stations; free standing kitchen islands; 
bookcases; tables; kitchen tables; bedside tables; desks; cabinets for waste bins; chests of drawers; storage drawers; 
drawers for furniture; bedside drawers; panelling for furniture; wine racks; fitted kitchen furniture; fitted bedroom 
furniture; fitted bathroom furniture; fitted drawing room furniture; kitchen work surfaces; splash backs; built-in wine 
racks; built-in trays; built-in worktop surfaces; stools; chairs; benches; benches with pull out drawers; chopping blocks; 
storage baskets; storage racks; plate racks; racks for hanging kitchen utensils; food racks; magazine racks; shoe racks; 
tie racks; handles (not of metal) for furniture; drawer handles (not of metal); cupboard handles (not of metal); door 
handles (not of metal); mirrors; picture frames; shelves; shelving; pull-out shelves; bed and curtain rails; clothes rails; 
beds; bases for beds; bed surrounds; headboards; ottomans; ottoman chests; linen boxes being furniture not of metal; 
hinges (not of metal); goods of wood not included in other classes; parts and fittings and accessories for all the aforesaid 
goods.

Cl.21;Spice racks; waste bins.

Cl.35;The bringing together, for the benefit of others, of a variety of kitchen appliances namely washing machines, 
dishwashers, ovens, microwaves, fridges, freezers and wine coolers, sanitary ware, baths, sink units, flooring, furniture, 
cupboards, kitchen units, tables, chairs, drawers, racks, storage, beds and bed surrounds enabling customers to 
conveniently view and purchase those goods in an interior design and retail furniture and accessories store; the bringing 
together, for the benefit of others, of a variety of kitchen appliances, namely washing machines, dishwashers, ovens, 
microwaves, fridges, freezers and wine coolers, sanitary ware, baths, sink units, flooring, furniture, cupboards, kitchen 
units, tables, chairs, drawers, racks, storage, beds and bed surrounds, enabling customers to conveniently view and 
purchase those goods from a furniture and accessories catalogue by mail order; the bringing together, for the benefit of 
others, of a variety of kitchen appliances namely washing machines, dishwashers, ovens, microwaves, fridges, freezers 
and wine coolers sanitary ware, baths, sink units, flooring, furniture, cupboards, kitchen units, tables, chairs, drawers, 
racks, storage, beds and bed surrounds, enabling customers to conveniently view and purchase those goods online from 
an interior design, furniture and accessories website.

Cl.37;Installation of furniture, sanitary ware, appliances and apparatus for kitchens, appliances and apparatus for 
bedrooms and appliances and apparatus for bathrooms; maintenance of furniture, sanitary ware, appliances and 
apparatus for kitchens, appliances and apparatus for bedrooms and appliances and apparatus for bathrooms; restoration 
of furniture, sanitary ware, appliances and apparatus for kitchens, appliances and apparatus for bedrooms and appliances
and apparatus for bathrooms; repair of furniture, sanitary ware, appliances and apparatus for kitchens, appliances and 
apparatus for bedrooms and appliances and apparatus for bathrooms.

Cl.40;Custom fitting of cupboards, wardrobes, drawers, dressers, bookcases and larders.

Cl.42;Design of furniture; interior design services; kitchen design services; kitchen furniture design services; bedroom 
design services; bedroom furniture design services; bathroom design services; bathroom furniture design services; 
drawing room design services; drawing room furniture design services. 
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Priority claimed from 08/07/2015; Application No. : UK00003116806 ;United Kingdom 

3537440    06/01/2016
[International Registration No. : 1335849]
Aston Martin Lagonda Limited
Banbury Road, Gaydon Warwick CV35 0DB United Kingdom

Proposed to be Used
IR DIVISION
Cl.37;Customisation of motor vehicles; custom painting services.

Cl.40;Custom-built construction of motor land vehicles; custom construction of cars, their accessories and parts and 
fittings therefor; custom manufacture of leather goods; custom manufacture of luggage; custom assembling of 
automobile bodies and chassis for others; acrylic finishing of vehicles; custom construction of audio, information and 
entertainment systems for vehicles; custom assembling of structural reinforcement parts, sealants, adhesives, and 
chemical compounds for use in aerospace and transportation vehicle applications to enhance structural rigidity, seal 
against moisture, and dampen noise and vibration; laminating of plastic, wood and of wood substitutes; joinery (custom 
manufacture); custom tailoring; custom quilting; finishing and coating of textiles; application of protective coatings to 
mohair, leather and materials for use as vehicle cabriolet hoods; custom manufacture of moulded components for 
vehicles; metal colouring [not painting]; metal coating; window tinting treatment, being surface coating; application of 
wear resistant coatings to engineering components; application of wear-resistant coatings on metals and plastics for use 
in vehicles; custom manufacture of watches with transponders; sign lettering; engraving services for nameplates; 
engraving; hydrophobic and / or hydrophilic treatment of glass for use in vehicles; custom manufacture of automobiles 
involving implementation and adaptation of automotive technologies.

Cl.42;Design consultancy and custom design services for land, air, rail and sea vehicles; design of vehicles and vehicle 
parts and components; textile design services for motor vehicle trim; design of motor racing cars; design of cars; 
furnishing design services for the interiors of land, air, rail and sea vehicles.
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3537443    03/08/2016
[International Registration No. : 1335630]
Tsuburaya Productions Co., Ltd.
3-6, Maruyama-cho, Shibuya-ku Tokyo 150-0044 Japan

Proposed to be Used
IR DIVISION
Cl.9;Game programs for arcade video game machines; electronic circuits or CD-ROMs recorded with programs for 
hand-held games with liquid crystal displays; game programs for home game machines and storage mediums recorded 
with the said game programs; telecommunication machines and apparatus; eyeglasses; game programs for computers; 
game programs for electronic computers that can be downloaded through computer networks; audio-recorded or video-
recorded compact discs, DVDs, magnetic cards, magnetic discs or optical discs; images, videos, movies or music that 
can be received and saved through internet; images, videos, movies or music that can be received through cellular 
phones; video-recorded video discs or video tapes; electronic publications.

Cl.16;Pastes and other adhesives for office use or home use; paper containers for packaging; paper and cardboard; 
stationery; printed matter; photographs; photograph stands.

Cl.25;Masquerade costumes; non-Japanese style outer clothes; coats; sweaters; shirts; nightwear; underwear; 
swimming suits; swimming caps; tee-shirts; sleep masks; aprons; socks and stockings other than special sportswear; 
scarves; gloves as clothing; neckties; neckerchiefs; bandanas; thermal supporters; mufflers; earmuffs; headgears for 
wear; shoes and boots.

Cl.28;Home video game toys; toys that are modeled on characters; toys; dolls; sports equipments; insect collectors' 
articles; amusement machines and apparatus for use in amusement parks; slot machines; Japanese vertical pinball 
machines; Japanese dice games; Chinese checkers games; conjuring apparatus; dominoes; playing cards; mah-jong.

Cl.41;Planning, arranging or holding of movies, shows, plays or musical performances; showing, production or 
distribution of movies; providing of images, videos, movies or music that can be received through internet; production of 
radio or television programs; production of videos in the field of education, culture, entertainment or sports; directing of 
radio or television programs; photography; providing of online games; providing of electronic magazines by online.
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Priority claimed from 29/03/2016; Application No. : 40201605665S ;Singapore 

3537456    28/09/2016
[International Registration No. : 1335629]
Certis CISCO Security Pte Ltd
20 Jalan Aifi, Certis Cisco Centre Singapore 409179 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware namely a detection device for the purpose of monitoring data transmission over electronic 
communication; computer hardware for the purpose of monitoring, detecting and managing access to computer networks 
and data transmission over electronic communication; computer software for monitoring, detecting, and managing 
access to computer networks and data transmission over electronic communication; Internet security software; 
enterprise security software; intrusion detection software; computer software for connecting and managing remote 
computers, for synchronisation of files through e-mail, for providing security to remote computer users, for implementing 
computer, software and network security measures for remote computer users; computer hardware appliances that 
provide firewall, content filtering, intrusion alert, virus protection, virtual private networking and other security functions.

Cl.16;Printed matter relating to examinations, test and educational assessments; books relating to computers; 
materials bearing information in printed form for use with computers; printed matter for security purposes; booklets for 
use in conducting training workshops; instruction manuals relating to training seminars; training booklets; training 
guides in the form of printed matter; training manuals in the form of printed matter; training materials (other than 
apparatus); printed sheets; work sheets (printed matter); printed computer codes; printed publications relating to 
computers; printed matter for security purposes.

Cl.41;Arranging and conducting of workshops [training]; practical training services relating to security and law 
enforcement; arranging and conducting of conferences and seminars; provision of courses of instruction and training for 
security personnel; provision of training facilities or security training programmes; conducting training seminars; 
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employment training; organisation of training courses; provision of training courses; staff training services; training; 
computer based training; computer training; academy education services; conducting of educational courses; education 
information; education services; information services relating to education; provision of education courses; provision of 
facilities for education; technological education services; educational examination services; educational examination; 
provision of educational examinations; drafting, preparation, provision and administration of examinations and 
educational tests; provision of information, advisory and consultancy services for the aforesaid services.

Cl.42;Computer software design and development; technical consultancy in the field of computer hardware; security 
consultancy in the field of global computer network security; computer systems integration services; computer network 
services; advisory and consultancy services relating to the security of computer network, monitoring of computer abuse 
and on-line protection of the computer network; advisory, consultancy, development, installation (software only) and 
technical support services relating to security infrastructures on a global communication network; computer services for 
the purpose of providing information back up, recovery of computer data, data security services [firewalls]; information 
on computer technology and programming and in the fields of global computer network and local area network security, 
computer software and hardware applications in security provided online from a computer database or from the global 
communication network; provision of computer service, namely, providing information in the field of network, Internet 
security and electronic data storage; providing information in the fields of global computer network and local area 
network security, computer software and hardware applications in security; consultancy, development, installation, 
maintenance, updating computer software relating to the security of computer networks; provision information and 
research services relating to security on the global communication network, systems and technologies; application 
service provider services, namely, providing online, non-downloadable software for computer security testing in the fields 
of computer and Internet security; computer related services, namely, managed computer network and Internet security 
services, namely, public key infrastructure (PKI) verification, authentication, distribution and management, digital 
certificate issuance, verification and management, and enterprise software integration; computer consultation regarding 
computer networks and internal computer networks, security services for computer networks and internal computer 
networks, namely, installation, design and customization of Internet and network firewall software for others; computer 
consulting services in the field of security integration, network security, network architecture, encryption technology, and 
computer security; computer services namely, professional consultancy relating to computer security namely, analysing 
global computer information network and internal computer network vulnerability; software installations and maintenance 
services; computer services, namely providing search engines for the Internet; data encryption services; data mining and 
data storage (other than physical storage); hosting of databases; hosting computer sites (web sites); hosting of software 
as a service (SaaS); server hosting; computer security engineering; computer security services (design and development 
of secure computer hardware, software and systems); computer security services (programming and software 
installation, repair and maintenance services); computer security services (testing and risk assessment of computer 
networks); information technology (IT) governance and compliance solutions being information technology consultancy; 
certification services [quality control]; analytical services relating to computers; scientific and technical analysis; 
computer programming; computer system design; computer systems analysis; computer software design; installation 
and maintenance of computer software; data security services [firewalls]; computer virus protection services; 
computerised communication network security; professional consultancy relating to computer security; installation and 
maintenance of computer software in relation to security systems; development of computerised security equipment; 
computerised analysis of technical data; provision of backup computer disaster recovery services; computerised data 
storage services; computerised business information storage; provision of information, advisory and consultancy 
services for all the aforesaid services.
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Priority claimed from 08/08/2016; Application No. : 693419 ;Switzerland 

3537457    01/12/2016
[International Registration No. : 1337634]
Fédération Internationale de Football Association (FIFA)
FIFA-Strasse 20 CH-8044 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.27;Coverings for sports grounds made of artificial turf; artificial turf; doormats; mats; linoleum and other floor 
coverings; floor coverings for indoor football.

Cl.28;Sports balls; gymnastic and sporting articles; football equipment, namely footballs, gloves, knee, elbow and 
shoulder pads, shin guards and football goals; kick-at-goal walls.

Cl.31;Grass seeds; natural turf; natural turf for sports fields.

Cl.42;Testing, analysis and evaluation for the certification of quality or standards; quality control; quality control 
testing of products; testing of electronic data processing systems; design and development of electronic data security 
systems and data processing systems; engineering services; analysis in the field of information technology engineering; 
certification of products, including the delivery of hallmarks and authentication certificates; certification of procedures, 
apparatus and installations in the field of information technology, including delivery of hallmarks and authentication 
certificates; technical project studies, professional research, development, analysis and consultancy services in the field 
of engineering; delivery of control certificates and authentication certificates.
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Priority claimed from 21/01/2016; Application No. : 30 2016 100 473 ;Germany 

3537458    20/07/2016
[International Registration No. : 1335909]
Lofelt GmbH
Glogauer Strasse 21 10999 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer peripheral equipment; computer software, namely computer software adapted to the operation of 
computers, computer software downloadable from the internet, operating system software for computers, computer 
software for access to and using the Internet, computer software for evaluating market information, computer programs 
for image and data processing, computer software for composing music, computer software for acoustic control of 
computers and their operation, computer software for extending the audio-visual functions of multimedia applications 
and software for controlling and enhancing sound quality of audio devices; cases adapted for computers; devices for 
synchronizing sound; audio-visual and photographic devices, in particular audio devices for the car; sound recording 
carriers, in particular audio CDs, audio cassettes and laser discs for storing music; audio circuit boards; audio 
digitalizers; audio frequency devices; radio receivers; audio cables; sound recording devices, in particular audio cassette 
sound recording devices and portable sound recording devices; audio conference devices; audio testing apparatus; 
sound and audio transmission devices; audio-visual devices, in particular for teaching purposes; operation and user 
manuals for computers and computer software stored in digital form on floppy disks or CD ROMs; digital music 
downloadable from the Internet; image and sound receiving devices; tapes recordings of music; computers and computer 
hardware, in particular for telecommunication, computer chips and artificial intelligence devices (computers); computer 
telephony equipment; computer firmware; computer housings; computer interfaces; recorded computer software; 
computer operating systems; computer cables; computer components and spare parts; computer mouse pads; digital 
process control devices; sound processors, in particular digital sound processors; digital amplifiers; wireless peripheral 
equipment for computers; wireless high frequency transmission devices; wireless communication devices; wireless 
transmitters; wireless telephones; wireless two-way communication plants; electric and electronic process control 
devices; electric amplifiers; sound amplifiers, in particular electric amplifiers for sound signals, electric amplifiers for use 
with musical instruments and electroacoustic amplifiers; electronic audio devices; electronic devices for transmitting 
audio signals; metronomes, in particular electronic metronomes; electronic sound signal processors for compensating 
audio distortions of loud speakers; electronic amplifiers; receiving devices for images and sound; Hi-Fi audio devices; 
information technological devices; interactive multimedia computer programs; sound samplers; headphones, in particular
communication headphones; combinations of headphones and microphones, in particular for telephones; headphone 
consoles; headphone amplifiers; luminous bracelets for preventing accidents or injuries; micro computers; mobile 
computers; music recordings; interfaces for musical instruments; media for storing music; audio-visual recordings, in 
particular musical video recordings; signal lines for IT, audio vision and telecommunication; smartphones in the form of 
wrist watches; sound cards; tablet computers; sound measuring devices; sound switching devices; sound amplifying 
receivers; sound preamplifiers; sound reproduction devices, in particular portable sound reproduction devices and audio 
cassette players; two-way plugs for headphones.

Cl.14;Jewelry, clocks; wristwatches and pocket watches; click locks for wristwatches; watch parts; jewelry cases 
[caskets or boxes]; amulets (jewelry); pendants, in particular charms (jewelry) of common metals and key rings [trinkets 
or forbs]; pins (jewelry); bracelets, in particular watch and wristwatch bracelets, bracelets (jewelry) for beneficial 
purposes, bracelets from precious metals, flexible wire bands for wearing as bracelets (jewelry) and identification 
bracelets; jewelry made from bronze; necklaces (jewelry).

Cl.35;Advice in foreign commerce matters; advice in business matters; advice in management and marketing matters; 
retail services regarding audio-visual equipment, clothing, devices for beauty purposes for humans, navigation devices, 
information technological devices, medical instruments, musical instruments, jewelry, sexual utilities, bags, time 
measuring devices; retail services of department stores regarding cosmetics, toilet articles, household machines, hand 
tools, optical goods electric and electronic household devices; business intermediary and advisory services in the field of 
selling goods and rendering services; advertising and promotion services and related consulting.
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Priority claimed from 27/11/2016; Application No. : 87248372 ;United States of America 

3537462    06/12/2016
[International Registration No. : 1335419]
iCeutica Inc.
The Navy Yard Corporate Center, One Kew Place, 150 Rouse Boulevard Philadelphia PA 19112 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations for the treatment of migraines, pain, inflammation, infection, respiratory diseases and 
conditions, hormonal disorders, cancer and the side effects of the treatment of cancer, namely, mucositis, pain, nausea, 
bone marrow depletion, fibrosis, nerve damage, rashes, sore skin, hair loss, flu-like symptoms, fatigue, weakness, fever, 
and drop in blood pressure; veterinary preparations for the treatment of migraines, pain, inflammation, infection, 
respiratory diseases and conditions, hormonal disorders, and cancer.

Cl.42;Pharmaceutical drug development services.

Cl.45;Licensing of intellectual property.
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Priority claimed from 05/04/2016; Application No. : 015306889 ;European Union 

3537463    04/10/2016
[International Registration No. : 1341236]
Vaadin Oy
Ruukinkatu 2-4 FI-20540 Turku Finland

Proposed to be Used
IR DIVISION
Cl.9;Magnetic data carriers, recording discs; compact discs, dvds and other digital recording media; cash registers, 
calculating machines, data processing equipment, computers; computer software; databases (electronic); software; 
downloadable educational course materials; downloadable electronic books; downloadable video files; computer 
operating systems; computer search engine software; computer software development tools; computer software for 
encryption; computer software platforms; database management software; education software; compact discs [audio-
video]; compact discs [read-only memory]; computer programmes [programs], recorded; computer operating 
programmes; computer programs [downloadable software]; electronic publications, downloadable; interfaces for 
computers; optical discs.

Cl.35;Advertising; organisation of trade fairs for advertising purposes; product demonstrations and product display 
services; production of video recordings for advertising purposes; production of video recordings for marketing 
purposes; arranging and conducting of trade shows and exhibition services for commercial or advertising purposes; 
preparation of advertising material; online advertising on a computer network; providing consumer product information 
relating to software; providing consumer product advice relating to software.

Cl.41;Education; providing of training; providing online electronic publications, not downloadable; online publication of
electronic books and journals; publication of multimedia material online; audio-visual display presentation services for 
educational purposes; education and training services; organisation of congresses and conferences for cultural and 
educational purposes; arranging and conducting of conferences; arranging and conducting of seminars and workshops; 
organisation of exhibitions for cultural or educational purposes; arranging and conducting of in-person educational 
forums; practical training [demonstration].

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; administration of user rights in computer 
networks; computer and computer software rental; design, creation and programming of web pages; design and 
development of systems for data input, output, processing, display and storage; rental and maintenance of computer 
software; providing information about the design and development of computer software, systems and networks; 
advisory and information services relating to computer software; computer programming consultancy; computer 
programming for data processing; computer programming services; computer site design; computer software design; 
computer software development; computer software research; consultancy with regard to webpage design; creating, 
designing and maintaining web sites; design and development of computer software; design of graphic software 
systems; programming of software for website development; research and consultancy services relating to computer 
software; software authoring; testing of computer software; cloud computing services; infrastructure as a service [IaaS]; 
platform as a service [PaaS]; consulting in the field of cloud computing networks and applications; software as a service 
[SaaS]; IT programming services; website hosting services; consultancy and information services relating to information 
technology; information technology [IT] consultancy; computer virus protection services; data conversion of computer 
programs and data [not physical conversion]; data encryption services; engineering services; project studies (technical -
); quality checking and testing; quality control.
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Priority claimed from 13/04/2016; Application No. : 302016103410 ;Germany 

3537468    13/08/2016
[International Registration No. : 1337953]
Kiekert Aktiengesellschaft
Höseler Platz 2 42579 Heiligenhaus Germany

Proposed to be Used
IR DIVISION
Cl.6;Metal locks and lock systems formed therefrom and components therefor, namely, metal pins, metal clips, metal 
brackets, metal screws, metal bolts, metal keys, metal latches, metal strikers, lock cylinders of metal, metal door 
hardware, namely, non-powered door actuators in particular for vehicles; metal door stops and components therefor, 
namely, metal lugs, metal springs, metal hinges, metal rods, metal washers, metal arms, metal plates; metal door closers 
and components therefor, namely, metal lugs, metal springs, metal hinges, metal rods, metal washers, metal arms, metal 
plates in particular for vehicles.

Cl.7;Electric, hydraulic and pneumatic drives for doors and components therefor, namely, electric motors for motorized 
door locks, rubber-elastic bearings for fixing the electric motor on a base; electric, hydraulic and pneumatic door stops 
and components therefor, namely, lugs, springs, hinges, rods, washers, arms, plates; electric, hydraulic and pneumatic 
door closers and components therefor, namely lugs, springs, hinges, rods, washers, arms, plates, in particular for 
vehicles; apparatus with electric or mechanical drives, in particular adjusting apparatus, namely, electric or electronic 
control apparatus for electric, hydraulic and pneumatic drives for motorized door locks, and for tailgate or electric pin and 
socket connectors; electric-motor drives and motorized electric actuators for activating locking devices, in particular for 
electric vehicles.

Cl.9;Electronic locks and lock systems and components therefor, namely, electronically operated door latches, electric 
actuators, in particular for vehicles; electric door stops and components therefor, namely, electric actuators; electric door 
closers and components therefor, namely, electric actuators in particular for vehicles; electric or electronic plug-in 
connectors, parts for electric or electronic plug-in connectors, namely, plugs and sockets, and accessories for electric or 
electronic plug-in connectors, plugs and bushings sold as part of electric or electronic plug-in connectors, in particular 
for electric vehicles; electric locking devices, in particular for flaps or electric pin and socket connectors; electric 
apparatus or instruments for closing or opening tail gates or electric pin and socket connectors.

Cl.12;Motor vehicle door closures; mechanical actuation devices for motor vehicle door closures; mechanical anti-theft 
devices for motor vehicles, fitted modules for pre-mounted motor vehicle door closures; small electronic motors and 
small electric drives for driving, adjusting and activating vehicle locking devices, vehicle tailgates or electric plug-in 
connectors for vehicles.
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Priority claimed from 08/04/2016; Application No. : 302016000036186 ;Italy 

3537483    30/09/2016
[International Registration No. : 1334129]
BOSCAVENEZIA DI STELLA EUROSIA
Via Giardino, 11 I-30174 VENEZIA Italy

Proposed to be Used
IR DIVISION
Cl.6;Metal joinery fittings, including for doors and windows; metal partition walls; metal panels for partition walls; metal 
support frames, in particular for doors and windows; metal profiles for windows and doors; metal doors; metal tiles and 
boards for walls and ceilings.

Cl.19;Doors, not of metal; interior doors, not of metal, including swing doors, folding doors, sliding doors; non-metallic 
support frames, in particular for doors and windows; non-metallic frames for windows and doors; non-metallic panels for 
doors; window frames not of metal, partition walls not of metal; non-metallic panels for partition walls; non-metallic tiles 
and boards for walls and ceilings.

Cl.20;Furniture, in particular tables, chairs, desks and sofas, mirrors; picture and furniture frames.
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Priority claimed from 14/10/2016; Application No. : 87203534 ;United States of America 

3537497    22/11/2016
[International Registration No. : 1338332]
Roblox Corporation
60 East 3rd Ave., Suite 201 San Mateo CA 94401 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Video game software; computer software for interactive games.

Cl.28;Toys; dolls; card games; board games; virtual reality headsets for use in playing video games and using video 
game software.

Cl.41;Entertainment services, namely, providing an online interactive video game via electronic, optical, and wireless 
communications networks; entertainment services, namely, providing temporary use of non-downloadable interactive 
video games via electronic, optical, and wireless communications networks.
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3537499    10/11/2016
[International Registration No. : 1333471]
JUNG, EUN JUNG
101 1st, 10, Jahamun-ro 35-gil, Jongno-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.16;Adhesive tapes for household purposes; advertising signs of cardboard; paper tissues; stationery; wraps of 
plastic; passport holders; tablecloths of paper; postcards and picture postcards; printed publications; stickers and 
sticker albums; printed matter; typewriters and office requisites, except furniture; containers of cardboard for packaging; 
shopping bags of plastic; paper bags for packaging; bags [envelopes, pouches] of paper or plastics, for packaging; 
shopping bags of paper; plastic bags for general use; paper for making bags and sacks; packaging boxes of paper.

Cl.35;Retail store services featuring cosmetics; business administration and management; office functions; advertising 
agency services; retail store services featuring clothing; retail store services featuring toys (playthings); retail store 
services featuring processed cereals; retail store services featuring sporting articles, other than golf articles/climbing 
articles; retail store services featuring bags and wallets; retail store services featuring jewelry; retail store services 
featuring footwear; retail store services featuring tea; retail store services featuring kitchen utensils; data retrieval 
services on the internet for others; import-export agency services; advertising and marketing consultancy; retail store 
services featuring nutraceuticals mainly based on grain; retail store services featuring aromatic candles; online 
comprehensive shopping mall services; retail store services featuring personal ornaments of non-precious metal; retail 
store services featuring decorative articles for the hair of non-precious metal; retail store services featuring trimmings for 
clothing of non-precious metal; retail store services featuring necklaces of non-precious metal; retail store services 
featuring portable cosmetic cases (sold empty); retail store services featuring soaps for personal use; retail store 
services featuring indoor decoration of textiles; retail store services featuring bed clothes.
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Priority claimed from 29/04/2016; Application No. : UK00003162095 ;United Kingdom 

3537503    30/09/2016
[International Registration No. : 1335976]
J & P Coats, Limited
1 George Square Glasgow, Scotland G2 1AL United Kingdom

Proposed to be Used
IR DIVISION
Cl.17;Yarns and threads, not for textile use; elastic threads and elastic yarns, not for use in textiles; covered rubber 
thread and yarns, not for textile use; yarns and thread of carbon fibres, other than for use in textiles; yarns and threads of 
ceramic fibres, other than for use in textiles; yarns and threads of plastic materials, not for textile use; yarns and threads 
of rubber, not for use in textiles; carbon fibre; carbon fibres, other than for textile use; semi-worked polymer resins in the 
form of fibres; fibres impregnates with synthetic resins for use in manufacture; spun polyester fibre, other than for textile 
use; vulcanized fibre; plastics fibres, other than for textile use; glass fibre and glass wool; chemical fibres not for textile 
use; synthetic fibres, other than for textile use; yarns, threads and fibres for insulation, other than for textile use.

Cl.21;Yarns and threads, other than for insulation or textile use; glass yarns and glass threads, not for textile use; 
fibreglass yarns and threads, not for textile use; fibreglass other than for insulation or textile use; vitreous silica fibres, 
not for textile use.
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Priority claimed from 21/03/2016; Application No. : 015248818 ;European Union 

3537519    14/09/2016
[International Registration No. : 1338086]
RED FABRIQ
16 rue de la Comète F-75007 PARIS France

Proposed to be Used
IR DIVISION
Cl.9;Software; anti-virus software; community software; driver software; interactive software; downloadable software; 
free software; educational software; recorded software; interface software; interactive video software; application 
software; decoding software; game software; groupware; computer peripherals; portable computer peripheral devices; 
wireless computer peripherals; micro-software for computer peripherals; peripherals adapted for use with computers; 
credit card encoding apparatus [computer peripherals].

Cl.35;Provision of space, time and advertising media; consulting, advice and assistance for advertising, marketing and 
promotion; bonus, incentive and loyalty program services; public relations; computerized business promotion; 
production of visual advertising media; design of advertising materials; production of promotional material and 
advertisements; production of advertising films; production of video tapes and discs and promotional audiovisual 
recordings; production of video recordings for advertising purposes; production of sound recordings for advertising 
purposes; production of sound recordings for marketing purposes; production of advertising films; on-line advertising; 
advertising; online advertising on a computer network; information services relating to advertising.

Cl.38;Communication by computer terminals and provision of access to the Internet; provision and rental of 
telecommunication equipment and installations; press agencies; communication of information by satellite; 
communication of information by electronic means; data communication by means of telecommunications; 
communication of data by electronic means; communication by electronic networks; communication by radio relay 
means; communication by electronic means; communications via multinational telecommunication networks; electronic 
communications consulting; consultancy in the field of communication networks; transmission of data and transfer of 
documents by data communication means; provision of airtime for communication services; provision of electronic 
telecommunication connections.

Cl.42;Design of software for processing and distribution of multimedia content; design of computer hardware for 
storage and retrieval of multimedia data; design of computer hardware for compression and decompression of 
multimedia content; design of computer hardware for the manufacturing industry; design of computer hardware for 
converting multimedia content and data from and to different protocols; design of computer hardware for digital signal 
processing; design of computer websites; web site design for advertising purposes; design of computer specifications; 
design of electronic chips for computers; design and development of multimedia products; design and implementation of 
web pages on a network for others; design and maintenance of websites for others; design and maintenance of computer 
installations for others; design and development of electronic data security systems; design and development of websites
for others; design and development of networks; creation of websites on the Internet; creation of electronic sites; creation
and design of websites for others; creation, design and maintenance of web sites; development, design, creation and 
maintenance of websites for others; software installation; installation and maintenance of software; installation, 
maintenance and repair of software; installation of software for Internet access; installation, updating and maintenance of 
software; installation and customization of application software for computers; installation, maintenance and repair of 
software for computer systems; installation and maintenance of database software; installation and maintenance of 
Internet access software; installation services, maintenance, repair and servicing of computer software; installation, 
maintenance, updating and upgrading of software; technical advice services relating to software installation and 
maintenance; installation, maintenance and updating of database software; software consultancy; software integration; 
modification of software; software installation; software design; software maintenance; software development; software 
rental; rental of peripheral devices for computers; design of peripheral devices for computers; design and development of 
computer peripherals; rental of computer hardware and peripheral devices for computers.
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Priority claimed from 29/12/2015; Application No. : 86861180 ;United States of America 

3537530    28/06/2016
[International Registration No. : 1338413]
GAVRIELI BRANDS LLC
7461 BEVERLY BLVD., SUITE A LOS ANGELES CA 90036 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Cologne; cosmetic preparations for body care; cosmetics; fragrances for personal use; non-medicated skin care 
preparations; perfumes; hair care preparations; non-medicated sunscreen and sun care preparations; body powder; bath 
products namely, bath oil, bubble bath, bath powder, bath salts, shower gels and lotions; soap for personal use; 
moisturizers, lotions and gels; skin cleansing creams, lotions and gels; hand lotions, creams and gels; aftershave lotions; 
anti-perspirants; shaving cream; essential oils; nail care preparations, nail varnish, nail polish, nail varnish and polish 
removing preparations; talcum powder; pumice stone; emery, emery paper; dentifrices; shoe cream, shoe polish, shoe 
wax; cleaning and polishing preparations, including cleaning and polishing preparations for leather, footwear, handbags, 
sunglasses.

Cl.9;Eyewear, sunglasses, spectacles, sunglasses and spectacles cases and frames, optical frames; pouches and bags 
adapted to carry sunglasses and spectacles; laptop cases, laptop bags; mobile phone cases; encoded bank cards; bags 
made of leather or imitations of leather adapted for electrical apparatus and instruments, mobile phones, laptops, pda's; 
apparatus for recording, transmission or reproduction of sound or images, magnetic data carriers, recording discs; pre-
recorded cds, cd-roms, tapes and discs; protective footwear; electronic publications (downloadable); software 
applications (app's); measuring, signalling weighing and optical apparatus and instruments; calculating machines, data 
processing equipment and computers; electronic tags for goods.

Cl.14;Jewelry; watches; jewelry articles not included in other classes including jewelry made of precious and non-
precious metals; watches, clocks and timepieces; jewelry boxes (not of precious metals).

Cl.18;Cosmetic bags sold empty; handbags; umbrellas; carrying cases; traveling articles and bags not included in 
other classes; luggage; purses; wallets; clutches; purses; messenger bags; utility bags; sports bags; tote bags; shoe 
bags.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes; articles for cleaning purposes; 
glassware, porcelain and earthenware not included in other classes; tableware of glass, porcelain and earthenware; 
crockery, plates, cups, saucers, mugs, bowls, dishes, glasses, ramekins; cup holders, cup holders made of leather; pots, 
pans, saucepans, vases, decanters, drinking flasks, stirrers for cocktails; ice buckets, boxes, money boxes; napkin 
holders and rings; bottle openers, candlesticks, candelabra, baskets, waste bins and containers; litter bins, ornaments 
and giftware of china, glass, terracotta, porcelain or earthenware; perfume sprayers, burners and atomizers; toiletry sets, 
soap dishes, soap dispensers, lotion pumps, toothbrushes, toothbrush holders, shaving brushes, shaving brush holders, 
cosmetic brushes, nail brushes, footwear brushes, tooth picks, shoe trees, shoe stretchers, boot jacks, clothes racks, 
trouser presses, compacts for powders; flower pots.

Cl.24;Sheets, eiderdowns, bed blankets, duvet covers, pillow cases, pillow shams, bed covers, face towels (not of 
paper), bath towels, tablecloths of textile; table napkins of textile, table mats not of paper.

Cl.35;Retail store and online retail store services featuring cosmetics and personal care products, fragrances, eyewear, 
smartphone and tablet cases, jewelry, luggage and handbags, housewares, bedding, tableware, textiles, towels, apparel 
and footwear.
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Priority claimed from 24/05/2016; Application No. : 2016-55838 ;Japan 

3537540    17/11/2016
[International Registration No. : 1311925]
Life is Tech, Inc.
Minamiazabu Bldg 1F, 12-3, Minamiazabu, 2-chome Minato-ku 106-0047 Japan

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software programs; educational computer software; downloadable digital music; 
downloadable image files; downloadable video files; downloadable electronic books; electrical communication machines 
and instruments; electronic components.

Cl.41;Teaching; education and training services; arranging and conducting of seminars; providing on-line electronic 
publications, not downloadable; publication of books; presentation of live show performances; presentation of musical 
performances.

Cl.42;Design and programming of web sites; rental of memory space for web sites; design services; computer 
programming; technical advice relating to operation of computers; Software as a service [SaaS]; rental of application 
software.
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3537543    10/11/2016
[International Registration No. : 1335956]
LORO PIANA S.p.A.
Corso Rolandi, 10 I-13017 QUARONA (VC) Italy

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys and works of art of precious metals; jewellery, precious stones; horological and 
chronometric instruments.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes; decorations for Christmas 
trees.
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Priority claimed from 12/05/2016; Application No. : 4271820 ;France 

3537544    09/11/2016
[International Registration No. : 1333623]
BNP PARIBAS WEALTH MANAGEMENT
33 rue du Quatre Septembre F-75002 PARIS France

Proposed to be Used
IR DIVISION
Cl.9;Software in the field of banking, financial affairs and commercial management.

Cl.35;Commercial business management; business assistance services to companies; commercial administration; 
commercial business analysis; business research; provision of commercial information via computer databases; data 
systematization in computer databases; business information; business consultancy; assistance in connection with 
company organization, commercial management, commercial organization and commercial economics; economic 
analysis for commercial purposes; economic forecasting analysis for commercial purposes; commercial business 
appraisal; economic information services for commercial purposes.

Cl.36;Insurance services; financial affairs; monetary affairs; real estate affairs; banking affairs; financing services; debt 
collection agencies; credit; savings; fund investment; stock exchange quotations; stock exchange brokerage; electronic 
funds transfer; asset management; financial sponsorship; financial transactions; home banking; banking, financial, 
monetary or real estate information, advice and assistance services; banking, financial, monetary, real estate or insurance 
services provided online on telecommunication networks (including mobile telephones), telematic networks and 
computer communication networks.
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Priority claimed from 04/04/2016; Application No. : 86963280 ;United States of America 

3537546    24/08/2016
[International Registration No. : 1333537]
athenahealth, Inc.
311 Arsenal Street Watertown MA 02472 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Strategic business consulting services, business networking services and business administrative services, 
namely, patient registration, scheduling, bill generation and tracking, accounts receivable and accounts payable 
administration, purchasing administration for healthcare providers; billing support services and medical practice 
management services, namely, verifying patient eligibility, enrolling providers in payer processing systems, submitting 
medical claims to payers, tracking medical claims submitted to payers, and following up on denials of medical claims; 
physician order support services and medical practice management services relating to medical tests and procedures, 
namely, verifying patient eligibility and benefits, handling scheduling requests, obtaining insurance pre-certifications, 
handling patient pre-registrations; business document management services, namely, processing documents received 
and sent by medical practices; patient communication services, namely, telephone answering services; business 
administration services related to rating the performance of health care payers by assigning numeric rankings based on 
days in accounts receivable, payer payment speeds, denial rates and transparency, and adherence to Medicare 
standards; providing business intelligence services.

Cl.36;Financial reporting services for healthcare providers; collection of payments for goods and services in the nature 
of collecting self-pay balances from patients.

Cl.38;Patient communication services, namely, electronic automated messaging services.

Cl.41;Training services in the field of configuration, implementation, optimization, and effective use of Internet-based 
software for use in medical practice management, for use in communications between physicians, patients, and other 
participants in the health care system, and for use in automating, entering, accessing, querying, analyzing, and 
transmitting clinical data and medical practice data.

Cl.42;Software as a service (SAAS) services featuring software that permits data input and connectivity for patient 
registration, scheduling, bill generation and tracking, financial and business administration services, and healthcare 
practice financial reporting; software as a service (SAAS) services featuring electronic health record (EHR) management 
software for use in automating, entering, accessing, and transmitting clinical data; software as a service (SAAS) services, 
namely, providing an online portal that enables patients and physicians to communicate with each other outside the 
examination room; software as a service (SAAS) services featuring software for use in communications between 
physicians and other participants in the health care system with respect to orders for medical tests and procedures; 
software as a service (SAAS) services featuring software for use in accessing, querying, analyzing, and sharing medical 
practice data; technical consulting services in the field of deployment, design, customization, management, and 
optimizing the performance and functionality of Internet-based software for use in medical practice management, for use 
in communications between physicians, patients, and other participants in the health care system, and for use in 
automating, entering, accessing, querying, analyzing, and transmitting clinical data and medical practice data.
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Priority claimed from 20/09/2016; Application No. : AM 52547/2016 ;Austria 

3537559    22/09/2016
[International Registration No. : 1333477]
Andmetics Andrea Lehner Cosmetics GmbH
Almesberg 6 A-4211 Alberndorf in der Riedmark Austria

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics, in particular skin care preparations; beauty masks, bath and shower gels and bath salts, not for medical
purposes; skin and moisturizing creams, lotions and gels, pencils and balms for cosmetic purposes; hair preparations 
and treatments, preparations for cleaning, tinting, dyeing, bleaching, setting and permanent waving of hair, hair spray, 
hair care and cleaning preparations, bleaching preparations [decolorants] for cosmetic purposes; perfumery and 
fragrances; make-up, eye make-up, eyeliner, eyeshadow; sun-tanning creams; temporary tattoos for cosmetic purposes; 
solid powder for compacts, cosmetic face powders; nail polish and nail polish remover; false nails; decalcomanias for 
fingernails; false eyelashes; adhesives for false eyelashes; eyebrow colors in the form of pencils and powders; eyebrows 
[false]; soap and gels; perfumed and liquid soaps; cleaning and fragrancing preparations; pre-moistened or impregnated 
cleansing pads, tissues or wipes; aromatic oils, fragrance sachets; hair removal and shaving preparations, in particular 
shaving foam or shaving gels, depilatory wax; exfoliants.

Cl.21;Brushes (except paintbrushes); cosmetic and toilet utensils and bathroom articles; combs; hairbrushes; eyebrow 
brushes; cosmetic utensils; cosmetic spatulas; non-electric appliances for removing make-up; perfume vaporizers, soap 
holders; soap dispensers.

Cl.44;Hygienic and beauty care for human beings, in particular advisory services relating to beauty and health care; 
hair removal by electrolysis, laser hair removal services or depilatory waxing, eyebrow shaping services.
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3537560    10/11/2016
[International Registration No. : 1333462]
JUNG, EUN JUNG
101 1st, 10, Jahamun-ro 35-gil, Jongno-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.16;Adhesive tapes for household purposes; advertising signs of cardboard; paper tissues; stationery; wraps of 
plastic; passport holders; tablecloths of paper; postcards and picture postcards; printed publications; stickers and 
sticker albums; printed matter; typewriters and office requisites, except furniture; containers of cardboard for packaging; 
shopping bags of plastic; paper bags for packaging; bags [envelopes, pouches] of paper or plastics, for packaging; 
shopping bags of paper; plastic bags for general use; paper for making bags and sacks; packaging boxes of paper.

Cl.35;Retail store services featuring aromatic candles; online comprehensive shopping mall services; retail store 
services featuring personal ornaments of non-precious metal; retail store services featuring decorative articles for the 
hair of non-precious metal; retail store services featuring trimmings for clothing of non-precious metal; retail store 
services featuring necklaces of non-precious metal; retail store services featuring portable cosmetic cases (sold empty); 
retail store services featuring soaps for personal use; retail store services featuring indoor decoration of textiles; retail 
store services featuring bed clothes; retail store services featuring cosmetics; business administration and management; 
office functions; advertising agency services; retail store services featuring clothing; retail store services featuring toys 
(playthings); retail store services featuring processed cereals; retail store services featuring sporting articles, other than 
golf articles/climbing articles; retail store services featuring bags and wallets; retail store services featuring jewelry; retail 
store services featuring footwear; retail store services featuring tea; retail store services featuring kitchen utensils; data 
retrieval services on the internet for others; import-export agency services; advertising and marketing consultancy; retail 
store services featuring nutraceuticals mainly based on grain.
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Priority claimed from 03/03/2016; Application No. : 1756655 ;Australia 

3537564    05/09/2016
[International Registration No. : 1333478]
DRAFTSTARS PTY LTD
'Brett Dixon Bay Racecourse', Hse Fannie, 8 Dick Ward Dr FANNIE BAY NT 0820 Australia

Proposed to be Used
IR DIVISION
Cl.9;Electric and electronic apparatus, devices; computer hardware including hardware for the operation of online 
games; computer software and computer programs; computer software and computer programs, including software 
relating to the storage and processing of information and data and for on-line transmission and viewing of sports and 
games information and events; online or processor controlled bookmaking software, including in relation, but not limited, 
to online casino, poker (peer to peer) and slots, and corresponding terminals or standalone machines; software for use in 
games, gambling and betting apparatus, devices and machines; internet gambling software; software for operation of 
online games; computer game software, electronic game software, video game software and CD-ROMS containing game 
software; interactive computer games; interactive sports, racing, event wagering and other gambling software solutions; 
software for online games including casino games and game shows; data recording apparatus for use with games, 
betting and gambling apparatus devices and machines; parts and accessories for all the aforesaid goods, including 
electronic user manuals and electronic instructional books sold as a unit therewith; electronic publications.

Cl.35;Advertising marketing and promotional services; advertising, marketing and promotion of gaming and casino 
services; business management; business administration; business and commercial information services relating to 
gambling and casino services; office functions; business management assistance; commercial administration of the 
licensing of the goods and services of others; data handling and data analysis in relation to bookmaking data, gaming 
data and gambling data.

Cl.36;Provision of financial and monetary services in relation to bookmaking, gaming and gambling, including but not 
limited to the provision of all of the foregoing on-line; provision of services in relation to electronic payment transactions, 
including but not limited to online and via mobile devices; financial analysis and advice in relation to bookmaking data, 
gaming data and gambling data.

Cl.41;Provision of gambling and casino services including the provision of gambling and casino services over a global 
computer network; provision of recreation and entertainment information including information on sports and games 
relating to betting, racing events, contingencies and odds, sporting events, including those which are land-based and 
those provided by means of the internet; on-line television entertainment services concerning sports, gaming and 
entertainment; entertainment services, namely interactive on-line gambling services, amusement services; gaming 
services; gambling services; betting services; casino services; card game services; wagering services; amusement, 
gaming, gambling, betting, casino and card game services provided by means of the internet; organisation, production, 
presentation and managing of tournaments, competitions, contests and games including those which are land-based and 
those provided by means of the internet; poker game services; information and advisory services relating to any of the 
aforesaid services; the provision of on-line electronic publications; multi-player card rooms provided by means of the 
internet; organisation of betting services on behalf of others; organisation of entertainment services on behalf of others; 
the provision of betting and entertainment services on behalf of third parties.
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Priority claimed from 26/08/2016; Application No. : 1338268 ;Benelux 

3537582    29/08/2016
[International Registration No. : 1335929]
Amazing Brands, Naamloze Vennootschap
Hagedoornlaan 15 B-2610 Wilrijk

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumery; essential oils; cosmetics; dentifrices; all aforementioned products not for hair care; non-
medicinal hand care, foot care and skin care preparations; nail care preparations; false nails and preparations for 
applying, affixing or removing false nails; nail varnish; nail varnish removing preparations; decorations for nails.

Cl.35;Advertising; business management; business administration; office functions; commercial advice related to 
services in the field of beauty care, and related to the purchase and sale of beauty and beauty care products; commercial 
intermediary services related to the purchase and sale of beauty and beauty care products, cosmetics and products for 
hand care, foot care, nail care and skin care; retail sale and wholesale services related to beauty products, wellness 
products and beauty care products; consultancy and information related to the aforesaid services, also via the internet.

Cl.41;Education; entertainment; training [instruction and education], among other in the field of hygienic and beauty 
care, cosmetics and care of the hands, feet, nails and skin; correspondence courses; organisation of events for 
educational and recreational purposes; workshops [education]; courses, seminars, lectures and other meetings for 
educational purposes related to hygienic and beauty care, cosmetics and care of the hands, feet, nails and skin; 
dissemination, publishing, editing and lending of books, magazines, manuals, instructional or teaching materials and 
newspapers, and editing videos and other visual and audiovisual recordings recorded on CDs, DVDs and CD-ROMs, all 
the aforesaid relating to hygiene and beauty care, cosmetics and care of the hands, feet, nails and skin, all the aforesaid 
services being also provided by electronic means, including the internet; consultancy and information in the field of the 
aforesaid services; all the aforementioned services not for hair care.

Cl.44;Hygienic and beauty care for people, including cosmetic treatments and care of the hands, feet, nails, skin and 
hair, including by beauty parlours, spas and health clubs; rest homes; services of sanatoriums, saunas, health spas, 
turkish baths, steam baths, solariums, beauty, hairdressing and massage salons; physiotherapy; massages; acupuncture 
and electroacupuncture; pedicure and manicure services; treatments using therapeutic techniques, such as 
aromatherapy, colour therapy, thalassotherapy, essence therapy, therapy with consonance scales and music therapy; 
advice and information related to the aforementioned services.
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Priority claimed from 12/12/2015; Application No. : 30 2015 063 054 ;Germany 

3537589    11/06/2016
[International Registration No. : 1335761]
TUI AG
Karl-Wiechert-Allee 4 30625 Hannover Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific apparatus and instruments; nautical apparatus and instruments; surveying apparatus and instruments; 
photographic apparatus and instruments; optical apparatus and instruments; measuring apparatus and instruments; 
signalling apparatus and instruments; teaching apparatus and instruments; digital thermometers, not for medical 
purposes; barometers; temperature indicators; wireless meteorological station in essence composed of a temperature 
indicator, a barometer, a hygrometers as well as an indicator of date and time; data carriers, in particular magnetic data 
carriers, CD-ROMs, DVDs, magnetic cards, smart cards, phonograph records and other digital recording media; 
exchangeable digital data storage media; exchangeable electronic data storage media; USB flash drives; data processing 
apparatus and computers; hardware for data processing; computer software; apparatus for recording, transmission and 
reproduction of sound, images or data; digital cameras; cameras; camcorders; telephone apparatus, in particular, mobile 
telephones and accessories for the above goods; calculating machines; magnetic data carriers, in particular magnetic 
tapes and video cassettes; films, exposed; mechanisms for coin-operated apparatus; binoculars; magnifying glasses; 
spectacle cases; spectacles; spectacle lenses; spectacle frames; sunglasses; optical goods; diving suits; masks for 
diving; breathing apparatus for underwater swimming; decorative magnets; protective helmets for sports, in particular 
bicycle helmets; tachometers; mouse pads; scales; test tubes; navigation apparatus for vehicles [on-board computers]; 
navigational instruments; satellite navigational apparatus; downloadable music files.

Cl.16;Paper; cardboard; transfers [decalcomanias]; stickers [stationery]; containers for stationery; beer mats; paper 
bags for packaging; plastic bags for packing; paper bags; writing paper; printed matter, in particular books, leaflets, 
brochures, newspapers, magazines [periodicals]; photographs; postcards; tickets, entry tickets, calendars, cards, 
catalogues; writing instruments, in particular pens, pencils; fountain pens; artists' materials; paintbrushes; office 
requisites, except furniture, in particular drawing pins; sealing stamps; inking pads; holders for notepads; instructional 
and teaching material (except apparatus); cardboard for packaging; paper for packaging; plastic materials for packaging; 
printers' type; paper flags and pennants made of paper; adhesives for stationery purposes; coasters of paper for glasses, 
mugs, cups, coffee and tea pots; document holders [stationery].

Cl.39;Transport; packaging and storage of goods; transport of persons and goods, in particular by road, rail, sea and 
air; river transport; porter services; transport of money and valuables; transportation logistics; organization, booking and 
arrangement of travels, excursions and cruises; arrangement of transport services; rental of diving suits; organization, 
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booking and arrangement of excursions, day trips and sightseeing tours; sightseeing [tourism]; travel consultancy and 
escorting of travellers; rental, booking and providing of aircraft; rental, booking and providing of ships, in particular 
rowing and motor boats, sailing vessels and canoes; rental, booking and providing of motor vehicles, bicycles and 
horses; parcel delivery; organization of trips, holidays and sightseeing tours; travel agency services, in particular 
consultancy and booking services for travel, providing information about travel, arrangement of transport services and 
travel; travel reservation; transport reservation; providing information about travel, via the Internet, in particular about 
reservation and booking in the tourism and business travel sector (online travel agencies); delivery, dispatching and 
distribution of newspapers and magazines; consultation provided by telephone call centres and hotlines regarding 
travels, including business travel and in the field of transport logistics, transport and storage; tracking of passenger or 
freight vehicles using computers or global-positioning systems (GPS); traffic information.

Cl.41;Basic and advanced training as well as education information; instructional services, in particular 
correspondence courses and language training; entertainment; film production, other than advertising film production; 
DVD and CD-ROM film production; production of radio and television programs; rental of films and videos; presentation 
of films and videos; theatrical ticket agency services; musical performances; circus performances; public entertainment; 
theatrical performances; arranging and conducting of concerts; ticket agency services [entertainment]; organization and 
providing of an after school children's entertainment centre featuring educational entertainment; physical education 
services and provision of courses of instruction in languages; fitness club services, training club and fitness club 
services, providing nursery schools, cinema facilities, discotheque services, providing museum facilities [presentation, 
exhibitions], amusement arcades; sport camp services; amusement park services; providing golf courses, tennis courts 
and sports facilities; providing horse riding facilities; rental of skin diving equipment; organization of sports 
competitions; organization of cultural and sporting events; arranging of cultural and sporting events; reservation services 
for sporting, scientific and cultural events; game services provided on-line [from a computer network]; rental of recorded 
data carriers (films, music, games), projector apparatus and the accessories thereof; rental of newspapers and 
magazines; writing of texts, other than publicity texts; publication of printed matter also in the form of electronic media 
including CD-ROMs, other than publicity texts, in particular books, magazines and newspapers; publication of printed 
matter in electronic form, except for publicity purposes, in particular magazines and newspapers, including in the 
Internet; publication of texts, except publicity texts, in particular of books, magazines and newspapers, including in the 
Internet; organization of exhibitions for cultural and teaching purposes; entertainment and educational services provided 
by recreation and amusement parks; services of an interpreter; services of a translator; photography; radio 
entertainment; television entertainment; consultation provided by telephone call centres and hotlines in the field of 
education, training and further training, and entertainment; consultation provided by telephone call centres and hotlines 
in the field of reservation services for sporting, scientific and cultural events; information about entertainment events, in 
particular provided via online networks and the Internet; modelling for artists; holiday camp services (entertainment).

Cl.43;Providing temporary accommodation; providing of food and drinks for guests; accommodation bureau services; 
providing and rental of holiday homes, holiday flats and apartments; providing room reservation and hotel reservation 
services; providing hotel and motel services; catering; services of boarding houses; rental of meeting rooms; bar 
services; providing of food and drinks for guests in restaurants; providing food and drinks in Internet cafés; consultation 
provided by telephone call centres and hotlines in the field of accommodation services, providing and rental of holiday 
homes, room reservation services and hotel reservation as well as accommodation and catering for guests.
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Priority claimed from 18/04/2016; Application No. : 015349814 ;European Union 

3537590    30/09/2016
[International Registration No. : 1333468]
Sivantos Pte. Ltd.
Block 28 Ayer Rajah Crescent, 06-08 Singapore 139959 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Software for hearing instruments; computer software platforms; application software for cloud computing; wireless 
transmission and receiving devices, particularly for hearing instruments; batteries; scientific, surveying, photographic, 
cinematographic, optical, weighing, measuring, signalling, checking (supervision) apparatus and instruments; apparatus 
and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for 
recording, transmission and reproduction of sound and images; magnetic data carriers; data processing equipment and 
computers; data processing programs; electronic publications [downloadable]; optical and magnetic data media.

Cl.10;Medical apparatus and instruments; devices for hearing impaired persons; hearing instruments; hearing aids; 
prosthetic hearing devices; audiometers; components and parts of the afore-mentioned goods as well as accessories for 
the afore-mentioned goods.

Cl.37;Repair and installation of medical apparatus and instruments, devices for hearing-impaired persons, hearing 
instruments, hearing aids, prosthetic hearing devices, audiometers as well as components and parts of and accessories 
for the aforementioned goods.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; platform as a service (PaaS); providing temporary 
use of online non-downloadable operating software for accessing and using a cloud computing network; cloud computing
services; development of hearing instruments, devices for hearing-impaired persons and hearing aids.

Cl.44;Audiology services; medical advisory services for persons relating to restricted hearing capacity; services in 
audiological diagnosis; medical services; hygienic care for human beings; hospital services; medical assistance.
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Priority claimed from 04/09/2015; Application No. : 302015000048764 ;Italy 

3537592    26/02/2016
[International Registration No. : 1336207]
COOPERATIVA CERAMICA D'IMOLA S.C.
Via Vittorio Veneto, 13 I-40026 IMOLA (BOLOGNA) Italy

Proposed to be Used
IR DIVISION
Cl.19;Tiles, not of metal, for building; floor tiles, not of metal; parquet flooring and parquet slabs; floors, not of metal; 
building stone; mosaics for building; ceilings, not of metal; duckboards, not of metal; luminous paving blocks; partitions, 
not of metal; non-metal coverings; non-metal roof coverings; wood panelling; signalling panels, non-luminous and non-
mechanical, not of metal; marble; stones; cement slabs; building materials and components, not of metal; tiles; fireproof 
tiles; translucent tiles (not of metal); ceramic tiles for flooring; ceramic tiles for paving; ceramic tiles for internal walls; 
ceramic tiles for external floors; ceiling tiles (non-metallic); tiles, not of metal, for building exteriors; building bricks, not 
of metal; facing bricks, not of metal; parquet flooring; parquet wood flooring; parquet floor boards; roofing tiles, not of 
metal; roof construction materials, not of metal; cladding panels, not of metal, for roofs; covering panels, not of metal, for 
roofs; non-metal roof coverings; non-metallic roofing plates; veneers; pavements; floorboards; flooring screeds; 
pavement screeds; flooring (non-metallic); paving cobblestones; paving blocks; paving stones; ceramic coverings for 
floor; non-metallic paving products; floors, not of metal; non-metallic flooring materials; paving blocks, not of metal; 
building panels, not of metal; wall panelling, not of metal; non-metallic cladding panels; non-metal floor panels; non-
metallic interlocking panels for building; translucent building panels made from plastic materials; non-metallic 
waterproofing boards; non-luminous and non-mechanical signs, not of metal; non-metallic sidings; coatings (building 
materials); non-metallic facing bricks; cementitious waterproofing coatings; non-metallic wall claddings; wall panelling 
made of non-metallic materials; facing panels of non-metallic materials; non-metallic building slabs; fire burrs; non-
metallic ceiling tiles; non-metallic ceiling panels; non-metallic cladding for ceilings; non-metal coverings for ceilings; 
signs made of plastic (non-luminous and non-mechanical); partitions, not of metal; screed coatings; building glass; 
figurines, statuettes of stone, concrete or marble included in this class; marble for building.

Cl.35;Advertising; rental of advertising space; business research; conducting of marketing research; organization of 
trade fairs for commercial purposes; sponsorship search; business management; business administration; office 
functions; commercial or industrial management assistance; advertising agency services; demonstration of goods for 
promotional and advertising purposes; sales promotion for others; dissemination of advertising matter; distribution of 
samples; presentation of goods on communication media, for retail purposes; production of promotional films; shop 
window dressing; shop window display arrangement services; business administration assistance; bill-posting (outdoor 
advertising); commercial information and advice for consumers (consumer advice shop); market research and surveys; 
conducting of marketing studies; negotiation and conclusion of commercial transactions for third parties; consultancy 
services related to human resources management; outsourcing services; business merchandising display services; 
products merchandising; public relations; import and export services; procurement services for others (purchasing 
goods and services for other businesses); arranging and conducting of events for promotional and advertising purposes; 
organizing and conducting trade fairs, events and exhibitions for commercial and advertising purposes; sponsorship 
[promotion and marketing services].
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3537598    16/03/2016
[International Registration No. : 1333576]
CHINA NATIONAL HEAVY DUTY TRUCK GROUP CO., LTD.
No.53, Wuyingshan Zhong Road, Jinan Shandong Province China

Proposed to be Used
IR DIVISION
Cl.7;Agitators; hoists; diesel engines, other than those for use in land vehicles; gasoline engines, other than those for 
use in land vehicles; spark plug for automobile motors; starters for motors and engines; pistons, parts of machines or 
engines; lubricating pumps; grease pump for automobiles; water circulation pump for automobiles; pressure oil filter 
(term too vague in the opinion of the International Bureau (Rule 13(2)(b) of the Common Regulations)); bearings for 
transmission shafts; agricultural machines; exclusive equipment for storage battery industry (term linguistically incorrect 
in the opinion of the International Bureau (Rule 13(2)(b) of the Common Regulations)); tyre builder (term too vague in the 
opinion of the International Bureau (Rule 13(2)(b) of the Common Regulations)); machinery for geologic exploration, 
mining and ore concentration; metalworking machines; generators of electricity; compressors [machines]; bearings, 
parts of machines; belts for machines; engines for boats; motors for boats; engines, other than for land vehicles; motors, 
other than for land vehicles; taps, parts of machines, engines or motors; filters, parts of machines or engines.

Cl.37;Construction; construction information; building construction supervision; upholstering; machinery installation, 
maintenance and repair; retreading of tires [tyres]; motor vehicle maintenance and repair; spraying & coating services; 
tyres (vulcanization of -) [repair]; burglar alarm installation and repair; repair information; rental of construction 
equipment; mining extraction; heating equipment installation and repair; rebuilding engines that have been worn, or 
partially destroyed; airplane maintenance and repair; rustproofing.

5923



Trade Marks Journal No: 1802 ,   19/06/2017           Class 99 
 

Priority claimed from 29/03/2016; Application No. : 015279987 ;European Union 

3537605    29/09/2016
[International Registration No. : 1336148]
Lookiimedia (UK) Limited
27 John's Mews London WC1N 2NS United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Communication apparatus; communications networks; data processing systems; databases (electronic); software; 
computer software; application software; application software for cloud computing services; application software for 
mobile phones; application software for social networking services via internet; application software for wireless devices; 
communication software; communication software for connecting computer network users; community software; 
computer application software; computer programmes for data processing; computer programs for project management; 
computer search engine software; computer software applications, downloadable; computer software downloadable from 
global computer information networks; computer software downloaded from the internet; computer software for 
accessing information directories that may be downloaded from the global computer network; computer software for 
authorising access to data bases; computer software for creating searchable databases of information and data; 
computer software for database management; computer software for document management; computer software for 
electronic bulletin boards; computer software for organizing and viewing digital images and photographs; computer 
software platforms; computer software to enable retrieval of data; computer software to enable the searching of data; 
software and applications for mobile devices; software for searching and retrieving information across a computer 
network; downloadable publications; none of the aforesaid goods in relation to electric or electronic locks.

Cl.35;Provision of advertising space; provision of advertising space by electronic means and global information 
networks; provision of computerised advertising services; provision of space on web-sites for advertising goods and 
services; rental of advertising space; rental of advertising space on the internet; rental of advertising space on-line; rental 
of advertising time on communication media; advertisement for others on the internet; advertising; promoting the goods 
and services of others over the internet; promoting the goods and services of others via a global computer network; web 
indexing for commercial or advertising purposes; electronic commerce services, namely, providing information about 
products via telecommunication networks for advertising and sales purposes.

Cl.42;Constructing an internet platform for electronic commerce; database design and development; product design 
and development; software as a service; IT consultancy, advisory and information services; software development, 
programming and implementation; computer design and programming services; design and development of electronic 
database software; cloud computing services; providing search engines for the internet; providing information about the 
design and development of computer software, systems and networks; rental and maintenance of computer software; 
server administration; computer technology consultancy; technical consultancy services relating to computer 
programming.
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Priority claimed from 09/10/2015; Application No. : 1727138 ;Australia 

3537609    08/04/2016
[International Registration No. : 1338287]
Nutraceutical and Natural Products (NNP) AG
Bahnhofstrasse 27 CH-6300 Zug Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Low calorie sweeteners (artificial, chemical); chemical preparations for use as ingredients in food and drink; 
chemical additives for food and drink; chemical substances for use as food and drink ingredients.

Cl.5;Dietetic preparations.

Cl.30;Flavour enhancers for food and drink (other than essential oils); flavourings, other than essential oils, for 
beverages; preparations made from sugar; natural or synthetic flavour enhancers, condiments, taste enhancers; natural 
sweeteners; sugar substitutes.

Cl.32;Essences for drink (other than essential oils); essences for use in drink preparation (other than essential oils).
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Priority claimed from 12/01/2016; Application No. : UK00003143996 ;United Kingdom 

3537610    23/05/2016
[International Registration No. : 1333580]
INTISARS JEWELLERY LIMITED
Rowood House, Murdock Road Bicester, Oxfordshire OX26 4PP United Kingdom

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys; jewellery, precious stones; horological and chronometric instruments; agate as 
jewellery; amulets [jewellery]; articles of jewellery; artificial gemstones; automatic watches; badges of precious metal; 
bangles; beads for making jewellery; body-piercing rings; body-piercing studs; bracelets; brooches; charms [jewellery]; 
choker necklaces; chokers; chronographs [watches]; chronological instruments; chronometers; chronometric 
instruments; clasps for jewellery; clocks; coins; collectible coins; commemorative coins; commemorative medals; 
commemorative shields; costume jewellery; cuff links; cufflinks; cut diamonds; digital clocks; diving watches; dress 
watches; drop earrings; ear studs; earrings; electronic watches; enamelled jewellery; fashion jewellery; figurines of 
precious metal; figurines of precious stones; finger rings; gems; gemstones, pearls or precious metals, or imitations 
thereof; gemstones; gold jewellery; imitation jewellery; jade [jewellery]; jewellery (paste -); jewellery articles; jewellery 
boxes; jewellery cases; jewellery caskets; jewellery chain; jewellery coated with precious metals; jewellery containing 
gold; jewellery fashioned from bronze; jewellery fashioned of cultured pearls; jewellery fashioned of precious metals; 
jewellery foot chains; jewellery in non-precious metals; jewellery in semi-precious metals; jewellery incorporating 
diamonds; jewellery items; jewellery made from gold; jewellery made from silver; jewellery made of bronze; jewellery 
made of crystal; jewellery made of glass; jewellery made of plastics; jewellery made of precious metals; jewellery made of 
precious stones; jewellery of precious metals; jewellery of yellow amber; jewellery ornaments; jewellery products; 
jewellery rope chain for anklets; jewellery rope chain for bracelets; jewellery stones; jewellery watches; jewellery, clocks 
or watches; jewellery; jewelry; key fobs; key rings or key chains; mechanical watches; metal works of art [precious 
metal]; necklaces [jewellery]; ornaments [jewellery]; paste jewellery; pearls [jewellery]; pendants [jewellery]; personal 
jewellery; pewter jewellery; pins [jewellery]; precious gemstones; precious jewellery; quartz watches; rings [jewellery]; 
rings of precious metal; semi-precious gemstones; silver alloys; silver; sports watches; statues or figurines, made of or 
coated with precious or semi-precious metals or stones, or imitations thereof; sterling silver jewellery; tiaras; tie bars; tie 
clips; tie pins; tie tacks; time instruments; timepieces; trinkets [jewellery]; watch boxes; watch bracelets; watch casings; 
watch crystals; watch dials; watch glasses; watch hands; watch movements; watch springs; watchbands; watches; 
watchstraps; wedding bands; wedding rings; wooden jewellery boxes; works of art of precious metal; wrist watches; 
wristlets [jewellery]; wristwatches.

Cl.35;Advertising; business management; business administration; office functions; advertising, marketing, promotion 
or publicity services; business advice, assistance or information services; business advice relating to franchising; 
business management; business analysis, research or information services; business consulting relating to franchising; 
commercial trading services; consumer information services; demonstration services for goods or services; distribution 
of samples services; franchising, namely offering technical assistance for the establishment, operating of retail stores; 
business management advice, assistance or information services; office functions; online advertising on computer 
networks; sales promotion services; business consultancy in relation to the sale of franchises; mail order retail services, 
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wholesale services, retail services and internet retail services connected with the sale of, precious metals and their alloys, 
jewellery, precious stones, horological and chronometric instruments, agate as jewellery, amulets [jewellery], articles of 
jewellery, artificial gemstones, automatic watches, badges of precious metal, bangles, beads for making jewellery, body-
piercing rings, body-piercing studs, bracelets [jewellery], bracelets, brooches [jewellery], charms [jewellery], choker 
necklaces, chokers, chronographs [watches], chronological instruments, chronometers, chronometric instruments, 
clasps for jewellery, clocks, coins, collectible coins, commemorative coins, commemorative medals, commemorative 
shields, costume jewellery, cuff links, cufflinks, cut diamonds, digital clocks, diving watches, dress watches, drop 
earrings, ear studs, earrings, electronic watches, enamelled jewellery, fashion jewellery, figurines of precious metal, 
figurines of precious stones, finger rings, gems, gemstones, pearls or precious metals, or imitations thereof, gemstones, 
gold jewellery, imitation jewellery, jade [jewellery], jewellery (paste -), jewellery articles, jewellery boxes or watch boxes, 
jewellery boxes of precious metal, jewellery boxes, jewellery cases of precious metal, jewellery cases, jewellery caskets, 
jewellery chain, jewellery coated with precious metals, jewellery containing gold, jewellery fashioned from bronze, 
jewellery fashioned of cultured pearls, jewellery fashioned of precious metals, jewellery foot chains, jewellery in non-
precious metals, jewellery in semi-precious metals, jewellery incorporating diamonds, jewellery items, jewellery made 
from gold, jewellery made from silver, jewellery made of bronze, jewellery made of crystal, jewellery made of glass, 
jewellery made of plastics, jewellery made of precious metals, jewellery made of precious stones, jewellery of precious 
metals, jewellery of yellow amber, jewellery ornaments, jewellery products, jewellery rope chain for anklets, jewellery rope 
chain for bracelets, jewellery stones, jewellery watches, jewellery, clocks or watches, jewellery, jewelry, key fobs, key 
rings or key chains, mechanical watches, metal works of art [precious metal], necklaces [jewellery], ornaments [jewellery], 
paste jewellery, pearls [jewellery], pendants [jewellery], personal jewellery, pewter jewellery, pins [jewellery], precious 
gemstones, precious jewellery, quartz watches, rings [jewellery], rings of precious metal, semi-precious gemstones, silver 
alloys, silver, sports watches, statues or figurines, made of or coated with precious or semi-precious metals or stones, or 
imitations thereof, sterling silver jewellery, tiaras, tie bars, tie clips, tie pins, tie tacks, time instruments, timepieces, 
trinkets [jewellery], watch boxes, watch bracelets, watch casings, watch crystals, watch dials, watch glasses, watch 
hands, watch movements, watch springs, watchbands, watches, watchstraps, wedding bands, wedding rings, wooden 
jewellery boxes, works of art of precious metal, wrist watches, wristlets [jewellery], wristwatches, jewellery organizer 
displays, candles, candle holders, candlesticks, pens of precious metal, pens, pencils, change purses of precious metal, 
handbags, clutch handbags, purses, wallets, pocket wallets, jewellery organizer displays, jewelry organizer displays, 
clothing, footwear, headgear.
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Priority claimed from 03/02/2016; Application No. : 40201601994W ;Singapore 

3537627    01/08/2016
[International Registration No. : 1335513]
Certis CISCO Security Pte Ltd
20 Jalan Aifi, Certis Cisco Centre Singapore 409179 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware namely a detection device for the purpose of monitoring data transmission over electronic 
communication; computer hardware for the purpose of monitoring, detecting and managing access to computer networks 
and data transmission over electronic communication; computer software for monitoring, detecting, and managing 
access to computer networks and data transmission over electronic communication; Internet security software; 
enterprise security software; intrusion detection software; computer software for connecting and managing remote 
computers, for synchronisation of files through e-mail, for providing security to remote computer users, for implementing 
computer, software and network security measures for remote computer users; computer hardware appliances that 
provide firewall, content filtering, intrusion alert, virus protection, virtual private networking and other security functions.

Cl.16;Printed matter relating to examinations, test and educational assessments; books relating to computers; 
materials bearing information in printed form for use with computers; printed matter for security purposes; booklets for 
use in conducting training workshops; instruction manuals relating to training seminars; training booklets; training 
guides in the form of printed matter; training manuals in the form of printed matter; training materials (other than 
apparatus); printed sheets; work sheets (printed matter); printed computer codes; printed publications relating to 
computers.

Cl.41;Arranging and conducting of workshops [training]; practical training services relating to security and law 
enforcement; arranging and conducting of conferences and seminars; provision of courses of instruction and training for 
security personnel; provision of training facilities or security training programmes; conducting training seminars; 
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employment training; organisation of training courses; provision of training courses; staff training services; training; 
computer based training; computer training; academy education services; conducting of educational courses; education 
information; education services; information services relating to education; provision of education courses; provision of 
facilities for education; technological education services; educational examination services; educational examination; 
provision of educational examinations; drafting, preparation, provision and administration of examinations and 
educational tests; provision of information, advisory and consultancy services for the aforesaid services.

Cl.42;Computer software design and development; technical consultancy in the field of computer hardware; security 
consultancy in the field of global computer network security; computer systems integration services; computer network 
services; advisory and consultancy services relating to the security of computer network, monitoring of computer abuse 
and on-line protection of the computer network; advisory, consultancy, development, installation (software only) and 
technical support services relating to security infrastructures on a global communication network; computer services for 
the purpose of providing information back up, recovery of computer data, data security services [firewalls]; information 
on computer technology and programming and in the fields of global computer network and local area network security, 
computer software and hardware applications in security provided on-line from a computer database or from the global 
communication network; provision of computer service, namely, providing information in the field of network, Internet 
security and electronic data storage; providing information in the fields of global computer network and local area 
network security, computer software and hardware applications in security; consultancy, development, installation, 
maintenance, updating computer software relating to the security of computer networks; provision of information and 
research services relating to security on the global communication network, systems and technologies; application 
service provider services, namely, providing online, non-downloadable software for computer security testing in the fields 
of computer and Internet security; computer related services, namely, managed computer network and Internet security 
services, namely, public key infrastructure (PKI) verification, authentication, distribution and management, digital 
certificate issuance, verification and management, and enterprise software integration; computer consultation regarding 
computer networks and internal computer networks, security services for computer networks and internal computer 
networks, namely, installation, design and customization of Internet and network firewall software for others; computer 
consulting services in the field of security integration, network security, network architecture, encryption technology, and 
computer security; computer services namely, professional consultancy relating to computer security namely, analysing 
global computer information network and internal computer network vulnerability; software installations and maintenance 
services; computer services, namely providing search engines for the Internet; data encryption services; data mining and 
data storage (other than physical storage); hosting of databases; hosting computer sites (web sites); hosting of Software 
as a Service (SaaS); server hosting; computer security engineering; computer security services (design and development 
of secure computer hardware, software and systems); computer security services (programming and software 
installation, repair and maintenance services); computer security services (testing and risk assessment of computer 
networks); Information Technology (IT) governance and compliance solutions being information technology consultancy; 
certification services [quality control]; analytical services relating to computers; scientific and technical analysis; 
computer programming; computer system design; computer systems analysis; computer software design; installation 
and maintenance of computer software; data security services [firewalls]; computer virus protection services; 
computerised communication network security; professional consultancy relating to computer security; installation and 
maintenance of computer software in relation to security systems; development of computerised security equipment; 
computerised analysis of data; provision of backup computer disaster recovery services; computerised data storage 
services; computerised business information storage; provision of information, advisory and consultancy services for all 
the aforesaid services.
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Priority claimed from 17/03/2016; Application No. : 86944247 ;United States of America 

3537630    09/05/2016
[International Registration No. : 1340033]
Seagate Technology LLC
10200 South De Anza Blvd. Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Blank storage media drives; blank cache drives; computer software for use in the synchronization, back-up, 
playing and encryption and decryption of data files, including audio, video, text, binary, still images, graphics and 
multimedia files; computer software for synchronizing local computer files, folders, data and information with a cloud 
storage platform; software for data storage management.

Cl.42;Providing temporary use of on-line non-downloadable cloud computing software for use in database management
and use in electronic storage of data; computer services, namely, cloud hosting provider services; cloud computer 
services, namely, remote management of cloud computing systems and applications of others; cloud hosting provider 
services; and computer services, namely, providing virtual and non virtual application servers, web servers, file servers, 
co-location servers, media servers and database servers of variable capacity to third party computing and data storage 
facilities; application service provider services featuring data security software applications which secure, protect, 
encrypt, decrypt, authenticate, monitor, track and transmit electronic data, electronic mail, voice, data, images, video 
signals, messages and information in electronic form; cloud platforms for users to share, access, manage, restore and 
backup content and data and to connect and synchronize such content and data across multiple devices; providing use 
of on-line non-downloadable cloud computing software for users to share, access, manage, restore and backup content 
and data and to connect and synchronize such content and data across multiple devices; cloud computing featuring 
software as a service for use in data storage and file synchronization; providing temporary use of on-line non-
downloadable cloud computing software for use in database management and use in electronic storage of data; remote 
computer backup and restore services.

5930



Trade Marks Journal No: 1802 ,   19/06/2017           Class 99 
 

Priority claimed from 27/10/2016; Application No. : 302016000108949 ;Italy 

3537633    23/11/2016
[International Registration No. : 1335566]
PHARMA QUALITY EUROPE S.R.L.
Località Prulli, 103/C I-50066 REGGELLO (FIRENZE) Italy

Proposed to be Used
IR DIVISION
Cl.35;Management advice; consultancy services regarding business strategies; business consultancy services relating 
to the supply of quality management systems; business consulting; corporate management consultancy; business 
organisation advice; business efficiency advice; personnel management consulting; business administration.

Cl.42;Technological consultancy; consultancy in the field of computers; advisory services in the field of product 
development and quality improvement of software; computer software consultancy; engineering consultancy relating to 
testing; engineering consultancy relating to design; engineering consultancy relating to manufacture; technical advice 
relating to safety; enterprise content management; testing of pharmaceuticals; pharmaceutical research and 
development; information technology services for the pharmaceutical and healthcare industries.

5931



Trade Marks Journal No: 1802 ,   19/06/2017           Class 99 
 

3537639    21/11/2016
[International Registration No. : 1336760]
DRW Innovations, LLC
540 West Madison, Suite 2500 Chicago IL 60661 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Negotiating financial transactions dealing with derivative financial instruments.

Cl.36;Financial services related to futures contracts, namely, trading and clearing financial instruments; financial 
evaluation, namely, ascertaining and calculating variance in connection with financial instruments.
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Priority claimed from 18/03/2016; Application No. : 201603896 ;Norway 

3537644    16/09/2016
[International Registration No. : 1339256]
Telenor ASA
Snarøyveien 30 N-1360 Fornebu Norway

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, electronic, photographic, cinematographic and optical apparatus and instruments for surveying 
land, inspecting, weighing, measuring, signalling, control (monitoring), saving lives; apparatus for recording, transmitting 
and reproducing sound and images; magnetic data carriers; mechanisms for coin-operated apparatus; cash registers, 
calculators, data processing equipment and computers; apparatus for transmitting, receiving, storing and converting 
speech, sound, image, data and text signals in data communications or telecommunications systems; apparatus for 
transmitting and receiving wireless transmission of speech, text, sound, images, and data; information processing 
instruments and instruments for radio communication, telecommunication and computer communication; electronic 
communication apparatus and instruments for telecommunication and computer communication; apparatus for 
recording, transmitting, receiving, processing and/or reproducing sound, images and/or data; electronic apparatus and 
instruments including computers with a display unit, all of which are for processing, recording, storing, transmitting, 
receiving, displaying and/or printing out data; apparatus and instruments for transmitting, displaying, receiving, storing 
and searching for electronic information; equipment for recognising and synthesising numbers; electronic interfaces; 
telephone answering machines; devices and instruments for tracing, identifying and locating means of transport; devices 
and instruments for electronic business transactions and electronic commerce; electronic apparatus and instruments for 
remote access to online information; image viewing apparatus and instruments; electronic apparatus and instruments for 
playback of telephone answering machines and/or for access to telephone services; recorded computer software; 
software on magnetic carriers, magnetic tape, diskettes, cassettes, disks and memory devices; equipment for 
encrypting/decrypting data, voice and speech information as well as for video and facsimile encryption/decryption; 
apparatus and memory devices for processing and managing digital data; coded communication cards, modem cards, 
network cards, facsimile cards, telephone cards, account cards and smart cards; trunk lines (network cables), 
transmitters, receivers, switches, base stations, terminals, cables for electrical and optical signal transmission; apparatus 
and instruments for recording, reproducing, storing, processing, receiving, transmitting, modifying, compressing and 
radio transmission of data, sound and/or images; stationary and mobile communication apparatus and instruments, 
namely antennas, transmitters and receivers; instructional and teaching apparatus and instruments; payment cards; 
account cards.

Cl.36;Insurance; financial affairs; financial services; installment financing, installment credit, installment loan; 
monetary affairs; real estate affairs; computer based financial services; bank cards and credit card services; electronic 
money transfer services; online information services concerning finance, financial management relating to 
telecommunication and computer communication; management of real estate; leasing of office space (real estate); 
insurance consultations.

Cl.38;Television, cable, and radio broadcasting services, telecommunication services; computer communication 
services and radio communication services; information services and advisory services relating to broadcasting, 
telecommunication, computer communication and radio communication; multimedia messaging services; computer aided 
sending, transmission and receiving of voice, text, sound, images and data; transmission of messages via electronic 
media; electronic mail services; sending, transmission and receiving of database information via telecommunication 
networks; rental of telecommunication equipment, namely, telephones, radio communication equipment; online 
communication and telecommunication services via a global computer network; providing user access to computer 
networks; computer communication and telecommunication services via fibre optic networks; packet transmission of 
data via networks; satellite transmission services; transmission of online computer based information; rental of user 
access time to databases.

5933



Trade Marks Journal No: 1802 ,   19/06/2017           Class 99 
 

3537648    29/09/2016
[International Registration No. : 1338900]
MONOCROM, S.L.
Calle Vilanoveta, 6 E-08800 VILANOVA I LA GELTRÚ Spain

Proposed to be Used
IR DIVISION
Cl.9;Lasers other than for medical use, as well as parts and components thereof included in this class; optical glasses 
included in this class for laser applications.

Cl.10;Lasers for medical use, as well as parts and components thereof included in this class.
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3537650    05/12/2016
[International Registration No. : 1337281]
Shanghai Tongge Maternity & Baby Co., Ltd.
Room 628, Zone D, Floor 6, No. 348 Gongyuan Road, Qingpu District Shanghai City China

Proposed to be Used
IR DIVISION
Cl.12;Locomotives; cars; bicycles; pushchairs; trolleys; pushchair hoods; bicycle tyres; vehicle wheels.

Cl.20;Playpens for babies; cots; high chairs for babies; furniture; infant walkers; chests for toys; pillows; mats for 
infant playpens; baby changing mats.

Cl.24;Upholstery fabrics; wall hangings of textile; towels of textile; bed covers; bed clothes; bed linen; bed covers; 
covers [loose] for furniture.

Cl.25;Layettes [clothing]; bibs, not of paper; shoes; hats; hosiery; gloves [clothing]; scarves.

Cl.28;Rocking horses; toys; toy vehicles; dolls; balls for games; body-building apparatus; machines for physical 
exercises; ornaments for Christmas trees, except illumination articles and confectionery.
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Priority claimed from 14/11/2016; Application No. : 016047672 ;European Union 

3537662    25/11/2016
[International Registration No. : 1337878]
SANDVIK INTELLECTUAL PROPERTY AB
Sandviken SE-811 81 Sweden

Proposed to be Used
IR DIVISION
Cl.7;Power operated metal working tools; turning, parting, grooving, threading, milling, drilling, boring and reaming 
tools and machine tool holders, and inserts for such tools.

Cl.9;Software; sensors; computerized electric controllers for use in monitoring power-operated machine tools; 
computer software for use in the calculation of cutting data for machine tools; remote control apparatus; computer aided 
manufacturing software for controlling of machine tools; computerized electric integrated control systems for metal 
working machines and tools; computer software for calculation of data collected in connection with machine working 
machines and tools; computer software for increased machine working tool productivity, logistics, accessibility and 
identification; software for machining of materials such as materials of metal and non-metallic materials such as 
composite materials.
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Priority claimed from 25/07/2016; Application No. : 302016000077218 ;Italy 

3537685    10/08/2016
[International Registration No. : 1337871]
CO.STAMP S.R.L.
Via Verdi, N° 6 I-23844 SIRONE (LC) Italy

Proposed to be Used
IR DIVISION
Cl.6;Foundry moulds of metal.

Cl.7;Matrices for use in printing, casting dies and casting moulds machines, die-stamping machines, moulds (parts of 
machines), machines for processing plastics, machines and high pressure die casting moulds made in alloys as parts of 
stamping machines.
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3537693    24/11/2016
[International Registration No. : 1334081]
Intertrade International Services
Via San Gottardo 77 CH-6900 Massagno Switzerland

Proposed to be Used
IR DIVISION
Cl.6;Safety barriers of metal; transportable buildings of metal.

Cl.19;Transportable non-metallic safety barriers.

Cl.37;Installation, maintenance and repair of security and safety equipment.
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Priority claimed from 19/05/2016; Application No. : 302016000051723 ;Italy 

3537697    24/05/2016
[International Registration No. : 1340035]
Moleskine S.p.A.
Viale Stelvio, 66 I-20159 Milano (MI) Italy

Proposed to be Used
IR DIVISION
Cl.8;Hygienic and beauty implements for humans and animals; hair cutting and removal implements; razors; manicure 
and pedicure tools; edged and blunt weapons; food preparation implements; kitchen knives; cutlery; silverware; hand-
operated tools and implements for treatment of materials, and for construction, repair and maintenance; agricultural, 
gardening and landscaping tools; hand tools for construction, repair and maintenance; lifting tools; parts and fittings of 
all the aforesaid goods, included in the class.

Cl.11;Flues and installations for conveying exhaust gases; sun tanning appliances; sanitary installations, water supply 
and sanitation equipment; burners, boilers and heaters; lighting apparatus and lighting reflectors; food and beverage 
cooking, heating, cooling and treatment equipment; fireplaces; filters for industrial and household use; waste water 
treatment installations for industrial purposes; personal heating and drying implements; drying installations; refrigerating 
and freezing equipment; regulating and safety accessories for water and gas installations; nuclear installations; heating, 
ventilating, and air conditioning and purification equipment (ambient); igniters; parts and fittings of all the aforesaid 
goods, included in the class.

Cl.14;Gemstones, pearls and precious metals, and imitations thereof; jewellery; time instruments; statues and 
figurines, made of or coated with precious or semi-precious metals or stones, or imitations thereof; ornaments, made of 
or coated with precious or semi-precious metals or stones, or imitations thereof; coins; works of art of precious metal; 
key rings (trinkets or fobs); tie pins; boxes of precious metal; decorative articles [trinkets or jewellery] for personal use; 
jewellery boxes and watch boxes; parts and fittings of all the aforesaid goods, included in the class.

Cl.18;Luggage, bags, wallets and other carriers; traveling bags; traveling trunks; carrying cases; suitcases; backpacks; 
handbags; purses; shoulder bags; sport bags; beach bags; all-purpose carrying bags; briefcases; business card cases; 
banknote holders [leatherware]; luggage tags; umbrellas and parasols; umbrella covers; walking sticks; vanity cases, not 
fitted; leather and imitation leather; pelts; hides; leather or leather-board boxes; cases, of leather or leather-board; 
furniture coverings of leather; leather straps; leather laces; leather trimmings for furniture; saddlery, whips and animal 
apparel; gut for making sausages; parts and fittings of all the aforesaid goods, included in the class.

Cl.20;Trays, not of metal; identification bracelets, not of metal; tool handles, not of metal; fans for personal use, non-
electric; mooring buoys, non-metallic; locks, non-metallic; door, gate and window fittings, non-metallic; valves, non-
metallic; bolts, not of metal; dowels, not of metal; rivets, not of metal; screws, not of metal; cable fasteners, connectors 
and holders, non-metallic; pipe fasteners, clamps and holders, non-metallic; statues, figurines, works of art and 
ornaments and decorations, made of materials such as wood, wax, plaster or plastic, included in the class; furniture; 
reading stands and supports; furniture fittings, not of metal; beds, bedding, mattresses, pillows and cushions; picture 
frames; photo frames; mirrors [looking glasses]; indoor blinds, and fittings for curtains and indoor blinds; clothes 
hangers and clothes hooks; keyboards for hanging keys; doors for furniture; animal housing and beds; yellow amber; 
bamboo; coral; cork bands; ivory, unworked or semi-worked; meerschaum; mother-of-pearl; whalebone; wicker; bamboo 
curtains; rattan; animal horns; containers, not of metal [storage, transport]; baskets, non-metallic; barrels and casks, non-
metallic; coffins and funerary urns; letter boxes, non-metallic; closures for containers, non-metallic; crates and pallets, 
non-metallic; ladders and movable steps, non-metallic; display boards; display stands; furniture for displaying goods; 
inflatable publicity objects; signboards of wood or plastics; mannequins; tailors' dummies; parts and fittings of all the 
aforesaid goods, included in the class.

Cl.21;Statues, figurines, plaques and works of art, made of materials such as porcelain, terra-cotta or glass, included in 
the class; unworked or semi-worked glass, except glass used in building; holders for plants; gardening gloves; indoor 
terraria; sprinklers; watering devices; brushes and brush-making articles; tableware, cookware and containers; glasses, 
drinking vessels and barware; articles for cleaning purposes; cosmetic and toilet utensils and bathroom articles; cages 
for household pets; feeding troughs; drinking troughs for animals; indoor aquaria and insect vivaria; devices for pest and 
vermin control; ironing board covers; laundry drying racks; shoe trees; parts and fittings of all the aforesaid goods, 
included in the class.

Cl.24;Fabrics; textile goods, and substitutes for textile goods; coverings for furniture; curtains; textile labels; wall 
hangings; linens; kitchen and table linens; bed clothes and blankets; bath linen; filtering materials of textile; flags, not of 
paper; banners; handkerchiefs of textile.

Cl.30;Coffee, tea and cocoa and substitutes therefor; cereal-based snack food; flour based savory snacks; pasta-based 
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prepared meals; rice-based prepared meals; savory pastries; tortillas; crackers; dumplings; pancakes; pies; sandwiches; 
pizzas; spring rolls; sushi; salts, seasonings, flavourings and condiments; baked goods, confectionery, chocolate and 
desserts; sugars, natural sweeteners, sweet coatings and fillings, bee products; ice, ice creams, frozen yogurts and 
sorbets; processed grains, starches, and goods made thereof, baking preparations and yeasts.

Cl.35;Advertising, marketing and promotional services; commercial trading and consumer information services; 
wholesale, retail and on-line retail services, as well as demonstration and sales promotion featuring spectacles, cases for 
spectacles, software and software for mobile devices; wholesale, retail and on-line retail services, as well as 
demonstration and sales promotion featuring bags, cases and protective cases for computer and audiovisual equipment, 
for laptop computers, tablet computers, smartphones and e-readers; wholesale, retail and on-line retail services, as well 
as demonstration and sales promotion featuring stationery, adhesives for stationery purposes, printed matter, note 
books, diaries, writing or drawing books, albums, writing implements and cases therefor; wholesale, retail and on-line 
retail services, as well as demonstration and sales promotion featuring luggage tags, bags and other portable containers; 
wholesale, retail and on-line retail services, as well as demonstration and sales promotion featuring stands, supports and 
reading rests for books, e-readers, laptop computers, tablet computers and smartphones; wholesale, retail and on-line 
retail services, as well as demonstration and sales promotion featuring cutlery, silverware, food preparation implements, 
electronic and electrical equipment, lighting apparatus, jewellery, time instruments, leather goods, luggage, trunks, 
travelling bags, umbrellas, parasols, furniture, picture frames, photo frames, mirrors [looking glasses], tableware, 
cookware, containers, glasses, drinking vessels, barware, porcelain ware, earthenware, fabrics, textile goods, clothing, 
footwear, headgear, carpets, rugs, coffee, tea, confectionery, desserts, food, beverages; business assistance, 
management and administrative services; business analysis, research and information services; rental of vending 
machines; rental of office machines; rental of advertising space; rental of sales stands; advice and consultancy in the 
field of retail services and demonstration of products.

Cl.43;Provision of food and drink; café services; bar services; restaurant services; catering; temporary 
accommodation; animal boarding; rental of furniture, linens and table settings; rental of meeting rooms; rental of tents; 
rental of chairs, tables, table linen, glassware; rental of cooking equipment; rental of water dispensers; rental of lighting 
equipment; rental of food service equipment; rental of temporary accommodation.
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Priority claimed from 03/06/2016; Application No. : 87059380 ;United States of America 

3537708    05/12/2016
[International Registration No. : 1337714]
IronNet Cybersecurity, Inc.
8135 Maple Lawn Boulevard, Suite 455 Fulton MD 20759 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software, downloadable computer software, mobile device software for use in cybersecurity detection 
and prevention of malware, intrusions, and other cyber threats, for network defense and for monitoring, assessing and 
implementing improvements in the security of enterprise data, infrastructure, and networks; computer software, 
downloadable computer software, mobile device software for use in real-time threat assessment, detection, and updates, 
behavioral modeling, data analytics and proactive responses; computer software, downloadable computer software, 
mobile device software for use in cybersecurity consulting, assessments, and training.

Cl.41;Cybersecurity training services.

Cl.42;Providing non-downloadable computer programs for detection and prevention of malware, intrusions, and other 
cyber threats, for network defense and for monitoring, assessing and implementing improvements in the security of 
enterprise data, infrastructure, and networks, all in the field of cybersecurity; computer security consulting and threat 
assessments in connection therewith.

Cl.45;Remote security monitoring services in the nature of providing real-time threat assessment, detection, and 
updates of unlawful activity, behavioral modelling of network systems for tracking network security threats, electronic 
data analytics, namely, analyzing data in computer databases for unlawful activity, and generating proactive incident 
responses in connection with all of the foregoing.
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Priority claimed from 07/04/2016; Application No. : 4262983 ;France 

3537709    07/10/2016
[International Registration No. : 1334728]
LABORATOIRE DE CONTACTOLOGIE APPLIQUEE - LCA,
9 Allée Prométhée F-28000 CHARTRES France

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products; preparations for the treatment of osteoarthritis and other joint diseases; preparations for 
the treatment of pain and joint diseases, particularly osteoarthritis; injectable preparations for use in rheumatology, 
presented in the form of pre-filled disposable sterile syringes; preparations for dermatological use for filling in face 
wrinkles; pharmaceutical preparations for dermatological use; injectable preparations for dermatological use presented in 
the form of sterile prefilled disposable syringes; Sterile, isotonic and preservative-free single doses for symptomatic 
treatments of eye irritations and for nose and eye care.

Cl.10;Surgical and medical apparatus and instruments; lenses (intraocular prostheses) for surgical implantation 
packed in an injector; medical devices for intracorporeal injection; medical devices for intracorporeal injection consisting 
of a disposable sterile syringe; artificial implants, namely intraocular implants; medical devices for intracorporeal 
injection; sterile intraocular implants and medical devices for use in cataract surgery.

Cl.42;Pharmaceutical research services; medical research services; scientific data analysis services; chemical 
analyses; chemical research; medical data analysis services; scientific research services for medical purposes, 
particularly design and development of implantable medical devices for use in ophthalmology, rheumatology and 
dermatology.

Cl.44;Medical services; medical assistance; health counseling services; pharmacy advice; health care for human 
beings; advisory services and medical services in the field of ophthalmology, rheumatology and dermatology; hygiene 
and beauty care. 
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Priority claimed from 12/07/2016; Application No. : 30 2016 020 134 ;Germany 

3537720    03/12/2016
[International Registration No. : 1334579]
WTO Werkzeug-Einrichtungen GmbH
Auf der oberen Au 45 77797 Ohlsbach Germany

Proposed to be Used
IR DIVISION
Cl.7;Tools [parts of machines], especially tools for use in machine tools; tools for cutting and non-cutting [parts of 
machines]; drilling tools, countersinking tools, milling tools, abrasive tools, turning tools, boring tools and threading 
tools as well as reamers [parts of machines]; tool holding fixtures [parts of machines]; tool adaptors [parts of machines]; 
tool carriers [parts of machines]; tool holders [parts of machines]; couplings [joints], not for land vehicles; tool measuring
devices [parts of machines]; tool adjusting devices [parts of machines]; tool changing devices [parts of machines]; tool 
holding devices [parts of machines]; tool clamping devices [parts of machines]; parts of the aforementioned goods as far 
as included in class 07.

Cl.8;Hand tools, hand-operated.
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Priority claimed from 10/03/2016; Application No. : 30 2016 102 224 ;Germany 

3537721    18/07/2016
[International Registration No. : 1337863]
Hegenscheidt-MFD GmbH
Hegenscheidt Platz 41812 Erkelenz Germany

Proposed to be Used
IR DIVISION
Cl.7;Machine tools for metal working, flow turning machines, permanent rolling machines, levelling machines, machine 
systems consisting of the aforementioned machines; hydraulic lifting apparatus and presses; conveyors and 
mechanically driven and machine-like conveying apparatus for wheel sets and parts thereof, in particular rail conveyors, 
conveyor lines, drift conveyors; machines, feeding machines and mechanically driven and machine-like feeding 
apparatus and mechanically driven and machine-like apparatus for loading and unloading machine tools; mechanical 
handling machines; cleaning machines and mechanically driven and machine-like cleaning apparatus; tools for machine 
tools.

Cl.9;Apparatus for recording, storing, analysis and transmission of data; measuring and testing machines.

Cl.37;Repair and installation of machine tools for metal working, flow turning machines, permanent rolling machines, 
levelling machines, machine systems consisting of the aforementioned machines; repair and installation of hydraulic 
lifting apparatus and presses; repair and installation of conveyors and mechanically driven and machine-like conveying 
apparatus for wheel sets and parts thereof, in particular rail conveyors, conveyor lines, drift conveyors; repair and 
installation of machines, feeding machines and mechanically driven and machine-like feeding apparatus and 
mechanically driven and machine-like apparatus for loading and unloading machine tools; repair and installation of 
mechanical handling machines; repair and installation of cleaning machines and mechanically driven and machine-like 
cleaning apparatus; repair and installation of tools for machine tools; repair and installation of apparatus for recording, 
storing, analysis and transmission of data; repair and installation of measuring and testing machines.

Cl.42;Engineering services, in particular research, development, analysis and consultancy services in the field of 
engineering.
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Priority claimed from 20/10/2015; Application No. : 302015000063245 ;Italy 

3537722    12/02/2016
[International Registration No. : 1335987]
GAUSS AUTOMAZIONE S.R.L.
Via Trento, 178 I-25020 CAPRIANO DEL COLLE (BS) Italy

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; machine tools for materials processing; foundry machines; machines and automatic cells for 
gravity die-casting and for low pressure casting; cells for buffing and sanding pieces; automatic casting cells and 
finishing mold with gantry automation; robots; casting, extraction and handling robots for sand castings and cores; 
presses [machines for industrial purposes]; die-stamping machines; molds [parts of machines]; hoppers [mechanical 
discharging]; hydraulic and pneumatic controls for machines, motors and engines; transmission shafts, other than for 
land vehicles; control mechanisms for machines, engines or motors, gears, other than for land vehicles; heating and 
cooling industrial systems; automatic shell die-casting; cutting and removing sand peripherals; marking devices for 
engraving and writing pieces; palletizers; loading carousel systems; finishing machines.

Cl.37;Construction, installation, maintenance, technical assistance and repair services of machine tools, machine tools 
for materials processing, foundry machines, machines and automatic cells for gravity die-casting and for low pressure 
casting, pieces pre-finishing cells, automatic casting cells and finishing mold with gantry automation, robots, casting, 
extraction and handling robots for sand castings and cores, presses [machines for industrial purposes], die-stamping 
machines, molds [parts of machines], hoppers [mechanical discharging], hydraulic and pneumatic controls for machines, 
controls for machines, motors and engines, transmission shafts, other than for land vehicles, control mechanisms for 
machines, engines or motors, gears, other than for land vehicles, heating and cooling industrial systems, automatic shell 
die-casting, cutting and removing sand peripherals, markers, palletizers, loading carousel systems; finishing machines.

Cl.42;Research, development, design and engineering services for machines and automatic cells for gravity die-casting 
and for low pressure casting; industrial analysis and research services related to machines and automatic cells for gravity
die-casting and for low pressure casting; design and development of computer hardware and software for machines and 
automatic cells for gravity die-casting and for low pressure casting; research and development of new products for 
others, namely of machines and automatic cells for gravity die-casting and for low pressure casting.
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Priority claimed from 14/07/2016; Application No. : 2016-075912 ;Japan 

3537744    01/08/2016
[International Registration No. : 1335861]
IKEDA MOHANDO CO., LTD.
16 Jinden, Kamiichi-machi, Nakaniikawa-gun Toyama 930-0394 Japan

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; baby powder [toiletries], bath foam; bath salts, non-medicated; body lotion; hair care creams; hair 
coloring preparations; lipsticks; foundations; make-up removing creams; beauty care preparations; body deodorants 
[perfumery]; cosmetic creams; cosmetic facial preparations; cosmetic preparations for skin care; cosmetic preparations 
for the care of mouth and teeth; cosmetic preparations for the face and body; cosmetic sunscreen preparations; after-sun 
moisturizers; fragrances; hair setting preparations; hand creams; lip balm; massage oil; moisturizers; baby powder 
[toiletries]; baby oils [toiletries]; shaving creams; soaps; medicated soaps; cleaning preparations (not for industrial and 
medical purposes); hair shampoos and conditioners; hand soap; laundry washing preparations; dentifrice and 
toothpaste; non-medicated mouthwashes; breath fresheners; antiperspirants for personal use; cotton wool and cotton 
sticks for cosmetic purposes; artificial fingernails; false eyelashes; incense; room fragrancing preparations; essential 
oils; aromatherapy oils [for cosmetic use]; adhesives for cosmetic purposes; washing and bleaching preparations; stain 
removing preparations.

Cl.5;Medicines; reagent paper for medical purposes; pharmaceutical and medicinal preparations and substances; 
sanitary preparations for medical purposes; non-prescription medicines; anti-itch ointments [antipruritics]; anti-itch 
creams [antipruritics]; liquid antipruritics; medical plasters; dermatological pharmaceutical products; pharmaceutical 
preparations for wounds; medicated baby powder; medicated body lotions; medicated lip balms; medicated lozenges, 
cough syrups; gargles [for medical use]; anti-inflammatories; analgesic preparations; acne treatment preparations; 
hygienic preparations for medical purposes; pharmaceutical cold preparations; mothballs; insect destroying 
preparations; insect repelling preparations; mosquito repellents for application to the skin; antiparasitics; insect 
destroying preparations; bactericides; medicated compresses; medicated lotions for sunburn; first aid kits for household 
use; antiseptic preparations; all-purpose disinfectants; pregnancy testing preparations; veterinary preparations and 
substances; herbicides for agricultural use; agricultural pesticides; bath preparations for medical purposes; adhesive 
bandages for medical purposes; materials for dressings; air deodorizing preparations; fabric deodorizers; household 
deodorants; babies' diapers of paper; disposable adult diapers; gauze [for medical use]; cotton swabs for medical 
purposes; cotton wool for medical purposes; ear bandages; eye bandages for medical purposes; sanitary tampons; 
sticking plasters for medical use; dietary and nutritional supplements; dietary supplements for humans; food for infants; 
powdered milk for babies; slimming tea for medical purposes; material for dental prostheses; materials for repairing teeth 
and dental prostheses; fixing materials for dental purposes; dental adhesives; pharmaceutical preparations for dental 
purposes.
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Priority claimed from 06/07/2016; Application No. : 694403 ;Switzerland 

3537745    23/11/2016
[International Registration No. : 1337619]
Tyco Fire & Security GmbH
Victor von Bruns-Strasse 21 CH-8212 Neuhausen am Rheinfall Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Data processing relating to merchandise in computer databases; commercial research in computer databases 
relating to merchandise; market study, namely operational analysis of the decrease in merchandise and the turnover rate 
thereof; commercial management of supply chains.

Cl.39;Tracking and tracing of merchandise.

Cl.42;Quality control for the purpose of analysis of the decrease in merchandise; scientific analysis of merchandise 
turnover rates; scientific analysis and scientific evaluation of goods and services with a view to possible future 
applications.
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3537753    22/08/2016
[International Registration No. : 1338572]
Diabetomics, Inc.
2345 NW Amberbrook Dr., Suite 140 Hillsboro OR 97006 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Diabetes diagnostic test kits comprised of diagnostic reagents, control chemical solutions and assays for use in 
physician's offices; diabetes diagnostic test kits comprised of diagnostic reagents, control chemical solutions and assays
for home use.

Cl.10;Medical test kits consisting of test forms, mailing materials, user information inserts and a specimen collection 
card for diabetes diagnosis and monitoring; blood collection kit comprised of a blood collection card; medical test kits for 
diabetes diagnosis and monitoring; diabetic diagnostic medical devices.

Cl.42;Medical research laboratory services, clinical research laboratory services and reference research laboratory 
services; medical research laboratory services, namely, analysis of oral fluid and blood samples for diabetes.

Cl.44;Providing information in the field of diabetes; providing medical information in the fields of diabetes diagnosis, 
monitoring and treatment for medical professionals via an internet website; medical testing for diagnostic and treatment 
purposes in the field of diabetes; medical testing for diagnostic and treatment purposes in the field of diabetes; medical 
diagnostic testing, reporting and monitoring; medical information services, namely, reporting of testing results directly to 
patients.
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Priority claimed from 22/12/2015; Application No. : 014949961 ;European Union 

3537754    10/06/2016
[International Registration No. : 1335968]
V-Nova International LTD
1 Sheldon Square, Paddington London W2 6TT United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; apparatus for reproducing, transmitting, recording, receiving sounds, 
images and/or videos, television sets, liquid crystal display (LCD) projectors, multimedia projectors, picture projectors, 
slide projectors, sound projectors and amplifiers, video projectors, overhead projectors, video screens; 3D spectacles; 
photographic projectors; audio cassette and CD players; CD ROM players; compact disc players; digital audio players; 
karaoke players; car audio player; media players; MP3 players; MP4 players; portable media players; MPEG audio and or 
video player; videotape recorders; DVD and optical storage disc recorder; radios and televisions; monitors; television 
sets; video projectors; satellite receivers; record players; high fidelity stereo systems comprised of stereo receivers and 
audio speakers; amplifiers; loudspeakers; video players and recorders; videocameras; cameras; set top box; personal 
video recorder; dvd readers; optical storage disc readers; web consoles; data storage media; computer hardware and 
software for computer vision; optical and magnetic data media; digital recording media; optical storage disc readers; 
video game software; video game applications; computer joysticks; walkie talkies; telephones, mobile phones; video 
telephone; digital video camcorders; digital cameras; equipment for recording on computer discs, floppy computer discs, 
hard computer discs, magnetic discs, SSD memories, optical discs, in particular DVD recording apparatus, optical storage
disc recording apparatus, combination video players and recorders, musical sound recordings; computer hardware and 
or software for telemedicine applications; computer hardware and/or software for teleradiology; blank magnetic data 
carriers, blank optical data carrier, blank magnetic computer disks; dna chips; blank USB flash drives; magnetic data 
carriers; electronic computers, computer hardware; laptop computers; notebook computers; computer disc drives; 
computer docking stations; computer hardware; computer hardware and computer peripheral devices; computer 
hardware and computer peripherals; computer hardware and peripheral devices; computer memories; computer 
interfaces, computer interface boards; computer peripherals; computer mouse-pads; computer mice; computer 
keyboards; computer hardware, firmware and/or software for compressing, encoding, processing, encrypting, and 
decoding data and digital signals of many types, such as video, audio, images, and documents; microprocessors; 
integrated circuit chips; application specific integrated circuits [ASICs]; field programmable gate array [FPGA] devices; 
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digital signal processors [DSPs]; computer hardware, firmware and/or software for video contribution; computer 
hardware, firmware and/or software for video production; computer hardware, firmware and/or software for video 
distribution; broadcasting equipment; social media application software and/or software modules; e-commerce 
application software and/or software modules; computer hardware, firmware and/or software for video conference; 
telepresence software and hardware; telecommunications equipment; computer hardware and/or software for 
videoconferencing and telepresence conferencing by integrating live video with electronic multimedia presentations; 
computer hardware and/or software for digital signage; apparatus for video surveillance, in particular cameras and 
recording hardware and software; computer hardware and software for storing digital, audio and video signals to cloud-
based storage; downloadable web-based applications; content delivery network platform comprised of hardware and 
software for media content delivery; apparatus and software for satellite imaging; apparatus and software for 
multispectral imaging; computer hardware, firmware and/or software for medical and scientific imaging apparatus; 
apparatus for use in military and defense applications in the nature of surveillance, weapon aiming, target identification, 
target acquisition, telemetry, enhanced vision, navigation, communication; computer hardware and/or software for 
encoding, decoding and/or processing of 3D contents; computer hardware and/or software for encoding, decoding and/or 
processing of volumetric contents; computer software and/or hardware for machine vision; computer software and/or 
hardware for specialfx; computer software and/or hardware for motion capture; computer software and/or hardware for 
augmented reality; computer software and hardware for creation of augmented digital content; augmented reality 
software, augmented reality computer game, three-dimensional input devices to project augmented reality, tracking 
hardware for use in projected augmented reality, projected augmented reality eyeglasses hardware, computer hardware 
and visual display screens for use in augmented reality; computer software and/or hardware for gesture recognition; 
computer software and/or hardware for 3D scanning / 3D reconstruction; download computer software applications; 
software to enhance the audio-visual capabilities of multimedia applications; computer software for controlling and 
managing access server applications.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; computer rental; computer software (updating of -
); land surveying; construction drafting; chemical analysis; handwriting analysis [graphology]; water analysis; computer 
system analysis; architecture; authenticating works of art; material testing; architectural consultation; consultancy in the 
field of energy-saving; computer software consultancy; consultancy in the design and development of computer 
hardware; oil-well testing; quality control; vehicle roadworthiness testing; data conversion of computer programs and 
data [not physical conversion]; conversion of data or documents from physical to electronic media; creating and 
maintaining web sites for others; design of interior decor; digitization of documents [scanning]; industrial design; 
duplication of computer programs; computer software design; oil-field surveys; geological surveys; underwater 
exploration; provision of scientific information, advice and consultancy in relation to carbon offsetting; providing search 
engines for the internet; engineering; cloud seeding; installation of computer software; rental of computer software; 
maintenance of computer software; monitoring of computer systems by remote access; rental of web servers; hosting 
computer sites [web sites]; surveying; urban planning; computer system design; computer programming; textile testing; 
recovery of computer data; oil prospecting; research and development for others; geological prospecting; biological 
research; geological research; bacteriological research; chemical research; cosmetic research; physics [research]; 
research in the field of environmental protection; mechanical research; technical research; analysis for oil-field 
exploitation; weather forecasting; chemistry services; graphic arts designing; packaging design; dress designing; 
laboratory (scientific -) services; computer virus protection services; styling [industrial design]; project studies (technical 
-); calibration [measuring]; evaluation of wool (quality -); valuation of standing timber (quality -).
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Trade Marks Journal No: 1802 ,   19/06/2017           Class 99 
 

Priority claimed from 15/06/2016; Application No. : 1776909 ;Australia 

3537756    20/06/2016
[International Registration No. : 1334396]
Rebel Group Limited
751 Gympie Rd LAWNTON Queensland 4501 Australia

Proposed to be Used
IR DIVISION
Cl.9;Protection devices for personal use against accidents and injury; lifesaving apparatus for use at swimming pools; 
life-saving rafts; life buoys; lifejackets; lifebelts; armbands (floatation devices) (term too vague in the opinion of the 
International Bureau (Rule 13(2)(b) of the Common Regulations)); wet suits (term too vague in the opinion of the 
International Bureau (Rule 13(2)(b) of the Common Regulations)); diving suits; diving gloves; diving belts; breathing 
apparatus for underwater swimming; masks for diving, swimming and snorkelling; googles diving, swimming and 
snorkelling; sports googles; ear plugs (term too vague in the opinion of the International Bureau (Rule 13(2)(b) of the 
Common Regulations)); nose clips; protective helmets; waterproof portable media players; cameras, including those for 
use underwater; video cameras, including for use underwater; snorkels.

Cl.14;Horological and chronometric instruments; chronometers; watches; clocks; stopwatches; watch bands; watch 
straps; watch cases.

Cl.18;Trunks and travelling bags; umbrellas and parasols; beach bags; rucksacks; sports bags; suitcases; satchels; 
knapsacks; purses; wallets.

Cl.24;Bath linen (except clothing); towels of textile; sweat-absorbent textiles.

Cl.25;Clothing; clothing for sports; outerclothing; underclothing; sweat-absorbent clothing; waterproof clothing; 
clothing for swimming; bathing suits; bathing caps; bath robes; tights; stockings; socks; footwear; sports footwear; 
boots; shoes; headgear; hats; caps; scarves.

Cl.28;Games and playthings; games and playthings; toys; gymnastic and sporting articles, instruments and appliances 
(except clothing, footwear, mats); balloons; balls; weights and dumbbells adapted for practising aquatic gymnastic 
exercises; boards used in the practice of water sports; kickboards; snorkels; transportable swimming pools; articles for 
swimming; swimming paddles (hand); flippers; swimming fins; flippers for swimming; float suits for swimming; floats 
(term too vague in the opinion of the International Bureau (Rule 13(2)(b) of the Common Regulations)); inflatable jackets 
and vests for use in underwater swimming; floatation aids for swimming including armbands; swimming jackets; 
swimming belts.

Cl.35;The bringing together, for the benefit of others, of a variety of goods (excluding the transport thereof), enabling 
customers to conveniently view and purchase those goods; distribution of goods (not being transport services) (agent, 
wholesale, representative services, by any means); wholesale (term too vague in the opinion of the International Bureau 
(Rule 13(2)(b) of the Common Regulations)); retail (term too vague in the opinion of the International Bureau (Rule 13(2)(b) 
of the Common Regulations)); sales by any means; advertising, marketing, promotion and public relations; demonstration 
of goods; organization of exhibitions for commercial or advertising purposes; operation, supervision and management of 
party plans, loyalty programs, sales and promotional incentive schemes; discount services (retail, wholesale, or sales 
promotion services); customer support services (term too vague in the opinion of the International Bureau (Rule 13(2)(b) 
of the Common Regulations)); compilation and maintenance of directories, mailing lists including such lists compiled and 
maintained via the global computer network; dissemination of commercial information; distribution of prospectus; 
business management; business administration; human resource management; importing services; exporting services.
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Trade Marks Journal No: 1802 ,   19/06/2017           Class 99 
 

Priority claimed from 04/01/2016; Application No. : 014974844 ;European Union 

3537760    04/07/2016
[International Registration No. : 1335854]
BENTELER Business Services GmbH
Residenzstrasse 1 33104 Paderborn Germany

Proposed to be Used
IR DIVISION
Cl.6;Pipes and tubes of metal, steel sheets, steel strips, steel buildings, steel alloys, steel pipes and tubes, pipe bends 
of metal; hollow shaped components of metal, in particular of steel; reinforcements of metal for motor vehicles, foils of 
metal for motor vehicle reinforcements, steel profile components, aluminium profile components, hot-formed components 
of steel, coated steel profile components, coated hot-formed components of steel; pressed, drawn, stamped, cast and 
forged parts of metal, and hot-formed and tempered steel parts, in particular for the automobile industry; turned and 
milled parts; screws; armour plates, armour plating; equipment for protection against missiles, mainly consisting of 
multiple metal plates or a metallic woven fabric; armouring for motor vehicles, including for military vehicles.

Cl.7;Glass working machines, in particular for the automotive industry, machine construction and the construction 
industry; washing machines for grinding; machines for scouring; planing machines; washing machines for cutting; 
edging machines, hot-forming tools; washing machines for curved glass; calibration machines; tools for cutting circuit 
boards being parts of machines; forming dies; machines and apparatus for the glass industry; edge treatment machines; 
crimping machines; machine tools for cutting; punching machines; spreading machines; diesel particle filters (parts of 
machines or engines); washing machines for assembly lines; grindstones (parts of machines); cutters; exhaust gas 
treatment systems for diesel engines, petrol engines and other fuel engines, in particular manifolds, catalysts, diesel 
particle filters, turbocharger housings, exhaust gas recirculation systems, heat recovery systems; parts of engines, in 
particular fuel distributors, injection lines.

Cl.11;Apparatus for lighting, heating and steam generating, in particular pipes for apparatus for heating, steam 
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generating, refrigerating, drying, ventilating, water supply and sanitary purposes; heating pipes, refractory pipes, pipes 
for boilers and central heating systems; pipes for heat exchangers or condensing installations for nuclear power plants 
and other power plants, pipes for steam generators.

Cl.12;Vehicle body parts and structural parts for vehicles, in particular A, C and C pillars, door impact supports, 
underbodies, tunnels, sills, roof frames, instrument panel mounts and deformable steering column jackets, transverse 
and longitudinal bars being parts for vehicle bodies, in particular for the reinforcement thereof, and for protection from 
impact and rollover; pressed vehicle body parts, including interior door panels, mudguards, engine hoods; steering 
knuckles, front axles, rear axles, combined steering axles for vehicles; bumper systems for motor vehicles, consisting of 
transverse bumper bars, crash boxes and flange plates; bumpers for automobiles; frames and wheel suspensions for 
vehicles and parts therefor, including rear axle supports or front axle supports, auxiliary frames, axle supports or engine 
mounts, links, including longitudinal and transverse links, including being supporting links, guide links, spring links, 
triangular links, trapezium links, and stabilisers and torsion beam axles, axle casings, axle journals and pivot bearings.

Cl.40;Galvanizing; metal hardening; sawing [saw mill]; metal treating; grinding; soldering; laminating.

Cl.42;Quality testing of structures in automotive manufacture; quality testing, quality analysis, quality evaluation, 
quality assurance, vehicle performance testing, development and research in automotive manufacture (for others), 
development and design of vehicle systems and components in automotive manufacture (for others), development of 
vehicle models and concepts (for others), development of interior fittings in automotive manufacture (for others), 
development of functional parts and attachments for utility vehicles (for others); construction drafting, material testing, 
technological advice and consultancy, technical project studies, material testing.
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Priority claimed from 21/03/2016; Application No. : 015251507 ;European Union 

3537762    16/09/2016
[International Registration No. : 1340338]
Koenig & Bauer AG
Friedrich-Koenig-Str. 4 97080 Würzburg Germany

Proposed to be Used
IR DIVISION
Cl.7;Printing machines; offset rotary printing machines; web fed rotary printing machines; sheet fed rotary printing 
machines; screen printing machines; pad printing machines; flexographic printing machines; intaglio printing machines; 
printing machines for use on sheet metal; lacquering machines;packing machines; coating machines, in particular 
working rotationally for web-form and isolated materials; digital printing and marking machines based on 
electrophotography, magnetography, xerography, ink jet; ink jet printing machines; exposure apparatus, being parts for 
printing machines for contact printing or creating circuit and print templates; numbering, encoding, imprinting and 
marking machines, in particular for the graphics sector, the packaging sector and data processing; thermal transfer 
machines; laser marking machines; laser printing machines; rotary die-cutters for punching of printed matter or paper or 
plastics; machines for the graphics industry; machines and mechanical apparatus for the further processing of printed 
matter or paper or plastics or metal or organic or inorganic materials, namely for cutting, punching, folding, gathering, 
clipping, packing, collecting, sorting, binding, scanning, perforating, gluing, stapling, tying, bundling, book-binding; 
printing plates; accessories, included in this class, for the aforesaid printing machines, offset printing machines, 
flexographic printing machines, lacquering machines, packaging machines, coating machines, digital printing and 
marking machines, inkjet printing machines and for machines and mechanical apparatus for the graphics industry, and 
for machines and mechanical apparatus for the further processing of printed matter or paper or plastics or metal or 
organic or inorganic materials, namely control apparatus, printer engines, inking apparatus, damping units, lacquering 
units, reel changers, folding apparatus; machines and mechanical apparatus for the storing of printed matter or paper or 
paper reels or plastics or plastic reels or metal or organic or inorganic materials for printing machines, offset printing 
machines, flexographic printing machines, lacquering machines, packaging machines, coating machines, digital printing 
and marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, single-colour or 
multi-colour inkjet printers and for machines and mechanical apparatus for the graphics industry, and for machines and 
mechanical apparatus for the further processing of printed matter or paper or plastics or metal or organic or inorganic 
materials; conveying machines, conveyor belts, conveying apparatus for conveying printed matter or paper or paper reels 
or plastics or plastic reels or metal or organic or inorganic materials for printing machines, offset printing machines, 
flexographic printing machines, lacquering machines, packaging machines, coating machines, digital printing and 
marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, singlecolour or multi-
colour inkjet printers and for machines and mechanical apparatus for the graphics industry, and for machines and 
mechanical apparatus for the further processing of printed matter or paper or plastics or metal or organic or inorganic 
materials; machines and mechanical apparatus for the changing and/or bending and/or punching of printing plates; 
machines and mechanical apparatus for the storing of printing plates for printing machines; conveying machines, 
conveyor belts, conveying apparatus for conveying printing plates for printing machines; machines and mechanical 
apparatus for the cleaning of rollers in inking apparatus or damping units and/or cylinders and/or lacquering units and/or 
inkjet print heads and/or laser systems in printing machines, offset printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers and in 
machines and mechanical apparatus for the graphics industry, and in machines and mechanical apparatus for the further 
processing of printed matter or paper or plastics or metal or organic or inorganic materials; machines and mechanical 
apparatus for storing and/or adjusting rollers in inking apparatus or damping units and/or cylinders and/or lacquering 
units and/or inkjet printing modules and/or laser systems in printing machines, offset printing machines, flexographic 
printing machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, 
inkjet printing machines, inkjet printers, in particular with one or more inkjets, singlecolour or multi-colour inkjet printers, 
and machines and mechanical apparatus for the graphics industry and machines and mechanical apparatus for the 
further processing of printed matter or paper or plastics or metal or organic or inorganic materials; machines and 
mechanical apparatus for adjustment, for inking apparatus and/or damping units and/or printer engine cylinders and/or 
for lacquering units in printer engines and/or in lacquering units and/or for inkjet printing modules and/or laser systems; 
parts for inking apparatus and/or damping units and/or inkjet printing modules and/or laser systems and cylinders in 
tempering machines, included in this class; machines and mechanical apparatus for the adjustment of cutting equipment 
and/or cutting cylinders in printing machines, offset printing machines, flexographic printing machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing machines, inkjet 
printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers and in machines and 
mechanical apparatus for the graphics industry, and in machines and mechanical apparatus for the further processing of 
printed matter or paper or plastics or metal or organic or inorganic materials; machines and mechanical apparatus for the 
adjustment of registers and/or register marks in printing machines, offset printing machines, flexographic printing 
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machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet 
printing machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers 
and in machines and mechanical apparatus for the graphics industry, and in machines and mechanical apparatus for the 
further processing of printed matter or paper or plastics or metal or organic or inorganic materials; machines and 
mechanical apparatus for quality control in printing machines, offset printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers and in 
machines and mechanical apparatus for the graphics industry, and in machines and mechanical apparatus for the further 
processing of printed matter or paper or plastics or metal or organic or inorganic materials; machines and mechanical 
apparatus for the adjustment of web tension settings in printing machines, offset printing machines, flexographic printing 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet 
printing machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers 
and in machines and mechanical apparatus for the graphics industry, and in machines and mechanical apparatus for the 
further processing of printed matter or paper or plastics or metal or organic or inorganic materials; palette changing and 
transferring machines; stacking machines; machines for handling sheets; parts for the aforesaid goods and accessories 
for the aforesaid goods, included in this class.

Cl.9;Electronic apparatus and electronic instruments, consultancy software (recorded), sales software (recorded), and 
software (included in this class) for printing machines, offset rotary printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines, inkjet printers, in particular having one or more inkjets, singlecolour or multi-colour inkjet printers and for 
machines for the graphics industry, and for machines for the further processing of printed matter or paper; electronic 
apparatus and electronic instruments, consultancy software (recorded), sales software (recorded), and software (included 
in this class) for pallet changing and pallet transfer machines, stacking machines, machines for handling sheets, screen 
printing machines, pad printing machines, flexographic printing machines, lacquering machines, packaging machines, 
coating machines, gravure printing machines, for printing machines for use on sheet metal, marking machines, hot 
stamping apparatus, thermal transfer apparatus, photo printing machines, labelling machines, engraving machines, inkjet 
printing apparatus, laser marking apparatus and for laser printing apparatus; electronic regulating apparatus, control 
apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring 
apparatus, web tension controls, consultancy software (recorded), sales software (recorded) and software being parts or 
accessories for printing machines, offset rotary printing machines, flexographic printing machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in
particular with one or more ink jets, single-colour or multi-colour inkjet printers, machines for the graphics industry and 
machines for the further processing of printed matter or paper, namely for transporting, cutting, punching, folding, 
gathering, clipping, packing, collecting, sorting, binding, scanning, checking, perforating, gluing, stapling, tying, 
bundling, book-binding; electronic regulating apparatus, control apparatus, monitoring apparatus, quality control 
apparatus, production control apparatus, temperature monitoring apparatus, consultancy software (recorded), sales 
software (recorded), and software being parts or accessories for lacquering machines, packaging machines, coating 
machines, pallet changing and pallet transfer machines, stacking machines, machines for handling sheets, screen 
printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines 
for use on sheet metal, marking machines, hot stamping apparatus, thermal transfer apparatus, photo printing machines, 
labelling machines, engraving machines, inkjet printing apparatus, laser marking apparatus and laser printing apparatus; 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for printing machines, offset rotary printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers and 
machines for the graphics industry, and machines for the further processing of printed matter or paper or plastics or 
metal or organic or inorganic materials; electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for flexographic printing machines, lacquering machines, 
packaging machines, coating machines, pallet changing and pallet transfer machines, stacking machines, machines for 
handling sheets, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, marking machines, hot stamping apparatus, thermal transfer 
apparatus, photo printing machines, labelling machines and engraving machines, inkjet printing apparatus, laser marking 
apparatus and laser printing apparatus; consultancy software (recorded) and/or sales software (recorded) for electric and 
electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and 
parts for printing machines, offset rotary printing machines, flexographic printing machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in
particular having one or more inkjets, singlecolour or multi-colour inkjet printers and machines for the graphics industry, 
and machines for the further processing of printed matter or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded) and/or sales software (recorded) for electric and electronic measuring and testing 
apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for lacquering machines, 
packaging machines, coating machines, pallet changing and pallet transfer machines, stacking machines, machines for 
handling sheets, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, marking machines, hot stamping apparatus, thermal transfer 
apparatus, photo printing machines, labelling machines, and for engraving machines, inkjet printing apparatus, laser 
marking apparatus and laser printing apparatus; consultancy software (recorded), sales software (recorded), and software
for the remote control, remote operation, remote monitoring, control and/or regulation of ink levers, ink rollers, damping 
rollers, register adjusting devices in printing machines, offset rotary printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines, inkjet printers, in particular having one or more inkjets, singlecolour or multi-colour inkjet printers, and of 
machines for the graphics industry, and machines for the further processing of printed matter or paper or plastics or 
metal or organic or inorganic materials; consultancy software (recorded), sales software (recorded), and software for the 
remote control, remote operation, remote monitoring, control and/or regulation of devices for the transporting and/or 
storage of printed matter or paper or paper reels, for printing machines, offset printing machines, flexographic printing 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet 
printing machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers, 
and machines and mechanical apparatus for the graphics industry and machines and mechanical apparatus for the 
further processing of printed matter or paper or plastics or metal or organic or inorganic materials; consultancy software 
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(recorded), sales software (recorded), and software for the remote control, remote operation, remote monitoring, control 
and/or regulating of devices for the changing and/or transporting and/ or storage of printing plates; consultancy software 
(recorded), sales software (recorded), and software for the remote control, remote operation, remote monitoring, control 
and/ or regulation of devices for the cleaning of rollers in inking apparatus or damping units and/or cylinders and/or inkjet 
print heads and/or laser systems in printing machines, offset printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers and in 
machines and mechanical apparatus for the graphics industry, and in machines and mechanical apparatus for the further 
processing of printed matter or paper or plastics or metal or organic or inorganic materials; consultancy software 
(recorded), sales software (recorded), and software for the remote control, remote operation, remote monitoring, control 
and/or regulation of devices for the storing and/or adjustment of rollers in inking apparatus or damping units and/or 
cylinders and/or inkjet print heads and/or laser systems in printing machines, offset printing machines, flexographic 
printing machines, lacquering machines, packaging machines, coating machines and in machines and mechanical 
apparatus for the graphics industry, and in machines and mechanical apparatus for the further processing of printed 
matter or paper or plastics or metal or organic or inorganic materials; consultancy software (recorded), sales software 
(recorded), and software for the remote control, remote operation, remote monitoring, control and/or regulating of inking 
apparatus and/or damping units and/or printer engine cylinders in printer engines; consultancy software (recorded), sales 
software (recorded), and software for the remote control, remote operation, remote monitoring, control and/or regulation 
of devices for tempering of inking apparatus or damping units and/or cylinders and/ or inkjet print heads and/or laser 
systems in printer engines; consultancy software (recorded), sales software (recorded), and software for the remote 
control, remote operation, remote monitoring, control and/or regulation of cutting equipment and/or cutting cylinders in 
printing machines, offset rotary printing machines, flexographic printing machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in particular 
having one or more inkjets, singlecolour or multi-colour inkjet printers and in machines for the graphics industry, and in 
machines for the further processing of printed matter or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), and software for the remote control, remote operation, remote
monitoring, control and/or regulation of registers and/or register marks in printing machines, offset printing machines, 
flexographic printing machines, coating machines and in machines and mechanical apparatus for the graphics industry, 
and in machines and mechanical apparatus for the further processing of printed matter or paper or plastics or metal or 
organic or inorganic materials; consultancy software (recorded), sales software (recorded), and software for the remote 
control, remote operation, remote monitoring, control and/or regulation for quality control purposes in printing machines, 
offset printing machines, flexographic printing machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, 
single-colour or multi-colour inkjet printers, and machines and mechanical apparatus for the graphics industry and 
machines and mechanical apparatus for the further processing of printed matter or paper or plastics or metal or organic 
or inorganic materials; consultancy software (recorded), sales software (recorded), and software for the remote control, 
remote operation, remote monitoring, control and/or regulation for quality control in lacquering machines, packaging 
machines, coating machines, pallet changing and pallet transfer machines, stacking machines, machines for handling 
sheets, screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, 
printing machines for use on sheet metal, marking machines, hot stamping apparatus, thermal transfer apparatus, photo 
printing machines, labelling machines and in engraving machines, inkjet printing apparatus, laser marking apparatus and 
laser printing apparatus; consultancy software (recorded), sales software (recorded), and software for the remote control, 
remote operation, remote monitoring, control and/or regulation of web tension settings in printing machines, offset 
printing machines, flexographic printing machines, lacquering machines, packaging machines, coating machines, digital 
printing and marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, 
singlecolour or multi-colour inkjet printers, and machines and mechanical apparatus for the graphics industry and 
machines and mechanical apparatus for the further processing of printed matter or paper or plastics or metal or organic 
or inorganic materials; consultancy software (recorded), sales software (recorded), software for data processing devices 
for pre-press, for the printing of printed matter, for the further processing of printed matter, for production control, 
production planning; consultancy software (recorded), sales software (recorded), and software for interfaces and/or data 
transfer, for printing machines, offset rotary printing machines, flexographic printing machines, lacquering machines, 
packaging machines, coating machines, for digital printing and marking machines, for inkjet printing machines, for inkjet 
printers, in particular having one or more inkjets, for single-colour or multi-colour inkjet printers, and for machines for the 
graphics industry, for machines for the further processing of printed matter or paper and for parts therefor; consultancy 
software (recorded), sales software (recorded), and software for interfaces and/or data transfer, for lacquering machines, 
packaging machines, coating machines, pallet changing and pallet transfer machines, stacking machines, machines for 
handling sheets, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, marking machines, hot stamping apparatus, thermal transfer 
apparatus, photo printing machines, labelling machines, engraving machines, inkjet printing apparatus, laser marking 
apparatus and laser printing apparatus; software (recorded) for the remote control, remote operation, remote monitoring, 
control and/or regulation of devices for the transporting and/or storage of printed matter or paper or paper reels or plastic 
or plastic reels for printing machines, offset printing machines, flexographic printing machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in
particular having one or more inkjets, single-colour or multi-colour inkjet printers, and for machines and mechanical 
apparatus for the graphics industry, and for machines and mechanical apparatus for the further processing of printed 
matter or paper or plastics or metal or organic or inorganic materials; software (recorded) for the transport, packaging 
and storage of remote controls, remote operation devices, remote monitoring apparatus, controls and/or regulating 
devices for devices for the transporting and/or storage of printed matter or paper or paper reels or plastic or plastic reels 
for printing machines, offset printing machines, flexographic printing machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in particular 
having one or more inkjets, single-colour or multi-colour inkjet printers, and for machines and mechanical apparatus for 
the graphics industry, and for machines and mechanical apparatus for the further processing of printed matter or paper or
plastics or metal or organic or inorganic materials; electronic data carriers being product security means, identification 
features, security features, security labels, securities, banknotes; magnetic data carriers being product security means, 
identification features, security features, security labels, securities, banknotes; parts for the aforesaid goods and 
accessories for the aforesaid goods, included in this class

Cl.37;Installation, maintenance and repair of printing machines, offset rotary printing machines, flexographic printing 
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machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, of 
machines for the graphics industry, and of machines for the further processing of printed matter or paper or plastics or 
metal or organic or inorganic materials and parts therefor; installation, maintenance and repair of lacquering machines, 
packaging machines, coating machines, pallet changing and pallet transfer machines, stacking machines, machines for 
handling sheets, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, marking machines, hot stamping apparatus, thermal transfer 
apparatus, photo printing machines, labelling machines, engraving machines, inkjet printing apparatus, laser marking 
apparatus and laser printing apparatus; installation, maintenance and repair (included in this class) of prepress data 
processing equipment, of parts or accessories of prepress data processing equipment, of data processing equipment for 
data processing, including continuous data processing, variable data printing, including from databases, for the further 
processing of printed matter, of production controls, of parts and accessories for interfaces and/or of parts or 
accessories for data transfer of devices for the transporting and/or storage of printed matter or paper or paper reels or 
plastics or metal or organic or inorganic materials for printing machines, offset printing machines, flexographic printing 
machines, lacquering machines, packaging machines, coating machines, machines and mechanical apparatus for the 
graphics industry, and for machines and mechanical apparatus for the further processing of printed matter or paper or 
plastics or metal or organic or inorganic materials; installation, maintenance and repair of electronic regulating apparatus,
control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring
apparatus and/or web tension controls, being parts or fittings for printing machines, offset rotary printing machines, 
flexographic printing machines, lacquering machines, packing machines, coating machines, digital printing and marking 
machines, machines for the graphics industry and machines for the further processing of printed matter or paper or 
plastics or metal or organic or inorganic materials, namely for transporting, cutting, punching, folding, gathering, 
clipping, packing, collecting, sorting, binding, scanning, checking, perforating, gluing, stapling, tying, bundling, book-
binding; installation, maintenance and repair of electronic regulating apparatus, control apparatus, monitoring apparatus, 
quality control apparatus, production control apparatus and/or temperature monitoring apparatus being parts or 
accessories for lacquering machines, packaging machines, coating machines, pallet changing and pallet transfer 
machines, stacking machines, machines for handling sheets, screen printing machines, pad printing machines, 
flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, marking machines, 
hot stamping apparatus, thermal transfer apparatus, photo printing machines, labelling machines, engraving machines, 
inkjet printing apparatus, laser marking apparatus and laser printing apparatus; installation, maintenance and repair of 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for printing machines, offset rotary printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, for machines for the
graphics industry, and for machines for the further processing of printed matter or paper or plastics or metal or organic or
inorganic materials; installation, maintenance and repair of electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for lacquering machines, packaging 
machines, coating machines, pallet changing and pallet transfer machines, stacking machines, machines for handling 
sheets, screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, 
printing machines for use on sheet metal, marking machines, hot stamping apparatus, thermal transfer apparatus, photo 
printing machines, labelling machines, engraving machines, inkjet printing apparatus, laser marking apparatus and laser 
printing apparatus; installation, maintenance and repair of remote control, remote operation, remote monitoring, control 
and/or regulating apparatus and equipment for ink levers, ink rollers, damping rollers, register adjusting devices, devices 
for the storage and/or adjustment of rollers in inking apparatus or damping units and/or cylinders and/or inkjet print 
heads and/or laser systems, for cutting equipment and/or cutting cylinders, for registers and/or register marks, for web 
tension settings, being parts or accessories for printing machines, offset printing machines, flexographic printing 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, for 
machines and mechanical apparatus for the graphics industry, and for machines and mechanical apparatus for the further 
processing of printed matter or paper or plastics or metal or organic or inorganic materials; installation, maintenance and 
repair of remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for 
devices for the changing and/or transporting and/or storage of printing plates, for inking apparatus and/or damping units 
and/or printer engine cylinders in printer engines, and/or for devices for tempering, for inking apparatus and/or damping 
units and/ or cylinders in printer engines; installation, maintenance and repair of remote control, remote operation, remote
monitoring, control and/or regulating apparatus and equipment for printing machines, offset rotary printing machines, 
flexographic printing machines, lacquering machines, packaging machines, coating machines, digital printing and 
marking machines, for machines for the graphics industry, and for machines for the further processing of printed matter 
or paper or plastics or metal or organic or inorganic materials; installation, maintenance and repair of remote control, 
remote operation, remote monitoring, control and/or regulating apparatus and equipment for lacquering machines, 
packaging machines, coating machines, pallet changing and pallet transfer machines, stacking machines, machines for 
handling sheets, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, marking machines, hot stamping apparatus, thermal transfer 
apparatus, photo printing machines, labelling machines, engraving machines, inkjet printing apparatus, laser marking 
apparatus and laser printing apparatus. 
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Priority claimed from 13/04/2016; Application No. : 4264562 ;France 

3537779    27/06/2016
[International Registration No. : 1334259]
M. Alexandre DRUBIGNY
9 rue Louis David F-75116 Paris France

Proposed to be Used
IR DIVISION
Cl.35;Sales promotion services for others by means of customer loyalty schemes; customer loyalty services connected 
or not with the use of a card; administration of loyalty programs involving discounts or incentives; administration of 
loyalty reward programs, administration of incentive and sales promotion programs; administration of a customer loyalty 
program / application programming interfaces for the creation of software applications, application programming 
interfaces; advertising; commercial business management; business management assistance; projects (business 
management assistance); sales promotion services for others by means of customer loyalty schemes; loyalty services 
related to the use of a card; organization of commercial operations for customer loyalty; commercial information and 
consulting services, commercial promotions in all forms and on all media, including via a computer communication 
network (such as the Internet or an intranet) and particularly, via the provision of privileged user cards or the provision of 
privilege services; management of a distributor invoicing database; customer file management services; management of 
loyalty programs that offer discounts, privilege services, points and personalized promotions; loyalty program creation 
services; issuing loyalty cards that enable their holders to receive gifts or promotions from convenience stores; 
developing customer and personnel loyalty via promotional or advertising activities; subscriptions to computer 
databases.

Cl.41;Sporting and cultural activities; show and film production; performing artist services; rental of films, of sound 
recordings; organization of competitions relating to education or entertainment; organization and conducting of 
colloquiums, conferences, conventions; editing of books, of magazines; record production; model agencies for artists; 
editing of radio programs; game services provided online from a computer network; desktop publishing; electronic 
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publication of books and periodicals online; videotape editing; editing of radio programs; editing of television programs; 
videotaping; sound recordings; recording studio services; production of audiovisual programs, shows, films, television 
programs; post-production services; dubbing services; games and entertainment on networks; entertainment by radio 
and television particularly via national and international telecommunication networks (the Internet); game services 
provided on-line from a computer network; gambling services.
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3537782    22/07/2016
[International Registration No. : 1335423]
ITALGUM S.R.L.
Via Vegri, 27 I-36010 ZANE' (VI) Italy

Proposed to be Used
IR DIVISION
Cl.7;Igniting devices for internal combustion engines; vacuum cleaner attachments for disseminating perfumes and 
disinfectants; sheaf-binding machines; aerocondensers; air brushes for applying colour; agitators; crank shafts; derricks; 
axles for machines; transmission shafts, other than for land vehicles; feeding apparatus for engine boilers; carburetter 
feeders; alternators; grease rings [parts of machines]; piston segments; ball rings for bearings; washing apparatus; 
handling apparatus for loading and unloading; high pressure washers; cleaning appliances utilizing steam; electric 
welding apparatus; electric arc welding apparatus; lifting apparatus; electric arc cutting apparatus; vulcanisation 
apparatus; electrical apparatus for sealing plastics [packaging]; food preparation machines, electromechanical; beverage 
preparation machines, electromechanical; elevating apparatus; bookbinding apparatus and machines for industrial 
purposes; inking apparatus for printing machines; apparatus for aerating water; apparatus for aerating beverages; ore 
treating machines; racket stringing machines; machines for the production of mineral water; acetylene cleaning 
apparatus; welding apparatus, gas-operated; soldering apparatus, electric; apparatus for drawing up beer under pressure;
can openers, electric; ploughs; turf removing ploughs; spinning wheels; winches; net hauling machines [fishing]; lifts, 
other than ski-lifts; vacuum cleaners; kick starters for motorcycles; reels, mechanical, for flexible hoses; rams 
[machines]; beaters, electric; connecting rods for machines, motors and engines; tarring machines; bobbins for weaving 
looms; reeling apparatus, mechanical; bulldozers; capstans; rotary steam presses, portable, for fabrics; calenders; steam 
engine boilers; gear boxes other than for land vehicles; sparking plugs for internal combustion engines; glow plugs for 
Diesel engines; flues for engine boilers; soldering blow pipes, gas-operated; cutting blow pipes, gas-operated; 
carburetters; carding machines; carriages for knitting machines; crankcases for machines, motors and engines; 
cartridges for filtering machines; boxes for matrices [printing]; driving chains other than for land vehicles; transmission 
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chains other than for land vehicles; elevator chains [parts of machines]; saw benches [parts of machines]; control cables 
for machines, engines or motors; centrifugal machines; brake shoes other than for vehicles; adhesive bands for pulleys; 
shears, electric; door closers, electric; printing cylinders; rolling mill cylinders; cylinders for machines; cylinders for 
motors and engines; dynamo belts; belts for machines; fan belts for motors and engines; elevator belts; belts for motors 
and engines; cowlings [parts of machines]; mud catchers and collectors [machines]; scale collectors for machine boilers; 
exhaust manifold for engines; knives for mowing machines; knives, electric; knives [parts of machines]; cultivators 
[machines]; pedal drives for sewing machines; hydraulic controls for machines, motors and engines; pneumatic controls 
for machines, motors and engines; compressors [machines]; compressors for refrigerators; air condensers; steam 
condensers [parts of machines]; catalytic converters; converters for steelworks; fuel conversion apparatus for internal 
combustion engines; torque converters other than for land vehicles; drilling heads [parts of machines]; drilling bits [parts 
of machines]; rack and pinion jacks; stitching machines; bending machines; brake pads other than for vehicles; roller 
bearings; ball-bearings; self-oiling bearings; bearings [parts of machines]; anti-friction bearings for machines; bearings 
for transmission shafts; de-aerators for feedwater; grain husking machines; reduction gears other than for land vehicles; 
steam traps; glaziers' diamonds [parts of machines]; dynamos; bicycle dynamos; disintegrators; steam/oil separators; 
anti-pollution devices for motors and engines; control mechanisms for machines, engines or motors; elevator operating 
apparatus; window closers, electric; window openers, electric; door openers, electric; curtain drawing devices, 
electrically operated; window closers, hydraulic; door closers, hydraulic; window openers, hydraulic; door openers, 
hydraulic; air cushion devices for moving loads; window closers, pneumatic; door closers, pneumatic; window openers, 
pneumatic; door openers, pneumatic; adhesive tape dispensers [machines]; vending machines; fuel dispensing pumps 
for service stations; dividing machines; fuel economisers for motors and engines; ejectors; electrodes for welding 
machines; elevators [lifts]; agricultural elevators; blenders, electric, for household purposes; harrows; spin driers [not 
heated]; nail pullers, electric; extractors for mines; labellers [machines]; harvesting machines; die-cutting and tapping 
machines; filters [parts of machines or engines]; filters for cleaning cooling air, for engines; filter presses; chisels for 
machines; scissors, electric; lasts for shoes [parts of machines]; grinding machines; milling machines; clutches other 
than for land vehicles; mixers [machines]; whisks, electric, for household purposes; housings [parts of machines]; 
current generators; generators of electricity; universal joints [cardan joints]; shaft couplings [machines]; couplings other 
than for land vehicles; joints [parts of engines]; embossing machines; aprons [parts of machines]; notchers [machine 
tools]; cranes [lifting and hoisting apparatus]; emergency power generators; fittings for engine boilers; card clothing 
[parts of carding machines]; brake linings other than for vehicles; guides for machines; mixing machines; concrete 
mixers [machines]; kneading machines; central vacuum cleaning installations; condensing installations; dust removing 
installations for cleaning purposes; sifting installations; dust exhausting installations for cleaning purposes; stands for 
machines; incubators for eggs; gears, other than for land vehicles; injectors for engines; washing installations for 
vehicles; pneumatic tube conveyors; saw blades [parts of machines]; loom shafts; chaff cutter blades; blades [parts of 
machines]; rolling mills; soldering lamps; thermic lances [machines]; rinsing machines; dishwashers; coin-operated 
washing machines; binding apparatus for hay; gears for weaving looms; smoothing presses; lubricators [parts of 
machines]; parquet wax-polishers, electric; shoe polishers, electric; slide rests [parts of machines]; compressed air 
machines; agricultural machines; steam engines; waste compacting machines; kitchen machines, electric; suction 
machines for industrial purposes; drainage machines; spinning machines; foundry machines; crushing machines; 
engines for boats; machines and apparatus for wax-polishing, electric; machines and apparatus for polishing [electric]; 
machines and apparatus for cleaning, electric; machines and apparatus for carpet shampooing, electric; welding 
machines, electric; electromechanical machines for chemical industry; driving motors other than for land vehicles; cord 
making machines; stamping machines; sizing machines; bicycle assembling machines; wrapping machines; beating 
machines; brewing machines; mortising machines; butter machines; paper machines; typecasting machines; type-setting 
machines [printing]; packing machines; sewing machines; bitumen making machines; machines for making pasta; 
threading machines; filtering machines; galvanizing machines; electroplating machines; grating machines for vegetables; 
earth moving machines; bottle capping machines; engraving machines; braiding machines; sorting machines for 
industry; road making machines; railroad constructing machines; mechanized livestock feeders; machines for the 
production of sugar; lace making machines; sharpening machines; blade sharpening [stropping] machines; type-setting 
machines [photocomposition]; painting machines; rail-laying machines; sausage making machines; oil refining machines;
air suction machines; printing machines for use on sheet metal; dyeing machines; machines for processing plastics; 
dairy machines; washing machines [laundry]; bottle washing machines; knitting machines; metal working machines; 
leather-working machines; woodworking machines; tobacco processing machines; glass-working machines; stone-
working machines; packaging machines; whitewashing machines; papermaking machines; flour mill machines; machines 
for the textile industry; mineworking machines; molding machines; milking machines; hemming machines; bottle sealing 
machines; puddling machines; darning machines; leather paring machines; weeding machines; satinizing machines; 
fleshing machines; sifting machines; cigarette machines for industrial purposes; sealing machines for industrial 
purposes; blowing machines; filling machines; printing machines; stereotype machines; wringing machines for laundry; 
bread cutting machines; bottle stoppering machines; shredders [machines] for industrial use; winnowers; rammers 
[machines]; road sweeping machines, self-propelled; typographic machines; machine tools; tedding machines; pepper 
mills other than hand-operated; millstones; coffee grinders, other than hand-operated; mills for household purposes, 
other than hand-operated; power hammers; igniting magnetos; chucks [parts of machines]; handling machines, automatic
[manipulators]; cranks [parts of machines]; forge bellows; paper feeders [printing]; exhausts for motors and engines; 
ditchers [ploughs]; electric hammers; hammers [parts of machines]; pneumatic hammers; jacks [machines]; tilt hammers; 
pneumatic jacks; matrices for use in printing; propulsion mechanisms other than for land vehicles; transmissions, other 
than for land vehicles; pump diaphragms; reapers and binders; reapers and threshers; reapers; grindstones [parts of 
machines]; springs [parts of machines]; hoists; truck lifts; motorized cultivators; compressed air engines; jet engines 
other than for land vehicles; aeroplane engines; motors for boats; engines for air cushion vehicles; motors, other than for 
land vehicles; motors, electric, other than for land vehicles; hydraulic engines and motors; starters for motors and 
engines; aeronautical engines; chain saws; centrifugal mills; mills [machines]; belts for conveyors; shuttles [parts of 
machines]; shovels, mechanical; drilling machines; journals [parts of machines]; planing machines; glue guns, electric; 
compressed air guns for the extrusion of mastics; spray guns for paint; guns [tools using explosives]; shock absorber 
plungers [parts of machines]; pistons for cylinders; pistons for engines; pistons [parts of machines or engines]; 
pulverisers [machines]; sewage pulverizers; compressed air pumps; air pumps [garage installations]; centrifugal pumps; 
aerating pumps for aquaria; self-regulating fuel pumps; lubricating pumps; pumps [machines]; pumps [parts of machines, 
engines or motors]; beer pumps; pumps for heating installations; vacuum pumps [machines]; loading ramps; roller 
bridges; blade holders [parts of machines]; drill chucks [parts of machines]; holding devices for machine tools; stuffing 
boxes [parts of machines]; basket presses; presses [machines for industrial purposes]; fodder presses; swaging 
machines; printing presses; typographic presses; pulleys; pulleys [parts of machines]; punching machines; punches for 

5961



punching machines; trimming machines; radiators [cooling] for motors and engines; automatic grapnels for marine 
purposes; raking machines; rakes for raking machines; friezing machines; pressure regulators [parts of machines]; speed 
governors for machines, engines and motors; regulators [parts of machines]; trueing machines; riveting machines; 
pressure reducers [parts of machines]; bottle filling machines; finishing machines; water heaters [parts of machines]; 
robots [machines]; food processors, electric; rotary printing presses; machine wheelwork; taps [parts of machines, 
engines or motors]; steamrollers; printing rollers for machines; machine wheels; freewheels other than for land vehicles; 
vacuum cleaner bags; soldering irons, electric; soldering irons, gas-operated; peeling machines; moving staircases 
[escalators]; heat exchangers [parts of machines]; grease boxes [parts of machines]; excavators; bearing brackets for 
machines; hangers [parts of machines]; saws [machines]; brake segments other than for vehicles; sowers [machines]; 
separators; water separators; cream/milk separators; sieves [machines or parts of machines]; cinder sifters [machines]; 
grain separators; stalk separators [machines]; mufflers for motors and engines; degreasers [machines]; blowing 
machines for the compression, exhaustion and transport of gases; blowing machines or fans for the compression, 
sucking and carrying of grain; bellows [parts of machines]; snow ploughs; carbon brushes [electricity]; dynamo brushes; 
brushes, electrically operated [parts of machines]; brushes [parts of machines]; brushes for vacuum cleaners; reels [parts
of machines]; fruit presses, electric, for household purposes; diggers [machines]; 3D printers; die-stamping machines; 
molds [parts of machines]; stators [parts of machines]; ironing machines; agricultural implements other than hand-
operated; superchargers; journal boxes [parts of machines]; engine mounts other than for land vehicles; superheaters; 
coal-cutting machines; drums [parts of machines]; moving pavements [sidewalks]; printing plates; tables for machines; 
looms; spinning frames; tambours for embroidery machines; hosiery looms; cylinder heads for engines; tympans [parts 
of printing presses]; gas-operated blow torches; wine presses; potters' wheels; lathes [machine tools]; drilling rigs, 
floating or non-floating; lawnmowers [machines]; clippers [machines]; hair clipping machines for animals; metal drawing 
machines; hoppers [mechanical discharging]; electric hand drills; feeders [parts of machines]; transmissions for 
machines; conveyors [machines]; belt conveyors; pneumatic transporters; threshing machines; cutters [machines]; meat 
choppers [machines]; chaff cutters; kitchen grinders, electric; garbage [waste] disposals; crushers for kitchen use, 
electric; mine borers; vacuum cleaner hoses; boiler tubes [parts of machines]; wind turbines; hydraulic turbines; turbines 
other than for land vehicles; turbocompressors; ski edge sharpening tools, electric; tools [parts of machines]; hand-held 
tools, other than hand-operated; clack valves [parts of machines]; pressure valves [parts of machines]; valves [parts of 
machines]; expansion tanks [parts of machines]; fans for motors and engines; teat cups [suction cups] for milking 
machines; vibrators [machines] for industrial use; machine fly-wheels; ploughshares; churns; cutting machines.

Cl.12;Cigar lighters for automobiles; couplings for land vehicles; aeroplanes; amphibious airplanes; aircraft; air bags 
[safety devices for automobiles]; masts for boats; transmission shafts for land vehicles; sun-blinds adapted for 
automobiles; anti-theft alarms for vehicles; ambulances; suspension shock absorbers for vehicles; shock absorbers for 
automobiles; brake segments for vehicles; anti-theft devices for vehicles; tipping apparatus, parts of trucks and waggons;
cable transport apparatus and installations; aeronautical apparatus, machines and appliances; head-rests for vehicle 
seats; timbers [frames] for ships; axles for vehicles; trailer hitches for vehicles; railway couplings; motor buses; motor 
homes; motor coaches; golf carts [vehicles]; sports cars; cars; panniers adapted for bicycles; vehicle joysticks; torsion 
bars for vehicles; boats; tipping bodies for lorries [trucks]; concrete mixing vehicles; bicycles; connecting rods for land 
vehicles, other than parts of motors and engines; flanges for railway wheel tires [tyres]; saddlebags adapted for bicycles; 
panniers adapted for motorcycles; sculls; cars for cable transport installations; gear boxes for land vehicles; inner tubes 
for pneumatic tires [tyres]; inner tubes for bicycle tires; vans [vehicles]; trucks; bicycle bells; canoes; hoods for vehicles; 
automobile hoods; stroller hoods; caravans; two-wheeled trolleys; hose carts; casting carriages; lifting cars [lift cars]; tilt 
trucks; shopping trolleys [carts (Am.)]; handling carts; cleaning trolleys; bogies for railway cars; carts; wheelbarrows; 
wheelchairs; bodies for vehicles; automobile bodies; strollers; rolling stock for funicular railways; crankcases for land 
vehicle components, other than for engines; caissons [vehicles]; anti-skid chains; bicycle chains; driving chains for land 
vehicles; transmission chains for land vehicles; automobile chains; motorcycle chains; motorcycle kickstands; brake 
shoes for vehicles; rims for vehicle wheels; tires for vehicle wheels; automobile tires [tyres]; rims for bicycle wheels; 
baskets adapted for bicycles; barges; spikes for tires; mopeds; security harness for vehicle seats; treads for vehicles 
[tractor type]; safety belts for vehicle seats; hydraulic circuits for vehicles; torque converters for land vehicles; stroller 
covers; casings for pneumatic tires [tyres]; spare wheel covers; sleeping berths for vehicles; hoods for vehicle engines; 
reduction gears for land vehicles; hub caps; brake discs for vehicles; anti-glare devices for vehicles; non-skid devices for 
vehicle tires [tyres]; steering gears for ships; disengaging gear for boats; dredgers [boats]; trolleys; civilian drones; 
military drones; screws [propellers] for ships; saddle covers for bicycles or motorcycles; seat covers for vehicles; covers 
for vehicle steering wheels; vehicle covers [shaped]; bicycle brakes; brakes for vehicles; clutches for land vehicles; 
funnels for locomotives; funnels for ships; funiculars; delivery tricycles; cleats [nautical]; bands for wheel hubs; solid 
tires for vehicle wheels; davits for boats; brake linings for vehicles; upholstery for vehicles; hydroplanes; seaplanes; 
direction indicators for bicycles; direction signals for vehicles; gears for bicycles; gearing for land vehicles; sprinkling 
trucks; locomotives; driving motors for land vehicles; bicycle cranks; bicycle handlebars; motorcycle handlebars; rolling 
stock for railways; propulsion mechanisms for land vehicles; shock absorbing springs for vehicles; vehicle suspension 
springs; hot air balloons; push scooters [vehicles]; side cars; motorcycles; jet engines for land vehicles; motors, electric, 
for land vehicles; motor scooters; mobility scooters; bicycle motors; motorcycle engines; engines for land vehicles; hubs 
for vehicle wheels; hubs for bicycle wheels; ships; portholes; omnibuses; paddles for canoes; dirigible balloons 
[airships]; fenders for ships; windscreens; parachutes; bicycle mudguards; mudguards; vehicle bumpers; bumpers for 
automobiles; brake pads for automobiles; bicycle pedals; spars for ships; inclined ways for boats; balance weights for 
vehicle wheels; pneumatic tires; bicycle tyres; air pumps [vehicle accessories]; pumps for bicycle tires; pontoons; 
luggage carriers for vehicles; rowlocks; ski carriers for cars; doors for vehicles; tailboard lifts [parts of land vehicles]; 
ashtrays for automobiles; vehicle running boards; screw-propellers; screw-propellers for boats; boat hooks; vehicle 
wheel spokes; spokes for bicycle wheels; axle journals; oars; buffers for railway rolling stock; luggage nets for vehicles; 
dress guards for bicycles; rearview mirrors; trailers [vehicles]; dining cars [carriages]; adhesive rubber patches for 
repairing inner tubes; casters for trolleys [vehicles] [carts (Am.)]; mine cart wheels; bicycle wheels; vehicle wheels; 
freewheels for land vehicles; tilting-carts; ships' hulls; repair outfits for inner tubes; launches; ski lifts; safety seats for 
children, for vehicles; vehicle seats; ejector seats for aircraft; chairlifts; audible warning systems for bicycles; horns for 
vehicles; reversing alarms for vehicles; bicycle saddles; motorcycle saddles; kick sledges; side view mirrors for vehicles; 
spoilers for vehicles; treads for retreading tires [tyres]; engine mounts for land vehicles; caps for vehicle petrol [gas] 
tanks; vehicle chassis; automobile chassis; bicycle frames; motorcycle frames; telpher railways [cable cars]; spoke clips 
for wheels; windshield wipers; headlight wipers; rudders; ferry boats; aerial conveyors; sleighs [vehicles]; tractors; 
undercarriages for vehicles; tricycles; tubeless tires for bicycles; turbines for land vehicles; waggons; carriages 
[railways]; refrigerated wagons [railroad vehicles]; sleeping cars; dining cars; valves for vehicle tires [tyres]; air cushion 
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vehicles; air vehicles; armored vehicles; vehicles for locomotion by land, air, water or rail; snowmobiles; electric vehicles; 
refrigerated vehicles; military vehicles for transport; water vehicles; space vehicles; remote control vehicles, other than 
toys; windows for vehicles; tramcars; driverless cars [autonomous cars]; steering wheels for vehicles; yachts; fitted 
stroller mosquito nets; bicycle kickstands.

Cl.17;Cellulose acetate, semi-processed; asbestos; rings of rubber; water-tight rings; asbestos slate; reinforcing 
materials, not of metal, for pipes; balata; insulating paper; paper for electrical capacitors; asbestos paper; asbestos 
millboards; liquid rubber; chemical compositions for repairing leaks; cords of rubber; cotton wool for packing [caulking]; 
dielectrics [insulators]; rubber solutions; asbestos felt; insulating felt; window stops of rubber; door stops of rubber; 
vulcanized fiber [fibre]; carbon fibers [fibres], other than for textile use; plastic fibers [fibres], not for textile use; 
fiberglass for insulation; asbestos fibers [fibres]; threads of rubber, not for use in textiles; threads of plastic materials, not
for textile use; elastic threads, not for use in textiles; threads of plastic for soldering; anti-dazzle films for windows [tinted 
films]; sheets of regenerated cellulose, other than for wrapping; viscose sheets, other than for wrapping; plastic sheeting 
for agricultural purposes; foils of metal for insulating; gaskets; cylinder jointings; pipe gaskets; rubber, raw or semi-
worked; gum, raw or semi-worked; ebonite [vulcanite]; rubber material for recapping tires [tyres]; synthetic rubber; 
insulating gloves; rubber seals for jars; waterproof packings; fittings, not of metal, for compressed air lines; expansion 
joint fillers; clutch linings; weatherstripping; guttapercha; insulators; insulators for cables; insulators for electric mains; 
insulators for railway tracks; slag wool [insulator]; glass wool for insulation; mineral wool [insulator]; latex [rubber]; lute; 
sleeves of rubber for protecting parts of machines; pipe muffs, not of metal; sealant compounds for joints; padding 
materials of rubber or plastics; insulating materials; soundproofing materials; insulating refractory materials; filtering 
materials [semi-processed foams or films of plastic]; caulking materials; packing [cushioning, stuffing] materials of 
rubber or plastics; compositions to prevent the radiation of heat; boiler composition to prevent the radiation of heat; 
weatherstripping compositions; plastic substances, semi-processed; brake lining materials, partly processed; mica, raw 
or partly processed; duct tapes; adhesive bands, other than stationery and not for medical or household purposes; self-
adhesive tapes, other than stationery and not for medical or household purposes; insulating tapes; insulating oils; 
insulating oil for transformers; asbestos sheets; shock-absorbing buffers of rubber; stops of rubber; plastic film, other 
than for wrapping; insulating paints; foam supports for flower arrangements [semi-finished products]; non-conducting 
materials for retaining heat; substances for insulating buildings against moisture; junctions, not of metal, for pipes; 
acrylic resins [semi-finished products]; synthetic resins [semi-finished products]; asbestos coverings; insulating plaster; 
bark coverings for sound insulation; washers of rubber or vulcanized fiber [fibre]; bags [envelopes, pouches] of rubber, 
for packaging; floating anti-pollution barriers; ebonite [vulcanite] molds [moulds]; rubber stoppers; asbestos cloth; 
asbestos safety curtains; asbestos fabrics; fiberglass [fibreglass] fabrics, for insulation; insulating fabrics; asbestos 
packing; canvas hose pipes; connecting hose for vehicle radiators; flexible hoses, not of metal; hoses of textile material; 
watering hose; clack valves of rubber; valves of india-rubber or vulcanized fiber [fibre]; insulating varnish.

Cl.19;Aquaria [structures]; agglomerated bagasses of cane [building material]; alabaster; roof flashing, not of metal; 
angle irons, not of metal; lintels, not of metal; slate; roofing slates; clay; grog [fired refractory material]; potters' clay; 
scaffolding, not of metal; reinforcing materials, not of metal, for building; door frames, not of metal; asphalt; masts 
[poles], not of metal; furrings of wood; balustrades, not of metal; floating docks, not of metal, for mooring boats; 
platforms, prefabricated, not of metal; tarred strips, for building; huts; fair huts; crash barriers, not of metal, for roads; 
bitumen; beacons, not of metal, non-luminous; cask wood; letter boxes of masonry; busts of stone, concrete or marble; 
cabanas, not of metal; paint spraying booths, not of metal; telephone booths, not of metal; lime; concrete; chimneys, not 
of metal; roof gutters, not of metal; chimney shafts, not of metal; reeds, for building; burial vaults, not of metal; 
mantlepieces; duckboards, not of metal; building paper; bitumen paper for building; wood pulp board, for building; 
paperboard for building; prefabricated houses [kits], not of metal; shuttering, not of metal, for concrete; caissons for 
construction work under water; coal tar; cement; asbestos cement; magnesia cement; cement for blast furnaces; cement 
for furnaces; advertisement columns, not of metal; plywood; water-pipes, not of metal; penstock pipes, not of metal; 
ducts, not of metal, for ventilating and air-conditioning installations; flashing, not of metal, for building; manhole covers, 
not of metal; roofing, not of metal; roofing, not of metal, incorporating solar cells; roof coverings, not of metal; cornices, 
not of metal; tomb or grave enclosures, not of metal; buildings, transportable, not of metal; buildings, not of metal; plate 
glass [windows], for building; rock crystal; concrete building elements; asbestos mortar; felt for building; figurines 
[statuettes] of stone, concrete or marble; windows, not of metal; chimney cowls, not of metal; geotextiles; raw chalk; 
gypsum; plaster; gravel; aquarium gravel; stair-treads [steps], not of metal; glass granules for road marking; granite; 
trellises, not of metal; sandstone for building; street gutters, not of metal; wood veneers; bicycle parking installations, not 
of metal; greenhouse frames, not of metal; fireproof cement coatings; coatings [building materials]; cement slabs; paving 
slabs, not of metal; slabs, not of metal, for building; grave slabs, not of metal; luminous paving blocks; paving blocks, not 
of metal; binding agents for making briquettes; binding material for road repair; building timber; moldable wood; 
manufactured timber; veneer wood; wood for making household utensils; sawn timber; wood, semi-worked; laths, not of 
metal; mortar for building; marble; calcareous marl; clinker ballast; building materials, not of metal; refractory 
construction materials, not of metal; materials for making and coating roads; road coating materials; asphalt paving; 
wood paving; potters' clay [raw material]; bricks; moldings, not of metal, for building; moldings, not of metal, for cornices;
stringers [parts of staircases], not of metal; tombs [monuments], not of metal; monuments, not of metal; mosaics for 
building; works of art of stone, concrete or marble; olivine for building; works of stonemasonry; framework, not of metal, 
for building; sheet piles, not of metal; cement posts; posts, not of metal; poles, not of metal, for power lines; telegraph 
posts, not of metal; palisading, not of metal; door panels, not of metal; signalling panels, non-luminous and non-
mechanical, not of metal; building panels, not of metal; road signs, non-luminous and non-mechanical, not of metal; 
parquet flooring; skating rinks [structures], not of metal; floor tiles, not of metal; floors, not of metal; macadam; pitch; tar; 
porches [structures], not of metal; arbours [structures], not of metal; jalousies, not of metal; tiles, not of metal, for 
building; wall tiles, not of metal; tile floorings, not of metal; stone; artificial stone; limestone; building stone; mooring 
bollards, not of metal; clinker stone; fire burrs; gravestones; rubble; props, not of metal; pillars, not of metal, for building; 
swimming pools [structures], not of metal; memorial plaques, not of metal; road marking sheets and strips of synthetic 
material; chicken-houses, not of metal; slate powder; pigsties, not of metal; porphyry [stone]; gates, not of metal; folding 
doors, not of metal; armored doors, not of metal; doors, not of metal; perches; bituminous products for building; 
lengthening pieces, not of metal, for chimneys; joists, not of metal; quartz; rocket launching platforms, not of metal; 
fences, not of metal; bituminous coatings for roofing; wainscotting, not of metal; linings, not of metal, for building; wood 
panelling; cladding, not of metal, for building; wall claddings, not of metal, for building; wall linings, not of metal, for 
building; vinyl siding; silver sand; aquarium sand; sand, except foundry sand; staircases, not of metal; roofing shingles; 
schists; slag [building material]; non-luminous and non-mechanical signs, not of metal; tanks of masonry; shutters, not of 
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metal; greenhouses, transportable, not of metal; silica [quartz]; silos, not of metal; ceilings, not of metal; sills, not of 
metal; brackets, not of metal, for building; stables, not of metal; foundry molds [moulds], not of metal; statues of stone, 
concrete or marble; tombstone stelae, not of metal; outdoor blinds, not of metal and not of textile; agglomerated cork for 
building; tombstone plaques, not of metal; parquet floor boards; wooden floor boards; planks of wood for building; 
pantiles, not of metal; roofing tiles, not of metal; window frames, not of metal; terra cotta; earth for bricks; tombs, not of 
metal; turnstiles, not of metal; partitions, not of metal; diving boards, not of metal; railway sleepers, not of metal; 
scantlings [carpentry]; beams, not of metal; hips for roofing; gutter pipes, not of metal; drain pipes, not of metal; 
sandstone pipes; branching pipes, not of metal; rigid pipes, not of metal, for building; tufa; water-pipe valves, not of metal 
or plastic; drain traps [valves], not of metal or plastic; bird baths [structures], not of metal; casement windows, not of 
metal; chimney pots, not of metal; stained-glass windows; building glass; alabaster glass; safety glass; window glass, 
other than vehicle window glass; window glass for building; insulating glass for building; enamelled glass, for building; 
aviaries [structures], not of metal; xylolith; insect screens, not of metal.

Cl.42;Updating of computer software; land surveying; chemical analysis; handwriting analysis [graphology]; water 
analysis; computer system analysis; interior design; electronic data storage; authenticating works of art; cloud 
computing; material testing; architectural consultancy; consultancy in the field of energy-saving; computer security 
consultancy; computer software consultancy; consultancy in the design and development of computer hardware; web 
site design consultancy; oil-well testing; quality control; vehicle roadworthiness testing; data conversion of computer 
programs and data [not physical conversion]; conversion of data or documents from physical to electronic media; 
creating and maintaining web sites for others; design of interior decor; digitization of documents [scanning]; industrial 
design; duplication of computer programs; computer software design; oil-field surveys; underwater exploration; 
provision of scientific information, advice and consultancy in relation to carbon offsetting; providing information on 
computer technology and programming via a web site; providing search engines for the Internet; engineering; cloud 
seeding; installation of computer software; rental of computer software; maintenance of computer software; monitoring of
computer systems by remote access; computer rental; rental of web servers; hosting computer sites [web sites]; 
geological surveys; surveying; urban planning; computer system design; construction drafting; computer programming; 
geological prospecting; clinical trials; textile testing; recovery of computer data; oil prospecting; research and 
development of new products for others; biological research; geological research; bacteriological research; chemical 
research; cosmetic research; physics [research]; research in the field of environmental protection; mechanical research; 
scientific research; technical research; off-site data backup; technical writing; server hosting; analysis for oil-field 
exploitation; architectural services; cartography services; chemistry services; computer technology consultancy; 
information technology [IT] consultancy; telecommunications technology consultancy; technological consultancy; 
graphic arts design; packaging design; outsource service providers in the field of information technology; scientific 
laboratory services; meteorological information; weather forecasting; computer virus protection services; Software as a 
service [SaaS]; dress designing; styling [industrial design]; technical project studies; calibration [measuring]; quality 
evaluation of standing timber; quality evaluation of wool; energy auditing.
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Priority claimed from 11/02/2016; Application No. : 30 2016 101 189 ;Germany 

3537794    16/06/2016
[International Registration No. : 1337330]
adp Gauselmann GmbH
Merkur-Allee 1-15 32339 Espelkamp Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; cash 
registers, calculating machines, data processing equipment, computers; computer software; fire-extinguishing apparatus; 
musical jukeboxes (coin-operated) and parts for the aforesaid automatic machines; automatic cash dispensers, automatic 
money counting and money changing machines; mechanisms for coin-operated apparatus; computer and video games 
software; games software for use on any computer platform, including electronic entertainment and games consoles; 
programs for computer games; computer games; video games (software); computer games provided through a global 
computer network or supplied by means of multi-media electronic broadcast or through telecommunications or electronic 
transmission or via the Internet; computer games, leisure and recreational software, video games and computer software, 
all provided in the form of storage media; programs for operating electric and electronic apparatus for games, amusement 
and/or entertainment purposes; automatic lottery machines; computer software for computer games on the Internet; 
online games (software); computer software in the form of an app for mobile devices and computers; calculating 
apparatus in coin-operated machines and parts for the aforesaid goods; apparatus for recording, transmission, 
processing or reproduction of data, including sound or images, including parts for all the aforesaid goods, except radio 
sets, television receivers, hi-fi systems, video recorders, telephone apparatus, fax machines and telephone answering 
machines; computer hardware and software for casino and amusement arcade games, for gaming machines, slot 
machines or video lottery gaming machines or games of chance via the Internet; electric, electronic, optical or automatic 
apparatus, for identifying data carriers, identity cards and credit cards, bank notes and coins; electric, electronic or 
optical alarm and monitoring installations, including video cameras and apparatus for image transmission and image 
processing; data processing equipment and computers, including data processing apparatus and computers being 
components for data networks and parts facilitating data network communications; electric wiring harnesses; circuit 
boards, printed board assemblies (electronic components) and combinations thereof being assemblies and equipment 
parts, included in this class.

Cl.28;Games; toys; gymnastic and sporting articles not included in other classes; decorations for Christmas trees; 
gaming apparatus (including coin-operated apparatus); coin-operated arcade games (machines); games for amusement 
arcades (included in this class); coin-operated video gaming apparatus; video games apparatus adapted for use with an 
external display screen or monitor; casino fittings, namely roulette tables, roulette wheels; coin-operated automatic 
gaming machines and gaming machines, in particular for gaming arcades, with or without a prize payout; electronic or 
electrotechnical gaming apparatus, gaming machines, games machines and slot machines operated by coins, tokens, 
banknotes, tickets or by means of electronic, magnetic or biometric storage media, in particular for commercial use in 
casinos and amusement arcades, with or without a prize payout; automatic gaming machines and gaming machines, in 
particular for commercial use in casinos and gaming arcades, with or without a prize payout; coin-operated gaming 
machines and/or electronic money-based gaming apparatus (machines), with or without prizes; housings adapted for 
gaming machines, gaming apparatus and automatic gaming machines, operated by means of coins, tokens, tickets or by 
means of electronic, magnetic or biometric storage media, in particular for commercial use in casinos and gaming 
arcades, with or without a prize payout; electronic games; electronic games apparatus and accessories thereof included 
in this class; video output game machines; drawing apparatus for prize games and lotteries, draws or raffles; housings of 
metal, plastic and/or wood for coin-operated automatic machines; apparatus for games (including video games), other 
than adapted for use with external screens or monitors only; gaming tables, in particular for table football, billiards, 
sliding games; quoits (playthings) and darts; electronic bingo machines [gaming machines] and video lottery terminals 
[gaming machines]; LCD games consoles; automatic gaming machines; apparatus and devices for accepting and storing 
money, being fittings for the aforesaid automatic machines, included in this class.
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3537798    02/12/2016
[International Registration No. : 1335034]
Synergy CHC Corp.
865 Spring Street Westbrook ME 04092 United States of America

Proposed to be Used
IR DIVISION
Cl.25;Lingerie, bras, sports bras, undergarments, panties, slips, body shapers, bodysuits, camisoles, hosiery, leggings, 
tights, socks, tops, bottoms, dresses, skirts, loungewear, footwear, headwear, jackets, sweatshirts, hooded jackets, 
robes, slippers; shorts, swim wear, bathing suits, bathing suit cover ups.

Cl.35;Retail store services featuring apparel, lingerie, swimwear, fashion accessories, bags, sunglasses, fragrances, 
cosmetics, personal care products, jewelry, footwear, headwear, towels, bed and bath linens, candles, home décor.
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Priority claimed from 29/03/2016; Application No. : 86956536 ;United States of America 

3537842    27/09/2016
[International Registration No. : 1338835]
Lifesize, Inc.
1601 S. MoPac Expressway, Suite 100 Austin TX 78746 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Audio, video and data conferencing equipment, namely, telephones, telephone transceivers, audio receivers, audio 
transceivers, speakerphones, audio speakers, remote controls, touch panel displays, cameras, videoconferencing 
cameras, codecs in the nature of an electronic device that compresses data and decompresses data, multipoint control 
units (MCUs) comprised of telecommunications and data networking hardware and software embedded therein, video 
transceivers, gateways, gateway routers, software residing on a hardware platform for audio, video, and data 
conferencing, converters, microphones, mic pods, electrical power supplies, electronic cables and connectors; computer 
hardware and software for videoconferencing, namely, for controlling audio, video, communication, user interface and 
general purpose utilities in videoconferencing applications; computer software for communicating with and managing 
connections with telephone, circuit-switched, internet protocol, wireless, satellite, and corporate communications 
networks; videoconferencing hardware and software, namely, computer software and computer hardware for interactive 
two-way audio and video communications; videoconferencing equipment, namely, videoconferencing endpoints in the 
nature of telephones, speakerphones, remote controls, touch panel displays, cameras and codecs used to place or 
receive calls over a videoconferencing network; multipoint control units (MCUs) comprised of telecommunications and 
data networking hardware and software embedded therein in the nature of devices and software for transporting and 
aggregating voice, data, and video communications across multiple network infrastructures and communications 
protocols; video transceivers, videoconferencing cameras, microphones, telephones, telephone transceivers, power 
supplies, audio receivers, audio transceivers, audio speakers, speakerphones, electronic cables and connectors; remote 
control devices, namely, remote controls for sending control commands to audio and videoconferencing equipment; 
connection cables; cables for the transmission of sounds and images; electric connectors; networking equipment, 
namely, gateways; gateway routers in the nature of computer connection, interfacing and control hardware; gatekeepers, 
namely, software residing on a hardware platform for intelligent management of IP telephony and video communication 
networks; multi-conferencing units, namely, audio and videoconferencing equipment for single or multiple conferences 
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among or between multiple parties comprised of telephones, speakerphones, remote controls, touch panel displays, 
cameras and codecs; converters; videoconferencing telephones, namely, telephones for audio only or audio plus video 
conferencing; audio speakerphones; devices for video encoding and decoding codes, namely, hardware and software for 
information compression and decoding; each of the goods of the foregoing equipment sold as a unit with the printed 
instruction manual; pre-recorded manuals for use of the foregoing equipment, distributed together as a unit with each of 
the goods; downloadable software in the nature of a mobile, desktop, and web browser application for audio, video and 
data conferencing; downloadable software for audio, video and data conferencing; downloadable cloud-based software 
for audio, video and data conferencing.

Cl.37;Maintenance, installation and repair of computer hardware, computer peripherals and communications systems, 
namely, telephones, telephone transceivers, audio receivers, audio transceivers, speakerphones, audio speakers, remote 
controls, touch panel displays, cameras, videoconferencing cameras, codecs in the nature of an electronic device that 
compresses data and decompresses data, multipoint control units (MCUs), namely, the telecommunications and data 
networking hardware embedded therein, video transceivers, gateways, gateway routers, converters, microphones, mic 
pods, electrical power supplies, electronic cables and connectors and components for the foregoing.

Cl.38;Audio and video conferencing services, namely, providing information about audio and video conferencing; 
online computer services, namely, audio, video, data and web conferencing services.

Cl.42;Consulting, design, integration, development, performance testing and diagnostic services for computer 
hardware, computer software, communications systems and audio and video conferencing equipment; computer and 
communications systems analysis; computer programming, development and engineering for others; maintenance of 
computer software; consulting services in the field of software as a service (SAAS); software as a service (SAAS) 
services, namely, hosting software and servers for use by others for audio, video, data and web conferencing; software as
a service (SAAS), namely, hosting software and servers for use by others for instant messaging, chat, and text 
communication functions in audio, video, data, and web conferencing; software as a service (SAAS) services featuring 
software for audio, video, data and web conferencing; online computer services, provided via a website, namely, 
providing temporary use of non-downloadable software for audio, video, data and web conferencing services; providing 
on-line non-downloadable software tools, via a website, for audio, video, data and web conferencing within a web browser 
application; providing on-line, non-downloadable, Internet-based software web browser application for audio, video, data 
and web conferencing; providing temporary use of on-line non-downloadable web browser software for audio, video, data 
and web conferencing; providing temporary use of non-downloadable web browser cloud-based software for audio, video,
data and web conferencing; maintenance, installation, and repair of communication systems, namely, communication 
computer software, codecs in the nature of a software program that compresses data and decompresses data, 
telecommunications and data networking software embedded on a multipoint control unit (MCU), and software residing on
a hardware platform for audio, video, and data conferencing.
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Priority claimed from 16/12/2015; Application No. : 014914576 ;European Union 

3537844    26/02/2016
[International Registration No. : 1337804]
IKHEMP S.p.A.
Via Sparano, 57 I-70121 BARI Italy

Proposed to be Used
IR DIVISION
Cl.1;Flavour improvers being chemical additives for foodstuffs; polymer solutions; polymeric intermediates; polymers 
for industrial use; polymer compounds for use in manufacture; polymer compounds for use in manufacture; unprocessed 
plastics for industrial use; unprocessed plastics; unprocessed plastics; enzymes for use in the manufacture of 
nutraceuticals; carbohydrates used as an ingredient in nutraceuticals.

Cl.3;Extracts of flowers; extracts of flowers [perfumes]; oils for perfumes and scents; cosmetics; perfumery; perfume; 
hair care lotions; beauty lotions; cosmetics and cosmetic preparations; bar soap; skin cream; scented body lotions and 
creams; soaps; body oils [for cosmetic use].

Cl.5;Nutraceuticals for therapeutic purposes; nutraceuticals for use as a dietary supplement; food supplements; 
nutritional supplements; homeopathic supplements; dietary and nutritional supplements.

Cl.31;Crop seeds; seeds; crop seeds; plants; flowers; foodstuffs and fodder for animals; crop seeds.

Cl.41;Providing of training in the field of health care and nutrition.

Cl.42;Research of foodstuffs; scientific research in the field of social medicine; research on the subject of 
pharmaceuticals; technical consultancy in relation to research services relating to foods and dietary supplements.
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Priority claimed from 14/12/2015; Application No. : 1627798 ;Mexico 

3537880    23/05/2016
[International Registration No. : 1335162]
Almex Refacciones S.A. de C.V.
Lib. Sur Reynosa 224, Col. Lomas Del Real Jarachina Sur Tamaulipas 88730 Cd. Reynosa Mexico

Proposed to be Used
IR DIVISION
Cl.1;Antifreeze.

Cl.7;Carriage supports [parts of machines]; universal joints [Cardan joints]; water pump, cross head [differential part]; 
rubber seal (part for engines, part of transmission or differential part).

Cl.12;Parts of automobiles such as: suspension fork, dust cover, steering rod; tube connector for steering parts, 
steering tie-rod ends; shock absorber mount; suspension arms; auxiliary arm; Pitman arm; brake pads for automobiles; 
brake disks for vehicles; brake drums; bearings for automotive use; wheel hubs for vehicles; engine mounts for land 
vehicles; suspension ball joints for land vehicles, brake disc rotors for land vehicles; suspension stabilizer screws for 
land vehicles; vehicle suspension bushings; valves for vehicle tires; axial steering rods for land vehicles; steering rods 
for land vehicles; vehicle brakes; engine mounts for land vehicles; brake shoes for vehicles; torsion bars for vehicles; 
suspension stabilizer screws for land vehicles.

5970



Trade Marks Journal No: 1802 ,   19/06/2017           Class 99 
 

 

Priority claimed from 26/05/2016; Application No. : 015479124 ;European Union 

3537881    25/11/2016
[International Registration No. : 1338467]
Dottli Ltd.
Tekniikantie 2 FI-02150 Espoo Finland

Proposed to be Used
IR DIVISION
Cl.9;Software; mobile device software applications and computer software applications that provide users with 
information and analysis regarding their physical activity, fitness and health and provide access to an online community 
that focuses on physical activity, well-being, fitness and health; computer software and software applications used for 
recording, organizing, transmitting, sharing, receiving, and reviewing text, data, images and audio files relating to health 
and wellness; computer software and hardware for use in the acquisition, processing, presentation, storage and 
transmission of medical and physiological data; software for monitoring wellness and biometrics as well as managing 
personal information; software for the wireless receipt, storage and/or transmission of data and messages, and electronic 
devices that enable the user to keep track of or manage his personal information; computer software for creating, 
authoring, distributing, downloading, transmitting, receiving, playing, editing, extracting, displaying, sharing, storing and 
organizing text, data, graphics, images, audio, video, and other multimedia content as well as electronic publications.

Cl.38;Telecommunications services; provision of wired and wireless telecommunications connections to a global 
computer network; messaging and paging services; electronic mail services; communications between computers, 
including handheld and mobile devices; electronic bulletin board services; electronic transmission of documents, data, 
files, images, audio, and video; providing access to on-line information and data for individuals and groups; providing 
remote access to medical information, for purposes of monitoring medical conditions, general health and wellbeing.

Cl.41;Providing physical fitness information and consultancy via a website where users can participate in an online 
community that focuses on management and treatment of fitness.

Cl.42;Scientific and technological services and research and design relating thereto; design and development of 
computer hardware and software; computer software design; computer programming; cloud computing; providing 
software and applications for purposes of monitoring medical conditions, general health and well-being; design, 
development and maintenance of proprietary computer software in the field of medical conditions, fitness, general health 
and well-being; computer software and software application consulting services; providing search engines for obtaining 
data via the internet and other electronic communications networks; electronic data storage services; maintenance of a 
social networking website.

Cl.44;Medical information services; providing information in the field of diagnosis, management and treatment of 
medical conditions; provision of medical and healthcare information and advisory services including the provision of 
medical information for purposes of monitoring medical conditions, general health, fitness and well-being via a website; 
providing health information and consultancy via a website where users can participate in an online community that 
focuses on management and treatment of medical conditions, physical activity and general health.

Cl.45;Online social networking services in the fields of physical activity, fitness and general health; Internet-based 
social networking services; providing social networking services via a website.
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Priority claimed from 22/02/2016; Application No. : 015133416 ;European Union 

3537883    15/07/2016
[International Registration No. : 1336215]
Swedish Lorry Parts AB
Hans Stahles väg 7 SE-147 21 Tumba Sweden

Proposed to be Used
IR DIVISION
Cl.6;Metal hose clamps; bungs of metal; spigots (stoppers) of metal.

Cl.7;Bearings; pneumatic components; fly-wheels; cylinder covers and cam covers; housings [parts of machines]; oil 
tank plugs and caps [vehicle engine parts]; sealing joints [parts of engines]; joints [parts of engines]; dashpot plungers 
[parts of engines or motors]; gaskets for internal combustion engines; piston rings; pistons for vehicle engines; pistons 
for cylinders; pistons for engines; pistons [parts of machines or engines]; piston segments; piston rings [internal 
combustion engine parts]; pistons for cylinders; driving belts for motors; hydraulic valves; fuel pumps for vehicles; crank 
shafts; filters being parts of machines; filters [parts of machines or engines]; filter for engines.

Cl.9;Electric components; thermostats for vehicles; sensors for use in the control of engines; none of the 
aforementioned goods for use in the train and railway industry.

Cl.12;Gears for vehicles; sprockets for vehicle wheels; dashboard hatches [parts of automobiles]; axle journals; 
connecting rods for land vehicles, other than parts of motors and engines; transmission belts for land vehicles; drive 
belts [land vehicle parts]; clutch disks for land vehicles; brake shoes for vehicles; brake facings for vehicles; brake sets 
for vehicles; disc brakes; components for brakes for vehicles; brake linings for vehicles; brake pads for vehicles; brake 
facings; none of the aforementioned goods for use in the train and railway industry.

Cl.17;Gaskets made of rubber; gaskets for commercial vehicles; oil seals [packings]; water-tight rings; seals; non-
metallic seals for the reduction of friction in metals; grommets made of rubber; rod seals; flexible hoses composed of 
rubber; hose pipes made of rubber; hoses made of rubber; non-metallic connecting hoses for vehicle radiators; truck air 
brake hoses.

Cl.35;Distribution of publicity materials (flyers, prospectuses, brochures, samples, particularly for catalogue long 
distance sales) whether cross border or not.

Cl.37;Fitting of replacement vehicle parts.
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3537884    18/11/2016
[International Registration No. : 1335202]
Refractory Intellectual Property GmbH & co. KG
Wienerbergstraße 11 A-1100 Wien Austria

Proposed to be Used
IR DIVISION
Cl.11;Floors and ceilings of industrial furnaces made of refractory masses.

Cl.19;Refractory ceramic materials and refractory ceramic parts for construction, including bricks, slabs, inner tubes, 
stopper heads, nozzle-holder bricks, bricks for gas scrubbing, casting nozzles for metallurgical containers, casting 
gutters, distributing channels.
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3537888    14/11/2016
[International Registration No. : 1336415]
TerraLoupe GmbH
Friedrichshafener Str. 1 82205 Gilching Germany

Proposed to be Used
IR DIVISION
Cl.9;Photographic apparatus and instruments; apparatus for recording, transmission and reproduction of sound or 
images; magnetic data carriers; compact discs; DVDs; digital recording media; data processing hardware; computers; 
computer software; all the aforesaid goods in particular based on microgeographical data; data processing programs, in 
particular for the mobile processing of space-oriented information; simulation devices and simulation apparatus; digital 
storage media for visualising geographical, geological, climatic, seismic, sociological, topological, economic and 
professional business data through two-dimensional and three-dimensional representations.

Cl.16;Photographs; geographical maps.

Cl.42;Design and development of computer hardware and computer software; computer programming and software 
development; geological research services and research work; geological prospecting; geophysical exploration services; 
geo-seismic survey services; provision of geographical research information; preparation of data processing 
programmes; creation of data processing programs for visualising geographical, geological, climatic, seismic, 
sociological, topological, economic and professional business data through two-dimensional and three-dimensional 
representations and distribution of the aforesaid data processing programs; collection of geodata, being engineering 
services; development of software for processing geodata; technical and scientific consultancy for companies in 
connection with the collection, processing and providing of geodata.
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Priority claimed from 20/06/2016; Application No. : 015390065 ;European Union 

3537893    30/06/2016
[International Registration No. : 1335320]
TED BED EAD
bul. Shesti septemvri 222A BG-4000 Plovdiv Bulgaria

Proposed to be Used
IR DIVISION
Cl.20;Furniture, mirrors, picture frames; goods (not included in other classes) of wood, cork, reed, cane, wicker, horn, 
bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics; 
box springs; pillows; futon mattresses; bedding (except linen); door furniture made of stoneware; shop furniture; 
furniture for shops; shop fittings (not of metal); mattresses (box spring); box springs; mattresses (box spring); inflatable 
mattresses; fire resistant mattresses; box springs; mattresses; innerspring mattresses; mattress bases; mattress 
toppers; sleeping mats for camping (mattresses); floating inflatable mattresses (airbeds); mattresses (other than 
children's mattresses); futon mattresses (other than children's mattresses); beds, bedding, mattresses, pillows and 
cushions; inflatable mattresses, other than for medical purposes; containers, and closures and holders therefor, not of 
metal; animal housing and beds; furniture and site furnishings; statues, figurines and works of art ornaments and 
decorations, made of materials such as wood, wax, plaster or plastic, included in the class; drawer pulls of wood; wooden 
doorknobs; porcelain handles; wooden handles; ceramic pulls for furniture; ceramic pulls for drawers; ceramic pulls for 
cabinets, drawers and furniture; ceramic doorknobs; divan bases; beds incorporating divan bases; mattresses; bamboo; 
bamboo curtains; playpens; infant walkers; library shelves; hospital beds; bolts, not of metal; desks; busts of wood, wax, 
plaster or plastic; sideboards; screws, nuts, not of metal; high chairs for babies; waterbeds, not for medical purposes; 
honeycombs; doors for furniture; bolsters; collars, not of metal, for fastening pipes; pillows; pet cushions; interior textile 
window blinds; slatted indoor blinds; indoor window blinds (shades) (furniture); nuts, not of metal; nesting boxes for 
household pets; mobiles (decoration); children's cots; cradles; divans; tool handles, not of metal; scythe handles, not of 
metal; broom handles, not of metal; knife handles, not of metal; wooden strips [parts of furniture]; casks of wood for 
decanting wine; furniture partitions of wood; futon mattresses; stag antlers; shelves; animal hooves; claws (animal); 
animal horns; yellow amber; bead curtains for decoration; clothes hangers and clothes hooks; clothes hangers and 
clothes hooks; clothes hangers and clothes hooks; costume stands; hat stands; non-metal cable clips; bottle closures, 
not of metal; identification bracelets, not of metal; name plates, not of metal; faux tortoiseshell; clothes covers; clothes 
covers; settees; closures, not of metal, for containers; sealing caps, not of metal; ambroid bars; ambroid plates; 
whalebone, unworked or semi-worked; water-pipe valves of plastic; valves, not of metal, other than parts of machines; 
bed casters, not of metal; rollers (casters), not of metal; kennels for household pets; stakes for plants or trees; tent pegs, 
not of metal; packaging containers of plastic; containers, not of metal, for liquid fuel; coral; troughs, not of metal, for 
mixing mortar; cork strips; corks; corks for bottles; support rails for curtains; corozo; hampers (baskets); wickerwork; 
baskets, not of metal; crates; curtain hooks; hooks, not of metal, for clothes rails; boxes of wood or plastic; kennels; 
racks; bottle racks; beds; beds for pets; edgings of plastic for furniture; picture rods; saw horses; reels of wood for yarn, 
silk, cord; pulleys of plastics for blinds; non-mechanical reels, not of metal, for flexible hoses; figurines of wood, wax, 
plaster or plastic; tables; massage tables; tables of metal; tea tables; wheeled tea trolleys; picture frame mouldings; 
furniture; furniture of metal; medicine cabinets; stair rods; meerschaum; air pillows, not for medical purposes; air 
mattresses, not for medical purposes; inflatable furniture; air cushions, not for medical purposes; inflatable advertising 
items; bathtub grab bars, not of metal; rivets, not of metal; house numbers, not of metal, non-luminous; doorknobs, not of 
metal; cabinet facings [furniture parts]; barrel hoops, not of metal; mirrors (looking glasses); mirror tiles; shoulder poles 
(yokes); jewellery organizer displays; beehive foundations; office furniture; handling pallets, not of metal; hinges, not of 
metal; screens; screens; benches [furniture]; flagpoles; writing desks; placards of wood or plastics; non-magnetic key 
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cards of plastic, not encoded; plaited straw; basket cradles; work surfaces; counters [tables]; baby changing tables; 
funerary urns; boarding stairs, not of metal, mobile, for passengers; floating containers, not of metal; trolleys for 
computers; plastic inserts for use as container liners; baby changing mats; mats, removable, for sinks; trays, not of 
metal; picture frame brackets; trestles, trestles; cask stands, not of metal; newspaper display stands; lecterns; gun racks; 
flower-pot pedestals; display racks; umbrella stands; brush mountings; bedding (except linen) for children's beds; letter 
boxes, not of metal or masonry; safety screens for fireplaces [furniture]; stuffed animals; birds (stuffed); works of art of 
wood, wax, plaster or plastic; poles, not of metal; curtain rods; beehives; workbenches; towel dispensers, fixed, not of 
metal; sea shells; embroidery frames; picture frames; bed frames; shelves for filing-cabinets; shelves for typewriters; 
shelves for storage; magazine racks; number plates, not of metal; reservoirs, not of metal or of masonry; door latches, 
not of metal; catches, not of metal; fishing baskets; horn, unworked or semi-worked; sleeping mats; curtain rollers; 
chests for toys; meat chests, not of metal; bins of wood or plastic; chests, not of metal; door fittings, not of metal; coffin 
fittings, not of metal; bed fittings, not of metal; furniture fittings, not of metal; window fittings, not of metal; seats; seats of 
metal; mother-of-pearl; sections of wood for beehives; bed bases; curtain tie-backs, not of metal; clips, not of metal, for 
cables and pipes; chests of drawers; straw mattresses; straw edgings; straw plaits; ivory, unworked or semi-worked; 
sleeping bags for camping; statuettes of wood, wax, plaster or plastic; statues of wood, wax, plaster or plastic; stands for 
calculating machines; wall plugs, not of metal; plate racks; book stands; stool; ladders of wood or plastics; step ladders, 
not of metal; scratching posts for cats; moving staircases, not of metal; staves of wood; signboards of wood or plastics; 
name plates, not of metal; number plates, not of metal; display boards; keyboards for hanging keys; stools; footrests; 
bottle closures, not of metal; plugs, not of metal; vice benches, not of metal; dressing tables; loading pallets, not of metal; 
transport pallets, not of metal; reeds; decorations of plastic for foodstuffs; basins (washstands); loading gauge rods, not 
of metal, for railway wagons; school furniture; armchairs; hairdressers' chairs; bakers' bread baskets; curtain rings; rings,
not of metal, for keys; stoppers, not of metal; waterbeds, not for medical purposes; waterbeds, not for medical purposes; 
fodder racks; draughtsman's tables; tortoiseshell; standing desks; door knockers, not of metal; deck chairs; tailors' 
dummies; cupboards; lockers; studs, pins, not of metal; table counters; pegs (pins), not of metal; curtain holders, not of 
textile material; woven timber blinds (furniture); paper blinds; shop furniture for use in displaying cards; mattress bases; 
mattresses; mattress toppers; innerspring mattresses; furniture; mirrors (furniture); tables (furniture); wooden furniture; 
pillows; stuffed pillows; seat cushions; seat cushions; mattress cushions; beds, bedding, mattresses, pillows and 
cushions; pillows; clothes stands; clothes hangers and clothes hooks; mooring buoys; cupboards; furniture and site 
furnishings; ladders and movable steps, not of metal; beds, bedding, mattresses, pillows and cushions; furniture frames; 
beds; hospital beds; sofa-beds; mattresses; bed bases; bedsprings; bed frames; bed frames of metal; divan beds; beds 
incorporating divan bases; animal housing and beds; beds incorporating inner sprung mattresses; bedsprings, not of 
metal materials; pillows, futon mattresses, bedding (except linen).

Cl.24;Mattress covers, non-woven textile mattress protectors; bed linen; mattress protectors; damasks; bed throws; 
bed sheets (textile); quilts; fabrics for use in manufacturing; fabrics and textile for use in manufacturing; mattress 
protectors; mattress protectors; mattress covers; futon quilts; mattress covers (other than incontinence pads); ticks 
(mattress and pillow coverings); filtering materials of textile; textile goods, and substitutes for textile goods; bed linen; 
calico; printed calico fabrics; brocades; woollen fabric; woollen cloth; fabric, impervious to gases, for aeronautical 
balloons; textile tapestry [wall hangings]; drugget; gummed cloth, other than for stationery; damask; faux tapestry 
fabrics; dimity; dimity; ticking fabric; elastic woven material; esparto fabric; information labels of textile; jersey; shower 
curtains of textile or plastic; door curtains; curtains of textile or plastic; zephyr; banners; velvet; ticks; fitted toilet lid 
covers of fabric; mattress protectors; pillowcases; covers for cushions; canvas for tapestry or embroidery; buckram; 
hemp cloth; hemp fabric; silk; silk fabrics for printing patterns; crepon; crepon; bed throws; glass cloths (towels); face 
towels of textile; table towels; towels, household linen; bath linen; linen cloth; textiles; furniture coverings of plastic; 
furniture coverings of textile; moleskin; mosquito nets; oilcloths; non-woven textile fabrics; curtain holders of textile 
material; handkerchiefs of textile; bed blankets; cotton fabrics; net curtains; materials of plastic [substitute for fabrics]; 
bunting; haircloth; cloth; knitted fabric; chenille fabric; place mats; dish mats; hat linings, of textile, in the piece; liners, 
linings; covers for pillows; bed covers; bed covers of paper; table linen; covers for furniture; diaper changing cloths for 
babies; eiderdowns; travel rugs; traced cloths for embroidery; bath mitts; shrouds; serviettes of textile; sleeping bags; 
bed linen; bed linen; embroidered bed linen; billiard cloth; taffeta (cloth); cloths for removing make-up; cheese cloth; 
table runners; trellis; bolting cloth; fabrics; lingerie fabric; fabric for footwear; lining fabric for shoes; upholstery fabrics; 
fabrics for textile use; rayon fabric; ramie fabric; fibreglass fabrics, for textile use; jute fabric; adhesive fabric for 
application by heat; fabric of imitation animal skins; tulle; filtering materials of textile; felt; flags; sanitary flannel; flat 
sheets; frieze (cloth); printers' blankets of textile; quilts; table linen, not of paper; tablecloths, not of paper; place mats, 
not of paper; table mats, not of paper; coasters (tableware) linen; mattress protectors; mattress protectors; mattress 
covers; sheets (textile); bed sheets; textile sheets; table linen; towelling coverlets; duvet covers; bed covers; table 
covers; mattress covers; tea cloths; bed covers; table covers of plastic; bath towels; turkish towel; towelling (textile); 
kitchen towels; handkerchiefs; bed linen; flat sheets; table linen; ticks (mattress and pillow coverings); textile goods, and 
substitutes for textile goods; labels of cloth; coverings for furniture; linens; towels of textile; towels; materials for soft 
furnishings; soft curtains; textile toilet seat covers; absorbent cloths [textile products]; dust sheets; napkins with textile 
linings; household textile items; textile tea towels; textiles made of linen; textiles made of flannelette; printed textile for 
embroidery; bed covers; valance bed sheets; valance bed covers; bedsheets of paper.

Cl.25;Clothing; footwear; hats; pyjamas; pocket squares; dressing gowns, robes; beach robes; lounging robes; 
bathrobes; outer clothing; children's wear; knitwear (clothing); loungewear; nightwear; clothing; head coverings; sleep 
masks; headbands; shower caps; underwear; disposable underwear; pyjama bottoms; pyjamas; pyjamas (of jersey only); 
baby doll pyjamas; robes; pelerines; dressing gowns of textile.

Cl.35;Advertising; business management; business administration; office functions; the bringing together, for the 
benefit of others, of a variety of goods (excluding the transport thereof), enabling customers to conveniently view and 
purchase those goods; manufacturing business consultancy services; production of advertising material and advertising 
clips; business management for retail stores; supermarket retailer services, related to sales of personal care products, 
machines for household use, hand-held tools, optical goods, household electric and electronic appliances; retailer 
display arrangement services; outsourced online retail commercial transaction processing; retail sales administration; 
distribution of advertising materials; business analysis, research and information services; advertising, marketing and 
promotional services; commercial trading and consumer information services; advertising; business management; 
business administration; office functions; the bringing together, for the benefit of others, of a variety of goods (excluding 
the transport thereof), enabling customers to conveniently view and purchase those goods; retail services in relation to 
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carpets; wholesale services in relation to footwear; wholesale services in relation to fabrics; wholesale services in 
relation to clothing; wholesale services in relation to furniture; wholesale services in relation to lighting; wholesale 
services in relation to construction equipment; wholesale services in relation to art materials; wholesale services in 
relation to cookware; wholesale services in relation to tableware; wholesale services in relation to works of art; wholesale 
services in relation to heating equipment; wholesale services in relation to cleaning articles; wholesale services in 
relation to horticulture products; wholesale services in relation to kitchen knives; wholesale services in relation to floor 
coverings; wholesale services in relation to wall coverings; wholesale services in relation to disposable paper products; 
wholesale services in relation to food preparation implements; wholesaling and retailing of domestic and household 
goods, namely mattresses, beds, furniture, ceramics, clothing, bed linen and garden furniture; arranging and concluding 
commercial transactions for others; business analysis, research and information services; advertising, marketing and 
promotional services; commercial trading and consumer information services; business analysis, research and 
information services; advertising, marketing and promotional services; commercial trading and consumer information 
services; business administration; office functions; retail services in relation to carpets; wholesale services in relation to 
footwear; wholesale services in relation to fabrics; wholesale services in relation to clothing; wholesale services in 
relation to furniture; wholesale services in relation to lighting; wholesale services in relation to construction equipment; 
wholesale services in relation to art materials; wholesale services in relation to cookware; wholesale services in relation 
to tableware; wholesale services in relation to works of art; wholesale services in relation to heating equipment; 
wholesale services in relation to cleaning articles; wholesale services in relation to horticulture products; wholesale 
services in relation to kitchen knives; wholesale services in relation to floor coverings; wholesale services in relation to 
wall coverings; wholesale services in relation to disposable paper products; wholesale services in relation to food 
preparation implements; international sales consultancy services; online sales promotion advertising services; retail 
services in relation to furnishing; retail services in relation to furniture; wholesale services in relation to furnishing; 
wholesale services in relation to furniture; retail services in relation to the sale of furniture; retail services in relation to 
horticultural products; organisation of the distribution of advertising samples; distribution of printed promotional material 
by post; business analysis, research and information services; advertising, marketing and promotional services; 
commercial trading and consumer information services; sales support, sales management and administrative services.
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3537898    23/11/2016
[International Registration No. : 1335565]
BOSSONG S.P.A.
Via Enrico Fermi, 49/51 I-24050 GRASSOBBIO (BG) Italy

Proposed to be Used
IR DIVISION
Cl.1;Unprocessed resins; epoxy resins, unprocessed; synthetic resins, unprocessed; chemicals used in industry, 
science and photography, as well as in agriculture, horticulture and forestry; unprocessed artificial resins, unprocessed 
plastics; manures; fire extinguishing compositions; tempering and soldering preparations; chemical substances for 
preserving foodstuffs; tanning substances; adhesives used in industry.

Cl.6;Nails of metal; washers of metal; wall plugs; screw bolts of metal; lifting eyebolts; screws of metal; nuts of metal; 
hand nailers; common metals and their alloys; metal building materials; transportable buildings of metal; materials of 
metal for railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; 
pipes and tubes of metal; safes; metal products not included in other classes, ores.
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Priority claimed from 12/05/2016; Application No. : 87034800 ;United States of America 

3537900    09/08/2016
[International Registration No. : 1335902]
DC COMICS
2900 West Alameda Avenue Burbank CA 91505 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics, namely, lipstick, lip gloss and non-medicated lip balm; mascara; nail enamel; face powder, face cream, 
skin lotion and skin gel; body powder; bath oil, bath gel and non-medicated bath salts; hand cream and lotion; body 
cream and lotion; sunscreen preparation, namely, cream and lotion; shaving cream and after-shave lotion, skin cleanser 
and non-medicated body soaks; body deodorant, cologne and perfume; soaps, namely, liquid bath soap, gel soap and bar 
soap; detergent soap, namely, liquid and powder; fabric softener; deodorant soap, skin soap; and shampoo and shampoo 
conditioner.

Cl.9;Motion picture films featuring comedy, drama, action, adventure and/or animation, and motion picture films for 
broadcast on television featuring comedy, drama, action, adventure and/or animation; audio video discs, and digital 
versatile discs featuring music, comedy, drama, action, adventure, and/or animation; stereo headphones; batteries; 
cordless telephones; CD players; CD-ROM computer game discs; telephone and/or radio pagers; compact disc players; 
radios; mouse pads; eyeglasses, sunglasses and cases therefor; downloadable software for use in playing online 
computer games, downloadable computer game software; computer game software for use on mobile and cellular 
phones; video and computer game programs; video game cartridges; computer and video game software; computer game
software for gaming machines including slot machines; computer software or firmware for games of chance on any 
computerized platform, including dedicated gaming consoles, video based slot machines, reel based slot machines and 
video lottery terminals; CD-ROM and digital versatile computer game discs and computer programs, namely, software 
linking digitized video and audio media to a global computer information network; downloadable audio-visual media 
content in the field of entertainment featuring animated motion pictures, television series, comedies, and dramas; 
computer software, namely, computer software for streaming audio-visual media content via the Internet, computer 
software for streaming and storing audio-visual media content, downloadable audio and video players for media content 
with multimedia and interactive functions, video search and annotation software, content protection software, database 
management software, database synchronization software; computer programs for accessing, browsing and searching 
online databases, software that enables users to play and program entertainment-related audio, video, text and multi-
media content; computer application software for streaming and storing audio-visual media content; computer 
application software for streaming audio-visual media content via the Internet; downloadable computer software for 
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streaming audio-visual media content via the Internet; downloadable computer software for streaming and storing audio-
visual media content; downloadable publications in the nature of books featuring characters from animated, action 
adventure, comedy and/or drama features, comic books, children's books, strategy guides, magazines featuring 
characters from animated, action adventure, comedy and/or drama features, coloring books, children's activity books and 
magazines in the field of entertainment; cellular telephone accessories, namely, hands-free accessories, cellular 
telephone covers and cellular telephone face covers; encoded magnetic cards, namely, phone cards, credit cards, cash 
cards, debit cards and magnetic key cards; and decorative magnets.

Cl.14;Clocks; watches; jewelry; bracelets; ankle bracelets; brooches; chains; charms; cuff-links; earrings; lapel pins; 
necklaces; ornamental pins; pendants; rings; jewelry cases; beads for making jewelry; musical jewelry boxes; leather 
jewelry; leather key chains; imitation leather key chains.

Cl.16;Printed matter and paper goods, namely, books featuring characters from animated, action adventure, comedy 
and/or drama features, comic books, children's books, strategy guides, magazines featuring characters from animated, 
action adventure, comedy and/or drama features, coloring books, children's activity books; stationery, writing paper, 
envelopes, notebooks, diaries, note cards, greeting cards, trading cards; lithographs; pens, pencils, cases therefor, 
erasers, crayons, markers, colored pencils, painting sets, chalk and chalkboards; decals, heat transfers; posters; 
adhesive plastic film with removable paper for mounting images for decorative purposes; mounted and/or unmounted 
photographs; book covers, book marks, calendars, gift wrapping paper; paper party decorations, namely, paper napkins, 
paper place mats, crepe paper, invitations, paper table cloths, paper cake decorations; printed transfers for embroidery or 
fabric appliques; printed patterns for costumes, pajamas, sweatshirts and T-shirts.

Cl.18;Athletic bags, baby backpacks, backpacks, beach bags, book bags, diaper bags, duffel bags, messenger bags, 
brief cases, gym bags, tote bags, coin purses, fanny packs, knapsacks, waist packs, shopping bags, reusable shopping 
bags; umbrellas; wallets; accessories made of leather, namely, wallets, handbags and shoulder belts.

Cl.21;Glass, ceramic and earthenware goods, namely, bowls, plates, coffee cups, and cups; beverage glassware, 
namely, jugs, mugs and drinking glasses; sugar and creamer sets; infant cups; cookie jars; ceramic, glass and china 
figurines; toothbrushes; non-electric coffee pots not of precious metal; lunch boxes; lunch pails; wastepaper baskets; ice 
buckets; plastic buckets; shower caddies; cake molds; serving utensils, namely, pie servers, cake turners, spatulas, 
scrapers, and cake servers; canteens; plastic coasters; thermal insulated containers for food or beverages; cookie 
cutters; cork screws; water bottles sold empty; decanters; drinking flasks; gardening gloves; rubber household gloves; 
and dinnerware, namely, paper plates and paper cups; barbecue mitts, oven mitts, pot holders, dish cloths.

Cl.24;Bath linens, namely, bath towels and wash cloths; bed linens, namely, bed blankets, bed canopies, protective bed 
covers, bed sheets, bed spreads, pillow cases, comforters, duvet covers, mattress covers, dust ruffles, pillow shams and 
bed spreads; textile wall hangings; curtains; draperies; cotton, polyester and/or nylon fabric; linen; kitchen linens, 
namely, cloth napkins, fabric table cloths, kitchen towels, fabric place mats, bath mitts, fabric table runners and cloth 
coasters; handkerchiefs, quilts, and golf towels.

Cl.25;Clothing, headgear, footwear; clothing for men, women and children, namely, shirts, t-shirts, sweatshirts, jogging 
suits, trousers, pants, shorts, tank tops, rainwear, cloth baby bibs, skirts, blouses, dresses, suspenders, sweaters, 
jackets, coats, raincoats, snow suits, ties, robes, hats, caps, sun visors, gloves, belts, scarves, sleepwear, pajamas, 
lingerie, underwear, boots, shoes, sneakers, sandals, socks, booties, slipper socks, swimwear and masquerade and 
Halloween costumes.

Cl.28;Toys and sporting goods, including games and playthings, namely, action figures and accessories therefor; 
playsets for action figures; toy furniture; plush toys; balloons; bathtub toys; ride-on toys; playing cards and card games; 
toy vehicles; dolls; flying discs; electronic hand-held game apparatus; game equipment sold as a unit for playing a board 
game, a card game, a manipulative game, a parlor game and an action type target game, other than computer games; 
stand alone video output game machines; slot machines; gaming equipment, namely, slot machines with or without video 
output; jigsaw and manipulative puzzles; paper face masks; skateboards; ice skates; water squirting toys; balls, namely, 
playground balls, soccer balls, baseballs, basketballs; baseball gloves; swimming floats for recreational use; kickboard 
flotation devices for recreational use; surfboards; swim boards for recreational use; swim fins; toy bakeware and toy 
cookware; toy sets; toy snow globes; paper party hats; Christmas tree ornaments; game console for playing parlor-type 
computer game; paper party favors; Halloween and masquerade masks.

Cl.41;Entertainment services, namely, providing online video games, providing online computer games, providing 
temporary use of non-downloadable video games; video and computer game services provided on-line from a computer 
network; entertainment services in the nature of live-action, comedy, drama, animated, and reality television series; 
production of live-action, comedy, drama, animated and reality television series; distribution and display of live-action, 
comedy, drama and animated motion picture theatrical films; production of live-action, comedy, drama and animated 
motion picture theatrical films; theatrical performances both animated and live action; providing information via an 
electronic global computer network in the field of entertainment relating specifically to games, music, movies, and 
television; providing film clips, photographs and other multimedia materials for entertainment purposes via a web site; 
news reporting services in the field of current events and entertainment, and provision of information related to education 
and cultural events, via a global computer network; and providing information for and actual entertainment via an 
electronic global communications network in the nature of live-action, comedy, drama and animated programs and 
production of live-action, comedy, drama and animated motion picture films for distribution via a global computer 
network; providing a computer game that may be accessed by a telecommunications network; and electronic publishing 
services, namely, publication of text and graphic works of others on-line featuring articles, novelizations, scripts, comic 
books, strategy guides, photographs and visual materials; non-downloadable publications in the nature of books 
featuring characters from animated, action adventure, comedy and/or drama features, comic books, children's books, 
strategy guides, magazines featuring characters from animated, action adventure, comedy and/or drama features, 
coloring books, children's activity books and magazines in the field of entertainment; amusement parks services; 
provision of amusement park rides; presentation of live or pre-recorded shows and/or movies; entertainment and/or 
recreation information; entertainment club services; electronic game(s) services provided via a global computer network; 
providing of casino and gaming facilities; entertainment services in the nature of multiplex cinema and theater services, 
film exhibition and film distribution.
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3537904    21/04/2016
[International Registration No. : 1335317]
Zillow, Inc.
1301 2nd Avenue, Floor 31 Seattle WA 98101 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software and computer application software for mobile phones and tablet computers, namely, consumer 
data storage software in the area of real estate, apartment and residential rentals, consumer goods and consumer 
services; computer database management software and computer application software for mobile phones and tablet 
computers, namely, software for use in database management featuring information in the field of real estate, apartment 
and residential rentals, consumer goods and consumer services; computer software and computer application software 
for mobile phones and tablet computers, namely, software for advertising, accessing and presenting information in the 
area of real estate, apartment and residential rentals, consumer goods and consumer services; computer software, 
namely, application programming interface (API) for accessing and presenting information in the field of real estate, 
consumer goods and consumer services; computer software and computer application software for mobile phones and 
tablet computers, namely, software for sharing data about real estate, apartments, and residential rentals on social 
networking sites; computer software for providing mortgage information, analysis, and advice in the fields of mortgage 
lending and home equity lending; computer software and computer application software for mobile phones and tablet 
computers, namely, software for providing mortgage quotes, for confirming lender availability and interest, and for 
reviewing and rating lenders and mortgage professionals; computer software, namely, software widgets for creating 
searchable databases of information for users in the fields of real estate, apartment and residential rentals, and 
mortgages; computer software, namely, software plug-ins for use in social media sites for creating searchable databases 
of information for users in the fields of real estate, apartment and residential rentals, and mortgages; computer software 
and computer application software for mobile phones and tablet computers, namely, software for advertising, accessing, 
presenting, tagging, and sharing information in the areas of real estate, home improvement services, home renovation 
services, home construction services, and home repair services; computer software and computer application software 
for mobile phones and tablet computers, namely, software for posting ratings, reviews and recommendations in the fields 
of real estate, home improvement services, home renovation services, home construction services, and home repair 
services; computer software and computer application software for mobile phones and tablet computers, namely, 
software for accessing marketplaces in the fields of real estate, home improvement services, home renovation services, 
home construction services, and home repair services.

Cl.35;Promoting the goods and services of others by providing hypertext links to the web sites of others featuring real 
estate, consumer goods and consumer services; advertising and marketing services in the fields of real estate, 
apartments, residential rentals, retail store services, financial services, mortgage services, home equity services, 
insurance services, escrow services, real estate appraisal services, legal services, title services, notary services, real 
estate agency services, property management services, moving and relocation services, home inspection services, 
architectural services, landscaping services, interior design services, building contractors, home building and repair 
services, home renovation services, home improvement services, home construction services, painting services, 
plumbing services, staging services, and home furnishings; real estate sales management; real estate marketing services,
namely, on- line services featuring tours of real estate; providing an on-line showroom for the goods of others in the field 
of real estate, apartments, and residential rentals; operating on-line marketplaces for sellers and buyers of goods and 
services in the field of real estate, apartments, residential rentals, home improvement services, home renovation services, 
home construction services, and home repair services; providing an on-line commercial information directory on the 
internet; providing commercial information on the internet in the field of real estate; providing on-line trade directory 
services featuring hypertext links to the web sites of others; business referral services in the fields of retail store 
services, financial services, mortgage services, home equity services, insurance services, escrow services, appraisal 
services, legal services, title services, notary services, real estate agency services, property management services, 
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moving services, home inspection services, architectural services, landscaping services, interior design services, 
building contractors, home building and repair services, home improvement services, carpentry services, engineering 
services, painting services, plumbing services, interior design services, staging services, and home furnishings; 
organizational services for business purposes in the field of third-party vendors, suppliers and contractors; copying of 
documents and information in business matters for others, all in the field of real estate; business referral services, 
namely, matching borrowers with potential lenders in the field of mortgage lending; business referrals, namely, matching 
consumers with real estate professionals in the field of real estate services via computer network; providing statistical 
information and indexes of mortgages, interests, and prices for others; providing consumer information in the field of 
home improvement comparisons; comparison shopping services that allow users to compare residential dwelling units 
and home improvements; commercial information services, namely, provision of product ratings of the consumer goods 
and service of others in the field of residential dwelling units and home improvements via a website; promoting the goods 
and services of others by providing hypertext links to the web sites of others featuring apartment and residential rental 
listings; commercial information services, namely, providing demographic data; commercial information services, 
namely, provision of ratings, reviews and recommendations posted by consumers for commercial purposes in the fields 
of real estate agents, real estate agency services and retail store services via a website; moving and relocation services, 
namely, planning and implementing moves of homes for others; design of advertising materials for others; design of 
internet advertising; on-line advertising and marketing services; business and consumer research services in the field of 
real estate; commercial information services, namely, provision of ratings, reviews and recommendations posted by 
consumers for commercial purposes in the fields of real estate, apartments, residential rentals, retail store services, 
financial services, mortgage services, home equity services, insurance services, escrow services, real estate appraisal 
services, legal services, title services, notary services, real estate agency services, property management services, 
moving and relocation services, home inspection services, architectural services, landscaping services, interior design 
services, building contractors, home building and repair services, home renovation services, home improvement 
services, home construction services, painting services, plumbing services, interior design services, staging services, 
home furnishings, general building contractor services, carpentry services, home building and home repair via a website; 
providing commercial information, namely, price estimates for contracting work in the fields of real estate, home 
improvement services, home renovation services, home construction services, and home repair services; providing a 
website featuring information about contracting cost estimates for home improvement services; providing business 
referral services in the field of home improvement services, home renovation services, home construction services, and 
home repair services; operating on-line marketplaces for sellers and buyers of goods and services in the field of 
apartments and residential rentals; commercial information, namely, the provision of ratings, reviews and 
recommendations posted by consumers for commercial purposes in the fields of real estate management, real estate 
leasing, real estate appraisals, real estate listing, real estate agents, apartment rentals, residential rentals, financial 
services, mortgage lending services, home equity loan services, insurance services, real estate escrow services, real 
estate appraisal services, real estate title insurance underwriting services, real estate agency services, and real property 
management services via a website; computer services, namely, search engine optimization; commercial information 
services, namely, the provision of the ratings, reviews and recommendations posted by users in the fields of retail store 
services and moving and relocation services in the nature of planning and implementing moves of homes for others via a 
website.

Cl.36;Real estate valuation services, financial valuation of real estate; providing information in the field of real estate; 
financial planning in the field of mortgage and home equity loans; providing mortgage and home equity loan quotations to
others and providing anonymous mortgage and home equity loan quotations to others; providing information, analysis, 
and advice in the fields of mortgage lending and home equity lending; credit scoring services featuring an online financial 
calculator for estimating users' credit scores based on answers they provide; credit rating services provided via an on-
line computer database; financial services being the provision of an on-line interactive financial calculator for calculating 
consumers' credit scores featuring data variables to show the effect of the different variables upon the consumers' credit 
scores; apartment and residential rental financial valuation services; financial valuation of apartments and residential 
rentals; providing information in the field of real estate; classified real estate listings of apartment rentals and housing 
rentals; providing real estate listings and real estate information via the internet; real estate listing services for housing 
rentals and apartment rentals; financial research services in the field of real estate; financial information services, namely,
ratings, reviews and recommendations posted by users in the fields of real estate, apartments, residential rentals, 
financial services, mortgage services, home equity services, insurance services, real estate escrow services, real estate 
appraisal services, real estate title insurance underwriting services, real estate agency services, and rental property 
management services provided via a website; providing financial information, namely, price estimates for home 
improvement contracting services via a website.

Cl.42;Electronic storage of consumer data; providing temporary use of non- downloadable software that allows others 
to design and create websites; hosting websites and digital content for others on the internet; web site design; website 
development for others; providing temporary use of on-line non-downloadable computer software for creating searchable 
databases of information for consumers in the fields of real estate, apartments, residential rentals, mortgages, and 
consumer goods and consumer services; providing on-line non-downloadable computer database software creating 
searchable databases of information for consumers and for disseminating advertising for others in the fields of real 
estate, apartments and residential rentals, mortgages, consumer goods, and consumer services; hosting a website 
featuring the ratings, reviews and recommendations posted by users in the fields of land title surveying, architectural 
services, landscape architectural design, home inspection services for purposes of home repair and restoration, interior 
design services, home staging services for the purpose of increasing the appeal of the property to prospective buyers 
and/or renters; computer services in the nature of hosting a web site featuring technology that enables users to bookmark
and share content in the fields of real estate, apartments, residential rentals, retail store services, financial services, 
mortgage services, home equity services, insurance services, escrow services, real estate appraisal services, legal 
services, title services, notary services, real estate agency services, property management services, moving and 
relocation services, home inspection services, architectural services, landscaping services, interior design services, 
building contractors, home building and repair services, home renovation services, home improvement services, home 
construction services, painting services, plumbing services, interior design services, staging services, home furnishings, 
general building contractor services, carpentry services, home building, and home repair.
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3537913    25/11/2016
[International Registration No. : 1335638]
CHETOCORPORATION, S.A.
RUA DA ATALAIA DO CALVÁRIO, 143 A, SANTIAGO DE RIBA-UL P-3720-502 SANTIAGO DA RIBA-UL Portugal

Proposed to be Used
IR DIVISION
Cl.7;Milling machines; metalworking machine tools; deep hole drilling machines.

Cl.35;Business management; business administration; office functions; wholesale services.
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Priority claimed from 07/10/2016; Application No. : 2016737219 ;Russian Federation 

3537927    02/11/2016
[International Registration No. : 1334847]
AdMe Trademarks Ltd
Salamat House, La Poudriere Lane Victoria, Mahe

Proposed to be Used
IR DIVISION
Cl.9;Electronic notice boards; computer programmes [programs], recorded; computer game software; computer 
programs [downloadable software]; electronic publications, downloadable; computer software applications, 
downloadable; downloadable image files; downloadable music files; compact discs [audio-video].

Cl.35;Advertising; on-line advertising on a computer network; rental of advertising space; computerized file 
management; demonstration of goods; opinion polling; marketing studies; business information; commercial information 
and advice for consumers [consumer advice shop]; marketing research; layout services for advertising purposes; 
marketing; business management of performing artists; organization of exhibitions for commercial or advertising 
purposes; organization of trade fairs for commercial or advertising purposes; design of advertising materials; data search 
in computer files for others; provision of an on-line marketplace for buyers and sellers of goods and services; 
presentation of goods on communication media, for retail purposes; sales promotion for others; production of advertising
films; dissemination of advertising matter; compilation of information into computer databases; public relations; 
administrative processing of purchase orders; price comparison services; procurement services for others [purchasing 
goods and services for other businesses]; retail and wholesale services.

Cl.41;Entertainment; entertainment information; recreation information; organizing and conducting of sporting and 
cultural events; layout services, other than for advertising purposes; videotape editing; organization of exhibitions for 
cultural or educational purposes; photographic reporting; providing recreation facilities; arranging and conducting of 
seminars; game services provided on-line from a computer network; providing on-line electronic publications, not 
downloadable; arranging and conducting of conferences; arranging and conducting of concerts; organization of 
competitions [education or entertainment]; practical training [demonstration]; publication of texts, other than publicity 
texts; electronic desktop publishing; publication of electronic books and journals on-line; party planning [entertainment]; 
providing on-line videos, not downloadable; providing online music, not downloadable; news reporters services.
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Priority claimed from 11/12/2015; Application No. : 30 2015 062 532 ;Germany 

3537929    09/06/2016
[International Registration No. : 1334586]
MAHA Maschinenbau Haldenwang GmbH & Co. KG
Hoyen 20 87490 Haldenwang Germany

Proposed to be Used
IR DIVISION
Cl.7;Lifting platform for cars, pit lifts for cars and vehicles including their spare parts and accessories (as far as 
included in this class), in particular lifting platforms for cars; machines for pressing, in particular workshop presses, 
refuse compactors for the disposal of oil, paint and aerosol cans, oil and air filters; jacks and their parts and accessories 
[as far as included in this class].

Cl.9;Testing devices for motor vehicles; brake tester; brake roller tester for motorcycles and/or motor vehicles; platform 
brake testers for motor vehicles; test lanes for motor vehicles; software; computer hardware and display devices, 
stationary and mobile readers; test benches for motor vehicles; control units for car lifts; axle damping testing device for 
motor vehicles; wheel arch tester for motor vehicles; axle and drive shaft tolerance tester for motor vehicles; roll 
performance tester for motor vehicles; speedometers for motor vehicles; source function tester and test beds for motor 
vehicles; power take-off (PTO) function tester and PTO dynamometers for automobiles; emissions inspection test 
benches for motor vehicle; emission testers; headlamp beam tester for motor vehicle; automobile headlamp tester for 
motor vehicle; testing machines for tyres for motor vehicles; speedometer tester for motor vehicles; tachograph tester for 
motor vehicles; speed limiter tester for checking of speed limiters and tachographs; tester for speed limiting; delay 
measuring devices; closing force measuring devices; sound level meters; parts and accessories for all the aforesaid 
goods as far as included in this class.

Cl.42;Computer programming; technological consultation services in relation to car and vehicle service centers.
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Priority claimed from 02/08/2016; Application No. : 302016000081167 ;Italy 

3537941    09/09/2016
[International Registration No. : 1335351]
MORANDO S.P.A.
Via Chieri, 61 ANDEZENO (TORINO) Italy

Proposed to be Used
IR DIVISION
Cl.5;Veterinary preparations and substances; dietetic supplements for animals; additives and supplements for animal 
feed; disinfectants, sprays, skin and fur treatments and preparations, collars, all for fighting fleas and ticks, and all for use
with animals; anti-parasitic preparations for household pets, including those in the form of powders, sprays or collars; 
repellent sprays; medical mouthwashes and medical breath freshening preparations for animals, deodorants and 
sanitising preparations for animal litter and kennels, all the aforesaid goods not for human purposes.

Cl.31;Foodstuffs and fodder for animals; biscuits, bones, bars, sticks, chips and edible articles for chewing by 
domestic animals; litter for animal; products for animal litter; catnip.

Cl.35;Retail services relating to veterinary preparations and substances, dietetic supplements for animals, additives 
and supplements for animal feed, disinfectants, sprays, skin and fur treatments and preparations, collars, all for fighting 
fleas and ticks, and all for use with animals, anti-parasitic preparations for household pets, including those in the form of 
powders, sprays or collars, repellent sprays, medical mouthwashes and medical breath freshening preparations for 
animals, deodorants and sanitising preparations for animal litter and kennels, all the aforesaid goods not for human 
purposes, foodstuffs and fodder for animals, biscuits, bones, bars, sticks, chips and edible articles for chewing by 
domestic animals, litter for animal, products for animal litter, catnip; wholesaling services relating to veterinary 
preparations and substances, dietetic supplements for animals, additives and supplements for animal feed, disinfectants, 
sprays, skin and fur treatments and preparations, collars, all for fighting fleas and ticks, and all for use with animals, anti-
parasitic preparations for household pets, including those in the form of powders, sprays or collars, repellent sprays, 
medical mouthwashes and medical breath freshening preparations for animals, deodorants and sanitising preparations 
for animal litter and kennels, all the aforesaid goods not for human purposes, foodstuffs and fodder for animals, biscuits, 
bones, bars, sticks, chips and edible articles for chewing by domestic animals, litter for animal, products for animal litter, 
catnip; online store services relating to veterinary preparations and substances, dietetic supplements for animals, 
additives and supplements for animal feed, disinfectants, sprays, skin and fur treatments and preparations, collars, all for 
fighting fleas and ticks, and all for use with animals, anti-parasitic preparations for household pets, including those in the 
form of powders, sprays or collars, repellent sprays, medical mouthwashes and medical breath freshening preparations 
for animals, deodorants and sanitising preparations for animal litter and kennels, all the aforesaid goods not for human 
purposes, foodstuffs and fodder for animals, biscuits, bones, bars, sticks, chips and edible articles for chewing by 
domestic animals, litter for animal, products for animal litter, catnip.
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Priority claimed from 16/05/2016; Application No. : 015438311 ;European Union 

3537942    10/11/2016
[International Registration No. : 1336144]
PPM Industries SPA
Via G. Terzi di S. Agata, 23 I-24030 Brembate Sopra (BG) Italy

Proposed to be Used
IR DIVISION
Cl.1;Industrial glues; adhesives for plaster; adhesives for glazing; adhesives for the building industry; adhesives for 
paving; adhesives for use in science; adhesives for use in photography; adhesives for wall coverings; adhesives for 
ceramic coating; adhesive materials for tiles; polyurethane adhesives; industrial adhesives for use in building; adhesives 
for wallpaper; adhesives for use in the mechanical industry; adhesives for use in the electronics industry; adhesives for 
cement manufactured products; structural adhesives for automotive use; adhesives for use in the electroacoustical 
industry; adhesives for ceiling coverings; adhesives for affixing insulating boards; gums [adhesives] for industrial 
purposes; adhesives for use in the manufacture of furniture; rubber adhesives for industrial use; synthetic resins for use 
in adhesives; adhesives for securing plaster; adhesives for use in the binding of books; synthetic resin adhesives for 
industrial purposes; adhesives for use in the electro-optical industry; adhesives of synthetic origin for industrial use; tyre 
repair adhesives; adhesives for industrial use in the form of coatings; adhesives for industrial use in the form of chips; 
adhesives for industrial use in the form of flakes; adhesives for industrial use in the form of granules; adhesives for 
industrial use in the form of scales; water based adhesives for industrial use; commercial adhesives [other than for 
stationery or household use]; rubber adhesives [other than for household or stationery use]; adhesives for application to 
the exterior of cartons to prevent slippage; metal to metal adhesives [other than for stationery or household use]; surface 
adhesives [not for medical, stationery or household use]; synthetic resin adhesives for laminating purposes; plastic 
adhesives [not for stationery or household purposes]; adhesives for use in the transfer of designs to textiles; adhesives 
for applying wall coverings; adhesives for laying ceramic tiles; structural adhesives for building use; industrial adhesives 
for use in plumbing; contact cement for use with laminates; industrial adhesives for use in metal working; latex additives 
for adhesives.

Cl.16;Gums [adhesives] for stationery or household purposes; self-adhesive tapes for stationery use; adhesive tapes 
for stationery or household purposes; self-adhesive tapes for stationery or household purposes; double sided adhesive 
tapes for stationery use; double sided adhesive tapes for household use; typewriter correction ribbons; correcting tapes 
[office requisites]; paper ribbons; paper rolls for calculating machines; blank paper computer tapes for recording 
programs; barcode ribbons; elastic bands for offices; ink ribbons; paper gift wrapping ribbons; inking ribbons for 
computer printers; paper gift wrap bows; food bag tape for freezer use; paper carton sealing tape; ribbons for handheld 
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label printers [office requisites]; decorative stickers for helmets; adhesive labels; adhesive printed labels; adhesive labels 
of paper; blank plastic adhesive labels; vehicle bumper stickers; adhesive-backed letters and numbers; adhesive pads 
[stationery]; adhesives for household purposes; adhesives for art use; adhesives for stationery and household use; 
adhesive corners for photographs; plastic adhesives for stationery or household purposes; automatic adhesive 
dispensers for office use; adhesive tape dispensers for household or stationery use; lining paper; scented paper drawer 
liners; self-adhesive plastic sheets for lining shelves; drawer liners of paper, perfumed or not; wrapping paper; sticky 
tape; paper tapes; stickers [decalcomanias]; holders for adhesive tapes; adhesive packaging tapes.

Cl.17;Packaging tapes (adhesive -), other than for household or stationery use; insulating adhesives; adhesive sealant 
compounds; adhesive tapes for use with carpets; duct tapes; adhesive tapes, for technical purposes; adhesive anti-slip 
tape for flooring applications; adhesive sealants for general use; adhesive tapes, strips, bands and films other than 
stationery and not for medical or household purposes; adhesive-coated plastic sheets; adhesive tapes for use in securing 
floor coverings; adhesive coated strips for use in manufacture; adhesive materials in the form of strips [other than for 
household medical, stationery use]; self-adhesive packaging tapes, other than stationery and not for medical or 
household purposes; adhesive materials in the form of bands [other than for household, medical or stationery use]; tapes 
(adhesive -) for electrical insulating purposes; self-adhesive tapes, other than stationery and not for medical or household 
purposes; adhesive sealant and caulking compound; adhesive caulking compounds.
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Priority claimed from 04/05/2016; Application No. : 4270015 ;France 

3537974    19/09/2016
[International Registration No. : 1334544]
International Business Machines Corporation
New Orchard Road, Armonk New York NY 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer hardware and software for cognitive computing; computer hardware, namely, magnetic tape 
units (IT), magnetic tapes, printed circuits, integrated circuits, computer keyboards, compact discs (audio-video), optical 
disks, couplers (IT), floppy disks, magnetic data media; computer hardware, namely, video screens, scanners, printers for 
use with computers, interfaces (IT), readers (IT), software (recorded programs), microprocessors, modems, monitors 
(hardware), computers, computer memories, peripheral computer devices, recorded computer programs and software; 
adapters for computers; computer components; data processing equipment; computer equipment for information 
management and for data management; semi-conductors; electronic data media that can be processed by machine; 
magnetic disks; hard disk drives; tape recorders; calculating machines; cash registers; facsimile machines; video game 
software; video recorders; videotapes; electric cells and electric batteries; computer chips; boards for integrated circuits; 
computer accessories, namely, computer communication servers; carrying cases for computers; interface cards for 
computers; computer cables and computer cable parts; fax modem cards for computers; computer accessories, namely, 
screen filters, computer mouse pads, electric converters, namely, digital-to-analog, analog-to-digital and step-by-step 
voltage switches, pagers, computer control joysticks, computer mice; electronic publications, namely books, magazines 
and manuals containing information on computer technology; integrated circuit cards and smart cards, integrated circuit 
adapters and smart card adapters; readers for integrated circuit cards and smart cards; microcomputers; electric power 
supply apparatus; projectors (projection apparatus); remote controllers for computers; inverters, surge protectors and 
uninterruptible power supply devices; point-of-sale terminals; computer operating system software; software for 
accessing a global computer network; database management software; document management software; software for 
locating, recovering and receiving text, electronic documents, graphic illustrations and audiovisual information on 
company-scale internal computer networks and on local, wide-area and global computer networks; software for 
developing and software for designing websites and user manuals, in electronic format, sold as a set; documentation and 
instruction manuals recorded on electronic data media that can be operated by machine and relating to computers or 
computer programs.

Cl.35;Advertising; sales promotion (for others); business management and consultancy; business information; 
distribution of prospectuses; distribution of samples; arranging newspaper subscriptions for others; accounting; 
document reproduction; systematization of data in a central file; organization of exhibitions for commercial or advertising 
purposes.

Cl.42;Computer programming; computer services for cognitive computing; computer services for information 
management; data management information services; cloud computing; software design, updating and maintenance; 
computer software and hardware design for third parties, and support services concerning computers provided by 
computer specialists, computing services, namely the creation, design and maintenance of web sites for third parties; 
analysis of computer systems, integration of computer networks and databases, computer programming services for 
others, all relating to commercial interactions on global computer networks; technical support services, namely, repair of 
operating systems and computer programs by computer technicians; design of computer and software interconnection 
systems, namely: electronic interconnection of computers and software; testing of computer programs (software) and 
hardware (quality control and technical control); technical project studies in the field of computer hardware and software; 
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computer consulting in connection with computer hardware, namely consulting in computer research and development; 
computer system analysis; computer advice and assistance concerning Internet use; rental of computers and software; 
scientific and industrial research services, namely, research and development of new products, biological research, 
bacteriological research, chemical research, cosmetics research, mechanical research, geological research, technical 
research, pharmaceutical research, scientific research for medical purposes.
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3538007    23/11/2016
[International Registration No. : 1335101]
Cogmed Systems AB
Gustavslundsvagen 137, BROMMA SE-167 51 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.9;Computer application software for mobile and cellular phones for cognitive evaluation, training and behavior 
therapy; computer game software for use on mobile and cellular phones; downloadable mobile applications for cognitive 
evaluation, training and behavior therapy; downloadable electronic game software for use on mobile and cellular phones; 
computer software for use in cognitive monitoring systems; computer software applications for cognitive training 
systems; computer software for data management, processing and access, namely, cognitive training evaluation.

Cl.41;Educational services, namely, providing online games and questionnaires designed to improve learning, memory, 
attention, perception, cognitive abilities, processing speed, vocabulary and wellness and distribution of educational 
course materials, training materials, and tests in connection with the aforesaid services.

Cl.42;Providing temporary use of non-downloadable software applications accessible via a web site for use in cognitive 
training; creation, design and maintenance of computer programs and interactive multimedia applications for others; 
information relating to the aforesaid services; computer aided testing services in the field of cognitive training; scientific 
research; research and development of new technological and scientific products, treatments and techniques for others 
in the fields of neurology and cognitive behavior therapy.

Cl.44;Psychological testing; psychological tests; preparation of psychological reports; psychological assessment 
services; psychological diagnosis services; psychological assessment and examination services; providing information 
in the field of psychological counselling, assessment and treatment; administering, and scoring of psychological tests; 
providing psychological assessment services; administering and scoring psychological tests over an electronic network; 
providing information over an electronic network regarding the administration and scoring of psychological tests; 
providing on-line psychological testing; providing information in the field of psychological counseling and treatment; 
psychological consultation; health assessment surveys; providing health information; providing of medical information 
from a website; professional consultancy relating to health; research relating to the fields of cognitive therapy and 
psychology.
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Priority claimed from 17/05/2016; Application No. : 2016717105 ;Russian Federation 

3538008    25/07/2016
[International Registration No. : 1335089]
IVANSKIJ ALEKSANDR VLADIMIROVICH
Prezidentskiy Bulvar, 1/5, kv. 22 Cheboksary Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;Computer programmes [programs], recorded; computer game software; computer programs [downloadable 
software]; computer operating programs, recorded; electronic publications, downloadable; audiovisual teaching 
apparatus; data processing apparatus; computer software applications, downloadable; downloadable image files; 
downloadable music files; computer programmes for marketing research purposes; computer programmes for statistical 
research and analysis purposes; downloadable mobile applications; computer programmes for data and information 
collection, management, editing, organization, change, transition, co-exploitation and storage; computer programs 
[downloadable software] for e-commerce provides users with business operations by global computer networks and 
telecommunication networks; computer programs [downloadable software] for personal data management and for data 
synchronization; computer software development tools.

Cl.35;Computerized file management; demonstration of goods; opinion polling; market studies; business information; 
commercial information and advice for consumers [consumer advice shop]; business investigations; business 
investigations in the sport sphere; business investigations in the hockey sphere; business investigations in the football 
sphere; business investigations in the basketball sphere; professional business consultancy; professional business 
consultancy in the sport sphere; professional business consultancy in the hockey sphere; professional business 
consultancy in the football sphere; professional business consultancy in the basketball sphere; business research; 
marketing research; business management of sports people; updating and maintenance of data in computer databases; 
organization of exhibitions for commercial or advertising purposes; organization of trade fairs for commercial or 
advertising purposes; data search in computer files for others; commercial intermediation services; providing business 
information via a web site; promoting the goods and services of others; demonstration of goods in all media for retail 
sale; production of advertising films; radio advertising; dissemination of advertising matter; direct mail advertising; 
advertising; on-line advertising on a computer network; advertising by mail order; television advertising; compilation of 
statistics; compilation of information into computer databases; systemization of information into computer databases; 
commercial administration of the licensing of the goods and services of others; administrative processing of purchase 
orders; procurement services for others [purchasing goods and services for other businesses]; business efficiency 
expert services; business research and surveys; business strategy development; collection, systematization, compilation 
and analysis of business data and information stored in computer databases; commercial information agency services; 
compilation and systemization of information used in electronic transmissions; compilation and systemization of written 
communications and data; compilation of business statistics; compilation of business statistics and commercial 
information; compilation of information into computerized registers; compilation of mathematical or statistical data; 
compilation of online business directories; compilation of statistical information; compilation of statistics for business or 
commercial purposes; computer-assisted business information and research services; computerized data processing; 
computerized database management; computerized office management; conducting of business surveys; database 
management; database marketing; data processing; data processing consultancy; data processing consultancy in the 
field of sports; electronic data processing; on-line data processing services; online data processing services in the field 
of sports; business consultancy services in particular business management by means of reporting, providing Internet 
resources in the field of sports information.
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Priority claimed from 20/06/2016; Application No. : 40201609889X ;Singapore 

3538024    08/09/2016
[International Registration No. : 1335090]
Sojourn Destinations Pte. Ltd.
3 Anson Road, 27-01 Springleaf Tower Singapore 079909 Singapore

Proposed to be Used
IR DIVISION
Cl.35;Providing business advice and assistance in the selection of travel and travel-related goods and services; 
business management; business administration; business consultancy services in relation to hotels, temporary 
accommodation services, room rental and leasing services; providing online business directories featuring temporary 
lodging; advertising and promotion services and related consulting; computerized database management; organisation of 
exhibitions for commercial or advertising purposes; provision and management of incentive programmes, customer 
loyalty programmes and member benefits related to hotel services; provision of information services relating to the 
aforesaid services, including online from a computer database or the global communications network.

Cl.39;Travel arrangement; organization of travel tours; arranging travel tours and cruises; concierge services for the 
arranging of tours; conducting sightseeing tours; escorting of travellers; booking agency services for travel; reservation 
services for travel tours; provision of sightseeing tours (transport); rental car reservation; transport; packaging and 
storage of goods; information, advisory and consultancy services relating to the aforesaid services, including online from 
a computer database or the global communications network.

Cl.41;Hospitality services (entertainment); education; training; entertainment; sporting and cultural activities; 
information relating to entertainment or education; organization of competitions (education or entertainment); 
organization and conducting of colloquiums, conferences or congresses; organization of exhibitions for cultural or 
educational purposes; providing on-line electronic [non downloadable] publications; information, advisory and 
consultancy services relating to the aforesaid services, including online from a computer database or the global 
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communications network.

Cl.43;Hospitality services (accommodation); hotel services; hotel room reservation services; reservation of temporary 
accommodation; temporary accommodation (hotels, motels, resorts) booking and reservation services provided in 
relation to a customer loyalty or frequent buyer scheme; arranging holiday accommodation; travel agencies for arranging 
and reserving temporary accommodation; hospitality services (food and drink); preparation of food and drink; cocktail 
lounge services; night club services (provision of food); bar, wine bar, cafe and snack bar services; catering services; 
restaurant services; restaurant reservation services; information, advisory and consultancy services relating to the 
aforesaid services, including online from a computer database or the global communications network.
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Priority claimed from 02/08/2016; Application No. : 302016000081151 ;Italy 

3538026    09/09/2016
[International Registration No. : 1335096]
MORANDO S.P.A.
Via Chieri, 61 ANDEZENO (TORINO) Italy

Proposed to be Used
IR DIVISION
Cl.5;Veterinary preparations and substances; dietetic supplements for animals; additives and supplements for animal 
feed; disinfectants, sprays, skin and fur treatments and preparations, collars, all for fighting fleas and ticks, and all for use
with animals; anti-parasitic preparations for household pets, including those in the form of powders, sprays or collars; 
repellent sprays; medical mouthwashes and medical breath freshening preparations for animals, deodorants and 
sanitising preparations for animal litter and kennels, all the aforesaid goods not for human purposes.

Cl.31;Foodstuffs and fodder for animals; biscuits, bones, bars, sticks, chips and edible articles for chewing by 
domestic animals; litter for animal; products for animal litter; catnip.

Cl.35;Retail services relating to veterinary preparations and substances, dietetic supplements for animals, additives 
and supplements for animal feed, disinfectants, sprays, skin and fur treatments and preparations, collars, all for fighting 
fleas and ticks, and all for use with animals, anti-parasitic preparations for household pets, including those in the form of 
powders, sprays or collars, repellent sprays, medical mouthwashes and medical breath freshening preparations for 
animals, deodorants and sanitising preparations for animal litter and kennels, all the aforesaid goods not for human 
purposes, foodstuffs and fodder for animals, biscuits, bones, bars, sticks, chips and edible articles for chewing by 
domestic animals, litter for animal, products for animal litter, catnip; wholesaling services relating to veterinary 
preparations and substances, dietetic supplements for animals, additives and supplements for animal feed, disinfectants, 
sprays, skin and fur treatments and preparations, collars, all for fighting fleas and ticks, and all for use with animals, anti-
parasitic preparations for household pets, including those in the form of powders, sprays or collars, repellent sprays, 
medical mouthwashes and medical breath freshening preparations for animals, deodorants and sanitising preparations 
for animal litter and kennels, all the aforesaid goods not for human purposes, foodstuffs and fodder for animals, biscuits, 
bones, bars, sticks, chips and edible articles for chewing by domestic animals, litter for animal, products for animal litter, 
catnip; online store services relating to veterinary preparations and substances, dietetic supplements for animals, 
additives and supplements for animal feed, disinfectants, sprays, skin and fur treatments and preparations, collars, all for 
fighting fleas and ticks, and all for use with animals, anti-parasitic preparations for household pets, including those in the 
form of powders, sprays or collars, repellent sprays, medical mouthwashes and medical breath freshening preparations 
for animals, deodorants and sanitising preparations for animal litter and kennels, all the aforesaid goods not for human 
purposes, foodstuffs and fodder for animals, biscuits, bones, bars, sticks, chips and edible articles for chewing by 
domestic animals, litter for animal, products for animal litter, catnip.
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Priority claimed from 11/05/2016; Application No. : 015426786 ;European Union 

3538029    03/11/2016
[International Registration No. : 1335099]
Messe Frankfurt Exhibition GmbH
Ludwig-Erhard-Anlage 1 60327 Frankfurt am Main Germany

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording 
discs; CDs, DVDs and other digital data carriers; hardware for data processing, computers; electronically downloadable 
publications, books, brochures, texts, pictures, programs, games, pieces of music, films; software.

Cl.16;Printed matter, particularly newspapers, periodicals, magazines, cards, catalogues, pamphlets, handbooks, 
prospectuses, placards and photographs; instructional and teaching material (except apparatus).

Cl.35;Advertising; marketing research; telemarketing; personnel management consultancy, employment agencies; 
organization and conducting of trade fairs, exhibitions and special shows for commercial or advertising purposes; 
business management, particularly in respect of organizing and conducting trade fairs, exhibitions, special shows and 
selling events; presentation of business companies and their products and services, also via the Internet; sales 
promotion for others; merchandising (sales promotion); demonstration of goods for publicity purposes; arranging 
contacts between commercial partners in trade and industry, also via the Internet; rental of advertising space and 
advertising material; rental of booths for exhibitions and trade fairs; business management consultancy, particularly in 
respect of organizing and conducting trade fairs, exhibitions, special shows and selling events; compilation and servicing 
of information in computer databases; publication of printed matter (also in electronic form) for advertising purposes; 
searches about business topics in computer databases and in the Internet; business advice, also in the Internet; 
providing information and advice in commercial matters.

Cl.38;Telecommunications, telecommunications by means of platforms in the Internet, particularly for conducting 
virtual trade fairs; providing access to electronic communication networks, particularly to the Internet and to Intranets; e-
mail services; electronic transmission of messages and images; providing access to databases in computer networks, 
particularly interactive databases containing information about consumer goods and industrial products; providing 
access to economic information in the Internet; services rendered by a news agency; providing access to web pages in 
the Internet, providing access to web logs; rental of access time to a website for watching events (service relating to 
telecommunication).

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; consultancy services relating to 
education and training; vocational guidance; organization and conducting of exhibitions and special shows for cultural, 
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educational or tuitional purposes; organization and conducting of instructional events, of congresses, seminars, 
conferences, symposia and workshops (education); arranging and conducting of colloquiums; production of shows; 
arranging of entertainment shows; organization and conducting of balls; organization and conducting of competitions 
(education and entertainment); presentation of live performances; musical performances (orchestra); party planning 
services (entertainment); providing online electronic publications, not downloadable, publication of printed matter (also in 
electronic form), except for advertising purposes, publication of periodicals and books in electronic form, also in the 
Internet; game services provided online from a computer network; booking of seats and ticket agency services for 
entertainment events, also via the Internet.
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3538072    22/11/2016
[International Registration No. : 1334661]
Christina May Limited
Rotherdale, Fir Toll Road Mayfield, East Sussex TN20 6NB United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumery; essential oils; cosmetics; cosmetic preparations for skin care; non-medicated beauty 
preparations; non-medicated skin care preparations; skin make-up; non-medicated bath preparations; non-medicated hair 
shampoos and hair lotions; after-sun gels and oils; shampoo-conditioners; toiletries; non-medicated toiletries; tissues 
impregnated with cosmetic lotions; aromatherapy preparations; aromatic potpourris; aromatic oils; room fragrances.

Cl.4;Candles; scented candles; perfumed candles.
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3538104    01/12/2016
[International Registration No. : 1334945]
Lillydoo GmbH
Hanauer Landstraße 136 60314 Frankfurt am Main Germany

Proposed to be Used
IR DIVISION
Cl.3;Laundry preparations; cakes of toilet soap; essential oils; dentifrices; cosmetics for use on the skin; cosmetics for 
the use on the hair; pre-moistened cosmetic wipes.

Cl.5;Adult diapers; babies' diapers of cellulose or paper; paper diapers; lacteal flour for babies; nutritional supplements;
disinfectants; food for babies.

Cl.24;Synthetic textile piece goods; textiles made of satin; textiles made of flannel; woollen cloth; textiles made of 
linen; silk [cloth]; non-woven textile articles; textiles made of velvet.

Cl.25;Footwear (excluding orthopedic footwear); headgear; clothing, namely baby and child clothes; none of the 
aforesaid goods being bridal goods (namely veils, panty hoses, shoes), wedding wear, bridal wear, flower girl dresses, 
bridesmaid dresses, clothing for religious ceremonies, christening robes and bonnets, communion wear.

Cl.29;Milk; milk products; preserved vegetables; fruit preserves.
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Priority claimed from 21/04/2016; Application No. : 302016000041301 ;Italy 

3538328    05/08/2016
[International Registration No. : 1338366]
IP Cleaning S.p.a.
Viale Treviso, 63 I-30026 Summaga di Portogruaro (VE) Italy

Proposed to be Used
IR DIVISION
Cl.3;Cleaning, polishing, scouring and abrasive preparations; detergents; detergents for industrial cleaning use; 
germicidal detergents; foam detergents; detergents for automobiles; detergents for cleaning machines; detergents for 
textiles; detergents for floors; maintenance detergents; detergents with waxing action; degreasing preparations for use 
on metal, wood, ceramics, plastics, concrete; polishing wax; wax removers; polish powder; self-drying liquid polish; 
shampoos for carpets; preparations for unblocking pipes; rust removing preparations; industrial soaps; limestone 
removing preparations.

Cl.7;Machines for cleaning; floor cleaning machines; cleaning appliances utilizing steam; machines for cleaning of 
vertical surfaces and windows using high pressure water; wall-scrubbing machines; hot water cleaners; cold water 
cleaners; hot water high pressure washers for cleaning surfaces; cold water high pressure washers for cleaning surfaces; 
sweeping machines; motorized floor sweepers; walk-behind floor sweepers; ride-on floor sweepers; sandblasters; hydro-
sandblasters; sandblasters being parts of machines; dry vacuum cleaners; wet vacuum cleaners; carpet and armchair 
cleaning machines; floor scrubber-driers being cleaning machines; electric and manual traction floor scrubber-driers 
being cleaning machines for cleaning all types of surfaces; chemical and detergent nebulizing and spraying machines; 
polishers (machines); self-service hot water washing installations; self-service cold water washing installations; self-
service installations for washing, rinsing and polishing vehicles, in the nature of machines using high pressure water; 
self-service vacuum cleaning machines for the interior of vehicles; structural parts and replacement parts for all 
aforementioned machines included in this class, namely, boilers, steam boilers for machines, steam engine boilers; 
vacuum motors; pressure adapters being parts of machines; wheels and non-marking wheels being pads of machines; 
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ejectors being parts of machines; ejectors to aspirate detergent solution being parts of machines; valves being parts of 
machines; high pressure and low pressure hoses for water cleaners being parts of machines; flexible hose couplings for 
machines; discharging hoses being parts of machines; vacuum cleaner hoses; mechanical hose reels for flexible hoses; 
boiler tubes being parts of machines; lances and lance holders for machines; hydro-brush lances for water cleaners being
parts of machines; water tanks and reservoirs being parts of machines; solution and water tanks being parts of machines; 
dump trays being parts of machines; devices for delivery and mixing of detergents being parts of machines; squeegee 
and rubber blades being parts of machines; emulsion oil squeegee blades being parts of machines; squeegees and 
rubber blades being parts of sweepers and scrubber-driers; foam heads for machines; anti-foam devices being parts of 
machines; anti-foam head attachments for cleaning machines; rotary machine heads for machines; rotating heads for 
machines; self-adjusting and self-levelling washing and sweeping heads being parts of machines; rotating arms for 
machines; discs for machines for polishing, washing, de-waxing; standard driver discs being parts of sweepers and 
scrubber-driers; junction nozzles for machines; brushes being parts of machines; circular or cylindrical brushes being 
parts of machines; rotary brushes being parts of machines; roller brushes being parts of machines; filters being parts of 
machines; inlet and outlet filters being parts of machines; self-cleaning filters being parts of machines; filter bags made of
polyester being parts of machines; fabric filters being parts of machines; cartridge filters for machines; paper filters being 
parts of machines; paper filter bags for sweepers and vacuum cleaners; filters and stop filter discs being parts of 
machines; recycling filters for scrubber-driers being cleaning machines; guns being parts of machines; guns for water 
cleaners; power-operated spray guns for pressure washing machines; steam-guns being parts of machines; containers 
being parts of machines; tissue roller holders being parts of machines; pad holders being parts of machines; regulators 
being parts of machines; water purifiers being parts of machines.

Cl.21;Articles for cleaning purposes; cleaning instruments, hand-operated; cleaning cloths; cleaning sponges; cleaning
pads; dusters for cleaning; glass cleaning implements; brushes for cleaning; brooms for cleaning purposes; steel wool 
for cleaning; squeegees [hand-operated] for cleaning; buckets for cleaning; waste baskets; toilet roll dispensers; 
dispensers for paper towels; soap dispensers; household gloves for cleaning purposes.
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Priority claimed from 08/07/2016; Application No. : 87098255 ;United States of America 
Roblox Corporation
60 East 3rd Ave., Suite 201 San Mateo CA 94401 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Interactive entertainment software, namely, computer and video game software; computer software downloaded or 
downloadable, namely, computer and video game software; downloadable computer software publications in the nature 
of manuals and user guides; data recorded electronically from the internet, namely, downloadable audio files and 
downloadable video recordings featuring computer and video game play; website applications, namely, downloadable 
computer and video game software; electronic game programs; software for downloading, transmitting, receiving, 
providing, publishing, extracting, encoding, decoding, reading, storing and organizing audiovisual, video-graphic and 
written data, namely, software for managing computer and video games for use in social networking; computer software 
for gathering, processing, monitoring, analyzing, managing and/or reporting information, namely, database management 
software, antivirus software; computer software for gathering, processing, monitoring, analyzing, managing and reporting 
information concerning usage and performance of software, computer software applications, computer and video games, 
websites, virtual worlds and audio visual content for use in the field of computer software design and computer game 
programming; computer software for gathering, processing, analyzing, managing and reporting information concerning 
online, internet and web site activity, namely, database management software, antivirus software; electronic notice 
boards; online database in the field of computer software, computer game programs; computer game software for use on 
mobile telephones; mobile fitted plastic covers known as skins for protecting mobile telephones, mobile telephone cases, 
and covers; pre-paid gift and debit cards that are magnetically encoded; parts and fittings for the aforesaid goods; 
computer software to enable uploading, downloading, accessing, posting, displaying, editing, blogging, and otherwise 
providing electronic media and information via computer and communication networks; software for sending and 
receiving electronic messages, graphics, images, audio and audio visual content via global communication networks; 
computer software for the collection, editing, organizing, modifying, transmission, storage and sharing of data and 
information; computer software for editing, modifying, compiling, storing and sharing video; video game software; 
computer software for interactive games.

Cl.28;Toys; plush dolls; action figures; accessories for action figures; toy figures and accessories; toy cars; toy 
sporting equipment, namely, toy dart shooters and toy darts for use therewith, toy ball shooters and toy balls for use 
therewith; card games; board games; toy boxing playsets and accessories therefor; games and toys, namely, toy figures 
having radio frequency identification (RFID) chips or tags; action figures having radio frequency identification (RFID) 
chips or tags; collectible game pieces; puzzles; toy swords; toy shields; virtual reality headsets for use in playing video 
games and using video game software, software for communicating and interacting with others, and virtual reality 
software; stuffed toys; construction toys.

Cl.41;Entertainment and education services, namely, providing online electronic, computer and video games provided 
by means of the internet, online video, computer game services provided via a computer network; organizing of games in 
the nature of computer and video game competitions; providing non-downloadable games and/or educational 
entertainment services, namely, providing online computer games, providing temporary use of non-downloadable video 
games; education and entertainment services provided by computer networks, television, mobile telephone, cable and 
other electronic means, namely, providing online computer games; presentation, preparation of special effects, editing 
and production of cinematographic, televisual, digital and motion picture films, radio and television programs; multimedia 
publishing of computer and video games and computer and video games software; entertainment information in the 
nature of customized web pages featuring game player information, including information regarding a player's identity 
and the player's preferences; multimedia publishing of entertainment and/or educational software; arranging, organizing 
and conducting conferences and seminars for educational purposes; entertainment services in the form of television 
programs, radio, cable, satellite and internet programs about computer and video games; production and presentation of 
television programs, shows, films, and videos about computer and video games; online computer and video games; 
educational services relating to entertainment, namely, providing entertainment information about online non-
downloadable computer and video games; information about entertainment and education provided on-line from a 
computer database or the internet or by communications satellite, microwave or other electronic, digital or analogue 
media; magazine and newspaper publishing; organization, production and presentation of events for educational, cultural 
or entertainment purposes, namely, organizing and conducting computer game competitions and educational 
conventions; organization, production and presentation of competitions, contests, games, game shows, quizzes, fun 
days, exhibitions, shows, roadshows, staged events, live performances and participation events, namely, organizing 
events in the field of computer games for education purposes; internet based games, namely, providing online computer 
games, providing online video games; information and advisory services relating to any of the aforesaid services; 
advisory and consultancy services in connection with the foregoing; entertainment services, namely providing an 
interactive game via electronic and optical communications networks.

Cl.42;Providing temporary use of non-downloadable software for editing, modifying, compiling, storing and sharing 
video.
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Priority claimed from 08/07/2016; Application No. : 87098255 ;United States of America 

3538336    19/07/2016
[International Registration No. : 1337753]
Roblox Corporation
60 East 3rd Ave., Suite 201 San Mateo CA 94401 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Interactive entertainment software, namely, computer and video game software; computer software downloaded or 
downloadable, namely, computer and video game software; downloadable computer software publications in the nature 
of manuals and user guides; data recorded electronically from the internet, namely, downloadable audio files and 
downloadable video recordings featuring computer and video game play; website applications, namely, downloadable 
computer and video game software; electronic game programs; software for downloading, transmitting, receiving, 
providing, publishing, extracting, encoding, decoding, reading, storing and organizing audiovisual, video-graphic and 
written data, namely, software for managing computer and video games for use in social networking; computer software 
for gathering, processing, monitoring, analyzing, managing and/or reporting information, namely, database management 
software, antivirus software; computer software for gathering, processing, monitoring, analyzing, managing and reporting 
information concerning usage and performance of software, computer software applications, computer and video games, 
websites, virtual worlds and audio visual content for use in the field of computer software design and computer game 
programming; computer software for gathering, processing, analyzing, managing and reporting information concerning 
online, internet and web site activity, namely, database management software, antivirus software; electronic notice 
boards; online database in the field of computer software, computer game programs; computer game software for use on 
mobile telephones; mobile fitted plastic covers known as skins for protecting mobile telephones, mobile telephone cases, 
and covers; pre-paid gift and debit cards that are magnetically encoded; parts and fittings for the aforesaid goods; 
computer software to enable uploading, downloading, accessing, posting, displaying, editing, blogging, and otherwise 
providing electronic media and information via computer and communication networks; software for sending and 
receiving electronic messages, graphics, images, audio and audio visual content via global communication networks; 
computer software for the collection, editing, organizing, modifying, transmission, storage and sharing of data and 
information; computer software for editing, modifying, compiling, storing and sharing video; video game software; 
computer software for interactive games.

Cl.28;Toys; plush dolls; action figures; accessories for action figures; toy figures and accessories; toy cars; toy 
sporting equipment, namely, toy dart shooters and toy darts for use therewith, toy ball shooters and toy balls for use 
therewith; card games; board games; toy boxing playsets and accessories therefor; games and toys, namely, toy figures 
having radio frequency identification (RFID) chips or tags; action figures having radio frequency identification (RFID) 
chips or tags; collectible game pieces; puzzles; toy swords; toy shields; virtual reality headsets for use in playing video 
games and using video game software, software for communicating and interacting with others, and virtual reality 
software; stuffed toys; construction toys.

Cl.41;Entertainment and education services, namely, providing online electronic, computer and video games provided 
by means of the internet, online video, computer game services provided via a computer network; organizing of games in 
the nature of computer and video game competitions; providing non-downloadable games and/or educational 
entertainment services, namely, providing online computer games, providing temporary use of non-downloadable video 
games; education and entertainment services provided by computer networks, television, mobile telephone, cable and 
other electronic means, namely, providing online computer games; presentation, preparation of special effects, editing 
and production of cinematographic, televisual, digital and motion picture films, radio and television programs; multimedia 
publishing of computer and video games and computer and video games software; entertainment information in the 
nature of customized web pages featuring game player information, including information regarding a player's identity 
and the player's preferences; multimedia publishing of entertainment and/or educational software; arranging, organizing 
and conducting conferences and seminars for educational purposes; entertainment services in the form of television 
programs, radio, cable, satellite and internet programs about computer and video games; production and presentation of 
television programs, shows, films, and videos about computer and video games; online computer and video games; 
educational services relating to entertainment, namely, providing entertainment information about online non-
downloadable computer and video games; information about entertainment and education provided on-line from a 
computer database or the internet or by communications satellite, microwave or other electronic, digital or analogue 
media; magazine and newspaper publishing; organization, production and presentation of events for educational, cultural 
or entertainment purposes, namely, organizing and conducting computer game competitions and educational 
conventions; organization, production and presentation of competitions, contests, games, game shows, quizzes, fun 
days, exhibitions, shows, roadshows, staged events, live performances and participation events, namely, organizing 
events in the field of computer games for education purposes; internet based games, namely, providing online computer 
games, providing online video games; information and advisory services relating to any of the aforesaid services; 
advisory and consultancy services in connection with the foregoing; entertainment services, namely providing an 
interactive game via electronic and optical communications networks.

Cl.42;Providing temporary use of non-downloadable software for editing, modifying, compiling, storing and sharing video. 
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Priority claimed from 13/04/2016; Application No. : 015332711 ;European Union 

3538354    29/09/2016
[International Registration No. : 1340747]
Koenig & Bauer AG
Friedrich-Koenig-Str. 4 97080 Würzburg Germany

Proposed to be Used
IR DIVISION
Cl.7;Printing machines; offset rotary printing machines; web fed rotary printing machines; sheet fed rotary printing 
machines; screen printing machines; pad printing machines; flexographic printing machines; intaglio printing machines; 
printing machines for use on sheet metal; painting machines; packing machines; coating machines, in particular working 
rotationally, for web-type and separate materials; digital printing and marking machines based on electrophotography, 
magnetography, xerography, ink jet; ink jet printing machines; exposure apparatus, being parts for printing machines for 
contact printing or creating circuit and print templates; numbering, encoding, imprinting and marking machines, in 
particular for the graphics sector, the packaging sector and data processing; thermal transfer machines; laser marking 
machines; laser printing machines; rotary die-cutters for punching of printed matter or paper or plastics; machines for the 
graphics industry; machines and mechanical apparatus for the further processing of printed matter or paper or plastics or 
metal or organic or inorganic materials, namely for cutting, punching, folding, gathering, clipping, packing, collecting, 
sorting, binding, scanning, perforating, gluing, stapling, tying, bundling, book-binding; printing plates; accessories, 
included in this class, for the aforesaid printing machines, offset printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines and for machines and mechanical apparatus for the graphics industry, and for machines and mechanical 
apparatus for the further processing of printed matter or paper or plastics or metal or organic or inorganic materials, 
namely control apparatus, printer engines, inking apparatus, damping units, lacquering units, reel changers, folding 
apparatus; machines and mechanical apparatus for the storing of printed matter or paper or paper reels or plastics or 
plastic reels or metal or organic or inorganic materials for printing machines, offset printing machines, flexographic 
printing machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, 
inkjet printing machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet 
printers and for machines and mechanical apparatus for the graphics industry, and for machines and mechanical 
apparatus for the further processing of printed matter or paper or plastics or metal or organic or inorganic materials; 
conveying machines, conveyor belts, conveying apparatus for conveying printed matter or paper or paper reels or 
plastics or plastic reels or metal or organic or inorganic materials for printing machines, offset printing machines, 
flexographic printing machines, lacquering machines, packaging machines, coating machines, digital printing and 
marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, single-colour or 
multi-colour inkjet printers and for machines and mechanical apparatus for the graphics industry, and for machines and 
mechanical apparatus for the further processing of printed matter or paper or plastics or metal or organic or inorganic 
materials; machines and mechanical apparatus for the changing and/or bending and/or punching of printing plates; 
machines and mechanical apparatus for the storing of printing plates for printing machines; conveying machines, 
conveyor belts, conveying apparatus for conveying printing plates for printing machines; machines and mechanical 
apparatus for the cleaning of rollers in inking apparatus or damping units and/or cylinders and/or lacquering units and/or 
inkjet print heads and/or laser systems in printing machines, offset printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers and in 
machines and mechanical apparatus for the graphics industry, and in machines and mechanical apparatus for the further 
processing of printed matter or paper or plastics or metal or organic or inorganic materials; machines and mechanical 
apparatus for storing and/or adjusting rollers in inking apparatus or damping units and/or cylinders and/or coating units 
and/or inkjet printing modules and/or laser systems in printing machines, offset printing machines, flexographic printing 
machines, painting machines, packaging machines, coating machines, digital printing and marking machines, inkjet 
printing machines, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, and 
machines and mechanical apparatus for the graphics industry and machines and mechanical apparatus for the further 
processing of printed matter or paper or plastics or metal or organic or inorganic materials; machines and mechanical 
apparatus for adjustment, for inking apparatus and/or damping units and/or printer engine cylinders and/or for lacquering 
units in printer engines and/or in lacquering units and/or for inkjet printing modules and/or laser systems; parts for inking 
apparatus and/or damping units and/or inkjet printing modules and/or laser systems and cylinders in tempering 
machines, included in this class; machines and mechanical apparatus for the adjustment of cutting equipment and/or 
cutting cylinders in printing machines, offset printing machines, flexographic printing machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in
particular having one or more inkjets, single-colour or multi-colour inkjet printers and in machines and mechanical 
apparatus for the graphics industry, and in machines and mechanical apparatus for the further processing of printed 
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matter or paper or plastics or metal or organic or inorganic materials; machines and mechanical apparatus for the 
adjustment of registers and/or register marks in printing machines, offset printing machines, flexographic printing 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet 
printing machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers 
and in machines and mechanical apparatus for the graphics industry, and in machines and mechanical apparatus for the 
further processing of printed matter or paper or plastics or metal or organic or inorganic materials; machines and 
mechanical apparatus for quality control in printing machines, offset printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers and in 
machines and mechanical apparatus for the graphics industry, and in machines and mechanical apparatus for the further 
processing of printed matter or paper or plastics or metal or organic or inorganic materials; machines and mechanical 
apparatus for the adjustment of web tension settings in printing machines, offset printing machines, flexographic printing 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet 
printing machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers 
and in machines and mechanical apparatus for the graphics industry, and in machines and mechanical apparatus for the 
further processing of printed matter or paper or plastics or metal or organic or inorganic materials; palette changing and 
transferring machines; stacking machines; machines for handling sheets; machines and mechanical apparatus for 
producing product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; machines and mechanical apparatus for applying product security means, identification features, 
security features, security labels and/or components therefor; machines and mechanical apparatus for packaging product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; machines and mechanical apparatus for quality control in machines for producing product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; machines and
mechanical apparatus for quality control in machines for applying product security means, identification features, 
security features, security labels and/or components therefor; machines and mechanical apparatus for quality control in 
machines for packaging product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; machines and mechanical apparatus for quality control of product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; parts 
for the aforesaid goods and accessories for the aforesaid goods, included in this class.

Cl.9;Electronic apparatus and electronic instruments, consultancy software (recorded), sales software (recorded), and 
software (included in this class) for printing machines, offset rotary printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers and for 
machines for the graphics industry, and for machines for the further processing of printed matter or paper; electronic 
apparatus and electronic instruments, consultancy software (recorded), sales software (recorded), and software (included 
in this class) for pallet changing and pallet transfer machines, stacking machines, machines for handling sheets, screen 
printing machines, pad printing machines, flexographic printing machines, lacquering machines, packaging machines, 
coating machines, gravure printing machines, for printing machines for use on sheet metal, marking machines, hot 
stamping apparatus, thermal transfer apparatus, photo printing machines, labelling machines, engraving machines, inkjet 
printing apparatus, laser marking apparatus and for laser printing apparatus; electronic apparatus and electronic 
instruments, consultancy software (recorded), sales software (recorded), and software (included in this class) for 
producing product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; electronic apparatus and electronic instruments, consultancy software (recorded), sales software 
(recorded), and software (included in this class) for applying product security means, identification features, security 
features, security labels and/or components therefor; electronic apparatus and electronic instruments, consultancy 
software (recorded), sales software (recorded), and software (included in this class) for packaging product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
electronic apparatus and electronic instruments, consultancy software (recorded), sales software (recorded), and 
software (included in this class) being and/or for product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus, web 
tension controls, recorded consultancy software, recorded sales software and software being parts or fittings for printing 
machines, rotary offset printing machines, flexographic printing machines, painting machines, packaging machines, 
coating machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in particular with one 
or more ink jets, single-colour or multi-colour inkjet printers, machines for the graphics industry and machines for the 
further processing of printed matter or paper, namely for transporting, cutting, punching, folding, gathering, clipping, 
packing, collecting, sorting, binding, scanning, checking, perforating, gluing, stapling, tying, bundling, book-binding; 
electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control 
apparatus, temperature monitoring apparatus, consultancy software (recorded), sales software (recorded), and software 
being parts or accessories for lacquering machines, packaging machines, coating machines, pallet changing and pallet 
transfer machines, stacking machines, machines for handling sheets, screen printing machines, pad printing machines, 
flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, marking machines, 
hot stamping apparatus, thermal transfer apparatus, photo printing machines, labelling machines, engraving machines, 
inkjet printing apparatus, laser marking apparatus and laser printing apparatus; electronic regulating apparatus, control 
apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring 
apparatus, web tension controls, consultancy software (recorded), sales software (recorded), and software being parts or 
accessories for machines for producing product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; electronic regulating apparatus, control apparatus, monitoring 
apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus, web tension 
controls, consultancy software (recorded), sales software (recorded), and software being parts or accessories for 
machines for applying product security means, identification features, security features, security labels and/or 
components therefor; electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus,
production control apparatus, temperature monitoring apparatus, web tension controls, consultancy software (recorded), 
sales software (recorded), and software being parts or accessories for machines for packaging product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; electronic 
regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, 
consultancy software (recorded), sales software (recorded), and software being parts or accessories of and/or for product 
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security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for printing machines, offset rotary printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers and 
machines for the graphics industry, and machines for the further processing of printed matter or paper or plastics or 
metal or organic or inorganic materials; electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for flexographic printing machines, lacquering machines, 
packaging machines, coating machines, pallet changing and pallet transfer machines, stacking machines, machines for 
handling sheets, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, marking machines, hot stamping apparatus, thermal transfer 
apparatus, photo printing machines, labelling machines and engraving machines, inkjet printing apparatus, laser marking 
apparatus and laser printing apparatus; electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for machines for producing product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; electric and 
electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and 
parts for machines for applying product security means, identification features, security features, security labels and/or 
components therefor; electric and electronic measuring and testing apparatus and instruments for adjustment and pre-
adjustment, for subassemblies and parts for machines for packaging product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; consultancy software (recorded) 
and/or sales software (recorded) for electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for printing machines, offset rotary printing machines, 
flexographic printing machines, lacquering machines, packaging machines, coating machines, digital printing and 
marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, single-colour or 
multi-colour inkjet printers and machines for the graphics industry, and machines for the further processing of printed 
matter or paper or plastics or metal or organic or inorganic materials; consultancy software (recorded) and/or sales 
software (recorded) for electric and electronic measuring and testing apparatus and instruments for adjustment and pre-
adjustment, for subassemblies and parts for lacquering machines, packaging machines, coating machines, pallet 
changing and pallet transfer machines, stacking machines, machines for handling sheets, screen printing machines, pad 
printing machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, 
marking machines, hot stamping apparatus, thermal transfer apparatus, photo printing machines, labelling machines, and 
for engraving machines, inkjet printing apparatus, laser marking apparatus and laser printing apparatus; consultancy 
software (recorded) and/or sales software (recorded) for electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for producing product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
consultancy software (recorded) and/or sales software (recorded) for electric and electronic measuring and testing 
apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for applying 
product security means, identification features, security features, security labels and/or components therefor; 
consultancy software (recorded) and/or sales software (recorded) for electric and electronic measuring and testing 
apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for packaging 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; consultancy software (recorded), sales software (recorded), and software for the remote control, 
remote operation, remote monitoring, control and/or regulation of ink levers, ink rollers, damping rollers, register 
adjusting devices in printing machines, offset rotary printing machines, flexographic printing machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing machines, inkjet 
printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers, and of machines for the 
graphics industry, and machines for the further processing of printed matter or paper or plastics or metal or organic or 
inorganic materials; consultancy software (recorded), sales software (recorded), and software for the remote control, 
remote operation, remote monitoring, control and/or regulation of devices for the transporting and/or storage of printed 
matter or paper or paper reels, for printing machines, offset printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers, and 
machines and mechanical apparatus for the graphics industry and machines and mechanical apparatus for the further 
processing of printed matter or paper or plastics or metal or organic or inorganic materials; consultancy software 
(recorded), sales software (recorded), and software for the remote control, remote operation, remote monitoring, control 
and/or regulating of devices for the changing and/or transporting and/or storage of printing plates; consultancy software 
(recorded), sales software (recorded), and software for the remote control, remote operation, remote monitoring, control 
and/or regulation of devices for the cleaning of rollers in inking apparatus or damping units and/or cylinders and/or inkjet 
print heads and/or laser systems in printing machines, offset printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers and in 
machines and mechanical apparatus for the graphics industry, and in machines and mechanical apparatus for the further 
processing of printed matter or paper or plastics or metal or organic or inorganic materials; consultancy software 
(recorded), sales software (recorded), and software for the remote control, remote operation, remote monitoring, control 
and/or regulation of devices for the storing and/or adjustment of rollers in inking apparatus or damping units and/or 
cylinders and/or inkjet print heads and/or laser systems in printing machines, offset printing machines, flexographic 
printing machines, lacquering machines, packaging machines, coating machines and in machines and mechanical 
apparatus for the graphics industry, and in machines and mechanical apparatus for the further processing of printed 
matter or paper or plastics or metal or organic or inorganic materials; consultancy software (recorded), sales software 
(recorded), and software for the remote control, remote operation, remote monitoring, control and/or regulating of inking 
apparatus and/or damping units and/or printer engine cylinders in printer engines; consultancy software (recorded), sales 
software (recorded), and software for the remote control, remote operation, remote monitoring, control and/or regulation 
of devices for tempering of inking apparatus or damping units and/or cylinders and/or inkjet print heads and/or laser 
systems in printer engines; consultancy software (recorded), sales software (recorded), and software for the remote 
control, remote operation, remote monitoring, control and/or regulation of cutting equipment and/or cutting cylinders in 
printing machines, offset rotary printing machines, flexographic printing machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in particular 
having one or more inkjets, single-colour or multi-colour inkjet printers and in machines for the graphics industry, and in 
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machines for the further processing of printed matter or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), and software for the remote control, remote operation, remote
monitoring, control and/or regulation of registers and/or register marks in printing machines, offset printing machines, 
flexographic printing machines, coating machines and in machines and mechanical apparatus for the graphics industry, 
and in machines and mechanical apparatus for the further processing of printed matter or paper or plastics or metal or 
organic or inorganic materials; consultancy software (recorded), sales software (recorded), and software for the remote 
control, remote operation, remote monitoring, control and/or regulation for quality control purposes in printing machines, 
offset printing machines, flexographic printing machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, 
single-colour or multi-colour inkjet printers, and machines and mechanical apparatus for the graphics industry and 
machines and mechanical apparatus for the further processing of printed matter or paper or plastics or metal or organic 
or inorganic materials; consultancy software (recorded), sales software (recorded), and software for the remote control, 
remote operation, remote monitoring, control and/or regulation for quality control in lacquering machines, packaging 
machines, coating machines, pallet changing and pallet transfer machines, stacking machines, machines for handling 
sheets, screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, 
printing machines for use on sheet metal, marking machines, hot stamping apparatus, thermal transfer apparatus, photo 
printing machines, labelling machines and in engraving machines, inkjet printing apparatus, laser marking apparatus and 
laser printing apparatus; consultancy software (recorded), sales software (recorded), and software for the remote control, 
remote operation, remote monitoring, control and/or regulation for quality control in machines for producing product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; consultancy software (recorded), sales software (recorded), and software for the remote control, remote 
operation, remote monitoring, control and/or regulation for quality control in machines for applying product security 
means, identification features, security features, security labels and/or components therefor; consultancy software 
(recorded), sales software (recorded), and software for the remote control, remote operation, remote monitoring, control 
and/or regulation for quality control in machines for packaging product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; consultancy software (recorded), sales 
software (recorded), and software for the remote control, remote operation, remote monitoring, control and/or regulation 
for quality control of and/or for product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; consultancy software (recorded), sales software (recorded), and 
software for the remote control, remote operation, remote monitoring, control and/or regulation of web tension settings in 
printing machines, offset printing machines, flexographic printing machines, lacquering machines, packaging machines, 
coating machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in particular having one
or more inkjets, single-colour or multi-colour inkjet printers, and machines and mechanical apparatus for the graphics 
industry and machines and mechanical apparatus for the further processing of printed matter or paper or plastics or 
metal or organic or inorganic materials; consultancy software (recorded), sales software (recorded), software for data 
processing devices for pre-press, for the printing of printed matter, for the further processing of printed matter, for 
production control, production planning; consultancy software (recorded), sales software (recorded), software for data 
processing devices for printing machines, for the printing of printed matter, for the further processing of printed matter, 
for production control, production planning; consultancy software (recorded), sales software (recorded), and software for 
interfaces and/or data transfer, for printing machines, offset rotary printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, for digital printing and marking machines, for inkjet 
printing machines, for inkjet printers, in particular having one or more inkjets, for single-colour or multi-colour inkjet 
printers, and for machines for the graphics industry, for machines for the further processing of printed matter or paper 
and for parts therefor; consultancy software (recorded), sales software (recorded), and software for interfaces and/or data 
transfer, for lacquering machines, packaging machines, coating machines, pallet changing and pallet transfer machines, 
stacking machines, machines for handling sheets, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, marking machines, hot stamping 
apparatus, thermal transfer apparatus, photo printing machines, labelling machines, engraving machines, inkjet printing 
apparatus, laser marking apparatus and laser printing apparatus; consultancy software (recorded), sales software 
(recorded), and software for interfaces and/or data transfer, for machines for producing product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; consultancy 
software (recorded), sales software (recorded), and software for interfaces and/or data transfer, for machines for applying 
product security means, identification features, security features, security labels and/or components therefor; 
consultancy software (recorded), sales software (recorded), and software for interfaces and/or data transfer, for machines 
for packaging product security means, identification features, security features, security labels, securities, banknotes 
and/or components therefor; consultancy software (recorded), sales software (recorded), and software for interfaces 
and/or data transfer, for product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; software (recorded) for the remote control, remote operation, remote monitoring, 
control and/or regulation of devices for the transporting and/or storage of printed matter or paper or paper reels or plastic 
or plastic reels for printing machines, offset printing machines, flexographic printing machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in
particular having one or more inkjets, single-colour or multi-colour inkjet printers, and for machines and mechanical 
apparatus for the graphics industry, and for machines and mechanical apparatus for the further processing of printed 
matter or paper or plastics or metal or organic or inorganic materials; software (recorded) for the transport, packaging 
and storage of remote controls, remote operation devices, remote monitoring apparatus, controls and/or regulating 
devices for devices for the transporting and/or storage of printed matter or paper or paper reels or plastic or plastic reels 
for printing machines, offset printing machines, flexographic printing machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in particular 
having one or more inkjets, single-colour or multi-colour inkjet printers, and for machines and mechanical apparatus for 
the graphics industry, and for machines and mechanical apparatus for the further processing of printed matter or paper or
plastics or metal or organic or inorganic materials; electronic data carriers being product security means, identification 
features, security features, security labels, securities, banknotes; magnetic data carriers being product security means, 
identification features, security features, security labels, securities, banknotes; rfid systems (radio frequency 
identification); encoded identification chips and cards; apparatus for the payment of goods and/or services and/or bills, in 
particular for enabling customers to pay by themselves, in particular via payment means in the form of banknotes and/or 
coins and/or vouchers and/or cashless payment by means of debit, credit and/or loyalty cards, in particular contactless 
and/or contact cards and/or nfc devices, including in particular with return of change; automated teller machines [atm]; 
money-receiving apparatus; money-dispensing and -receiving apparatus; fittings for the aforesaid apparatus, included in 
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this class, in particular cartridges for collecting payment means, in particular bank notes and/or coins and/or tokens of 
value; electric apparatus, namely data processing equipment for communication with recording media, in particular for 
communication with recording media with integrated circuits and recording media with contactless interfaces, and in 
particular data processing equipment for writing data in or on recording media, for reading data from or on recording 
media and for displaying data from recording media on a display; data processing equipment for personalising recording 
media; machine-readable recording media, in particular recording media with integrated circuits for storing, encrypting 
and decrypting, processing and providing data and programs; cards having an integrated circuit (chip cards), in particular 
cards having microprocessors for communication with external data processing devices or with mobile radio terminals; 
coded telecommunication cards; coded and uncoded digital recording media with contactless interfaces; integrated 
circuits with characteristic physical properties for protection against forgery; memories for data processing installations, 
in particular non-volatile memories (digital storage media); digital recording media containing memories, in particular 
non-volatile memories (digital storage media); electric apparatus for processing, in particular encryption and decryption, 
data for both online and offline operation; software for computer network applications, in particular for internet, intranet 
and extranet applications; data processing software, in particular for telecommunications with chip card-activated mobile 
telephones and in particular for associated chip cards and mobile telephones, and computer programs for activating, 
modifying, testing and displaying data and software structures stored in these telecommunications cards; software for 
the encryption and decryption and the signing of data; operating system software and application software for digital 
recording media with integrated circuits, in particular for hardware tokens and chip cards, and for data processing 
equipment for communication with these digital recording media; computer programs for the development, management 
and maintenance of all the aforesaid types of software; digital recording media featuring the aforesaid software; 
electronically/optically stored advertising and communications material, included in this class, in particular films, videos; 
parts for the aforesaid goods and accessories for the aforesaid goods, included in this class.

Cl.37;Installation, maintenance and repair of printing machines, offset rotary printing machines, flexographic printing 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, of 
machines for the graphics industry, and of machines for the further processing of printed matter or paper or plastics or 
metal or organic or inorganic materials and parts therefor; installation, maintenance and repair of lacquering machines, 
packaging machines, coating machines, pallet changing and pallet transfer machines, stacking machines, machines for 
handling sheets, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, marking machines, hot stamping apparatus, thermal transfer 
apparatus, photo printing machines, labelling machines, engraving machines, inkjet printing apparatus, laser marking 
apparatus and laser printing apparatus; installation, maintenance and repair of machines for producing product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
installation, maintenance and repair of machines for applying product security means, identification features, security 
features, security labels and/or components therefor; installation, maintenance and repair of machines for producing 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; installation, maintenance and repair of product security means, identification features, security 
features, security labels and/or components therefor; installation, maintenance and repair (included in this class) of 
prepress data processing equipment, of parts or accessories of prepress data processing equipment, of data processing 
equipment for data processing, including continuous data processing, variable data printing, including from databases, 
for the further processing of printed matter, of production controls, of parts and accessories for interfaces and/or of parts 
or accessories for data transfer of devices for the transporting and/or storage of printed matter or paper or paper reels or 
plastics or metal or organic or inorganic materials for printing machines, offset printing machines, flexographic printing 
machines, lacquering machines, packaging machines, coating machines, machines and mechanical apparatus for the 
graphics industry, and for machines and mechanical apparatus for the further processing of printed matter or paper or 
plastics or metal or organic or inorganic materials; installation, maintenance and repair of electronic regulating apparatus,
control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring
apparatus and/or web tension controls, being parts or fittings for printing machines, offset rotary printing machines, 
flexographic printing machines, lacquering machines, packing machines, coating machines, digital printing and marking 
machines, machines for the graphics industry and machines for the further processing of printed matter or paper or 
plastics or metal or organic or inorganic materials, namely for transporting, cutting, punching, folding, gathering, 
clipping, packing, collecting, sorting, binding, scanning, checking, perforating, gluing, stapling, tying, bundling, book-
binding; installation, maintenance and repair of electronic regulating apparatus, control apparatus, monitoring apparatus, 
quality control apparatus, production control apparatus and/or temperature monitoring apparatus being parts or 
accessories for lacquering machines, packaging machines, coating machines, pallet changing and pallet transfer 
machines, stacking machines, machines for handling sheets, screen printing machines, pad printing machines, 
flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, marking machines, 
hot stamping apparatus, thermal transfer apparatus, photo printing machines, labelling machines, engraving machines, 
inkjet printing apparatus, laser marking apparatus and laser printing apparatus; installation, maintenance and repair of 
electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control 
apparatus, temperature monitoring apparatus and/or web tension controls, being parts or accessories for machines for 
producing product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; installation, maintenance and repair of electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or 
web tension controls, being parts or accessories for machines for applying product security means, identification 
features, security features, security labels and/or components therefor; installation, maintenance and repair of electronic 
regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, 
temperature monitoring apparatus and/or web tension controls, being parts or accessories for machines for packaging 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; installation, maintenance and repair of electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or 
web tension controls, being parts or accessories of and/or for product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; installation, maintenance and repair of 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for printing machines, offset rotary printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, for machines for the
graphics industry, and for machines for the further processing of printed matter or paper or plastics or metal or organic or
inorganic materials; installation, maintenance and repair of electric and electronic measuring and testing apparatus and 
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instruments for adjustment and pre-adjustment, for subassemblies and parts for lacquering machines, packaging 
machines, coating machines, pallet changing and pallet transfer machines, stacking machines, machines for handling 
sheets, screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, 
printing machines for use on sheet metal, marking machines, hot stamping apparatus, thermal transfer apparatus, photo 
printing machines, labelling machines, engraving machines, inkjet printing apparatus, laser marking apparatus and laser 
printing apparatus; installation, maintenance and repair of electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for producing product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
installation, maintenance and repair of electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for machines for applying product security means, 
identification features, security features, security labels and/or components therefor; installation, maintenance and repair 
of electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for machines for packaging product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; installation, maintenance and repair of electric and 
electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and 
parts of and/or for product security means, identification features, security features, security labels, securities, banknotes 
and/or components therefor; installation, maintenance and repair of remote control, remote operation, remote monitoring, 
control and/or regulating apparatus and equipment for ink levers, ink rollers, damping rollers, register adjusting devices, 
devices for the storage and/or adjustment of rollers in inking apparatus or damping units and/or cylinders, for devices for 
the cleaning of rollers in inking apparatus or damping units and/or cylinders and/or inkjet print heads and/or laser 
systems, for cutting equipment and/or cutting cylinders, for registers and/or register marks, for web tension settings, 
being parts or accessories for printing machines, offset printing machines, flexographic printing machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, for machines and mechanical 
apparatus for the graphics industry, and for machines and mechanical apparatus for the further processing of printed 
matter or paper or plastics or metal or organic or inorganic materials; installation, maintenance and repair of remote 
control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for devices for the 
changing and/or transporting and/or storage of printing plates, for inking apparatus and/or damping units and/or printer 
engine cylinders in printer engines, and/or for devices for tempering, for inking apparatus and/or damping units and/or 
cylinders in printer engines; installation, maintenance and repair of remote control, remote operation, remote monitoring, 
control and/or regulating apparatus and equipment for printing machines, offset rotary printing machines, flexographic 
printing machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, 
for machines for the graphics industry, and for machines for the further processing of printed matter or paper or plastics 
or metal or organic or inorganic materials; installation, maintenance and repair of remote control, remote operation, 
remote monitoring, control and/or regulating apparatus and equipment for lacquering machines, packaging machines, 
coating machines, pallet changing and pallet transfer machines, stacking machines, machines for handling sheets, screen
printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines 
for use on sheet metal, marking machines, hot stamping apparatus, thermal transfer apparatus, photo printing machines, 
labelling machines, engraving machines, inkjet printing apparatus, laser marking apparatus and laser printing apparatus; 
installation, maintenance and repair of remote control, remote operation, remote monitoring, control and/or regulating 
apparatus and equipment for machines for producing product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; installation, maintenance and repair of remote control, 
remote operation, remote monitoring, control and/or regulating apparatus and equipment for machines for applying 
product security means, identification features, security features, security labels and/or components therefor; installation, 
maintenance and repair of remote control, remote operation, remote monitoring, control and/or regulating apparatus and 
equipment for machines for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; installation, maintenance and repair of remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for machines for packaging product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; machinery installation, maintenance and repair; rebuilding machines; commissioning of machines within the 
framework of installation; commissioning of machines in the context of maintenance; cleaning of machines; cleaning of 
buildings; vehicle cleaning; installation and/or maintenance of apparatus for the payment of goods and/or services and/or 
bills, in particular for enabling customers to pay by themselves, in particular via payment means in the form of banknotes 
and/or coins and/or vouchers and/or cashless payment by means of debit, credit and/or loyalty cards, in particular 
contactless and/or contact cards and/or nfc devices, including in particular with return of change; installation and/or 
maintenance of money-dispensing apparatus; installation and/or maintenance of money-receiving apparatus; installation 
and/or maintenance of money-dispensing and -receiving apparatus; installation and/or maintenance of vending machines; 
installation and/or maintenance of accessories for the aforesaid apparatus, in particular boxes for receiving payment 
means, in particular banknotes and/or coins and/or vouchers.
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[International Registration No. : 1337386]
J & P Coats, Limited
1 George Square Glasgow, Scotland G2 1AL United Kingdom

Proposed to be Used
IR DIVISION
Cl.17;Yarns and threads, not for textile use; elastic threads and elastic yarns, not for use in textiles; covered rubber 
thread and yarns, not for textile use; yarns and thread of carbon fibres, other than for use in textiles; yarns and threads of 
ceramic fibres, other than for use in textiles; yarns and threads of plastic materials, not for textile use; yarns and threads 
of rubber, not for use in textiles; carbon fibres, not for textile use; carbon fibres, other than for textile use; semi-worked 
polymer resins in the form of fibres; fibres impregnates with synthetic resins for use in manufacture; spun polyester fibre, 
other than for textile use; vulcanized fibre; plastics fibres, other than for textile use; glass fibre and glass wool for 
insulation; chemical fibres not for textile use; synthetic fibres, other than for textile use; yarns, threads and fibres for 
insulation, other than for textile use.

Cl.21;Yarns and threads, other than for insulation or textile use; glass yarns and glass threads, not for textile use; 
fibreglass yarns and threads, not for textile use; fibreglass other than for insulation or textile use; vitreous silica fibres, 
not for textile use.
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Priority claimed from 06/11/2015; Application No. : 40201519352R ;Singapore 

3538365    06/05/2016
[International Registration No. : 1335043]
Reebonz Pte. Ltd.
21 Tai Seng Street, 04-00 Charles & Keith Building Singapore 534166 Singapore

Proposed to be Used
IR DIVISION
Cl.39;Transport, packaging, storage and delivery of goods; transport of goods by motor vehicle, truck, rail, ship and 
airplane; arranging for the transportation and storage of goods; providing information in the field of the transport, 
packaging and storage of goods; providing information relating to tariffs, timetables and methods of transport for goods; 
collection, transport and delivery of goods; logistics services consisting of the storage, transportation and delivery of 
goods; advisory services relating to the tracking of goods in transit [transport information]; advisory services relating to 
the storage and transportation of goods; supply chain logistics and reverse logistics services consisting of the storage, 
transportation and delivery of goods for others by air, rail, ship or lorry.

Cl.42;Accreditation services relating to the application of quality standards; authentication services; certification 
services relating to quality; expert certification; information services relating to quality standards; materials quality 
evaluation and testing; product quality evaluation; information services relating thereto; all included in this class.
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Priority claimed from 24/05/2016; Application No. : 302016000053193 ;Italy 

3538376    31/05/2016
[International Registration No. : 1337537]
INTERPUMP GROUP S.P.A.
Via Enrico Fermi, 25 I-42049 SANT'ILARIO D'ENZA (Reggio Emilia) Italy

Proposed to be Used
IR DIVISION
Cl.6;Metal rods; metal bushings [not machine parts]; cotter pins of metal; metal tank closures [containers]; collars of 
metal for fastening pipes; metal covers; pot hooks of metal; nuts [metal hardware]; all-purpose metal straps; metal 
anchoring flanges; metal flanges; ferrules; metal joints [fittings] for tubes; joints for metal tubes; metal connections for 
tubes; metal elbows for tubes; elbows for metal tubes; sheet metal, small metal plates; tool handles of metal; sleeves 
[metal hardware]; metal tube sleeves; metal handles; small metal parts for hydraulic sleeves; small metal parts for 
compressed air tubes; springs [metal hardware]; metal springs; metal clamps for flexible tubes; metal clamps for tubes; 
metal duckboards; pins [hardware]; anchor plates; metal anchor plates; metal blocking plates; small items of metal 
hardware; metal feet for machines; pulleys [metal hardware]; rotary metal junction for tubes; metal junction for tubes; 
junctions for metal tubes; metal junction for flexible tubes; junction for flexible metal tubes; washers [small metal parts]; 
metal tanks; steel balls; metal shims; pins [metal hardware]; metal spacer brackets; metal closing caps; sealing caps of 
metal; metal caps; metal frames; belt stretchers of metal; metal piping; steel tubes; metal branch pipes; branching tubes 
of metal; flexible metal tubes; stainless steel tubes; metal tubes; metal tubes and metal hardware therefor; metal nozzles; 
metal drainage tube valves; metal nozzles.

Cl.7;Hydraulic accumulators [machine parts]; crank shafts; shafts for pumps; bearing housings; grease rings (parts of 
machines); piston rings; elastic piston rings [parts of internal combustion engines]; pressure washing apparatus; high-
pressure water surface cleaning apparatus; lifting apparatus; actuating apparatus for presses; apparatus for removing 
paints and other coverings using high-pressure water; hydraulic actuators for valves; hydraulic actuators; hydraulic 
linear actuators; actuators for valves; pneumatic valve actuators; crankcases for pumps; connecting rods of machines or 
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motors; cylinder blocks [machine parts]; bushings, parts of machines; ball bushings; cowlings for machines and 
apparatus; machine crankcases; motor crankcases; hydraulic power units; hydroelectric power units; oil-dynamic power 
units; cylinders [machine parts]; guide cylinders; hydraulic cylinders; oil-dynamic cylinders; telescopic cylinders; belts 
for machines; belts for motors; integrated hydraulic circuits for machines; hydraulic controls for machines; hydraulic 
controls for motors; pneumatic controls for machines; pneumatic controls for motors; oil-dynamic components for 
transmission, except for land vehicles; oil-dynamic controls for machines, motors, transmissions; condensers [ignition 
parts for motors]; cylinders covers [parts of machines]; bearings; bearings [parts of machines or motors]; roller bearings; 
ball bearings; bearings and bushings [machine parts]; transmission shaft bearings; flow diverters; control devices of 
machines or motors; pressure control devices [regulators] that are machine parts; oil-dynamic distribution control valves; 
oil filters; machine filters; motor filters; pump impellers; fittings [parts of motors]; gear couplings for machines; shaft 
joints [machines]; transmission joints for machines; transmission joints and components, except those for terrestrial 
vehicles; bearing seals for machines; machines for cleaning surfaces using high-pressure water; lifting installations; 
hydro-pneumatic installations, namely, hydro-pneumatic control units for machine-tools, cranes, pumping equipment, 
machinery for crushing inert matter, machinery for excavation and drilling underground, die-casting machinery; grips 
being parts of mechanical tools; gears and geared speed multipliers for industrial and agricultural machines; inserts for 
bearings; spray lances for attaching to pressure washing machines for cleaning purposes; levers as parts of machines; 
machines and apparatus for rust removal from metal components using high-pressure water; machines and devices for 
deburring metal components using high-pressure water; machines and machine tools for cutting and forming materials; 
electrical cleaning machines and apparatus; high-pressure cleaning machines and apparatus; homogenizing machines 
and high-pressure homogenizing machines all used in the food, dairy-cheese, cosmetic, pharmaceutical and 
biotechnological industries; valve closure mechanisms; hydraulic lifting mechanisms; pneumatic lifting mechanisms 
[machines]; pump diaphragms; springs [machine parts]; motor pumps; alternating current motors; electric motors; 
hydraulic motors; rotary hydraulic motors [not for land vehicles]; motors for pumps; motors, other than for land vehicles; 
spray guards for machines; pinions for machines; guns and lances for washing and sandblasting; pistons; pistons [parts 
of machines or motors]; pump pistons; diaphragm pumps; piston pumps, single-screw rotary pumps, centrifuges, mixers 
and grinders, all used in the food, dairy-cheese, cosmetic, pharmaceutical and biotechnological industries; piston pumps; 
high-pressure pumps for washing apparatus and installations; high-pressure pumps for cutting; high-pressure pumps; 
centrifugal pumps; pumps as parts of machines or motors; electric pumps; hydraulic pumps; hydro-pneumatic pumps; 
hydrostatic pumps; vacuum pumps; pneumatic pumps; rotary pumps; submersible pumps; grinder pumps; high-pressure 
volumetric pumps, high-pressure pumps and volumetric pumps of various types all used in the food, dairy-cheese, 
cosmetic, pharmaceutical and biotechnological industries; volumetric pumps; nozzle holders; power take-offs; belt 
pulleys being parts of machines; tube fittings (metal -) [motor parts]; pressure regulators, as parts of machines; pressure 
reducers, [machine parts]; speed reducers; geared speed reducers and multipliers; rollers for bearings; cylindrical wheels 
[machine parts]; cogwheels for machines; wheels for machines; heat exchangers [machine parts]; piston segments; oil 
tanks [parts of vehicle motors]; bellows [machine parts]; agricultural tools other than hand-operated; journal boxes [parts 
of machines]; supports for bearings; supports for bearings [machine parts]; belt tensioners; cylinder heads [machine 
parts]; mechanical or automatic transmissions not for land vehicles; mechanical or automatic transmissions for 
machines; pipes for boilers [machine parts]; spray nozzles that are parts of machines; spray nozzles for attaching to 
pressure washing machines; rotary nozzles for use with washing machines using high-pressure water; machine parts, 
namely, nozzles which are parts of power-oeprated sprayers; valves; valves [mechanical] for fluid flow regulating; 
diaphragm valves; shutter valves; valves able to function pneumatically; control valves for pumps; valves for machines; 
regulating valves [machine parts]; pressure regulating valves that are parts of machines; pressure reduction valves 
[machine parts]; check valves; safety valves [machine parts]; hydraulic valves; hydraulic valves [machine parts]; oil-
dynamic valves; valves for motors; valves for pumps; servo-controlled valves; proportional valves, namely, valves for the 
control and regulation of fluid in hydraulic circuit; pressure breather valves that are parts of machines; hydraulic 
apparatus for descaling of metals.

Cl.9;Electrical accumulators; electronic chargers; level measuring rods; valve actuators [electrical controls]; electric 
cables; electric cabling; electric controls; switches; capacitors; electrical condensers; level indicators; electric switches; 
electric switches [commutators]; inverters; pressure gauges; pressure meters; digital potentiometers; instrument control 
panels [electrical]; electronic circuit cards; oil level sensors; level sensors; visible [optical] warning lights; supports for 
pressure gauges; pressure indicator caps for valves; pressure transducers; electrical transformers; electrical regulating 
valves; electronic controls for machines; electronic controls for motors; electrically activated valves.

Cl.11;High-pressure water components and installations; water filters; sterilization installations; ultra-filtration and 
reverse osmosis installations; pressure water tanks; pipes for heating boilers.

Cl.12;Motor for land vehicles; hydraulic motor for land vehicles; rotary hydraulic motor for land vehicles; hydraulic 
circuits and valves for industrial vehicles; oil-dynamic components; oil-dynamic controls for vehicles and apparatus for 
locomotion by air, land and water; hydraulic control devices for vehicles; hydraulically assisted steering for vehicles; 
hydrostatic guide systems for vehicles; cylinders for vehicle suspensions; oil-dynamic cylinders for vehicles; power take-
offs and transmission for industrial vehicles; mechanical or automatic transmissions for land vehicles; cleaning vehicles 
for drains and drainage channels.

Cl.17;Rubber rings; rubber rings for sealing tube fittings; seal rings (non- metallic -); joints for non-metal tubes; joints 
non-metallic for pipes; oil seals (non-metallic); seals; rubber seals; seals (non-metallic); piston seals (non-metallic); 
plastic piston seals; tube seals; ring seals; rubber hydraulic sleeves; non-metallic sleeves for tubes; sleeves for non-
metallic tubes; non-metallic junction for tubes; junctions for non-metallic tubes; non-metallic junction for flexible tubes; 
junction for non-metallic flexible tubes; rubber elastic washers; rubber caps; rubber tubes and piping; flexible tubes; 
flexible rubber tubes; flexible plastic tubes; flexible non-metallic tubes; tubes made of fabric materials; rubber valves; 
synthetic rubber valves; metal seal rings.
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Priority claimed from 23/05/2016; Application No. : 4273962 ;France 

3538410    23/09/2016
[International Registration No. : 1337463]
International Business Machines Corporation
New Orchard Road, Armonk New York NY 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer hardware and software for cognitive computing; computer hardware, namely, magnetic tape 
units (IT), magnetic tapes, printed circuits, integrated circuits, computer keyboards, compact discs (audio-video), optical 
disks, couplers (IT), floppy disks, magnetic data media; computer hardware, namely, video screens, scanners, printers for 
use with computers, interfaces (IT), readers (IT), software (recorded programs), microprocessors, modems, monitors 
(hardware), computers, computer memories, peripheral computer devices, recorded computer programs and software; 
adapters for computers; computer components; data processing equipment; computer equipment for information 
management and for data management; semi-conductors; electronic data media that can be processed by machine; 
magnetic disks; hard disk drives; tape recorders; calculating machines; cash registers; facsimile machines; video game 
software; video recorders; videotapes; electric cells and electric batteries; computer chips; boards for integrated circuits; 
computer accessories, namely, computer communication servers; carrying cases for computers; interface cards for 
computers; computer cables and computer cable parts; fax modem cards for computers; computer accessories, namely, 
screen filters, computer mouse pads, electric converters, namely, digital-to-analog, analog-to-digital and step-by-step 
voltage switches, pagers, computer control joysticks, computer mice; electronic publications, namely books, magazines 
and manuals containing information on computer technology; integrated circuit cards and smart cards, integrated circuit 
adapters and smart card adapters; readers for integrated circuit cards and smart cards; microcomputers; electric power 
supply apparatus; projectors (projection apparatus); remote controllers for computers; inverters, surge protectors and 
uninterruptible power supply devices; point-of-sale terminals; computer operating system software; software for 
accessing a global computer network; computer database management software; document management software; 
software for locating, recovering and receiving text, electronic documents, graphic illustrations and audiovisual 
information on company-scale internal computer networks and on local, wide-area and global computer networks; 
software for developing and software for designing websites and user manuals, in electronic format, sold as a set; 
documentation and instruction manuals recorded on electronic data media that can be operated by machine and relating 
to computers or computer programs.

Cl.35;Advertising; sales promotion (for others); business management and consultancy; business information; 
distribution of prospectuses; distribution of samples; arranging newspaper subscriptions for others; accounting; 
document reproduction; systematization of data in a central file; organization of exhibitions for commercial or advertising 
purposes.

Cl.42;Computer programming; computer services for cognitive computing; computer services for information 
management; data management information services; cloud computing; software design, updating and maintenance; 
computer software and hardware design for third parties, and support services concerning computers provided by 
computer specialists, computing services, namely the creation, design and maintenance of web sites for third parties; 
analysis of computer systems, integration of computer networks and databases, computer programming services for 
others, all relating to commercial interactions on global computer networks; technical support services, namely, repair of 
operating systems and computer programs by computer technicians; design of computer and software interconnection 
systems, namely: electronic interconnection of computers and software; testing of computer programs (software) and 
hardware (quality control and technical control); technical project studies in the field of computer hardware and software; 
computer consulting in connection with computer hardware, namely consulting in computer research and development; 
computer system analysis; computer advice and assistance concerning Internet use; rental of computers and software; 
scientific and industrial research, namely research and development of new products, biological research, bacteriological 
research, chemical research, cosmetic research, mechanical research, geological research, technical research, 
pharmaceutical research, scientific research for medical purposes.
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3538413    21/10/2016
[International Registration No. : 1336603]
Turner Network Television, Inc.
1050 Techwood Drive, NW Atlanta GA 30318 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Audio and visual recordings in all media, featuring entertainment in the nature of an on-going television series in 
the field of science fiction and drama; downloadable television programming featuring science fiction and drama 
distributed via the Internet and wireless communications; downloadable interactive multimedia games distributed via the 
Internet and wireless communications networks.

Cl.41;Entertainment services, namely, a multimedia program series featuring science fiction and drama distributed via 
various platforms across multiple forms of transmission media.
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Priority claimed from 07/10/2016; Application No. : 2016737217 ;Russian Federation 

3538422    02/11/2016
[International Registration No. : 1335259]
AdMe Trademarks Ltd
Salamat House, La Poudriere Lane Victoria, Mahe

Proposed to be Used
IR DIVISION
Cl.9;Electronic notice boards; computer programmes [programs], recorded; computer game software; computer 
programs [downloadable software]; electronic publications, downloadable; computer software applications, 
downloadable; downloadable image files; downloadable music files; compact discs [audio-video].

Cl.35;Advertising; on-line advertising on a computer network; rental of advertising space; computerized file 
management; demonstration of goods; opinion polling; marketing studies; business information; commercial information 
and advice for consumers [consumer advice shop]; marketing research; layout services for advertising purposes; 
marketing; business management of performing artists; organization of exhibitions for commercial or advertising 
purposes; organization of trade fairs for commercial or advertising purposes; design of advertising materials; data search 
in computer files for others; provision of an on-line marketplace for buyers and sellers of goods and services; 
presentation of goods on communication media, for retail purposes; sales promotion for others; production of advertising
films; dissemination of advertising matter; compilation of information into computer databases; public relations; 
administrative processing of purchase orders; price comparison services; procurement services for others [purchasing 
goods and services for other businesses]; retail and wholesale services.

Cl.41;Entertainment; entertainment information; recreation information; organizing and conducting of sporting and 
cultural events; layout services, other than for advertising purposes; videotape editing; organization of exhibitions for 
cultural or educational purposes; photographic reporting; providing recreation facilities; arranging and conducting of 
seminars; game services provided on-line from a computer network; providing on-line electronic publications, not 
downloadable; arranging and conducting of conferences; arranging and conducting of concerts; organization of 
competitions [education or entertainment]; practical training [demonstration]; publication of texts, other than publicity 
texts; electronic desktop publishing; publication of electronic books and journals on-line; party planning [entertainment]; 
providing on-line videos, not downloadable; providing online music, not downloadable; news reporters services.
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Priority claimed from 09/10/2015; Application No. : 1727137 ;Australia 

3538424    08/04/2016
[International Registration No. : 1338286]
Nutraceutical and Natural Products (NNP) AG
Bahnhofstrasse 27 CH-6300 Zug Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Low calorie sweeteners (artificial, chemical); chemical preparations for use as ingredients in food and drink; 
chemical additives for food and drink; chemical substances for use as food and drink ingredients.

Cl.5;Dietetic preparations.

Cl.30;Flavour enhancers for food and drink (other than essential oils); flavourings, other than essential oils, for 
beverages; preparations made from sugar; natural or synthetic flavour enhancers, condiments, taste enhancers; natural 
sweeteners; sugar substitutes.

Cl.32;Essences for drink (other than essential oils); essences for use in drink preparation (other than essential oils).
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3538442    16/08/2016
[International Registration No. : 1340350]
Spa Worldwide Limited
37 Camden High Street Camden London NW1 7JE United Kingdom

Proposed to be Used
IR DIVISION
Cl.41;Education, entertainment and sports; publishing and reporting.

Cl.42;Testing, authentication and quality control; science and technology services (term too vague in the opinion of the 
International Bureau – Rule 13(2)(b) of the Common Regulations); IT services (term too vague in the opinion of the 
International Bureau – Rule 13(2)(b) of the Common Regulations); design services.
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3538460    23/11/2016
[International Registration No. : 1335300]
JSC "Yelatma Instrument-making enterprise"
Yanina st., 25 RU-391351 Elatma, Ryazan region Russian Federation

Proposed to be Used
IR DIVISION
Cl.5;Chemical reagents for medical purposes.

Cl.10;Therapeutic heaters, in particular therapeutic heating pads; electric blankets for medical purposes, inhalers, 
medical electromagnetic apparatus, particularly portable devices for low-frequency therapy and thermomagnetic 
treatment; medical devices, tools and equipment, in particular electrocautery, electrocardiographs, equipment for 
detection and measurement of intraocular pressure, instruments of non-invasive blood oxygen saturation, 
thermodiagnostic devices for thyroid and breast, instruments comprehensive study of respiration parameters, apparatus 
for predicting the beginning of ovulation, apparatus for treatment by diadynamic currents, electrical fast measurement 
thermometers and multi-channel thermometers, local hypothermia devices, automated equipment for blood pressure 
control, termocontrast massagers.

Cl.44;Physiotherapy.
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3538476    05/02/2016
[International Registration No. : 1335111]
Shenzhen Broad Link Group Co., Ltd.
6B, Building 4, Chuangyiqiaoyuan, Qiaocheng East Road, Futian District Shenzhen China

Proposed to be Used
IR DIVISION
Cl.9;Baby monitors; video baby monitors; animated cartoons; tablet computers; electronic devices used in teaching; 
navigational instruments; video telephones; cameras [photography]; eyeglasses; batteries, electric.

Cl.14;Jewellery; ornaments (jewellery); precious stones; medals; silver jewelry; wristwatches; clocks; works of art of 
precious metal; alloys of precious metal; works of art of carved jade.

Cl.16;Children's books with electronic voice devices; comic books; pictures; paper; towels of paper; patterns for 
dressmaking; albums; geographical maps; books; pencil sharpeners, electric or non-electric.

Cl.18;Leatherboard; leather, unworked or semi-worked; moleskin [imitation of leather]; travelling trunks; handbags; 
pocket wallets; bags for sports; imitation leather.

Cl.20;Furniture; furniture fittings, not of metal; work benches; door fittings, not of metal; closures, not of metal, for 
containers; mirrors [looking glasses]; works of art of bamboo; lacquered works of art of wood; display boards; pillows.

Cl.25;Clothing; children's clothing; babies' pants [clothing]; layettes [clothing]; baby sleeping bag; footwear; hats; 
hosiery; waterproof clothing; scarfs.

Cl.28;Apparatus for games; slides [playthings]; rocking boat; toys; scooters [toys]; toy car; playing balls; skis; 
explosive bonbons [Christmas crackers]; chess.

Cl.35;Business management of hotels; business management consultancy; organization of trade fairs for commercial 
or advertising purposes; advertising; on-line auction bidding for others; auctioneering; sales promotion for others; 
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import-export agencies; marketing; systemization of information into computer databases.

Cl.41;Club services [entertainment or education]; amusement parks; educational service; instruction service; 
organization of exhibitions for cultural or educational purposes; bookmobile services; publication of books; providing 
online videos, not downloadable; zoological garden services; modelling for artists.
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Priority claimed from 05/01/2016; Application No. : 40201600365R ;Singapore 

3538482    24/06/2016
[International Registration No. : 1334897]
OLAM INTERNATIONAL LIMITED
9 Temasek Boulevard, 11-02 Suntec Tower Two Singapore 038989 Singapore

Proposed to be Used
IR DIVISION
Cl.1;Fertilizers; fertilizing preparations; phosphates [fertilisers]; superphosphates [fertilisers]; salts [fertilisers]; 
nitrogen; nitrogenous fertilisers; potash; potash water; ammoniacal salts; ammonia alum; anhydrous ammonia.

Cl.17;Rubber, raw or semi-worked; liquid rubber; rubber solutions; latex [rubber].

Cl.19;Wood, semi-worked; building timber; manufactured timber; sawn timber; wood panelling; plywood; planks of 
wood for building; wood pulp board, for building; mouldable wood.

Cl.22;Raw cotton; cotton tow; cotton waste [flock] for padding and stuffing; textile fibres; raw fibrous textile; raw silk; 
raw or treated wool; raw linen [flax]; hemp.

Cl.29;Milk and milk products; dairy products containing milk; dairy products; dairy products flavoured with cheese; 
cheese products; butter; butter preparations; cocoa butter; milk beverages, milk predominating; edible nuts; preserved 
soya beans for food; edible seeds; prepared seeds; roasted nuts; salted nuts; edible oils and fats; cooking oils; vegetable 
oils; maize oil; corn oil; palm kernel oil for food; sesame oil; palm oil for food; olive oil for food; sunflower oil for food; 
coconut oil; flaxseed oil for culinary purposes; processed nuts; mixtures of processed nuts and of raisins; preserved 
beans; prepared savoury meals in this class predominantly containing seafood, vegetables, meat, egg, cheese, 
mushrooms or tofu; preserved lentils; pulses (foodstuffs); ground almonds; prepared hazelnuts; prepared peanuts; 
prepared sesame seeds; cream [dairy products]; processed chickpeas; processed soybeans; tomato juices for cooking; 
tomato paste; tomato preserves; tomato puree; tomatoes (cooked); tomatoes (dried); tomatoes (preserved); preserved 
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onions; preserved garlic; preserved vegetables; cooked vegetables; dried vegetables; frozen vegetables; frozen fruits; 
preserved fruits; stewed fruit; fruit pulp; preparations for making soup; tinned fish; tinned meat; tinned vegetables; tinned 
fruits; vegetable juices for cooking; all included in this class.

Cl.30;Coffee beans; coffee; instant coffee; cocoa powder; cocoa and foodstuffs containing cocoa as the main 
constituent; sugar; palm sugar; rice; artificial coffee; preparations made from cereals; pastry; confectionery; spices; 
allspice; cinnamon [spice]; curry [spice]; cloves [spice]; ginger [spice]; saffron [seasoning]; peppers [seasonings]; 
pepper; garden herbs, preserved [seasonings]; cocoa-based beverages; cocoa beverages with milk; coffee-based 
beverages; coffee beverages with milk; chocolate-based beverages; tea-based beverages; unroasted coffee; coffee 
flavorings; biscuits; maize flakes; maize flour; milled maize; roasted maize; husked barley; crushed barley; crushed oats; 
processed sorghum; rye flour; flaxseed for human consumption; pasta; noodles; instant noodles; noodle-based prepared 
meals; prepared savoury meals in this class predominantly containing rice or pasta; prepared savoury meals in the form 
of pizza; corn flour; maize flour; soya flour; wheat flour; potato flour; tapioca flour; nut flours; milled corn; dried parsley; 
all included in this class.

Cl.31;Agricultural, horticultural and forestry products and grains; wheat; maize; fresh soya beans; edible seeds 
(unprocessed); unprocessed cereals; raw cocoa beans; nuts [fruit]; raw nut kernels; unprocessed nuts; malts; almonds 
[fruits]; fresh hazelnuts; fresh peanuts; unprocessed edible sesame; maize; unprocessed barley; unprocessed sorghum; 
rye; unprocessed edible flaxseed; fresh chickpeas; rice, unprocessed; sugarcane; fresh fruit; fresh vegetables; fresh 
onions; fresh garlic; fresh parsley; peppers [plants]; all included in this class.

Cl.35;Business management for a supply chain; provision of business information, business planning, business 
management organization, business consultancy, management of business (for others) and business advice services in 
the fields of logistics, facilities management, warehouse management, warehouse efficiency and design, procurement and
purchasing, supplier management, supplier selection, supplier evaluation, stock, inventory and merchandising, assembly 
and operations, supply chain matters, transportation and fleet management; business management services relating to 
third party contract; business project management of warehouse development and equipment installations; business 
management of logistics in the field of delivery services; risk management consultancy (business); all included in this 
class.

Cl.36;Insurance services; insurance services relating to property and transit, motor loss or damage, cash and cash in 
transit, fidelity guarantee, and excess legal liability insurance; financial customs brokerage services; risk management 
(financial); investment of funds; financial management; financial information; stocks and bonds brokerage.

Cl.39;Transportation services; delivery of goods; shipping of goods; packaging and storage of goods; warehousing 
and storage services; delivery and distribution (transport) services; logistics (transport) services; rental of vehicles and 
storage containers; cargoes unloading, crating of goods; warehousing of goods in a warehouse in view of their 
preservation and guarding; refrigerator rental; garage rental; provision of information, advisory and consultancy services 
in relation to the aforesaid.

Cl.40;Processing of agricultural products; milk processing; fruit crushing; processing of seeds; material treatment; 
distillation, fruit crushing and milling of agricultural products for others; sawing [saw mills]; planing of timber [saw mills]; 
dyeing services, sawing of timber, burnishing by abrasion; timber preservation; woodworking; abrasion; cloth dyeing; 
dyeing of clothing; textile dyeing; textile treating; textile fireproofing; fabric waterproofing; cloth treating; flour milling; 
grinding; food smoking; freezing of foods; refining services; processing of oil; food and drink preservation.

Cl.42;Research and development of new products for others; scientific laboratory services; scientific research; 
chemistry services; chemical analysis; chemical research; provision of scientific information, biological research; 
bacteriological research; technical research; technical project studies; material testing; textile testing; quality evaluation 
of standing timber; quality evaluation of wool; water analysis; geological surveys; energy auditing; engineering; 
mechanical research; calibration [measuring]; quality control; industrial design; packaging design; research in the field of 
environmental protection; advice and consultancy in relation to food chemistry.

Cl.44;Consultancy, advisory and information services relating to agriculture; agriculture services relating to 
environmental conservation; provision of agricultural information services in the form of agricultural reports; pest control 
in agriculture; weed control in agriculture; all included in this class.
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Priority claimed from 14/08/2015; Application No. : 2015/67184 ;Turkey 

3538500    05/01/2016
[International Registration No. : 1339428]
Mot Bilisim Anonim Sirketi
Yalikoy Mahallesi Sureyya, Ilmen Caddesi No:1/1 Beykoz - Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.9;Decorative magnets; metronomes; computer software, recorded; measuring instruments; measuring apparatus; 
radar apparatus; clothing for protection against fire; fire extinguishers; alarms; electro-dynamic apparatus for the remote 
control of signals; sirens; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or
controlling electricity; spectacles [optics]; spectacle lenses; protective helmets; protective helmets for sports; gloves for 
protection against accidents; workmen's protective face-shields; protective suits for aviators; riding helmets; protective 
masks; counters; materials for electricity mains [wires, cables]; electronic agendas; electronic pocket translators; 
electronic notice boards; electronic pens [visual display units]; electronic book readers; transmitters of electronic 
signals; electronic publications, downloadable; betatrons; life belts; buzzers; magnetic data media; transistors 
[electronic]; magnetic encoders; conductors, electric; chips [integrated circuits]; ticket dispensers; money counting and 
sorting machines; automated teller machines [ATM]; antennas; encoded magnetic cards; integrated circuit cards [smart 
cards]; optical character readers; optical apparatus and instruments; gauges; magnifying glasses [optics]; enlarging 
apparatus [photography]; microscopes; smartphones; navigation apparatus for vehicles [on-board computers]; vehicle 
breakdown warning triangles; vehicle radios; bar code readers; printed circuit boards; interfaces for computers; 
computer memory devices; computer peripheral devices; disk drives for computers; computer hardware; computer 
operating programs, recorded; computer keyboards; wrist rests for use with computers; computers; juke boxes for 
computers; magnetic tape units for computers; monitors [computer hardware]; monitors [computer programs]; computer 
game software; computer programmes [programs], recorded; computer programs [downloadable software]; printers for 
use with computers; life buoys; life jackets; compact disc players; pocket calculators; cellular phones; downloadable ring 
tones for mobile phones; cell phone straps; animated cartoons; plotters; floppy disks; laptop computers; bags adapted 
for laptops; sleeves for laptops; DNA chips; life-saving capsules for natural disasters; correcting lenses [optics]; DVD 
players; video screens; screens [photography]; electromagnetic coils; walkie-talkies; wafers for integrated circuits; 
facsimile machines; mouse pads; mouse [computer peripheral]; invoicing machines; fibre [fiber (Am.)] optic cables; 
optical fibers [fibres] [light conducting filaments]; cameras [photography]; stands for photographic apparatus; 
photocopiers [photographic, electrostatic, thermic]; audiovisual teaching apparatus; video telephones; amplifying tubes; 
solar batteries; life saving apparatus and equipment; adding machines; calculating machines; anti-theft warning 
apparatus; loudspeakers; cabinets for loudspeakers; computer software applications, downloadable; downloadable 
music files; downloadable image files; intercommunication apparatus; processors [central processing units]; coin-
operated musical automata [juke boxes]; tripods for cameras; cassette players; head cleaning tapes [recording]; 
camcorders; personal stereos; headphones; mechanisms for coin-operated apparatus; magnetic tapes; disks, magnetic; 
identity cards, magnetic; distance recording apparatus; microphones; microprocessors; micrometers; microtomes; 
modems; notebook computers; shutter releases [photography]; lens hoods; punched card machines for offices; teaching 
apparatus; optical data media; films, exposed; cinematographic film, exposed; radio pagers; radios; sound reproduction 
apparatus; sound recording apparatus; sound recording discs; cleaning apparatus for sound recording discs; sound 
recording strips; sound recording carriers; sound transmitting apparatus; audio and video-receivers; tablet computers; 
scanners [data processing equipment]; telephone receivers; telephone apparatus; hands free kits for phones; 
teleprinters; answering machines; television apparatus; coin-operated mechanisms for television sets; telegraphs 
[apparatus]; cordless telephones; radiotelephony sets; radiotelegraphy sets; tape recorders; 3D spectacles; USB flash 
drives; satellite navigational apparatus; remote control apparatus; vacuum tubes [radio]; transmitters 
[telecommunication]; data processing apparatus; videotapes; video cassettes; video recorders; video game cartridges; 
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memory cards for video game machines; semiconductors; cash registers; cash registers, calculating machines, data 
processing equipment, computers; time recording apparatus.

Cl.41;Education; providing of training; arranging and conducting of colloquiums, conferences, congresses, seminars, 
symposiums and training workshops; arranging and conducting of conferences; arranging and conducting of 
congresses; arranging and conducting of concerts; arranging and conducting of colloquiums; organization of exhibitions 
for cultural or educational purposes; arranging and conducting of seminars; arranging and conducting of symposiums; 
entertainment; night clubs; organization of cultural events; organization of shows; arranging of beauty contests providing 
museum facilities and services (terms considered linguistically incorrect by the International Bureau - rule 13(2)(b) of the 
Common Regulations); sporting and cultural activities; health club services (health and fitness training); ticket agency 
services [entertainment]; publication of books; publication of books, magazines, almanacs and journals; publication of 
electronic books and journals on-line; publication and editing of printed matter; electronic desktop publishing; production
of films, and audiovisual and television programs; production of films, video films, radio and television programs; 
production of film studies; production of music; movie studios; dubbing; theatre productions; rental of audio equipment; 
production of radio and television programmes; news reporters services; photographic reporting; photography; 
translation.

Cl.42;Scientific analysis; scientific research; scientific laboratory services; scientific and technological services and 
research and design relating thereto; industrial analysis; industrial research; engineering research; engineering design; 
architectural design; testing services for the certification of quality or standards; engineering; architectural services; 
architectural consultation; industrial analysis and research services; quality control; technical research; computer 
programming; computer virus protection services; computer design services; creating web pages for others; design of 
web pages; design of web sites; computer virus protection services; computer design services; creating web pages for 
others; design of web pages; design of web sites; development of web sites; hosting of web portals; hosting of web sites; 
leasing of web servers; maintenance of web sites; managing web sites for others; programming of web pages; rental of 
web servers; updating of web sites; web design services; web site design consultancy; building and maintaining web 
sites; compilation of web pages for the Internet; hosting computer sites [web sites]; hosting memory space for web sites; 
hosting online web facilities for others; hosting of customized web pages; programming of customized web pages; web 
site load testing services; web site usability testing services; consultancy relating to web page design; creating and 
maintaining web sites for others; providing information on computer technology and programming via a web site; 
consultancy relating to the creation and design of web sites for e-commerce; commissioned writing of computer 
programs, software and code for the creation of web pages on the Internet; design and graphic arts design for the 
creation of web pages on the Internet; providing temporary use of on-line non-downloadable software for web site; 
consultancy in the design and development of computer hardware; computer rental; conversion of data or documents 
from physical to electronic media; computer system design; computer technology consultancy; computer system 
analysis; computer software consultancy; cloud computing; computer hardware design; computer engineering; computer 
network design for others; design and development of web pages; outsource service providers in the field of information 
technology; programming of software for Internet portals, chatrooms, chat lines and Internet forums; programming of 
software for information platforms on the Internet; programming of operating software for computer networks and 
servers; programming of software for Internet platforms; construction drafting; electronic data storage; installation of 
computer software; maintenance of computer software; monitoring of computer systems by remote access; off-site data 
backup; providing search engines for the internet; recovery of computer data; rental of computer software; research and 
development of new products for others; server hosting; software as a service [SaaS]; technical project studies; 
technological consultancy; telecommunications technology consultancy; updating of computer software; web site 
development; animation design; computer design; database design; design consultancy; design services; dress 
designing; industrial design; interior design; packaging design; computer software design; design of interior decor; 
graphic arts design; styling [industrial design]; authenticating works of art.

Cl.45;Licensing of computer software [legal services]; dating services; on-line social networking services; intellectual 
property consultancy; licensing of intellectual property; registration of domain names [legal services]; copyright 
management; Internet based social introduction, networking and dating services; providing social services and 
information in the field of personal development, namely, self-improvement, self-fulfillment, charitable, philanthropic, 
volunteer, public and community services, and humanitarian activities; providing user authentication services in e-
commerce transactions; providing user authentication of electronic funds transfer, credit and debit card and electronic 
check transactions via a global computer network.
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Priority claimed from 28/12/2015; Application No. : 2015-129384 ;Japan 

3538511    25/03/2016
[International Registration No. : 1334792]
JVC KENWOOD Corporation
3-12, Moriyacho, Kanagawa-ku, Yokohama-shi Kanagawa 221-0022 Japan

Proposed to be Used
IR DIVISION
Cl.9;Ear plugs for divers; ear protecting devices [other than ear plugs]; ozonisers [ozonators]; electrolysers [electrolytic 
cells]; egg-candlers; blueprint apparatus; cash registers; coin counting or sorting machines; electric sign boards for 
displaying target figures, current outputs or the like; photo-copying machines; mathematical instruments; time and date 
stamping machines; time clocks [time recording devices]; punched card office machines; voting machines; postage 
stamp checking apparatus; mechanisms for coin-operated car parking gates; life saving apparatus and equipment; 
fireplugs; fire extinguishing apparatus incorporating hoses; fire hoses; fire extinguishing installations; fire extinguishing 
instruments; fire fighting apparatus; fire fighting appliances; fire hose nozzles; sprinkler systems for fire protection; fire 
alarms; gas alarms; anti-theft warning apparatus; protective helmets; railway signal apparatus, luminous or mechanical; 
vehicle breakdown warning triangles; luminous or mechanical road signs; divers' apparatus [not for sports]; game 
programs for arcade video game machines; simulators for the steering and control of vehicles; sports training simulators; 
laboratory apparatus and instruments; photographic machines and apparatus; cinematographic machines and apparatus; 
optical machines and apparatus; measuring or testing machines and instruments; power distribution or control machines 
and apparatus; rotary converters; phase modifiers; solar batteries; batteries and cells; electric or magnetic meters and 
testers; electric wires and cables; telecommunication machines and apparatus; electronic machines [not including geiger 
counters, high frequency welders, cyclotrons [not for medical purposes], industrial X-ray machines and apparatus [not for 
medical use], industrial betatrons [not for medical use], magnetic prospecting machines, magnetic object detectors, 
seismic exploration machines and apparatus, hydrophone machines and apparatus, echo sounders, ultrasonic flaw 
detectors, ultrasonic sensors, electronic door closing systems and electron microscopes]; electron tubes; semi-
conductor elements; electronic circuits [not including those recorded with computer programs]; computer programs; 
geiger counters; high frequency welders; cyclotrons [not for medical purposes]; industrial X-ray machines and apparatus 
[not for medical use]; industrial betatrons [not for medical use]; magnetic prospecting machines/magnetic object 
detectors; seismic exploration machines and apparatus; hydrophone machines and apparatus; echo sounders; ultrasonic 
flaw detectors; ultrasonic sensors; electronic door closing control systems; electron microscopes; magnetic cores; 
resistance wires; electrodes; fire boats; satellites for scientific purposes; fire engines; dust masks; gas masks; welding 
masks; fireproof garments; disaster prevention hoods; gloves for protection against accidents; spectacles [eyeglasses 
and goggles]; game programs for home video game machines; electronic circuits and CD-ROMs recorded with programs 
for hand¬held games with liquid crystal displays; protective helmets for sports; weight belts [for scuba diving]; air tanks 
[for scuba diving]; regulators[for scuba diving]/metronomes; electronic circuits and CD-ROMs recorded with automatic 
performance programs for electronic musical instruments; effecters for electric or electronic musical instruments; 
phonograph records; downloadable music files; downloadable image files; recorded video discs and video tapes; 
exposed cinematographic films; exposed slide films; slide film mounts; electronic publications; cameras for automobiles; 
video cameras for automobiles; displays for automobiles/monitors for automobiles; rear view monitors and cameras for 
automobiles; head up displays for automobiles; mirror monitors for automobiles; rear view mirror monitors for 
automobiles; video image processing apparatus; antennas for automobiles; car sensors; laser radars for automobiles; 
millimeter-wave radars for automobiles; radar apparatus; radar apparatus for automobiles; electronic control devices for 
automobiles; computer programs for editing image, voice and video; computer programs for editing images, sound and 
video; large scale integrated circuits for image recognition; measuring apparatus for detecting distance between vehicles; 
motion sensors for automobiles; apparatus for detecting the position of human body, objects for automobiles; automobile
image sensors by change coupled device (CCD); automobile image sensors by complementary metal oxide 
semiconductor (CMOS); speed sensors for automobiles; compact disc players for automobiles; audio cassette players for 
automobiles; media players for automobiles; radio receivers for automobiles; navigation systems for automobiles; 
satellite navigational apparatus for automobiles, namely, a global positioning system (GPS); navigation apparatus for 
vehicles (on-board computers); speaker for automobiles; car driving recorders, namely, sound, image and video 
recorders for use in automobiles; tweeters; woofers; subwoofers; projector ceiling mount kits; car speaker attachment 
brackets; heads-up displays; electric connectors; digital audio recorders; digital audio players; videocameras; 
camcorders; audio equipments; loudspeakers; amplifiers; tuners for automobiles; audio and video broadcasting tuners 
for automobiles; stereo tuners; television tuners; radio tuners; projectors; headphones; earphones; headsets; portable 
headphone amplifiers; audio/video selectors; cords for audio-video equipment; cables for audio-video equipment; voice 
receivers; digital voice recorders; remote controls; microphones; security cameras; surveillance cameras; digital video 
disc recorders; hard disk recorders; card printers; audio mixers; digital processors; wireless intercommunication 
systems; liquid crystal monitors; liquid crystal displays; racks for audio-visual equipment; radiotelegraphy sets; walkie-
talkies; transceivers; transceivers for automobiles; sensors; antennas [aerials]; computer software; computer application 
software for smartphones; computer application software for tablet personal computers; prerecorded video discs; 
prerecorded audio discs; blank video discs; blank audio discs; equalizers; encoders and/or decoders for audio and video; 
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battery chargers.

Cl.10;Pacifiers for babies; ice bag pillows [for medical purposes]; triangular bandages; supportive bandages; surgical 
catguts; feeding cups [for medical purposes]; dropping pipettes [for medical purposes]; teats; medical ice bags; medical 
ice bag holders; baby bottles; nursing bottles; finger guards [for medical purposes]; contraceptives, non-chemical; 
artificial tympanic membranes; prosthetic or filling materials [not for dental use]; ear plugs for sleeping; ear plugs for 
soundproofing; esthetic massage apparatus for commercial purposes; medical apparatus and instruments [not for 
walking aids, crutches]; walking aids [for medical purposes]; crutches; electric massage apparatus for household 
purposes; gloves for medical purposes; urinals [for medical purposes]; bed pans; ear picks; liquid crystal displays for 
medical purposes.

Cl.35;Advertising and publicity services; promoting the goods and service of others through the administration of sales
and promotional incentive schemes involving trading stamps; business management analysis or business consultancy; 
marketing research or analysis; providing information concerning commercial sales; business management of hotels; 
employment agencies; auctioneering; import-export agencies; arranging newspaper subscriptions; shorthand services; 
transcription; document reproduction; office functions, namely filing, in particular documents or magnetic tape; 
compilation of information into computer databases; providing business assistance to others in the operation of data 
processing apparatus namely, computers, typewriters, telex machines and other similar office machines; reception 
services for visitors in buildings; publicity material rental; rental of typewriters, copying machines and word processors; 
providing employment information; providing information on newspaper articles; rental of vending machines; retail 
services or wholesale services for a variety of goods in each field of clothing, foods and beverages, and livingware, 
carrying all goods together; retail services or wholesale services for woven fabrics and beddings; retail services or 
wholesale services for clothing; retail services or wholesale services for diapers; retail services or wholesale services for 
footwear other than special footwear for sports; retail services or wholesale services for bags and pouches; retail 
services or wholesale services for personal articles; retail services or wholesale services for foods and beverages; retail 
services or wholesale services for liquor; retail services or wholesale services for meat; retail services or wholesale 
services for sea food; retail services or wholesale services for vegetables and fruits; retail services or wholesale services 
for confectionery, bread and buns; retail services or wholesale services for rice and cereals; retail services or wholesale 
services for milk; retail services or wholesale services for carbonated drinks [refreshing beverages] and non-alcoholic 
fruit juice beverages; retail services or wholesale services for tea, coffee and cocoa; retail services or wholesale services 
for processed food; retail services or wholesale services for automobiles; retail services or wholesale services for two-
wheeled motor vehicles; retail services or wholesale services for bicycles; retail services or wholesale services for 
furniture; retail services or wholesale services for joinery fittings; retail services or wholesale services for tatami mats; 
retail services or wholesale services for ritual equipment; retail services or wholesale services for electrical machinery 
and apparatuses; retail services or wholesale services for bladed or pointed hand tools, hand tools, hardware; retail 
services or wholesale services for kitchen equipment, cleaning tools and washing utensils; retail services or wholesale 
services for pharmaceutical, veterinary and sanitary preparations and medical supplies; retail services or wholesale 
services for cosmetics, toiletries, dentifrices, soaps and detergents; retail services or wholesale services for agricultural 
machines, implements and supplies; retail services or wholesale services for flowers[natural] and trees; retail services or 
wholesale services for fuel; retail services or wholesale services for printed matter; retail services or wholesale services 
for paper and stationery; retail services or wholesale services for sports goods; retail services or wholesale services for 
toys, dolls, game machines and apparatus; retail services or wholesale services for musical instruments and records; 
retail services or wholesale services for photographic machines and apparatus and photographic supplies; retail services 
or wholesale services for clocks, watches and spectacles [eyeglasses and goggles]; retail services or wholesale services 
for tobaccos and smokers' articles; retail services or wholesale services for building materials; retail services or 
wholesale services for semi-wrought precious stones and their imitations; retail services or wholesale services for pets; 
retail services or wholesale services for recorded video discs and video tapes.

Cl.37;Construction; construction consultancy; operation and maintenance of building equipment; shipbuilding; repair 
or maintenance of vessels; aircraft repair or maintenance; repair of bicycles; repair or maintenance of automobiles; repair 
or maintenance of railway rolling stocks; repair or maintenance of two-wheeled motor vehicles; repair or maintenance of 
cinematographic machines and apparatus; repair or maintenance of optical machines and apparatus; repair or 
maintenance of photographic machines and apparatus; repair or maintenance of loading-unloading machines and 
apparatus; repair or maintenance of fire alarms; repair or maintenance of office machines and equipment; repair or 
maintenance of air-conditioning apparatus [for industrial purposes]; repair or maintenance of burners; repair or 
maintenance of boilers; repair or maintenance of pumps; repair or maintenance of freezing machines and apparatus; 
repair or maintenance of electronic machines and apparatus; repair or maintenance of telephone apparatus; repair of 
radio receivers or television receivers; repair or maintenance of telecommunication machines and apparatus [other than 
telephone apparatus, radio receivers and television receivers]; repair or maintenance of construction machines and 
apparatus; repair or maintenance of consumer electric appliances; repair or maintenance of electric lighting apparatus; 
repair or maintenance of electric motors; repair or maintenance of power distribution or control machines and apparatus; 
repair or maintenance of power generators; repair or maintenance of laboratory apparatus and instruments; repair or 
maintenance of measuring and testing machines and instruments; repair or maintenance of medical apparatus and 
instruments; repair or maintenance of firearms; repair or maintenance of printing or bookbinding machines and 
apparatus; repair or maintenance of chemical processing machines and apparatus; repair or maintenance of glassware 
manufacturing machines and apparatus; repair or maintenance of fishing machines and instruments; repair or 
maintenance of metalworking machines and tools; repair or maintenance of shoe making machines; repair or 
maintenance of industrial furnaces; repair or maintenance of mining machines and apparatus; repair or maintenance of 
rubber-goods manufacturing machines and apparatus; repair or maintenance of integrated circuits manufacturing 
machines and systems; repair or maintenance of semiconductor manufacturing machines and systems; repair or 
maintenance of machines and apparatus for processing foods or beverages; repair or maintenance of machines and 
apparatus for lumbering, woodworking, or veneer or plywood making; repair or maintenance of textile machines and 
apparatus; repair or maintenance of tobacco processing machines; repair or maintenance of painting machines and 
apparatus; repair or maintenance of plowing machines and implements [other than "hand-held tools"]; repair or 
maintenance of cultivating machines and implements; repair or maintenance of harvesting machines and implements; 
repair or maintenance of plant fiber processing machines and implements; repair or maintenance of fodder presses; 
repair or maintenance of fodder cutting machines; repair or maintenance of fodder mixing machines; repair or 
maintenance of cake-fodder crushing machines; repair or maintenance of milk filtration machines; repair or maintenance 
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of milking machines; repair or maintenance of chick brooders; repair or maintenance of egg incubators; repair or 
maintenance of sericultural machines and implements; repair or maintenance of machines and apparatus for pulp-
making, papermaking or paper-working; repair or maintenance of plastic processing machines and apparatus; repair or 
maintenance of packaging or wrapping machines and apparatus; repair or maintenance of sewing machines; repair or 
maintenance of reservoirs; repair or maintenance of gasoline station equipment; repair or maintenance of mechanical 
parking systems; repair or maintenance of bicycle parking apparatus; repair or maintenance of cooking equipment for 
industrial purposes; repair or maintenance of industrial dishwashers; repair or maintenance of electric washing machines 
for industrial purposes; repair or maintenance of vehicle washing installations; repair or maintenance of vending 
machines; repair or maintenance of power-driven floor cleaning machines; repair or maintenance of amusement 
machines and apparatus; repair or maintenance of apparatus and instruments for use in beauty salons or barbers' shops; 
repair or maintenance of water pollution control equipment; repair or maintenance of water purifying apparatus; repair or 
maintenance of waste compacting machines and apparatus; repair or maintenance of waste crushing machines; repair or 
maintenance of divers' apparatus; repair or maintenance of chemical plants; repair or maintenance of nuclear power 
plants; repair or maintenance of 3D printers; furniture restoration; umbrella repair; repair or maintenance of musical 
instruments; safe maintenance or repair; shoe repair; clock and watch repair or maintenance; sharpening of scissors and 
kitchen knives; setup or repair of locks; repair or maintenance of gas water heaters; repair or maintenance of non-electric 
cooking heaters; repair or maintenance of cooking pots and pans; repair or maintenance of signboards; repair of bags or 
pouches; repair of personal ornaments; repair of toys or dolls; repair of sports equipment; repair of billiard equipment; 
repair of game machines and apparatus; repair or maintenance of bath fittings; repair of toilet stool units with a washing 
water squirts; repair of fishing tackle; repair of spectacles; fur care and repair; laundering; pressing of clothing; clothing 
repair [mending clothing]; fluffing of cotton batting for futon; repair of tatami mats; chimney sweeping; cleaning of 
building exterior surfaces; window cleaning; carpet and rug cleaning; floor polishing; septic tank cleaning; bathtub and 
bath boiler cleaning; street cleaning; reservoirs cleaning; disinfecting of telephone hand-sets; vermin exterminating 
[other than for agriculture, horticulture or forestry]; sterilization of medical apparatus and instruments; rental of 
construction machines and apparatus; rental of floor cleaning machines; rental of mops; rental of car-washing apparatus; 
rental of laundry dryers; rental of spin dryers for clothes; rental of electric washing machines; rental of mining machines 
and apparatus; rental of drainage pumps.
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3538518    22/02/2016
[International Registration No. : 1338353]
Arcadis N.V.
Gustav Mahlerplein 97-103 NL-1082 MS AMSTERDAM

Proposed to be Used
IR DIVISION
Cl.35;Advertising, marketing and promotional services; distribution of advertising, marketing and promotional material; 
advertising, marketing and promotional consultancy, advisory and assistance services; commercial trading and 
consumer information services; retail and wholesale services; business assistance, management and administrative 
services; accountancy, book keeping and auditing; administrative data processing; business consultancy and advisory 
services; business analysis, research and information services; cost price analysis; market research; collection and 
systematization of business data.

Cl.37;Building, construction and demolition; rental of tools, plant and equipment for construction and demolition; 
installation, cleaning, repair and maintenance; alarm, lock and safe installation, maintenance and repair; hvac (heating, 
ventilation and air conditioning) installation, maintenance and repair; building maintenance and repair; interior and 
exterior cleaning of buildings; glazing, installation, maintenance and repair of glass, windows and blinds; plumbing 
installation, maintenance and repair; furniture maintenance and repair; lift and elevator installation, maintenance and 
repair; cleaning and care of fabric, textile, leather, fur and goods made thereof; extermination, disinfection and pest 
control.

Cl.40;Energy production; treatment and transformation of materials; recycling and waste treatment; air and water 
conditioning and purification

Cl.42;IT consultancy and programming services; software development, programming and implementation; hosting 
services and software as a service and rental of software; IT consultancy, advisory and information services; IT security 
services in the nature of protection and recovery of computer data; data duplication and conversion services, data coding 
services; scientific and technological services; engineering services; surveying and exploration; architectural and urban 
planning services; research services in the field of natural science and earth science; testing, authentication and quality 
control; design services.
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Priority claimed from 14/06/2016; Application No. : 015533284 ;European Union 

3538526    23/11/2016
[International Registration No. : 1337712]
Grohe AG
Industriepark Edelburg 58675 Hemer Germany

Proposed to be Used
IR DIVISION
Cl.9;Electrotechnical, electronic, optoelectronic and acoustic equipment, apparatus and installations composed thereof 
for monitoring, controlling and regulating water supply and drainage, treatment, availability, distribution, removal and 
heating of drinking and commercial water; equipment and apparatus for monitoring, measuring, controlling and regulating
pressure, temperature and flow rate quantities of water in water conduit installations, containers and sanitary 
installations; thermostats, thermostat components and kits for cold and hot water mixing valves, thermostat fittings and 
batteries, parts and accessories for the aforesaid goods (included in this class); mobile apps for operating toilets, water 
taps, lightning and PA systems; electronic devices for monitoring and transmitting health data; mobile apps for health 
monitoring, moisture sensors, flood sensors, sensors for leak monitoring and water control; cloud network monitoring 
software; computers; computer hardware; software programs; firmware; semiconductors; video devices; video circuit 
boards; video systems products; apparatus and equipment for recording, reproduction or modification of sound, images 
and data; sound, images and data in recorded form; data recorded in electronic, optical or magnetic form; 
microprocessors; integrated circuits; microcomputer apparatus; computer programs; teaching material relating to 
computers and data, recorded magnetically, optically or electronically; apparatus and instruments for recording, 
processing, receiving, reproducing, transmitting, modifying, compressing, decompressing, radio transmission, merging 
or editing of data; algorithms for the compression and decompression of data; testing and calibrating apparatus; 
apparatus and instruments for telecommunication; apparatus and instruments used for conferences, document exchange 
and editing, video cameras; headphones; mice; component parts for all the aforesaid goods.

Cl.11;Apparatus for lighting, heating, refrigerating, drying, ventilating, water supply and sanitary purposes, including 
for kitchens; downlights; flange light fittings; sanitary fittings, fixtures and fittings for water supply, water heating, bath, 
shower, washing, dish-washing, bidet and toilet installations and for the water intake and drainage of such installations, 
the aforesaid fixtures and fittings, including digital and touch-controlled; hot/cold water mixer fittings; water run-off and 
overflow fittings; taps for washstands, tubs, showers and bidets; showers, hand showers and overhead showers, shower 
fittings, massage showers, showers, spray nozzles and spray heads for the aforesaid goods; holders, tubes and tube 
connections for the aforesaid showers; shower columns, complete shower and wash cubicles, shower trays, shower 
basins, shower cubicles, shower systems, shower apparatus, shower/bath installations, shower apparatus, shower and 
bath cubicles, electronically controlled self-closing shower-taps; including the aforesaid water supply and sanitary 
fittings being thermostat and/or non-contact controlled fittings; taps for sink units; water mixers; mixing valves, 
regulating valves, shut-off valves, water inlets and outlets (sanitary fittings); water softening apparatus and installations; 
sanitary furnishings, namely wash-hand basins, sinks, bath tubs, bath tubs for sitz baths; parts and accessories for all the
aforesaid goods.

Cl.42;Cloud computing; programming of operational software for access to and use of cloud computing networks; 
water analysis; tap water quality analysis; data collection analysis; bacteriological analysis; providing of a technological 
platform for consumption analysis and leak testing; providing of a mobile app for operating sanitary installations, lighting 
devices and public address systems.
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3538529    21/04/2016
[International Registration No. : 1338015]
VITRIFRIGO S.R.L.
Via della Produzione, 9, Frazione Montecchio I-61022 VALLEFOGLIA (PS) Italy

Proposed to be Used
IR DIVISION
Cl.7;Refrigeration condensers; compressors; compressors for refrigerators; heat exchangers [parts of machines]; 
aerocondensers; steam condensers [parts of machines].

Cl.11;Refrigerating apparatus and machines; refrigerating cabinets; refrigerator-freezers; refrigerators for household 
use; portable refrigerators; refrigerating containers; refrigerated shipping containers; beverage cooling apparatus for use 
in vehicles; refrigerating chambers; sales counters [refrigerated]; refrigerating display cabinets; refrigerated food display 
apparatus; refrigerated display cases; deep freezing apparatus; freezers; freezing machines and apparatus; freezer 
storage units; cooling appliances and installations; refrigerated cabinets for the display of food; air freezing installations; 
air conditioning panels for use in walk-in coolers.

Cl.35;Business management; the bringing together, for the benefit of others, of a variety of goods, excluding the 
transport thereof, namely refrigeration condensers, compressors, compressors for refrigerators, heat exchangers in the 
nature of parts of machines, aerocondensers, steam condensers in the nature of parts of machines, refrigerating 
apparatus and machines, refrigerating cabinets, refrigerator-freezers, refrigerators for household use, portable 
refrigerators, refrigerating containers, refrigerated shipping containers, beverage cooling apparatus for use in vehicles, 
refrigerating chambers, refrigerated sales counters, refrigerating display cabinets, refrigerated food display apparatus, 
refrigerated display cases, deep freezing apparatus, freezers, freezing machines and apparatus, freezer storage units, 
cooling appliances and installations, refrigerated cabinets for the display of food, air freezing installations, air 
conditioning panels for use in walk-in coolers, enabling customers to conveniently view and purchase those goods; on-
line retail and wholesale store services featuring refrigeration condensers, compressors, compressors for refrigerators, 
heat exchangers in the nature of parts of machines, aerocondensers, steam condensers in the nature of parts of 
machines, refrigerating apparatus and machines, refrigerating cabinets, refrigerator-freezers, refrigerators for household 
use, portable refrigerators, refrigerating containers, refrigerated shipping containers, beverage cooling apparatus for use 
in vehicles, refrigerating chambers, refrigerated sales counters, refrigerating display cabinets, refrigerated food display 
apparatus, refrigerated display cases, deep freezing apparatus, freezers, freezing machines and apparatus, freezer 
storage units, cooling appliances and installations, refrigerated cabinets for the display of food, air freezing installations, 
air conditioning panels for use in walk-in coolers; presentation of goods on communication media, for retail purposes; 
business merchandising display services; sales promotion for others; organization of events, exhibitions, fairs and 
shows for commercial, promotional and advertising purposes; advertising, including on-line advertising on a computer 
network; business administration; office functions.
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3538532    26/09/2016
[International Registration No. : 1334558]
SIRDAS DAMGA KALIP VE KIMYA SANAYI TICARET ANONIM SIRKETI
Ebusuud Caddesi No:79 Kat:1 D:1, Sirkeci Eminönü ISTANBUL Turkey

Proposed to be Used
IR DIVISION
Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paintbrushes; typewriters and office requisites (except furniture); instructional 
and teaching material (except apparatus); plastic materials for packaging; printers' type; printing blocks.

Cl.35;Advertising; business management; business administration; office functions; the bringing together, for the 
benefit of others, of a variety the goods namely, paper and cardboard, paper and cardboard for packaging and wrapping 
purposes, cardboard boxes, paper towels, toilet paper, paper napkins, plastic materials for packaging and wrapping 
purposes, printing blocks and types, bookbinding material, printed publications, printed matter, books, magazines, 
newspapers, bill books, printed dispatch notes, printed vouchers, calendars, posters, photographs [printed], paintings, 
stickers [stationery], postage stamps, stationery, office stationery, instructional and teaching material [except furniture 
and apparatus], writing and drawing implements, artists' materials, paper products for stationery purposes, adhesives for 
stationery purposes, pens, pencils, erasers, adhesive tapes for stationery purposes, cardboard cartons [artists' 
materials], writing paper, copying paper, paper rolls for cash registers, drawing materials, chalkboards, painting pencils, 
watercolors [paintings], office requisites, paint rollers and paintbrushes for painting, rosaries, (excluding the transport 
thereof), enabling customers to conveniently view and purchase those goods, such services may be provided by retail 
stores, wholesale outlets, through mail order catalogues or by means of electronic media.
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3538534    02/03/2016
[International Registration No. : 1338012]
CHEP Technology Pty Limited
Level 40 Gateway, 1 Macquarie Place Sydney NSW 2000 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in on-line ordering of equipment, managing account profiles, reporting equipment 
movement, accessing order shipping status, accessing real-time account information, accessing current and historical 
invoices, placing service requests and generating custom reports, all in the field of pallets and containers; apparatus for 
storing, retrieving and transmitting data, namely, radio receivers, mobile data receivers, and wireless transmitters and 
receivers; all the foregoing relating to business logistics systems for the tracking of pallets, containers and materials 
handling equipment.

Cl.35;On-line ordering services featuring pallets and containers.

Cl.39;Providing technical information relating to materials handling equipment, namely, providing operation 
information for material handling equipment, namely, storage of pallet and container equipment; computerized pallet and 
container tracking and reporting services, namely, computerized tracking and reporting of pallets and containers in 
transit for business purposes.

Cl.42;Renting of computer programs; technical consultancy services relating to the operation of business logistics 
computer systems; computer programming services; design of computer software; linking of databases and software 
systems for customers, namely, integration of computer software with database; all the foregoing relating to business 
logistics systems for the tracking of pallets, containers and materials handling equipment; providing online software and 
software tools related to technology that enables users to manage account profiles, report equipment movement, access 
order shipping status, current and historical invoices and real-time account information, place service requests and 
generate custom reports.
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Priority claimed from 13/11/2015; Application No. : T201500465 ;Finland 

3538597    12/05/2016
[International Registration No. : 1335014]
Eino Elias Hakalehto
Kasarmikatu 12 C FI-70110 Kuopio Finland

Proposed to be Used
IR DIVISION
Cl.1;Organic digestate [fertilizer]; compost; fertilizers; manure for agriculture.

Cl.7;Machines for use in the production of organic fertilizers and compost.
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Priority claimed from 13/10/2015; Application No. : 014676531 ;European Union 

3538615    05/04/2016
[International Registration No. : 1335114]
FINMECCANICA - Società per azioni
Piazza Monte Grappa, 4 I-00195 Roma Italy

Proposed to be Used
IR DIVISION
Cl.35;Business management in the field of aircraft, helicopters and armoured fighting vehicles; business management 
in the field of systems, sensors and electronics for defence, security, traffic management and space technology and 
services; business management in the field of information and communications technology (ICT); business 
administration in the field of aircraft, helicopters and armoured fighting vehicles; business administration in the field of 
systems, sensors and electronics for defence, security, traffic management and space technology and services; business 
administration in the field of information and communications technology (ICT); business management consulting with 
relation to strategy, financing, marketing, production, personnel and sales matters for companies involved with aircraft, 
helicopters, armoured fighting vehicles, systems, sensors and electronics for defence, security and traffic management, 
space technology and services, and information and communications technology (ICT).

Cl.37;Installation, maintenance and repair services (hardware) relating to electronics; installation, maintenance and 
repair services of air, land and naval defense systems and sensors; installation, maintenance and repair services of traffic 
management systems; installation, maintenance and repair services of aircraft, helicopters and armored fighting vehicles; 
providing information relating to the installation, repair or maintenance of aircraft, helicopters, armored fighting vehicles 
and electronics; installation of aeronautical engines; servicing of aeronautical engines; maintenance and repair of 
spacecraft; installation, maintenance (hardware) and repair services in the fields of aircraft and helicopters, armored 
fighting vehicles, systems, sensors and electronics for defence, security and traffic management and space technology 
and services; installation, maintenance (hardware) and repair services in the field information and communications 
technology.

Cl.38;Telecommunication services; telecommunication services, namely, transmission of voice, data/ documents and 
videos/images, in the military, security and civil fields.

Cl.41;Training services in relation to aircraft and helicopters, armoured fighting vehicles, systems, sensors and 
electronics for defence and security, space technology and services, traffic management and IT products and services.

Cl.42;Consultation and research in the field of aerospace engineering; technical research in the field of aircraft, 
electronics for defence and security, aeronautics, defence systems and space technology; development of security 
systems and contingency planning for information systems; planning and development of electronic communications 
networks; design and development of electronic data security systems; development of technologies for the fabrication of
circuits for wireless communication, electronic data processing, consumer electronic, automotive electronics; technology 
specification, namely, analysing technology requirements and developing recommendations for the computer software 
and systems and other technology needed to meet those requirements, in the fields of aircraft, electronics for defence 
and security, aeronautics, defence systems and space technology; consulting services in the field of testing of electronic 
components and electronic systems; aircraft design services; design of computer programs and software relating to 
aircraft; development of aircraft; design and development of electronic database software; development of technologies 
for the protection of electronic networks; scientific and technological services and research and design relating thereto; 
industrial analysis and research services; design and development of computer hardware and software; computer 
programming; scientific, technological, modelling and simulation, design and consultancy related services in relation to 
aircraft and helicopters, armoured fighting vehicles, systems, sensors and electronics for defence and security, space 
technology and services, traffic management and IT products and services; installation, maintenance and repair services 
(software) relating to electronics; installation, maintenance and repair services (software) of IT products; installation and 
maintenance services (software) in the fields of aircraft and helicopters, armored fighting vehicles, systems, sensors and 
electronics for defence, security and traffic management and space technology and services; installation and 
maintenance services (software) in the field information and communications technology.
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Priority claimed from 19/02/2016; Application No. : 15124506 ;European Union 

3538713    18/08/2016
[International Registration No. : 1338836]
ITALIAN DESIGN BRANDS S.P.A.
Via San Barnaba, 32 I-20122 MILANO (MI) Italy

Proposed to be Used
IR DIVISION
Cl.11;Hydromassage bath apparatus; microwave ovens; loading apparatus for furnaces; lighting apparatus for 
vehicles; aquarium heaters; ventilation [air-conditioning] installations and apparatus; lighting apparatus and installations; 
water softening apparatus and installations; cooking apparatus and installations; sanitary apparatus and installations; 
refrigerating appliances and installations; ice machines and apparatus; water purifying apparatus and machines; air 
purifying apparatus and machines; tanning apparatus [sun beds]; hand drying apparatus for washrooms; bath fittings; 
kilns; beverage cooling apparatus; air deodorising apparatus; whirlpool-jet apparatus; multicookers; water intake 
apparatus; coffee roasters; malt roasters; refrigerating cabinets; framework of metal for ovens; hair driers [dryers]; 
burners for lamps; bidets; hydrants; shower stalls; Turkish bath cabinets, portable; electric coffee urns; chambers (clean 
-) [sanitary installations]; cold storage rooms; exhaust hoods for kitchens; ventilation hoods; ventilation hoods for 
laboratories; light diffusers; light-emitting diodes [led] lighting apparatus; anti-glare devices for vehicles [lamp fittings]; 
anti-glare devices for automobiles [lamp fittings]; air cooling apparatus; showers; laundry dryers, electric; drying 
installations; driers (air -); evaporators; acetylene flares; automobile lights; headlamps for use on cycles; bicycle lights; 
vehicle lights; diving lights; automobile headlamps; vehicle headlamps; waffle irons, electric; flares; filaments for electric 
lamps; heating filaments, electric; roasting devices; bath plumbing fixtures; water distribution installations; steam 
generating installations; ventilation [air-conditioning] installations for vehicles; refrigerating appliances and installations; 
water purifying installations; water supply installations; sauna apparatus; chandeliers; arc lamps; oil lamps; gas lamps; 
ultraviolet ray lamps, not for medical purposes; standard lamps; laboratory lamps; safety lamps; electric lamps; 
germicidal lamps for purifying air; curling lamps; lamps; miners' lamps; lightbulbs; lights, electric, for Christmas trees; 
aquarium lights; lightbulbs; lamps for directional signals of automobiles; light bulbs for directional signals for vehicles; 
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pocket searchlights; fairy lights for festive decoration; lanterns for lighting; wash-hand basins [parts of sanitary 
installations]; sinks; electric coffee percolators; bread baking machines; bread baking machines; ceiling lights; sockets 
for electric lights; lampshade holders; refrigerating containers; lamp casings; lamp reflectors; reflectors for vehicles; taps 
[faucets]; mixer taps for water pipes; taps [cocks, spigots] faucets [Am.] for pipes; heaters for baths; water heaters; 
heaters for heating irons; bed warmers; footwarmers, electric or non-electric; heaters, electric, for feeding bottles; food 
warmers; stoves; pocket warmers; hot water bottles; bed warmers; heat exchangers, not parts of machines; flushing 
apparatus; toilet seats; sterilisers; water sterilizers; air sterilisers; toilet bowls; blankets, electric, not for medical 
purposes; torches for lighting; discharge tubes, electric, for lighting; lamp chimneys; luminous tubes for lighting; boiler 
pipes [tubes] for heating installations; food steamers, electric; baths (spa -) [vessels]; bathtubs; bath tubs for sitz baths; 
air conditioning fans; fans (electric -) for personal use; refrigerated display cases; heated display units; lamp glasses; 
electric yoghurt makers; cooling installations for liquids; disinfectant distributors for toilets.

Cl.20;Bed fittings, not of metal; furniture fittings, not of metal; door fittings, not of metal; plate racks; yellow amber; 
clips, not of metal, for cables and pipes; curtain rings; head-rests [furniture]; cupboards; medicine cabinets; flagpoles; 
coatstands; ivory, unworked or semi-worked; winding spools, not of metal, non-mechanical, for flexible hoses; poles for 
curtains; picture rods; bamboo; workbenches; benches [furniture]; saw benches [furniture]; counters [tables]; non-
metallic barrels; ambroid bars; door knockers, not of metal; chests, not of metal; curtain tie-backs; non-metallic barrels; 
identification bracelets, not of metal; sideboards; dinner wagons; costume stands; door bells, not of metal, non-electric; 
settees; kennels; reeds [plaiting materials]; taps for casks, not of metal; plastic key cards, not encoded and not magnetic; 
placards of wood or plastics; index cabinets; chests for toys; letter boxes, not of metal or masonry; lockers; chests of 
drawers; trestles [furniture]; saw horses; barrel hoops, not of metal; hinges, not of metal; hampers [baskets]; baskets, 
non-metallic; bottle closures, not of metal; closures, not of metal, for containers; plugs, not of metal; mobiles 
[decoration]; oyster shells; containers, not of metal [storage, transport]; coral; picture frames; horn, unworked or semi-
worked; corozo; tea carts; kennels for household pets; cradles; cushions; air cushions, not for medical purposes; pet 
cushions; covers for clothing [wardrobe]; covers (garment -) [storage]; decorations of plastic for foodstuffs; meat chests, 
not of metal; towel dispensers, fixed, not of metal; divans; staves of wood; display racks; jewelry organizer displays; 
newspaper display stands; curtain holders, not of textile material; baby changing tables; honeycombs; stair rods; edgings
of plastic for furniture; casks of wood for decanting wine; crates; nesting boxes; hooks, not of metal, for clothes rails; 
clothes hooks, not of metal; curtain hooks; mooring buoys, non-metallic; beds for pets; flower stands; rattan; plaited 
straw, except matting; clothes hangers and clothes hooks; pillows; air pillows, not for medical purposes; window fittings, 
not of metal; bottle casings of wood; cask stands, not of metal; stands for calculating machines; signboards of wood or 
plastics; mirror tiles; cabinet work; lecterns; beds; hospital beds; hydrostatic [water] beds, not for medical purposes; 
mother-of-pearl, unworked or semi-worked; mannequins and tailors' dummies; tool handles, not of metal; knife handles, 
not of metal; scythe handles, not of metal; broom handles, not of metal; door handles, not of metal; bathtub grab bars, not 
of metal; mattresses; air mattresses, not for medical purposes; changing mats; bedding, except linen; furniture; furniture; 
school furniture; inflatable furniture; furniture of metal; office furniture; picture frame moldings; brush mountings; vice 
benches, not of metal; wood ribbon; straw edgings; house numbers, not of metal, non-luminous; works of art of wood, 
wax, plaster or plastic; wickerwork; wind chimes [decoration]; mattress (straw -); shoulder poles [yokes]; handling pallets,
not of metal; transport pallets, not of metal; fishing baskets; keyboards for hanging keys; furniture partitions of wood; 
fireguards; screens [furniture]; pegs [pins], not of metal; poles, not of metal; table tops; non-metal dog tags; flower-pot 
pedestals; ambroid plates; armchairs; hairdressers' chairs; knobs, not of metal; towel stands [furniture]; bottle racks; hat 
stands; rings, not of metal, for keys; book rests [furniture]; umbrella stands; magazine racks; doors for furniture; pulleys 
of plastics for blinds; writing desks; fodder racks; gun racks; playpens; packaging containers of plastic; containers, not 
of metal, for liquid fuel; mattresses; furniture shelves; shelves for storage; library shelves; shelves for filing-cabinets 
[furniture]; mats, removable, for sinks; rivets, not of metal; support rails for curtains; rollers [casters], not of metal; bed 
casters, not of metal; curtain rollers; non-metal catches; racks; filing cabinets; ladders of wood or plastics; steps 
[ladders], not of metal; boarding stairs, not of metal, mobile, for passengers; step stools, not of metal; boxes of wood or 
plastic; writing desks; writing desks; sun loungers; seats; seats of metal; high chairs for babies; reservoirs, not of metal 
nor of masonry; non-metal cable clips; locks, other than electric, not of metal; non-metal door bolts; locks, not of metal, 
for vehicles; stools; sofas; stakes for plants or trees; mirrors (silvered glass); hand-held mirrors [toilet mirrors]; bakers' 
bread baskets; woven timber blinds [furniture]; display boards; indoor window blinds [shades] [furniture]; sleeping mats; 
mats for infant playpens; tables; shelves for typewriters; drafting tables; dressing tables; tables of metal; washstands 
[furniture]; trolleys for computers [furniture]; massage tables; wood bedsteads; sections of wood for beehives; 
embroidery frames; bamboo curtains; paper blinds; bead curtains for decoration; interior textile window blinds; 
freestanding partitions [furniture]; deck chairs; straw plaits; chopping blocks [tables]; troughs, not of metal, for mixing 
mortar; birds (stuffed -); non-metallic barrels; trays, not of metal; slatted indoor blinds; fans for personal use, non-
electric; showcases; glass (silvered -) [mirrors]; screws, not of metal.
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Priority claimed from 29/08/2016; Application No. : 2016-98668 ;Japan 

3538809    23/09/2016
[International Registration No. : 1336782]
cadodesign Co., Ltd.
4-2-11, Shirokanedai, Minato-ku Tokyo 108-0071 Japan

Proposed to be Used
IR DIVISION
Cl.7;Washing machines [laundry]; vacuum cleaners; dishwashers; electric food processors; electric coffee mill for 
household use; electric food blenders for household use; electric food blenders for commercial use; electric waste 
disposers for household use.

Cl.11;Air-conditioning apparatus; freezing machines and apparatus; electric lamps and other lighting apparatus; 
household electrothermic appliances; household tap-water filters; gas cooking ovens for household purposes; toilet stool 
units with a washing water squirter; air purifiers; humidifiers; electric steam facial apparatus [saunas] for household use.

Cl.21;Rice cooker for use in microwave ovens, for household use; electric toothbrushes; cosmetic and toilet utensils; 
kitchen utensils and containers, not including gas water heaters for household use, non-electric cooking heaters for 
household purposes, kitchen worktops and kitchen sinks; cleaning tools and washing utensils.
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3538810    29/06/2016
[International Registration No. : 1336994]
AMAZING BRANDS, naamloze vennootschap
Hagedoornlaan 15 B-2610 Wilrijk

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumery; essential oils, cosmetics, hair lotions; dentifrices; aforementioned goods not for hair 
care; hand care preparations other than for medical use; nail care preparations; false nails; preparations for applying, 
affixing or removing false nails; nail varnish and nail varnish removing preparations; decorations for nails.

Cl.35;Advertising; business management; business administration; office functions; commercial advice related to 
services in the field of beauty care, and related to the purchase and sale of beauty and beauty care products; commercial 
intermediary services related to the purchase and sale of beauty and beauty care products, cosmetics and products for 
hand care, foot care, nail care and skin care; retail sale and wholesale services related to beauty products, wellness 
products and beauty care products; consultancy and information related to the aforesaid services, also via the internet.

Cl.41;Education; entertainment; training [instruction and education] in the field of hygienic and beauty care, cosmetics 
and care of the hands, feet, nails and skin; correspondence courses; organisation of events for educational and 
recreational purposes; workshops [education]; courses, seminars, lectures and other educational meetings related to 
hygienic and beauty care, cosmetics and care of the hands, feet, nails and skin; dissemination, publishing, editing and 
lending of books, magazines, manuals, instructional or teaching materials and newspapers, and editing videos and other 
visual and audiovisual recordings recorded on CDs, DVDs and CD-roms; all the aforesaid relating to hygiene and beauty 
care, cosmetics and care of the hands, feet, nails and skin; all the aforesaid services being also provided by electronic 
means, including the internet; consultancy and information in the field of the aforesaid services.

Cl.44;Hygienic and beauty care for people, including cosmetic treatments and care of the hands, feet, nails, skin and 
hair, including by beauty parlours, spas and health clubs; rest homes; services of sanatoriums, saunas, health spas, 
turkish baths, steam baths, solariums, beauty, hairdressing and massage salons; physiotherapy; massages; acupuncture 
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and electroacupuncture; pedicure and manicure services; treatments using therapeutic techniques, such as 
aromatherapy, colour therapy, thalassotherapy, essence therapy, therapy with consonance scales and music therapy; 
advice and information related to the aforementioned services.
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Priority claimed from 08/08/2016; Application No. : 3626593 ;Spain 

3538812    18/08/2016
[International Registration No. : 1336359]
Grupo Massimo Dutti, S.A.
Avenida de la Diputación, edificio Inditex E-15142 ARTEIXO (A Coruña) Spain

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitation leather; animal skins; trunks and suitcases; umbrellas and parasols; walking sticks; whips, 
harness and saddlery; bags; travel bags; handbags; multipurpose bags; Boston bags; tote bags; envelopes [leatherware]; 
bags for climbers, campers and the beach; handbag frames; frames for umbrellas or parasols; alpenstocks; bags for 
sports; net bags for shopping; bags [envelopes, pouches] of leather, for packaging; travel cases and key cases 
[leatherware]; attaché cases; coin purses, not of precious metal; hat boxes of leather; sling bags for carrying infants; 
wheeled shopping bags; boxes of leather or leatherboard; boxes of vulcanized fiber; card cases (notecases); wallets; 
satchels [handbags]; school satchels; vanity cases; collars for animals; dog leashes; leather laces; umbrella covers; 
covers for horse-saddles; haversacks; backpacks; reins for horses; leather thread; suitcase handles; handles for walking 
sticks and umbrellas; whips; horse blankets; furniture coverings of leather; clothing for animals; umbrella rings; blinkers 
[harness]; harness for animals; harness for animals; harness fittings; walking-stick seats; bandoliers of leather; empty 
tool bags of leather; muzzles; bridles [harness]; halters; leather board; bands of leather; traveling trunks; shopping bags; 
straps for soldiers' equipment; harness straps; straps of leather [saddlery]; straps for skates; trimmings of leather for 
furniture; leather straps; leather butt hides; curried skins; fur coverings and covers for animals; stirrups; parts of rubber 
for stirrups; bits for animals (harness); reins; attaché cases; moleskin (imitation leather); furs; animal skins; chamois 
leather other than for cleaning purposes; nosebags; casings, of leather, for springs; knee-pads for horses; horse riding 
saddles; fastenings for saddles; straps (harnesses); valves of leather.

Cl.25;Clothing, footwear, headgear; clothing for motorists and cyclists; bibs not of paper; headbands [clothing]; bath 
robes; bathing suits; bathing caps and sandals; boas [mufflers]; sports shoes and beach shoes; hoods [clothing]; 
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shawls; belts [clothing]; money belts [clothing]; wet suits for water-skiing; neckties; corsets; girdles [corsets]; fur stoles; 
scarves; caps [headwear]; caps; gloves [clothing]; raincoats; girdles [underwear]; body linen [garments]; mantillas; 
stockings; socks; neckerchiefs; furs [clothing]; pajamas; soles for footwear; heels; veils [clothing]; suspenders; layettes 
[clothing]; capes; sports jerseys; mittens; ear muffs [clothing]; inner soles; cuffs; dress shields; beach wear; dressing 
gowns, housecoats [overalls]; pockets for clothing; sock suspenders; stocking suspenders; petticoats; tights; leotards; 
aprons [clothing]; costumes; uniforms; visors [headwear]; wooden shoes; caps; coats; esparto for shoes or sandals; 
non-slip devices for footwear; bath gowns (bathrobes); bath slippers; caps (headwear); blouses; teddies 
[undergarments]; berets; footmuffs, not electrically heated; lace boots; boots; boot uppers; studs for football boots; half-
boots; fittings of metal for footwear; toe caps for footwear; heelpieces for footwear; shirts; shirt yokes; shirt fronts; T-
shirts; short-sleeved tee-shirts; bodices [lingerie]; vests; jackets; fishing vests; stuff jackets; slips [undergarments]; 
ready-made clothing; detachable collars and collars; clothing of leather; clothing of imitation leather; shower caps; 
slippers; skirts; trousers; ready-made linings [parts of clothing]; top coats; gabardines [clothing]; gymnastic shoes; 
jerseys [clothing]; pullovers; sweaters; liveries; muffs [clothing]; footwear uppers; pocket squares [clothing]; parkas; 
pelerines; pelisses; leggings and tights; knitwear [clothing]; clothing for gymnastics; underwear; sandals; saris; 
underpants; hats; wimples [clothing]; togas; trouser straps; suits; turbans; dresses; slippers; shoes.
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Priority claimed from 29/06/2016; Application No. : 1780070 ;Australia 

3538815    22/07/2016
[International Registration No. : 1336773]
Linfox Australia Pty Ltd
55 English St Essendon Fields VIC 3041 Australia

Proposed to be Used
IR DIVISION
Cl.35;Inventory management; commercial and industrial management assistance; rental of advertising space; project 
management being the provision of advisory services for business management and commercial or industrial 
management assistance; payroll preparation and administration services; economic forecasting, being the provision of 
cash flow forecasting services to predict cash inflow and cash outflow over a specific period and economic forecasting 
analysis for business purposes, being the analysis of trend data, for purposes including ensuring optimum ATM restock 
frequency and restock levels, thereby assisting cash management; advisory services relating to risk management; 
retailing and wholesaling services including the management and performance of retailing and wholesaling services for 
others; procurement services for others; recruitment of sub-contractors; business management and administration 
services relating to the operation, running and development of an airport; advertising and marketing services; 
consultancy, information and advisory services in relation to the aforesaid.

Cl.37;Warehouse construction and repair; building construction; vehicle maintenance and repair; machinery 
installation, maintenance and repair; installation, maintenance and servicing of automated teller machines; installation, 
maintenance and servicing of security alarms; maintenance and servicing of electronic security systems, including 
automated teller machines and electronic point of sale terminals and parts thereof; maintenance and repair services in 
respect of airports, including runways; maintenance and repair services provided in relation to vehicles and aircraft; 
aircraft and vehicle refuelling services; installation, repair and maintenance of computer hardware and peripherals; 
consultancy, information and advisory services provided in relation to the aforesaid.

Cl.39;Transport services including air and road transport; packaging and storage of goods; delivery of goods; 
warehousing; rental of warehousing; freight forwarding; freight and transport brokerage; vehicle rental; re-stocking of 
cash to automatic teller machines; collection, transportation and handling services in relation to cash; transport security 
services, namely the guarded transport of goods; import and export cargo handling services; provision of secure storage 
and transport facilities; storage and transport of pharmaceuticals and other goods requiring specialised handling; freight 
brokerage; freight forwarding; air and ground traffic control services; transport and travel services in this class provided 
in relation to an airport or airport terminal; baggage handling and distribution services; travel agency booking and travel 
advisory services; travel booking and reservation services; tracking freight by computer; consultancy, information and 
advisory services provided in relation to the aforesaid.
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3539123    20/04/2016
[International Registration No. : 1338566]
Container Chain Pty Ltd
L3, 432 St Kilda Rd MELBOURNE VIC 3004 Australia

Proposed to be Used
IR DIVISION
Cl.9;Scientific, surveying, photographic, cinematographic, optical, measuring, signalling, checking (supervision), and 
teaching apparatus and instruments; apparatus for recording, transmission or reproduction of sound or images; 
calculating machines; data processing equipment; mobile communication terminals; terminals for data processing; visual 
display terminals; communication devices; electronic devices for transmitting data; computers and data-processing 
apparatus; mobile electronic devices; computer programs (recorded, downloadable); computer application software for 
mobile phones; computer software for use with satellite and/or gps navigation systems; computer programs for process 
automation; computer software, hardware and firmware; computer software, hardware and firmware for multimodal 
logistics, freight and forwarding monitoring and planning, haulage, transportation, warehouse management and 
transhipment and container yard (depot) management; electronic sensors, computer hardware, handheld computers, 
mobile electronic devices, container tracking devices (electronic), vehicle tracking devices (electronic), electronic 
weighing machines, electronic weighing indicators, electronic gate apparatus for access control and video surveillance 
cameras, all for use in managing freight; electronic sensors, computer hardware, handheld computers, mobile electronic 
devices, container tracking devices (electronic), vehicle tracking devices (electronic), electronic weighing machines, 
electronic weighing indicators, electronic gate apparatus for access control and video surveillance cameras, all for use in 
managing container yards; software for multimodal logistics industry; freight and forwarding monitoring and planning 
systems consisting of computer software, vehicle tracking devices (electronic), container tracking systems (electronic), 
electronic communications systems, handheld devices, mobile electronic devices, data processing devices and automatic
access control systems; haulage, transportation, warehouse management systems consisting of computer software, 
vehicle tracking systems (electronic), container tracking systems (electronic), electronic communications systems, 
handheld devices, mobile electronic devices, data processing devices and automatic access control systems; 
transhipment and container yard (depot) management systems consisting of computer software, vehicle tracking systems 
(electronic), container tracking systems (electronic), electronic communications systems, handheld devices, mobile 
electronic devices, data processing devices and automatic access control systems; financial information systems, 
namely computer software for accumulating and analysing financial data in relation to freight, shipping, container yard 
management and warehouse management; electronic publications recorded on computer media, electronic publications, 
downloadable; instructional and other manuals in electronic format sold together with computer hardware, software and 
firmware as a unit.

Cl.38;Telecommunication and communication services; providing access to cloud computing; provision of 
telecommunication access and links to computer databases and the internet.

Cl.39;Providing information through global computer networks relating to location of goods, movement of goods and 
cargo, storage of goods, transportation, transportation of goods, transport of freight, ports, harbor, availability of 
containers and cargo containers, transportation of containers; providing information relating to location of goods, 
movement of goods and cargo, storage of goods, transportation, transportation of goods, transport of freight, ports, 
harbor, availability of containers and cargo containers, transportation of containers; rental of containers, cargo 
containers and storage containers; preparation of reports relating to the storage of goods; preparation of reports relating 
to transportation; freight brokerage; freighting; advisory and consultancy services in relation to the foregoing services.

Cl.42;Design and development of computer software; computer programming; computer system design; installation of 
computer software; maintenance of computer software; updating of computer software; upgrading of computer software; 
consulting services relating to computer systems; cloud computing; computer services in relation to the hosting of data 
online, including in relation to logistics, freight, transportation, warehouse management and container yard management; 
research and design services, including in relation to computer software, provision of information, databases; software as
a service (saas); online provision of web-based software; advisory services relating to computer software.
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3539134    08/09/2016
[International Registration No. : 1338837]
NEVALABS YAZILIM VE BILISIM TEKNOLOJILERI ANONIM SIRKETI
Ayaspasa Cami Sokak 2/6 Gumussuyu Beyoglu Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.9;Measurement apparatus and equipment including those for scientific, nautical, topographic, meteorological, 
industrial and laboratory purposes, thermometers, not for medical purposes, barometers, ammeters, voltmeters, 
hygrometers, testing apparatus not for medical purposes, telescopes, periscopes, directional compasses, speed 
indicators, laboratory apparatus, microscopes, magnifying glasses, stills, ovens and furnaces for laboratory experiments; 
apparatus for recording, transmission or reproduction of sound or images, cameras, photographic cameras, television 
apparatus, video recorders, CD and DVD players and recorders, MP3 players, computers, desktop computers, tablet 
computers, microphones, loudspeakers, earphones, telecommunications apparatus, apparatus for the reproduction of 
sound or images, computer peripheral devices, cell phones, covers for cell phones, telephone apparatus, computer 
printers, scanners [data processing equipment], photocopiers; magnetic and optic data carriers and computer software 
and programmes recorded thereto, downloadable and recordable electronic publications, encoded magnetic and optic 
cards; antennas, satellite antennas, amplifiers for antennas, parts of the aforementioned goods; ticket dispensers, 
automatic teller machines (ATM); electronic components used in the electronic parts of machines and apparatus, semi-
conductors, electronic circuits, integrated circuits, chips [integrated circuits], diodes, transistors [electronic], magnetic 
heads for electronic apparatus, electronic locks, photocells, remote control apparatus for opening and closing doors, 
optical sensors; counters and quantity indicators for measuring the quantity of consumption, automatic time switches; 
clothing for protection against accidents, irradiation and fire, safety vests and life-saving apparatus and equipment; 
eyeglasses, sunglasses, optical lenses and cases, containers, parts and components thereof; apparatus and instruments 
for conducting, transforming, accumulating or controlling electricity, electric plugs, junction boxes [electricity], electric 
switches, circuit breakers, fuses, lighting ballasts, battery starter cables, electrical circuit boards, electric resistances, 
electric sockets, transformers [electricity], electrical adapters, battery chargers, electric door bells, electric and electronic 
cables, batteries, electric accumulators; alarms and anti-theft alarms, other than for vehicles, electric bells; signalling 
apparatus and instruments, luminous or mechanical signs for traffic use; fire extinguishing apparatus, fire engines, fire 
hose and fire hose nozzles; radar apparatus, sonars, night vision apparatus and instruments; decorative magnets; 
metronomes.

Cl.42;Scientific and industrial analysis and research services; engineering; engineering and architectural design 
services; testing services for the certification of quality and standards; computer services, namely, computer 
programming, computer virus protection services, computer system design, creating, maintaining and updating websites 
for others, computer software design, updating and rental of computer software, providing search engines for the 
internet, hosting websites, computer hardware consultancy, rental of computer hardware; industrial design services, 
other than engineering, computer and architectural design; graphic arts designing.

Cl.45;Legal services, consultancy in the fields of intellectual and industrial property rights; security services for the 
protection of individuals and property; fire-fighting services; consultancy relating to workplace safety.
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Priority claimed from 26/01/2016; Application No. : 30 2016 100 666 ;Germany 

3539140    26/07/2016
[International Registration No. : 1338575]
Mac Oliver Downes
Van-Kempen-Str. 7 51143 Köln Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; electronic components; sensors; transponders; solar 
cells; radiation protective clothing; bullet-proof clothing; special clothing for laboratories; protective helmets; electric 
actuators.

Cl.24;Cotton fabrics; bed linen; shower curtains of textile or plastic; elastic woven material; banners; curtains; 
household linens; jute fabric; pillowcases; mattress covers; furniture coverings of textile; travelling rugs; silk [cloth]; 
knitted fabric; non-woven textile fabrics; curtains of textile or plastic; wall hangings of textile; woollen fabric.

Cl.25;Clothing; headgear for wear; shoes; garments with woven conductive fibers; clothing with woven electronic 
components; clothing incorporating sensors or electric actuators; clothing with textile solar cells; clothing of 
photochromic or electroluminescent textiles.
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3539149    29/01/2016
[International Registration No. : 1338812]
METEODYN
14 Boulevard Winston Churchill F-44100 Nantes France

Proposed to be Used
IR DIVISION
Cl.7;Automatic distribution machines.

Cl.9;Scientific (other than for medical use), nautical, surveying, photographic, cinematographic, optical, weighing, 
measuring, signaling, checking (supervision), life-saving and teaching apparatus and instruments; apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for 
recording, transmission, reproduction or processing of sound or images; magnetic recording media, optical or sound 
recording disks; floppy disks; mechanisms for coin-operated apparatus; cash registers; calculating machines; equipment 
for data processing and computers; fire extinguishers; game software; software (recorded programs); computer 
peripherals; electric batteries; detectors; electric wires; electric relays; diving suits, gloves or masks; clothing for 
protection against accidents, irradiation and fire; protection devices for personal use against accidents; spectacles 
(optics); optical goods; spectacle cases; diagnostic apparatus not for medical use; integrated circuit cards [smart cards]; 
safety tarpaulins.

Cl.35;Advertising; commercial business management; commercial administration; office functions; dissemination of 
advertising material (leaflets, prospectuses, printed matter, samples); newspaper subscription services (for others); 
business management and organization consultancy; accounting; document reproduction; employment agencies; 
computerized file management; organization of exhibitions for commercial or advertising purposes; online advertising on 
a computer network; rental of advertising time on all communication media; publication of advertising texts; rental of 
advertising space; dissemination of advertisements; public relations.

Cl.42;Evaluations, assessments and research in the fields of science and technology provided by engineers; design 
and development of computers and software; research and development of new products for others; technical project 
studies; architecture; design of interior decor; development (design), installation, maintenance, updating or rental of 
software; computer programming; consultancy relating to computers; conversion of computer programs and data, other 
than physical conversion; conversion of data or documents from physical to electronic media; vehicle roadworthiness 
testing; graphic arts designing; styling (industrial design); authentication of works of art.
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3539153    29/11/2016
[International Registration No. : 1336353]
Aplicator System AB
Metallvägen 3 SE-435 33 Mölnlycke Sweden

Proposed to be Used
IR DIVISION
Cl.7;Plastics moulding machines; machines for working plastics; injection plastic molding machines; plastic jet 
moulding machines; spray paint machines; dyeing machines; air brushes for applying paint; air brushes for applying 
color; painting machines incorporating spray guns; polycrystalline diamond cutters for machining of workpieces; plastics 
welding machines; extrusion machines for plastic; machines for processing plastics; hand held power operated spraying 
machines; automatic sprayers for electrostatic painting; spraying machines in the form of trailers; sputter coating guns; 
robots; industrial robots; robotic vacuum cleaners; robots for machine tools; robotic arms for industrial purposes; gluing 
machines; glue guns, electric; casting machines; foundry machines; moulding dies [parts of machines]; shaping and 
moulding machines; machines for the manufacture of moulds.

Cl.9;Measuring, counting, alignment and calibrating instruments; automatic dosage apparatus; plastic testing 
machines.
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Priority claimed from 18/01/2016; Application No. : 2016700823 ;Russian Federation 

3539159    13/07/2016
[International Registration No. : 1339581]
Limited Liability Company «Gurus Capital»
Dobrolubova street, 3, building 1 RU-127254 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.3;Amber [perfume]; aromatics [essential oils]; breath freshening sprays; balms other than for medical purposes; lip 
glosses; polishing stones; abrasive paper; polishing paper; petroleum jelly for cosmetic purposes; cotton wool for 
cosmetic purposes; adhesives for cosmetic purposes; scented water; Javelle water; lavender water; toilet water; 
depilatory wax; mustache wax; waxes for leather; cosmetic skin creams; polishing wax; massage gels other than for 
medical purposes; heliotropine; dental bleaching gels; geraniol; deodorants for human beings or for animals; depilatory 
preparations; perfumes; greases for cosmetic purposes; perfumery; decorative transfers for cosmetic purposes; ionone 
[perfumery]; smoothing stones; eyebrow pencils; cosmetic pencils; adhesives for affixing false eyelashes; adhesives for 
affixing false hair; beard dyes; cosmetic dyes; cosmetic creams; skin whitening creams; hair spray; nail polish; hair 
lotions; lotions for cosmetic purposes; after-shave lotions; beauty masks; oils for perfumes and scents; oils for cosmetic 
purposes; oils for toilet purposes; essential oils; essential oils of cedarwood; essential oils of lemon; essential oils of 
citron; oils for cleaning purposes; bergamot oil; gaultheria oil; jasmine oil; lavender oil; almond oil; rose oil; oil of 
turpentine for degreasing; almond milk for cosmetic purposes; cleansing milk for toilet purposes; musk [perfumery]; 
soap; disinfectant soap; deodorant soap; shaving soap; cakes of toilet soap; medicated soap; antiperspirant soap; soap 
for foot perspiration; almond soap; mint for perfumery; cosmetic kits; nail art stickers; false nails; eau de Cologne; bases 
for flower perfumes; cotton sticks for cosmetic purposes; toothpastes; dentifrices; pumice stone; hydrogen peroxide for 
cosmetic purposes; breath freshening strips; lipsticks; pomades for cosmetic purposes; shaving preparations; cosmetic 
preparations for baths; bath preparations, not for medical purposes; toiletries; hair waving preparations; douching 
preparations for personal sanitary or deodorant purposes [toiletries]; leather bleaching preparations; polishing 
preparations; mouthwashes, not for medical purposes; cosmetic preparations for slimming purposes; lacquer-removing 
preparations; make-up removing preparations; nail care preparations; cleaning preparations; preparations for cleaning 
dentures; aloe vera preparations for cosmetic purposes; sunscreen preparations; make-up powder; false eyelashes; 
tissues impregnated with cosmetic lotions; potpourris [fragrances]; bleaching soda; bath salts, not for medical purposes; 
bleaching salts; fumigation preparations [perfumes]; astringents for cosmetic purposes; eyebrow cosmetics; make-up 
preparations; sun-tanning preparations [cosmetics]; hair dyes; neutralizers for permanent waving; cosmetic preparations 
for eyelashes; cosmetic preparations for skin care; cosmetics; cosmetics for animals; mascara; detergents other than for 
use in manufacturing operations and for medical purposes; degreasers other than for use in manufacturing processes; 
bleaching preparations [decolorants] for cosmetic purposes; antiperspirants [toiletries]; talcum powder, for toilet use; 
terpenes [essential oils]; henna [cosmetic dye]; shampoos; shampoos for pets; dry shampoos; extracts of flowers 
[perfumes]; ethereal essences; badian essence; mint essence [essential oil].

Cl.5;Amino acids for veterinary purposes; amino acids for medical purposes; analgesics; anaesthetics; antibiotics; 
antiseptics; germicides; balms for medical purposes; bandages for dressings; biocides; petroleum jelly for medical 
purposes; vaccines; oxygen baths; antiseptic cotton; aseptic cotton; absorbent cotton; wadding for medical purposes; 
cotton for medical purposes; dietetic substances adapted for medical use; radiological contrast substances for medical 
purposes; nutritive substances for microorganisms; radioactive substances for medical purposes; melissa water for 
pharmaceutical purposes; sea water for medicinal bathing; mineral waters for medical purposes; thermal water; glycerine 
for medical purposes; glycerophosphates; glucose for medical purposes; hormones for medical purposes; mud for baths;
medicinal mud; mineral food supplements; nutritional supplements; albumin dietary supplements; dietary supplements 
for animals; alginate dietary supplements; glucose dietary supplements; casein dietary supplements; lecithin dietary 
supplements; linseed oil dietary supplements; propolis dietary supplements; protein dietary supplements; protein 
supplements for animals; royal jelly dietary supplements; pollen dietary supplements; wheat germ dietary supplements; 
linseed dietary supplements; enzyme dietary supplements; yeast for pharmaceutical purposes; gelatine for medical 
purposes; cod liver oil; isotopes for medical purposes; iodine for pharmaceutical purposes; capsules for medicines; 
cachets for pharmaceutical purposes; hemostatic pencils; wart pencils; gallic acid for pharmaceutical purposes; acids for 
pharmaceutical purposes; adhesives for dentures; surgical glues; adhesive tapes for medical purposes; stem cells for 
veterinary purposes; stem cells for medical purposes; corn rings for the feet; barks for pharmaceutical purposes; 

6049



medicinal roots; starch for dietetic or pharmaceutical purposes; creosote for pharmaceutical purposes; blood for medical 
purposes; cultures of microorganisms for medical or veterinary use; liquorice for pharmaceutical purposes; lactose for 
pharmaceutical purposes; candy for medical purposes; adhesive plasters; medicines for alleviating constipation; lecithin 
for medical purposes; lotions for veterinary purposes; dog lotions; lotions for pharmaceutical purposes; liniments; 
ointments for pharmaceutical purposes; sunburn ointments; mercurial ointments; frostbite salve for pharmaceutical 
purposes; gauze for dressings; medicinal oils; mustard oil for medical purposes; camphor oil for medical purposes; 
castor oil for medical purposes; oil of turpentine for pharmaceutical purposes; dill oil for medical purposes; dressings, 
medical; surgical dressings; drugs for medical purposes; medicines for veterinary purposes; medicines for human 
purposes; medicines for dental purposes; menthol; medicinal drinks; milk of almonds for pharmaceutical purposes; royal 
jelly for pharmaceutical purposes; milk ferments for pharmaceutical purposes; mint for pharmaceutical purposes; dietetic 
beverages adapted for medical purposes; medicinal infusions; tincture of iodine; eucalyptol for pharmaceutical purposes; 
tinctures for medical purposes; decoctions for pharmaceutical purposes; sulfur sticks [disinfectants]; hydrogen peroxide 
for medical purposes; leeches for medical purposes; blood plasma; eyepatches for medical purposes; poultices; 
compresses; bunion pads; pomades for medical purposes; anti-uric preparations; bacterial preparations for medical and 
veterinary use; bacteriological preparations for medical and veterinary use; balsamic preparations for medical purposes; 
albuminous preparations for medical purposes; biological preparations for veterinary purposes; biological preparations 
for medical purposes; veterinary preparations; vitamin preparations; diagnostic preparations for medical purposes; 
therapeutic preparations for the bath; hemorrhoid preparations; preparations for callouses; preparations for the treatment 
of burns; opotherapy preparations; air purifying preparations; eye-washes; bronchodilating preparations; preparations for
reducing sexual activity; sterilising preparations; corn remedies; pharmaceutical preparations for treating dandruff; 
pharmaceutical preparations for skin care; bath preparations for medical purposes; medicinal hair growth preparations; 
aloe vera preparations for pharmaceutical purposes; preparations of trace elements for human and animal use; 
sulfonamides [medicines]; pharmaceutical preparations; pharmaceutical preparations for treating sunburn; enzyme 
preparations for veterinary purposes; enzyme preparations for medical purposes; chemico-pharmaceutical preparations; 
chemical preparations for veterinary purposes; chemical preparations for the diagnosis of pregnancy; chemical 
preparations for medical purposes; chemical preparations for pharmaceutical purposes; chilblain preparations; collyrium; 
albuminous foodstuffs for medical purposes; dietetic foods adapted for medical purposes; pearl powder for medical 
purposes; solvents for removing adhesive plasters; vaginal washes; solutions for contact lenses; chemical reagents for 
medical or veterinary purposes; tissues impregnated with pharmaceutical lotions; ear candles for therapeutic purposes; 
suppositories; bath salts for medical purposes; salts for mineral water baths; salts for medical purposes; mineral water 
salts; alcohol for pharmaceutical purposes; medicinal alcohol; adjuvants for medical purposes; disinfectants; 
disinfectants for hygiene purposes; douching preparations for medical purposes; appetite suppressants for medical 
purposes; medical preparations for slimming purposes; febrifuges; depuratives; detergents for medical purposes; 
remedies for headache; remedies for perspiration; remedies for foot perspiration; sedatives; digestives for 
pharmaceutical purposes; nervines; media for bacteriological cultures; steroids; serums; tanning pills; appetite 
suppressant pills; slimming pills; yeast dietary supplements; jujube, medicated; vulnerary sponges; biological tissue 
cultures for medical purposes; biological tissue cultures for veterinary purposes; medicinal herbs; tranquillizers; surgical 
implants comprised of living tissues; enzymes for veterinary purposes; enzymes for medical purposes; ferments for 
pharmaceutical purposes; bone cement for surgical and orthopaedic purposes; dental cements; eucalyptus for 
pharmaceutical purposes; extracts of hops for pharmaceutical purposes; elixirs [pharmaceutical preparations]; ethers for 
pharmaceutical purposes; esters for pharmaceutical purposes; cellulose esters for pharmaceutical purposes; cellulose 
ethers for pharmaceutical purposes.

6050



Trade Marks Journal No: 1802 ,   19/06/2017           Class 99 
 

Priority claimed from 08/12/2015; Application No. : 014884531 ;European Union 

3539191    08/06/2016
[International Registration No. : 1341005]
GROB-Werke GmbH & Co. KG
Industriestr. 4 87719 Mindelheim Germany

Proposed to be Used
IR DIVISION
Cl.7;Machine tools, special-purpose machine tools, turntable machines, transfer lines, machining centres; precision 
machine tools; assembly machines, assembly systems, assembly lines, gantry robots, testing machines, the aforesaid 
goods for high-precision manufacture of machines, motors and engines, gear boxes, apparatus and assemblies and parts 
therefor, in particular for the automotive industry; flexible manufacturing systems, consisting of machining centres, 
automatic handling and transportation devices (machine parts); workpiece and pallet exchange units (machine parts); 
parts for the aforesaid goods; machine spindles, motor spindles (machine parts); workpiece carriers and workpiece 
pallets, linear motor drives (machine parts); tool stores, tool-checking devices, tool exchange systems, in particular 
consisting of tool-handling apparatus and tool-cleaning apparatus (machine parts); hydraulic controls for machine tools, 
manufacturing and machining installations.

Cl.9;Electric and electronic controls, and control and checking (supervision) apparatus for machine tools, special-
purpose machine tools, transfer lines, machining centres, flexible manufacturing systems, manufacturing and machining 
installations, assembly machines, assembly systems and assembly lines; inspection machines (term too vague in the 
opinion of the International Bureau – Rule 13(2)(b) of the Common Regulations); computer programs, computer software, 
including downloadable from the internet, including for smartphones or tablets; control programs, evaluation software; 
parts and accessories for all the aforesaid goods, included in this class.

Cl.38;Providing of access and rental of access time to databases, computer programs, virtual private networks, portals, 
online forums via the internet; telecommunication services; computer communication and internet access.

Cl.42;Engineering; electric or mechanical engineering; consultancy, planning, design and construction in the field of 
machining and manufacturing lines and machining and manufacturing installations (term too vague in the opinion of the 
International Bureau – Rule 13(2)(b) of the Common Regulations); server administration; rental of web servers; rental of 
storage space on web servers, namely webspace (term too vague in the opinion of the International Bureau – Rule 13(2)(b)
of the Common Regulations); hosting web sites; electronic data back-up; leasing, hire and rental of computers, computer 
systems, computer programs and computer software; creation, development and design of computer programs and 
software; security services for protection against illegal network access; recovery of computer data; cloud computing; 
implementation, maintenance, rental, outsourcing and maintenance of computer programs and computer software; 
updating and maintenance of computer programs and software; technical consultancy with regard to the creating, 
development, use and application of computer programs and software; research in the field of computer programs and 
software; software as a service (SaaS).
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Priority claimed from 04/05/2016; Application No. : 30 2016 013 646 ;Germany 

3539233    05/08/2016
[International Registration No. : 1336582]
imbus AG
Kleinseebacher Strasse 9 91096 Möhrendorf Germany

Proposed to be Used
IR DIVISION
Cl.9;Compact discs, dvds and other digital recording media; computer software; recorded data; information technology 
and audiovisual equipment; databases (electronic); computer databases; data storage devices for databases; digital 
storage media; audio books; electronic publications recorded on computer media; electronic databases recorded on 
computer media; e-books; downloadable electronic publications; downloadable podcasts; downloadable publications; 
multi-media recordings; training manuals in the form of a computer program; instruction manuals in electronic format; 
software; application software; computer programs for project management; computer software for computer aided 
software engineering; computer software for creating searchable databases of information and data; downloadable 
software applications for use with mobile devices; software applications, downloadable; computer programs stored in 
digital form; interactive computer software; process controlling software; software for planning, design, management, 
automatization and execution of tests for hardware, for software and it systems; electronic databases for the exchange of 
knowledge in the field of software testing; software for the organization of conferences and the exchange of knowledge; 
software in the form of an interactive glossary with training function; e-learning software for education, professional 
development and training of persons and for tests of hardware, software or it systems; software to evaluate engineering 
processes or software development processes.

Cl.16;Printed matter; stationery and educational supplies; books; manuals [handbooks]; paper teaching materials; 
educational books; reference books; computer manuals; computer programs in printed form; computer magazines; 
printed lectures; manuals for instructional purposes; instruction manuals.

Cl.35;Advertising; business management; office functions; assistance relating to business and administrative services; 
human resources management and recruitment services; business administration; consultancy services relating to career
planning; assistance relating to recruitment and placement of personnel; personnel consultancy services; personnel 
management consultancy; placement services relating to temporary personnel; recruitment of temporary personnel; 
business consultancy and advisory services; consultancy services relating to the business organization and management
of business; strategic business consultancy; business management consultancy relating to manufacturing processes; 
business management consultancy relating to it engineering or it development processes.

Cl.41;Education; training; education, entertainment and sports; publishing and reporting services; providing on-line 
electronic publications, not downloadable; electronic online publication of periodicals and books; on-line publishing 
services; publication of printed matter; publication of instructional literature; publication of training manuals; arranging 
and conducting of exhibitions and contests; arranging and conducting of conventions, congresses, trainings and 
symposia; arranging and conducting of conferences; arranging and conducting of tutorials; education and instruction; 
educational services provided for persons from industrial sector; training in the field of computer aided tests; training in 
the field of computer software development; training relating to information technology; training relating to trainings 
methods in the field of information technology; training in field of computer programming and information technology; 
provision of facilities for tuition; organization of training courses relating to computer software, it systems and 
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information technology; arranging and conducting of congresses, tutorials, courses and trainings in the field of it 
engineering, it development, quality management and testing of software and information technology.

Cl.42;Design and development of computer software; it (information technology) consulting and programming 
services; it project management; development, programming, implementation, validation and testing of software; creating 
of computer programs; design of computer databases; development of computer software; development, updating and 
maintenance of computer software; development of computer database software; updating of database software; 
maintenance of database software; computer software design and development; development and testing of computing 
methods, algorithms and software; computer diagnostic services; computer system analysis; it consultancy and 
information services; consultancy in the field of product development and quality improvement of software; consultancy 
relating to testing of application systems; advisory services relating to computer software design; advisory services 
relating to computer programming; providing information relating to computer software consultancy; project studies 
relating to software; professional advisory services relating to computer software; testing of computer programs; 
software engineering services for data processing programs; testing of computer software; computer software 
consultancy; consulting services relating to computer systems analysis; consultancy and information services relating to 
information technology; consultancy in the field of computer system analysis; consulting services relating to computer 
systems; quality checking and testing relating to computer software, it systems and information technology; consultancy 
and information services relating to the planning, design, automatization and execution of tests for computer software; 
consultancy and information services relating to the design of software engineering and software development 
processes.
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Priority claimed from 15/06/2016; Application No. : 302016000061553 ;Italy 

3539237    28/06/2016
[International Registration No. : 1336946]
BORMIOLI ROCCO S.p.A.
Via Martiri della Libertà, 1 I-43036 FIDENZA (Parma) Italy

Proposed to be Used
IR DIVISION
Cl.6;Metallic capsules [containers]; moulds of metal for the manufacture of articles of glass; sealing caps of metal for 
bottles; metal lids and caps.

Cl.20;Containers of plastic (packaging); packaging containers of wood or plastic; screwcaps and caps of plastic for the 
closure of containers.

Cl.21;Containers for household and kitchen use, and small household and kitchen utensils; beverage glassware; mugs; 
beer jugs; plates; trivets (table utensils); vases; kitchen pots; flower pots; bottles; jars; decanters; teapots; tea-infuser 
mugs; drink containers; food storage containers; glasses [receptacles]; storage jars; dishes for microwave ovens; oil 
cruets; salt shakers; coupes; salad bowls; meal trays; cups; dishes; candlesticks.
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Priority claimed from 14/07/2016; Application No. : 2016-075911 ;Japan 

3539238    01/08/2016
[International Registration No. : 1336947]
IKEDA MOHANDO CO., LTD.
16 Jinden, Kamiichi-machi, Nakaniikawa-gun Toyama 930-0394 Japan

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; baby powder [toiletries]; bath foam; bath salts, non-medicated; body lotion; hair care creams; hair 
coloring preparations; lipsticks; foundations; make-up removing creams; beauty care preparations; body deodorants 
[perfumery]; cosmetic creams; cosmetic facial preparations; cosmetic preparations for skin care; cosmetic preparations 
for the care of mouth and teeth; cosmetic preparations for the face and body, cosmetic sunscreen preparations; after-sun 
moisturizers; fragrances, hair setting preparations; hand creams; lip balm; massage oil; moisturizers; baby powder 
[toiletries]; baby oils [toiletries]; shaving creams; soaps; medicated soaps; cleaning preparations (not for industrial and 
medical purposes); hair shampoos and conditioners; hand soap; laundry washing preparations; dentifrice and 
toothpaste; non-medicated mouthwashes; breath fresheners; antiperspirants for personal use; cotton wool and cotton 
sticks for cosmetic purposes; artificial fingernails; false eyelashes; incense; room fragrancing preparations; essential 
oils; aromatherapy oils [for cosmetic use]; adhesives for cosmetic purposes; washing and bleaching preparations; stain 
removing preparations.

Cl.5;Medicines; reagent paper for medical purposes; pharmaceutical and medicinal preparations and substances; 
sanitary preparations for medical purposes; non-prescription medicines; anti-itch ointments [antipruritics]; anti-itch 
creams [antipruritics]; liquid antipruritics; medical plasters; dermatological pharmaceutical products; pharmaceutical 
preparations for wounds; medicated baby powder; medicated body lotions; medicated lip balms; medicated lozenges; 
cough syrups; gargles [for medical use]; anti-inflammatories; analgesic preparations; acne treatment preparations; 
hygienic preparations for medical purposes; pharmaceutical cold preparations, mothballs; insect destroying 
preparations; insect repelling preparations; mosquito repellents for application to the skin; antiparasitics; insect 
destroying preparations; bactericides; medicated compresses; medicated lotions for sunburn; first aid kits for household 
use; antiseptic preparations; all-purpose disinfectants; pregnancy testing preparations; veterinary preparations and 
substances; herbicides for agricultural use; agricultural pesticides; bath preparations for medical purposes; adhesive 
bandages for medical purposes; materials for dressings; air deodorizing preparations; fabric deodorizers; household 
deodorants; babies' diapers of paper; disposable adult diapers; gauze [for medical use]; cotton swabs for medical 
purposes; cotton wool for medical purposes; ear bandages; eye bandages for medical purposes; sanitary tampons; 
sticking plasters for medical use; dietary and nutritional supplements; dietary supplements for humans; food for infants; 
powdered milk for babies; slimming tea for medical purposes; material for dental prostheses; materials for repairing teeth 
and dental prostheses; fixing materials for dental purposes; dental adhesives; pharmaceutical preparations for dental 
purposes.
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Priority claimed from 06/06/2016; Application No. : 87060911 ;United States of America 

3539241    23/11/2016
[International Registration No. : 1336568]
ACHIEVEFORUM, INC.
265 Franklin Street Boston MA 02110-2113 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in training and education in the fields of business skills, supervisory skills, 
interpersonal skills, customer service, leadership development, business management and sales training; pre-recorded 
CDs featuring training materials and presentations in the fields of business skills, supervisory skills, interpersonal skills, 
customer service, leadership development, business management and sales training; downloadable electronic 
publications in the nature of newsletters delivered via electronic mail concerning business skills, supervisory skills, 
interpersonal skills, customer service, leadership development, business management and sales training.

Cl.16;Instructional and training kits, namely, printed training and questionnaire booklets, workbooks and manuals in 
the fields of business skills, supervisory skills, interpersonal skills, customer service, leadership development, business 
management and sales training.

Cl.35;Business consulting services in the fields of talent analytics, organizational performance, leadership 
development, employee development, business management, customer service, and sales.

Cl.41;Educational services, namely, providing web-based training and educational programs in the fields of business 
skills, supervisory skills, interpersonal skills, customer service, leadership development, business management and 
sales; educational and training services, namely, conducting seminars and workshops in the fields of business skills, 
supervisory skills, interpersonal skills, customer service, leadership development, business management and sales.
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Priority claimed from 26/02/2016; Application No. : 302016101730 ;Germany 

3539244    25/08/2016
[International Registration No. : 1341593]
BOBST MEX SA
Route de Faraz 3 CH-1031 Mex (VD) Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Machines, equipment and devices for processing and printing of substrates, more particularly sheets, plates, 
cutouts, strips, foils of paper, cardboard, corrugated board, plastic, for the packaging manufacturing industry; equipment, 
machines and devices for processing and printing, in particular cutting, creasing, embossing, punching, perforation, hot 
and cold stamping, removal of a color film, hot gilding and cold gilding, folding adhesive-stamping, bending and gluing 
on-line, coating, extrusion laminating and coating, vacuum coating, vacuum metallization, laminating, laminating flexible 
materials, offset rotary printing, flexographic printing machines, flexographic printing central drum, heliographic printing, 
printing machines, printing type, digital printing, flexographic printing and cutting flat on-line, flexographic printing 
bending and gluing on-line, flexographic printing and rotary cutting online, heliographic printing and forming on-line of 
substrates, more particularly sheets, plate elements, blanks, webs, films, paper, cardboard, corrugated cardboard, plastic; 
modules (parts of machines) for loading, multiple inserting, feeding, unrolling, connecting positioning, stacking, transport 
and machine acceptance; modules (parts of machines) for receiving, separating, winding, handling, packing and non-
machine transport of substrates, more particularly sheets, plate elements, blanks, film, tapes, of paper, cardboard, 
corrugated cardboard, plastic, batteries and rolls of aforesaid substrates, shaped, printed, printed and folded-glued 
substrates; positioning motors for the aforesaid machines, equipment and devices; printing cylinders, rollers, flexible 
relief plates and plates, machines for preparing and processing of printing cylinders, rollers, flexible relief plates and 
plates, devices for mounting of printing flexible relief plates and plates on printing cylinders; constituent pieces, and 
spare parts for the aforesaid machines, equipment and devices; tools for the aforesaid machines, equipment and devices.

Cl.9;Electronic devices, apparatus, instruments and software for inputting, recording, input, output, processing, 
storage, transmission, display of data, checking, measuring, controlling, programming, setting, presetting, quality control,
monitoring of production parameters, performances and stops management, checking of register printings, cuttings, 
clippings and embossing, measuring and adjusting the color composition of printings, measures for adjusting ink supply, 
analysis and image processing for printing and post-printing, especially sensors, and digital video cameras, detection, 
tracking, and positioning, positioning motors for machines, equipment and devices for processing and printing of 
substrates, more particularly sheets, plate elements, blanks, tapes, films, paper, cardboard, corrugated cardboard, plastic,
for the packaging manufacturing industry; software for the aforesaid machines, equipment and devices.

Cl.16;Paper, cardboard and goods made of these materials not included in other classes; printing products; 
instructional and teaching material (except devices); calendars, catalogs, printed advertising articles, printed 
publications, printed matter; flyers, prospectuses, boxes of cardboard or paper, bags [envelopes, pouches] of paper or 
plastics for packaging, manuals, magazines, newsletters, newspapers, periodicals, graphic prints, graphic 
representations, printed publications, posters, plastic materials for packaging [not included for other classes].

Cl.35;Retail sale, sale by mail order, Internet or other electronic remote ordering means of machines, equipment and 
devices for processing and printing, substrates, more particularly sheets, plates, cutouts, strips, foils, of paper, 
cardboard, corrugated board, plastic, for the packaging manufacturing industry; retail sale or wholesale of accessories, 
consumables, spare parts, tools, apparatus, instruments, electronic devices, software and inks, for the aforesaid 
machines, equipment and devices; retail sale of the aforesaid second-hand machines, equipment and devices; 
demonstration of the aforesaid equipment, machines and devices; distribution of advertising matter; dissemination of 
advertisements; presentation of the aforesaid machines, equipment and devices on all means of communication for retail 

6057



sale; organization of exhibitions for commercial or advertising purposes; public relations; business auditing (commercial 
analysis).

Cl.37;Customer care services, namely installation, servicing, maintenance, assembly of consumables and spare parts 
for machines, equipment and devices for processing and printing substrates, more particularly sheets, plate elements, 
blanks, tapes, films, paper, cardboard, corrugated cardboard, plastic, for the packaging manufacturing industry.

Cl.41;Theoretical and practical courses of instruction for driving machines, publishing instructional materials, 
publication of educational textbooks, audiovisual materials and demonstration equipment, organizing and conducting 
colloquiums, conferences or congresses for machine users, equipment and devices for processing and printing, of 
substrates, in particular of films, sheets, blanks, strips, films, paper, cardboard, corrugated cardboard, plastic, for the 
packing manufacturing industry.
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Priority claimed from 24/06/2016; Application No. : 4282873 ;France 

3539259    26/09/2016
[International Registration No. : 1337205]
International Business Machines Corporation,
New Orchard Road Armonk, NY 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer hardware and software for cognitive computing; computer hardware, namely, magnetic tape 
units (IT), magnetic tapes, printed circuits, integrated circuits, computer keyboards, compact discs (audio-video), optical 
disks, couplers (IT), floppy disks, magnetic data media; computer hardware, namely, video screens, scanners, printers for 
use with computers, interfaces (IT), readers (IT), software (recorded programs), microprocessors, modems, monitors 
(hardware), computers, computer memories, peripheral computer devices, recorded computer programs and software; 
adapters for computers; computer components; data processing equipment; computer equipment for information 
management and for data management; semi-conductors; electronic data media that can be processed by machine; 
magnetic disks; hard disk drives; tape recorders; calculating machines; cash registers; facsimile machines; video game 
software; video recorders; videotapes; electric cells and electric batteries; computer chips; boards for integrated circuits; 
computer accessories, namely, computer communication servers; carrying cases for computers; interface cards for 
computers; computer cables and computer cable parts; fax modem cards for computers; computer accessories, namely, 
screen filters, computer mouse pads, electric converters, namely, digital-to-analog, analog-to-digital and step-by-step 
voltage switches, pagers, computer control joysticks, computer mice; electronic publications, namely books, magazines 
and manuals containing information on computer technology; integrated circuit cards and smart cards, integrated circuit 
adapters and smart card adapters; readers for integrated circuit cards and smart cards; microcomputers; electric power 
supply apparatus; projectors (projection apparatus); remote controllers for computers; inverters, surge protectors and 
uninterruptible power supply devices; point-of-sale terminals; computer operating system software; software for 
accessing a global computer network; computer database management software; document management software; 
software for locating, recovering and receiving text, electronic documents, graphic illustrations and audiovisual 
information on company-scale internal computer networks and on local, wide-area and global computer networks; 
software for developing and software for designing websites and user manuals, in electronic format, sold as a set; 
documentation and instruction manuals recorded on electronic data media that can be operated by machine and relating 
to computers or computer programs.

Cl.38;Telecommunication services; electronic message delivery services; communication by computer terminals; 
electronic mail; news and information agencies; telecommunication and electronic messaging services via computer 
networks; computer-aided transmission of data; telecommunication services enabling commercial interaction over a 
global computer network.

Cl.42;Computer programming; computer services for cognitive computing; computer services for information 
management; data management information services; cloud computing; software design, updating and maintenance; 
computer software and hardware design for third parties, and support services concerning computers provided by 
computer specialists, computing services, namely the creation, design and maintenance of web sites for third parties; 
analysis of computer systems, integration of computer networks and databases, computer programming services for 
others, all relating to commercial interactions on global computer networks; technical support services, namely, repair of 
operating systems and computer programs by computer technicians; design of computer and software interconnection 
systems, namely electronic interconnection of computers and software; testing of computer programs (software) and 
hardware (quality control and technical control); technical project studies in the field of computer hardware and software; 
computer consulting in connection with computer hardware, namely consulting in computer research and development; 
computer system analysis; computer advice and assistance concerning Internet use; rental of computers and software; 
scientific and industrial research, namely research and development of new products, biological research, bacteriological 
research, chemical research, cosmetology research, mechanical research, geological research, technical research, 
pharmaceutical research, scientific research for medical purposes.
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Priority claimed from 14/06/2016; Application No. : 4279829 ;France 

3539262    06/12/2016
[International Registration No. : 1337245]
NOVOLYZE
50 rue de Dijon F-21121 DAIX France

Proposed to be Used
IR DIVISION
Cl.1;Reagents, namely, chemical, biochemical, enzymological, biological or microbiological products, for use in 
industry, science, as well as agriculture, horticulture and forestry; preparations based on microorganisms for the food, 
cosmetics and pharmaceutical industry; preparations for diagnosis in the field of the food and cosmetics industry.

Cl.5;Diagnostic preparations in the field of the pharmaceutical industry.
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Priority claimed from 20/01/2016; Application No. : 559069 ;Portugal 
3539267    15/02/2016
[International Registration No. : 1336918]
WEARABLE SENSE IMPROVEMENT -WRSL, LDA.
RUA DE TOMAR Nº2 P-2410-184 LEIRIA Portugal

Proposed to be Used
IR DIVISION
Cl.9;Information technology and audiovisual equipment; software; computer hardware.

Cl.10;Hearing aids; testing apparatus for medical purposes; digital hearing aids; apparatus for use in testing hearing 
disorders; apparatus for use in treating hearing disorders; programmable hearing aids; electrically operated hearing aids; 
electronic hearing aids; ear inserts for medical use; medical instruments for use in relation to hearing; ear adapters for 
hearing aids; ears adapters.

Cl.42;Design and development of wireless data transmission apparatus, instruments and equipment; design and 
development of systems for data input, output, processing, display and storage; development of computer hardware; 
development and testing of computing methods, algorithms and software; development, programming and rental of data 
processing programs; testing of apparatus.
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Priority claimed from 09/02/2016; Application No. : 015089352 ;European Union 

3539272    15/07/2016
[International Registration No. : 1342137]
KÜCHENPROFI GmbH
Höhscheider Weg 29 42699 Solingen Germany

Proposed to be Used
IR DIVISION
Cl.8;Cutlery; forks and spoons; glass scrapers [hand tools]; grapefruit trimmers; pincers [hand tools]; barbecue forks; 
barbecue tongs; cleavers; non-electric mincers; tin openers (hand-operated -); vegetable corers (hand-operated -); 
vegetable choppers (hand-operated -); hand-operated vegetable shredders; vegetable slicers (hand-operated -); hand-
operated implements, namely hand-operated implements for chopping food, hand-operated implements for dicing food, 
hand-operated implements for mincing food and hand-operated implements for slicing food; implements (hand operated -)
for cracking lobsters; hand shears (hand operated -); hand-operated tools; french fry cutters; scissor sharpeners (hand 
operated -); pasta cutters (hand operated -); hand-operated cutting tools; carving knives (hand operated -) for household 
use; hand tools and implements (hand-operated); decanting liquids (implements for -) [hand tools]; manual clippers; 
hand-pumped sprayers; household knives; planes; planers (hand tools); potato peelers [hand implements]; potato peelers
[knives]; cheese slicers [hand-operated]; cheese slicers; cheese slicers (non- electric); masons' trowels; cherry pitters; 
cherry pitters; chef knives; kitchen knives; thin-bladed kitchen knives; fish slicing kitchen knives; spoons, knives; 
cutlery; blades (hand tools); knife holders; knife sharpeners; mortars for pounding; mortars and pestles; multi-purpose 
shears; can openers, non-electric; egg slicers, non-electric; cheese slicers, non-electric; non-electric garlic peelers; non-
electric garlic cutters; non-electric garlic choppers; kitchen knives (non-electric -); pizza cutters, non-electric; 
nutcrackers; fruit knives; nippers; pizza slicers; pizza slicers; pizza-cutters, non-electric; scrapers (hand tools); peeling 
knives; scissors; scissors for household use; scissors for kitchen use; blade sharpening instruments; pizza cutters, non-
electric; hand-operated slicers; cutting tools [hand tools]; cutting tools (hand tools); serving forks; pasta serving forks; 
serving ladles; serving spoons; serving tongs; serving knives; non-electric vegetable peelers; safety razor blades 
(dispensers for -); table knives; spoons for tea; stainless steel table forks; stainless steel table spoons; stainless steel 
table knives; cake cutters; carving forks; carving knives; hand-operated food processors; food preparation implements; 
kitchen knives; sharpening steels; choppers [knives]; vegetable shredders; hand-operated choppers; pliers; nippers 
[hand operated tools]; citrus zesters; sugar tongs; sharpening steels; apple corers; oyster openers; vegetable peelers 
[hand operated knives]; vegetable shredders; vegetable shredders; vegetable corers; forks and spoons; fish scalers; 
filleting knives; strawberry hullers; egg slicers; egg slicers (non-electric); bread knives [hand operated]; can openers 
(non-electric); boxes adapted for cutlery; tenderizers [kitchen utensils], namely meat tenderizers in the form of kitchen 
mallets and meat tenderizers in the form of pronged instruments for pounding meat; hand-operated cutters for making 
pasta; spaghetti tongs.

Cl.11;Cooking appliances; raclette grills [cooking appliances].

Cl.21;Household or kitchen utensils and containers; glassware; porcelain and earthenware; waste bins for household 
use; dish drying racks; glass storage jars; gratin dishes; ramekins; cookie [biscuit] cutters; cookie [biscuit] cutters; 
baking tins; paper baking cups; cookery molds [moulds]; bakeware; pastry brushes; baking dishes; baking dishes; 
tumblers (drinking vessels); household containers; cutlery trays; bulb basters; roasting dishes; frying pans; pins of metal 
(cooking -); roasting dishes; lunch boxes; bread bins; brushes for basting meat; mushroom brushes; brushes for 
household purposes; dishwashing brushes; butter dishes; double heat insulated containers for food; egg cups; egg 
separators; ice cream scoops; electric and non-electric bottle openers; electric and non-electric corkscrews; porcelain 
ware; vinegar pourers and oil cruets; vinegar cruets and cruet sets for oil; fireproof dishes; shallow pans for cooking; 
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shallow bowls; bottle openers [hand-operated]; moulds (kitchen utensils); juice squeezers; containers for household or 
kitchen use; vegetable dishes; vegetable mashers; porcelain ware; tableware, cookware and containers; oven-to-table 
tableware; dishwashing brushes; oil cruets; spice shakers; spice grinders (non-electric -); glasses (drinking vessels); 
grilling planks of wood; oven mitts; grill scrapers [cleaning articles]; non-electric grill pans; griddles (cooking utensils); 
non-electric griddles [cooking utensils]; cutting boards for the kitchen; hand-operated food processor; hand-operated 
food grinders; hand-operated mills for domestic purposes; pepper mills, hand-operated; household utensils or cooking 
implements; rotary cheese graters; ceramics for kitchen use; garlic presses [kitchen utensils]; cooking pot sets; moulds 
(kitchen utensils); cooking pots; cooking pots; cooking pots and cooking pans (non-electric); cooking utensils, non-
electric; cooking utensils for use with domestic barbecues; corkscrews, electric and non-electric; cake tins; kitchen 
containers; kitchen utensils; kitchen utensils; basting brushes; kitchen graters; cooking strainers; scrapers (kitchen 
implements); cooking funnels; flour sifters; knife blocks; milk pans; mixing cups; blenders, non-electric, for food; muffin 
tins; kitchen grinders, non-electric; non-electric bottle openers; kitchen grinders, non-electric; household non-electric 
whisks; lemon squeezers; hand-operated noodle machines; boxes for dispensing paper towels; skillets; frying pans; 
spatulas; pepper mills, hand-operated; pepper mills, hand-operated; pepper mills, hand-operated; pepper pots; pizza 
peels; porcelain ware; porcelain, not included in other classes; lemon squeezers; lunch boxes; kitchen graters; beaters 
(non-electric -) for kitchen use; salad spinners; salad spinners (hand operated); salad bowls; salt mills; salt shakers; 
sandwich boxes; gravy boats; scrapers for household purposes; scrapers (kitchen implements); basins [bowls]; slotted 
spoons; dutch ovens; whisks (non-electric); beaters; egg beaters; cutting boards for the kitchen; basting spoons 
[cooking utensils]; dishes; strainers; serving platters; serving platters; serving bowls; sifters (household utensils); 
spaghetti measurers; skewers (cooking utensil); dishwashing brushes; steak weight; pizza stones; saucepans; cups; 
cups and mugs; tea infusers; tea services [tableware]; tea caddies; tea caddies; tea strainers; teapots; tealight holders; 
tea strainers; tea cups; pastry cutters; rolling pins, domestic; spice sets; pot scrapers and pan scrapers; pots; oven mitts; 
potholders; pot stands; pie pans; tart scoops; tart scoops; tart scoops; cake rings; cutting boards for the kitchen; 
funnels; dryer balls; baking utensils; food storage containers; dishwashing brushes; woks; crushers for kitchen use, non-
electric; lemon squeezers; lemon squeezers; kitchen utensils; noodle machines, hand-operated; stirrers [hand tools], 
namely beverage stirrers, drink stirrers, cocktail stirrers and coffee stirrers; cooking utensils, non-electric; fish slices 
[cooking utensils]; sprays (hand tools (hand-operated)), namely hand-operated vaporizers for household use.
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Priority claimed from 24/03/2016; Application No. : 4020160021613 ;Republic of Korea 

3539295    21/09/2016
[International Registration No. : 1337011]
WONIK HOLDINGS CO., LTD.
(Jije-dong), 78-40, Chilgoe-gil, Pyeongtaek-si, Gyeonggi-do 17840 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.11;Gas cocks; gas supply apparatus; regulating and safety accessories for gas pipes; regulating accessories for gas 
pipes; gas generating apparatus; gas decomposition machines; gas scrubbers (parts of gas installations); gas 
condensers, other than parts of machines; gas refinement apparatus; gas purification machines; gas purification 
apparatus; filters for gas purification apparatus; gas charging devices; exhaust gas purification apparatus; inert gas 
supply apparatus.

Cl.37;Maintenance of gas pipes; installation of gas pipes; repair of gas pipes; repair of gas plants; installation of gas 
plants; advisory services relating to the installation of plumbing; installation of plumbing; plumbing; washing of 
plumbing; installation of plumbing systems; repair of plumbing systems; advisory services relating to the maintenance of 
plumbing; maintenance of plumbing; installation, maintenance and repair of electrical equipment; installation and repair 
of electric appliances; maintenance of electric appliances; electrical installation services; installation of 
telecommunication equipment; repair of telecommunication equipment; maintenance of telecommunication equipment.
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Priority claimed from 06/06/2016; Application No. : 015503337 ;European Union 

3539329    17/11/2016
[International Registration No. : 1340951]
AUTOGRILL S.p.A.
Via Luigi Giulietti, 9 I-28100 Novara Italy

Proposed to be Used
IR DIVISION
Cl.35;Analysis of the public awareness of advertising; analysis of advertising response; advertising, marketing and 
promotional consultancy, advisory and assistance services; advertising; advertising via electronic media and specifically 
the internet; market and opinion research; analysis, management and dissemination of information compiled on 
consumer opinions and behaviour in the context of client and consumer satisfaction surveys in connection with 
marketing and advertising studies; consumers (commercial information and advice for -) [consumer advice shop]; 
marketing services; market analysis and research; compilation of statistics; management of computer databases 
(administration); computerised file management; collection and systematic organisation of data in a central file; 
preparation and compilation of mailing lists; sales promotion; organisation of trade fairs, exhibitions and events for 
commercial or advertising purposes; organisation of competitions and awarding of prizes for commercial or advertising 
purposes; public relations services; arranging subscriptions to online databases or websites providing access to 
consumers' opinions and reviews in the context of client satisfaction surveys; compilation of data, information, 
messages, documents, texts, images, audio and video via computers or a communications network like the internet; 
collection, business analysis and processing of the findings of polls, studies and surveys; retailing, including via self-
service, of foodstuffs and beverages; administrative and commercial consultancy relating to the management of 
restaurants, pizzerias, bars and ice cream parlours; business services relating to providing sponsorship.

Cl.38;Providing user access to global computer networks; provision of on-line forums; forums [chat rooms] for social 
networking; providing access to databases; telecommunications, in particular electronic bulletin board services and 
electronic mail services; providing access to databases; providing user access to global computer networks; forums 
[chat rooms] for social networking.

Cl.43;Restaurants, including with self-service and take-away; bar services, snack bars, pizzerias, ice cream parlours, 
tea rooms; catering for the provision of food and beverages; cafeterias.
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Priority claimed from 23/03/2016; Application No. : 30 2016 008 675 ;Germany 

3539331    22/09/2016
[International Registration No. : 1337020]
DAHW Deutsche Lepra- und Tuberkulosehilfe e.V.
Raiffeisenstraße 3 97080 Würzburg Germany

Proposed to be Used
IR DIVISION
Cl.36;Fundraising and sponsorship, arranging of financing for humanitarian projects, providing information relating to 
fundraising, charity fund services, collecting donations.

Cl.41;Publishing and reporting, education, entertainment and sports, education and instruction, organization of 
conferences, exhibitions and competitions.

Cl.44;Human healthcare services, medical services, human hygiene and beauty care.
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3539334    29/11/2016
[International Registration No. : 1336284]
Fuji Flavor Co., Ltd.
5-8, Midorigaoka 3-chome, Hamura-shi Tokyo 205-8503 Japan

Proposed to be Used
IR DIVISION
Cl.3;Natural perfumery prepared from plants in the nature of essential oils; natural perfumery prepared from animals; 
synthetic perfumery; blended perfumery; food flavorings prepared from essential oils.

Cl.21;Insect traps; pest traps.
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Priority claimed from 19/04/2016; Application No. : 30 2016 011 571 ;Germany 

3539346    17/09/2016
[International Registration No. : 1337005]
HUMMEL AG
Lise-Meitner-Strasse 2 79211 Denzlingen Germany

Proposed to be Used
IR DIVISION
Cl.6;Clamps of metal; flexible tube connectors of metal; hose connectors of metal, in particular in the form of 
connection fittings for flexible tubes or corrugated hoses for protecting electric cables, and connection brackets or 
connecting bends for flexible tubes or corrugated hoses for protecting electric cables; tube clamps of metal; flexible 
tubes (of metal), in particular corrugated hoses for protecting electric lines and cables; non-electric cable joints of metal; 
line connectors of metal; branch pieces of metal; plugs (non-electric); ball joints in the form of metal hardware, in 
particular in the form of line connectors of metal or in the form of hose connectors of metal.

Cl.9;Terminals (electricity); electric terminal blocks; cable joints for electric cables; connections for electric cable joints;
joint boxes for housing cable joints; electric plugs; plugs for electric cables; adapters for electric plugs; adapter plugs; 
distribution boards for electric installations; sockets in the form of electric installation materials; reducers and expanders 
for electric lines; cable joints of plastic in the form of electric installation materials.

Cl.17;Flexible tube connectors, not of metal; flexible tube connectors of plastic; hose connectors, not of metal, in 
particular connection fittings for flexible tubes or corrugated hoses for protecting electric cables, connection brackets or 
connecting bends for flexible tubes or corrugated hoses for protecting electric cables and lines; hose connectors of 
plastic, in particular connection fittings for flexible tubes or corrugated hoses for protecting electric cables and lines, 
connection brackets or connecting bends for flexible tubes or corrugated hoses for protecting electric cables and lines; 
flexible tubes, not of metal, in particular flexible tubes or corrugated hoses for protecting electric cables and lines; flexible
tubes of plastic, in particular flexible tubes or corrugated hoses for protecting electric cables and lines; flexible pipe 
connecting pieces, not of metal, in particular of plastic; ball joints in the form of hose connectors, not of metal.

Cl.20;Clamps of plastic; clamps, not of metal; cable joints, other than in the form of electric installation materials, not of 
metal, in particular of plastic; sealing plugs, in particular for electric machines, apparatus and switch cabinets.
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Priority claimed from 25/04/2016; Application No. : 2016714274 ;Russian Federation 

3539355    15/06/2016
[International Registration No. : 1336336]
Obshchestvo s ogranichennoy otvetstvennostyu "Neyrocraft"
Nashchokinsky per., 14 RU-119019 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;Readers [data processing equipment]; loudspeakers; luminous signs; spectacles [optics]; signalling whistles; 
tablet computers; television apparatus; transmitters [telecommunication]; teaching apparatus; computer hardware; 
radios; baby monitors; measuring apparatus; peepholes [magnifying lenses] for doors; sound recording discs; audio- and
video-receivers; optical data media; audiovisual teaching apparatus; electric alarm bells; magnetic encoded identification 
bracelets; control panels [electricity]; magnetic disks; masts for wireless aerials; telephone receivers; anti-theft warning 
apparatus; notebook computers; monitors [computer programs]; electric installations for the remote control of industrial 
operations; mobile telephones; 3D spectacles; bullet-proof waistcoats; computer game software; computer programs 
[downloadable software]; downloadable ring tones for mobile phones; compact discs [audio-video]; remote control 
apparatus; interfaces for computers; sound alarms; electric door bells; integrated circuit cards [smart cards]; electric 
theft prevention installations; goggles for sports; dictating machines; electric monitoring apparatus; calculating 
machines; transmitting sets [telecommunication]; life saving apparatus and equipment; electronic book readers; 
intercommunication apparatus; laptop computers; electronic pens [visual display units]; downloadable computer 
software applications; computer peripheral devices; sleeves for laptops; bells [warning devices]; sound recording 
apparatus; video telephones; memory cards for video game machines; magnets; observation instruments; binoculars; 
fluorescent screens; portable media players; personal stereos; protection devices for personal use against accidents; 
contact lenses; circuit breakers; hands free kits for phones; video screens; smartphones; electronic notice boards; 
encoded magnetic cards; modems; alarms; decorative magnets; recorded computer software; video game cartridges; 
sunglasses; encoded key cards; life jackets; headphones; recorded computer programs; satellite navigational apparatus; 
magnetic identity cards; distance recording apparatus; USB flash drives; signal bells; recorded computer operating 
programs; precision measuring apparatus; cell phones; digital signs; video baby monitors; DNA chips; electro-dynamic 
apparatus for the remote control of signals; life-saving capsules for natural disasters; electric batteries; whistle alarms; 
sound transmitting apparatus; couplers [data processing equipment]; microprocessors; bags adapted for laptops; solar 
batteries; Global Positioning System [GPS] apparatus; data processing apparatus; bar code readers; electronic pocket 
translators; downloadable image files; telephone transmitters; electronic agendas; magnetic data media; signalling 
panels, luminous or mechanical; electric locks; downloadable electronic publications; totalizators; electric measuring 
devices; pocket calculators; animated cartoons; blinkers [signalling lights]; measures.

Cl.14;Chronometric instruments; works of art of precious metal; wristwatches; rings [jewellery]; watches; electric 
clocks and watches; charms [jewellery]; amulets [jewellery]; key rings [trinkets or fobs]; chronographs [watches]; 
ornaments [jewellery]; diamonds; bracelets [jewellery]; jewelry.

Cl.45;Monitoring of burglar and security alarms; night guard services; tracking of stolen property; guard services; 
inspection of factories for safety purposes; personal background investigations; missing person investigations; escorting
in society [chaperoning]; baby sitting; detective agencies; on-line social networking services; personal body guarding; 
legal research; dating services; security consultancy; marriage agencies; legal document preparation services.
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Priority claimed from 29/01/2016; Application No. : 015055163 ;European Union 

3539357    26/07/2016
[International Registration No. : 1336708]
SOCIAL WEB VIPPTER S.L.
Velázquez 157, piso 4º E-28002 MADRID Spain

Proposed to be Used
IR DIVISION
Cl.35;Advertising and marketing; on-line advertising and marketing; on-line advertising on a computer and 
communications network; promotional, marketing and advertising services; providing marketing consultancy, marketing 
and advertising in the field of social networking; marketing and advertising of goods and services of others; production of
video and sound recordings for advertising purposes; distribution of advertising, marketing and materials for promotional 
purposes; commercial marketing services in the field of social networking; advertising and marketing in social 
networking for content that is defined and designed by celebrities or persons of influence or recognized prestige in their 
fields; arranging subscriptions to online publications for others; strategy and business analysis services in the field of 
social networking; business data analysis services; promotion of commercial businesses; compilation of information on 
companies and business statistics; data processing for businesses; business information processing services; obtaining 
of business statistics for others; representation services for celebrities, or persons of influence or recognized prestige in 
their fields; advisory and business consulting services in the field of social networking; business project management for 
others in social networking; commercial and business advisory services in the field of social networking; commercial 
advisory services among users of social and business networks; compilation and systemization of data and information 
gathered in the field of social networking; commercial administration services for processing of sales made via the 
Internet; online retail services in the field of social networking; provision of business and commercial information.

Cl.38;Telecommunication services provided via platforms and portals on the Internet and other media; 
telecommunication services, namely providing online and telecommunications facilities for social networking in which the
content is designed and published by celebrities, or persons of influence or recognized prestige in their fields; 
telecommunication services, namely those enabling interaction between users and celebrities, or persons of influence or 
recognized prestige in their fields, on the content generated by the latter, via computers, mobile and manual devices and 
apparatus, wired and wireless communication devices; providing access to Internet platforms for the publication and 
dissemination of periodicals, magazines, news, information, videos, images, multimedia content generated by celebrities, 
or persons of influence or recognized prestige in their fields; telecommunication services, namely the transmission or 
reception of messages or comments by users of a social network via email, instant messaging; electronic communication 
by means of chat rooms, chat lines and Internet forums among users of a social network; providing on-line publications, 
in particular, blogs with content defined by celebrities, or persons of influence or recognized prestige in their fields; 
telecommunications; telecommunication services, in particular, enabling users to transmit messages, comments, 
multimedia content, videos, images, text, information, news and other content generated by celebrities, or persons of 
influence or recognized prestige in their fields, via a social network; broadcasting services via a global computer network 
and other computer and communications networks, namely uploading, downloading, sending, displaying, unfolding, 
tagging, sharing and transmitting messages electronically, comments, multimedia content, videos, images, text, 
information, news and other content generated by celebrities, or persons of influence or recognized prestige in their fields
via a social network; electronic communications services; telecommunication connection services to the Internet for 
connecting users to celebrities, or persons of influence or recognized prestige in their fields, or to allow tracking 
celebrities, or persons of influence or recognized prestige in their fields; provision of access to databases; website re-
routing services; providing access to websites on the Internet; online chat room services for social networking, for the 
transmission of messages, comments and multimedia content among users; transmission of data files, audio, video and 
multimedia, including downloadable files and files streamed from global computer networks.

Cl.41;Services for the publication of multimedia entertainment, digital audio and video on social networks; electronic 
publication online in social networks of journals, periodicals, magazines, books, videos, images, opinions, information, 
news, multimedia content in connection with celebrities, or persons of influence or recognized prestige in their fields; 
online publication of magazines, newspapers, videos, images, multimedia content, information, news in the field of 
entertainment, sports, culture and celebrities; online provision of publications, namely journals, news, information, texts, 
videos, images, multimedia content, generally not downloadable; online publication and editing of newspapers, news, 
information, texts, video, images, multimedia content, non-downloadable; entertainment services provided online from a 
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computer database or the Internet, in particular, a social network for publication and access to online publications, 
newspapers, books, magazines, videos, images, opinions, information, news, multimedia content in connection with 
celebrities, or persons of influence or recognized prestige in their fields; information relating to entertainment, sports, 
culture, celebrities, provided online from a computer database or from the Internet, namely a social network; provision of 
information relating to entertainment, sports, culture, celebrities, competitions, games, lotteries, competitions, contests 
online from a computer database on the Internet; publication of comments, multimedia content, videos, images, news, 
opinions in connection with content defined by celebrities, or persons of influence or recognized prestige in their fields or 
users in the field of social networking; provision of entertainment services; providing entertainment information, in 
particular for the exchange of information and instant messaging or mail, information provided online from a computer 
database or from a global computer network relating to entertainment, sports, culture, fame; access to a searchable 
database with periodicals, newspapers, images, videos, multimedia content, information, news, available via the Internet, 
telecommunication networks and wireless telecommunications networks in the field of social networking; consultancy in 
the field of entertainment, sports, culture, fame relating to social networks; preparation and organization of games, 
entertainment competitions, lotteries and raffles in social networking; organization of contests and entertainment 
competitions in social networking; providing information relating to online entertainment from a computer database on 
the Internet.

Cl.45;Online social networking services; online social networking services for entertainment and commercial purposes;
social networking services, namely providing an interactive database featuring the publication of content provided by 
celebrities or persons of influence, or of recognized prestige within their fields of knowledge in collaboration with the 
social network service provider; services for providing social network connections between users for entertainment 
purposes; services for providing social network connections between celebrities or persons of influence, or of recognized
prestige and businesses, for economic and commercial purposes; advisory services relating to the protection and 
licensing of intellectual and industrial property; consultancy services on the management of intellectual and industrial 
property rights; licensing of electronic publications, electronic newspapers, videos and images; licensing of industrial 
and intellectual property rights; providing information and content in social networking; providing business and 
commercial information in social networking, particularly in social networking with content defined by celebrities or 
persons of influence or recognized prestige within their fields of knowledge.
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Priority claimed from 16/12/2015; Application No. : 40201522119X ;Singapore 

3539360    14/06/2016
[International Registration No. : 1337110]
Certis CISCO Security Pte Ltd
20 Jalan Aifi, Certis Cisco Centre Singapore 409179 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware namely a detection device for the purpose of monitoring data transmission over electronic 
communication; computer hardware for the purpose of monitoring, detecting and managing access to computer networks 
and data transmission over electronic communication; computer software for monitoring, detecting, and managing 
access to computer networks and data transmission over electronic communication; internet security software; 
enterprise security software; intrusion detection software; computer software for connecting and managing remote 
computers, for synchronisation of files through e-mail, for providing security to remote computer users, for implementing 
computer, software and network security measures for remote computer users; computer hardware appliances that 
provide firewall, content filtering, intrusion alert, virus protection, virtual private networking and other security functions.

Cl.16;Printed matter relating to examinations, test and educational assessments; books relating to computers; 
materials bearing information in printed form for use with computers; printed matter for security purposes; booklets for 
use in conducting training workshops; instruction manuals relating to training seminars; training booklets; training 
guides in the form of printed matter; training manuals in the form of printed matter; training materials (other than 
apparatus); printed sheets; work sheets (printed matter); printed computer codes; printed publications relating to 
computers; printed matter for security purposes.

Cl.41;Arranging and conducting of workshops [training]; practical training services relating to security and law 
enforcement; arranging and conducting of conferences and seminars; provision of courses of instruction and training for 
security personnel; provision of training facilities or security training programmes; conducting training seminars; 
employment training; organisation of training courses; provision of training courses; staff training services; training; 
computer based training; computer training; academy education services; conducting of educational courses; education 
information; education services; information services relating to education; provision of education courses; provision of 
facilities for education; technological education services; examination services; educational examination; provision of 
educational examinations; drafting, preparation, provision and administration of examinations and educational tests; 
provision of information, advisory and consultancy services for the aforesaid services.

Cl.42;Computer software design and development; consultancy relating to the design and development of computer 
hardware; security consultancy in the field of global computer network security; computer systems integration services; 
computer network services; advisory and consultancy services relating to the security of computer network, monitoring 
of computer abuse and on-line protection of the computer network; advisory, consultancy, development, installation 
(software only) and technical support services relating to security infrastructures on a global communication network; 
computer services for the purpose of providing information back up, recovery of computer data, data security services 
[firewalls]; information on computer technology and programming and in the fields of global computer network and local 
area network security, computer software and hardware applications in security provided on-line from a computer 
database or from the global communication network; provision of computer security services (design and development of 
secure computer hardware, software and systems) to support the dissemination of information in the field of network and 
Internet security, and data storage; providing information in the fields of global computer network and local area network 
security, computer software and hardware applications in security; consultancy, development, installation, maintenance, 
updating computer software relating to the security of computer networks; provision information and research services 
relating to security on the global communication network, systems and technologies; application service provider 
services, namely, providing online, non-downloadable software for computer security testing in the fields of computer 
and Internet security; computer related services, namely, managed computer network and Internet security services, 
namely, public key infrastructure verification, authentication, distribution and management, digital certificate issuance, 
verification and management, and enterprise software integration; computer consultation regarding computer networks 
and internal computer networks, security services for computer networks and internal computer networks, namely, 
installation, design and customization of Internet and network firewall software for others; computer consulting services 
in the field of security integration, network security, network architecture, encryption technology, and computer security; 
computer services namely, professional consultancy relating to computer security namely, analysing global computer 
information network and internal computer network vulnerability; software installations and maintenance services; 
computer services, namely providing search engines for the internet; data encryption services; data mining and data 
storage (other than physical storage); hosting of databases; hosting computer sites (web sites); hosting of software as a 
service (SaaS); server hosting; computer security engineering; computer security services (design and development of 
secure computer hardware, software and systems); computer security services (programming and software installation, 
repair and maintenance services); computer security services (testing and risk assessment of computer networks); 
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information technology (IT) governance and compliance solutions being information technology consultancy; testing, 
analysis and evaluation of the goods and services of others for the purposes of certification; analytical services relating 
to computers; scientific and technical analysis; computer programming; computer system design; computer systems 
analysis; computer software design; installation and maintenance of computer software; data security services [firewalls];
computer virus protection services; computerised communication network security; professional consultancy relating to 
computer security; installation and maintenance of computer software in relation to security systems; development of 
computerised security equipment; computerised analysis of technical data; provision of backup computer disaster 
recovery services; computerised data storage services; computerised business information storage; provision of 
information, advisory and consultancy services for all the aforesaid services.
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Priority claimed from 27/04/2016; Application No. : 302016000042666 ;Italy 

3539367    07/07/2016
[International Registration No. : 1340110]
PAOLO CASTELLI S.P.A.
Via I Maggio, 93 I-40064 OZZANO DELL'EMILIA (BO) Italy

Proposed to be Used
IR DIVISION
Cl.11;Lighting apparatus, chandeliers, lamps, table lamps, wall lights, floor lamps, ceiling lamps, arc lamps, lightbulbs, 
ceiling lights; water supply apparatus, sanitary installations, bathtubs, sinks.

Cl.20;Furniture and interior furnishings namely chests of drawers, dressers, bedside cabinets, dressing mirrors, 
wardrobes, beds, cupboards, tables, chairs, armchairs, sofas, consoles, writing desks, desks, bookcases, furniture for 
televisions, furniture for hold telephones, mirrors; staircases; Venetian blinds, wooden blinds, panel curtains, blinds 
(indoor), slatted wood blinds, bamboo curtains.

Cl.37;Building, construction and demolition; building consultancy; consultancy in the field of civil engineering relating 
to the construction of public works and buildings; construction of property; construction of public works; on site building 
project management; building inspection in the course of building construction; application of surface coatings; 
bricklaying; laying of cables; pipeline laying; pipe laying; laying and construction of pipelines; installation of road 
surfaces; plant maintenance; maintenance of property; renovation and restoration of buildings; plumbing and gas and 
water installation; installation and repair of heating installations and air conditioning installations; services for the fitting 
of kitchens; installation of sanitary apparatus; installation and maintenance of electric installations, maintenance of alarm 
installations.

Cl.42;Urban planning and design of interior decoration, architectural design for interior decoration, design in relation to 
interior decoration, professional consultancy relating to the design of interior and exterior decoration, furniture design for 
interior decoration; interior and exterior design services, design of curtains.
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Priority claimed from 03/06/2016; Application No. : 87059407 ;United States of America 

3539371    05/12/2016
[International Registration No. : 1337054]
IronNet Cybersecurity, Inc.
8135 Maple Lawn Boulevard, Suite 455 Fulton MD 20759 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software, downloadable computer software, mobile device software for use in cybersecurity detection 
and prevention of malware, intrusions, and other cyber threats, for network defense and for monitoring, assessing and 
implementing improvements in the security of enterprise data, infrastructure, and networks; computer software, 
downloadable computer software, mobile device software for use in real-time threat assessment, detection, and updates, 
behavioral modeling, data analytics and proactive responses; computer software, downloadable computer software, 
mobile device software for use in cybersecurity consulting, assessments, and training.

Cl.41;Cybersecurity training services.

Cl.42;Providing non-downloadable computer programs for detection and prevention of malware, intrusions, and other 
cyber threats, for network defense and for monitoring, assessing and implementing improvements in the security of 
enterprise data, infrastructure, and networks, all in the field of cybersecurity.

Cl.45;Remote security monitoring services in the nature of providing real-time threat assessment, detection, and 
updates of unlawful activity, behavioral modelling of network systems for tracking network security threats, electronic 
data analytics, namely, analyzing data in computer databases for unlawful activity, and generating proactive incident 
responses in connection with all of the foregoing; providing cybersecurity consulting and threat assessments.
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3539373    29/11/2016
[International Registration No. : 1337161]
Aplicator System Aktiebolag
Metallvägen 3 SE-435 33 Mölnlycke Sweden

Proposed to be Used
IR DIVISION
Cl.7;Moulding machines for processing plastics; machines for working plastics; injection plastic molding machines; 
plastic jet moulding machines; spray paint machines; dyeing machines; air brushes for applying paint; air brushes for 
applying color; painting machines incorporating spray guns; polycrystalline diamond cutters for machining of 
workpieces; welding machines for plastics; extrusion machines for plastic; machines for processing plastics; hand held 
power operated spraying machines; automatic sprayers for electrostatic painting; spraying machines in the form of 
trailers; sputter coating guns; robots; industrial robots; robotic vacuum cleaners; robots for machine tools; robotic arms 
for industrial purposes; gluing machines; glue guns, electric; casting machines; foundry machines; moulding dies [parts 
of machines]; shaping and moulding machines; machines for the manufacture of moulds.

Cl.9;Measuring, counting, alignment and calibrating instruments; automatic dosage apparatus; plastic testing 
machines.
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3539376    22/11/2016
[International Registration No. : 1336750]
Ningbo Joyroad E-Commercial Business Co., Ltd
5 floor, Chamber of Commerce building, No. 59 Nancheng Road, Hushan Street, Cixi Zhejiang China

Proposed to be Used
IR DIVISION
Cl.7;Coffee grinders, other than hand-operated; kitchen machines, electric; fruit presses, electric, for household 
purposes; soybean milk machines for household purposes; washing machines [laundry]; washing apparatus; machines 
and apparatus for cleaning, electric; ironing machines; vacuum cleaners.

Cl.11;Lighters; cooking apparatus and installations; bread toasters; refrigerators; air conditioning installations; fans 
[air-conditioning]; air purifying apparatus and machines; electric hair dryers; fireplaces, domestic; bath installations; 
water purification installations; drinking water dispensers; radiators, electric.
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Priority claimed from 09/11/2015; Application No. : 50665 ;Trinidad and Tobago 

3539381    28/04/2016
[International Registration No. : 1339384]
Google Inc.
1600 Amphitheatre Parkway Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Promoting and marketing an initiative with the goal of reducing the effects of carbon emissions and climate 
change; promoting public awareness of environmental issues and initiatives (terms considered too vague by the 
International Bureau - Rule 13(2)(b) of the Common Regulations).

Cl.41;Providing an informational web site in the fields of energy conservation, reducing carbon emissions, and 
combating climate change (terms considered too vague by the International Bureau - Rule 13(2)(b) of the Common 
Regulations); organizing and conducting events in the fields of energy conservation, reducing carbon emissions, and 
combating climate change (terms considered too vague by the International Bureau - Rule 13(2)(b) of the Common 
Regulations).
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Priority claimed from 06/01/2016; Application No. : T.M.A. 90534 ;Kenya 

3539393    28/06/2016
[International Registration No. : 1337118]
PROMASIDOR IP HOLDINGS LIMITED
Ebene Junction, Rue de la Démocratie Ebène

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs, milk and milk products; edible oils and fats; stock including stock cubes, pastes and granules; 
bouillon; bouillon concentrates and preparations for making bouillon including paste bouillons and granulated bouillons; 
broth and broth concentrates; soups and preparations for making soups, instant, de-hydrated and frozen soups; 
preparations for making ragouts and stews; extracts of vegetables for cooking; purees including tomato puree, pastes 
including tomato paste and herb pastes; pickles; vegetable-based snack meals and instant snack foods; meat-based 
snack meals and instant snack foods; ready-to-cook foods consisting primarily of meat, fish, poultry or vegetables; 
cooked and preserved food products consisting primarily of meat, fish, poultry or vegetables; chilled and frozen ready 
meals based on meat, fish, poultry or vegetables; ready-cooked meals and instant meals based on meat, fish, poultry or 
vegetables.

Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; flour and preparations made from cereals, bread, 
pastry and confectionery, edible ices; honey, treacle; yeast, baking-powder; salt, mustard; vinegar, sauces (condiments); 
spices; ice for refreshment; salts, seasonings, flavourings and condiments; flavourings and seasoning including 
flavourings and seasonings made from fish, vegetables, lobsters, meat, pickles, poultry and/or shrimps including those in 
de-hydrated powder and paste formats; marinades containing herbs, seasonings and/or spices; alimentary seasoning; 
aromatic preparations for food; blends of herbs, seasonings and spices; condiments, included in powder form; culinary 
herbs; curry mixes and powder, dry seasonings and dry condiments; edible spices; sauces including those in frozen, wet 
and dry formats; gravy mix; cereal-based snack meals and instant snack foods; rice-based snack meals and instant snack 
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foods; ready-to-use seasoning mixes for the preparation of dishes and sauces; ready-to-use spice mixes for the 
preparation of dishes and sauces; ready-to-cook foods consisting primarily of cereals, pasta or rice; dried, cooked and 
preserved food products consisting primarily of cereals, pasta or rice; ready-cooked meals and instant meals based on 
grains or noodles; dressings for salad and sauces (condiments).
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Priority claimed from 15/09/2016; Application No. : 2016-101151 ;Japan 

3539408    23/09/2016
[International Registration No. : 1337022]
ALPS ELECTRIC CO., LTD.
1-7, Yukigaya-Otsuka-cho, Ota-ku Tokyo, 145-8501 Japan

Proposed to be Used
IR DIVISION
Cl.7;Starters for automobile engines; actuators; linear actuators; non-electric prime movers, not for land vehicles, and 
parts of non-electric prime movers; pneumatic or hydraulic machines and instruments; machine elements not for land 
vehicles; electric door openers; starters for motors and engines; current generators; linear motors; agricultural machines, 
agricultural implements other than hand-operated; motors, electric, other than for land vehicles.

Cl.9;Measuring or testing machines and instruments; power distribution or control machines and apparatus; rotary 
converters; phase modifiers; electric or magnetic meters and testers; photographic apparatus and instruments; 
cinematographic machines and apparatus; optical machines and apparatus; telecommunication machines and apparatus; 
optical mouse; scanners [data processing equipment]; radio remote control devices for starting automobile engines; 
computers; display units for computers; hard disk drives; printers; electrostatic copying machines; electronic 
dictionaries; word processors; controllers for car audio equipment; controllers for car navigation apparatus; electronic 
control apparatus and instruments for automobiles; electronic control apparatus and instruments for steering wheels for 
automobiles; electronic control apparatus and instruments for automobile pedals; electronic control apparatus and 
instruments for gear shifts for automobiles; oscillators; electric and electronic control and regulating apparatus and 
instruments; audio amplifiers; diaphragms [acoustics]; portable vibration speakers; limiters [electricity]; speakers 
utilizing bone conduction technology; headphones utilizing bone conduction technology; frequency converter for 
actuators; frequency converters for motors; remote controls for telecommunication machines and apparatus; controllers 
for telecommunication machines and apparatus; computer programs; computer programs for vibration control; computer 
programs for telecommunication; remote control apparatus; remote control telemetering machines and instruments; parts
for electronic control apparatus and instruments for automobiles; control panels [electricity]; electrical controlling 
devices; touch panels; touch panels for personal digital assistants; touch pads; eyeglasses; game programs for arcade 
video game machines; simulators for the steering and control of vehicles; sports training simulators; sensors 
[measurement apparatus], other than for medical use; data communication apparatus and instruments; magnetic 
encoders; optical lenses; connectors [electricity]; electric resistors; coils, electric; thermal printers; inductors 
[electricity]; electric switches.

Cl.12;Vessels and their parts and fittings [other than air cushion vehicles]; aircraft and their parts and fittings; railway 
rolling stock and their parts and fittings; automobiles and their parts and fittings; two-wheeled motor vehicles, bicycles 
and their parts and fittings; power transmissions and gearing, machine elements for land vehicles; brakes, machine 
elements for land vehicles; steering wheels for automobiles; pedals for automobiles; gear shifts for automobiles.
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Priority claimed from 06/07/2016; Application No. : 87094649 ;United States of America 

3539416    12/07/2016
[International Registration No. : 1339387]
VeriSign, Inc.
12061 Bluemont Way Reston VA 20190 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Maintaining a registry of domain names and Internet Protocol addresses.

Cl.45;Providing a searchable Internet database of domain name registration information (terms considered too vague 
by the International Bureau - Rule 13(2)(b) of the Common Regulations); registration of domain names for identification of 
users on a global computer network; domain name registration services for others on a global computer network.
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Priority claimed from 30/09/2015; Application No. : 014633374 ;European Union 

3539422    30/03/2016
[International Registration No. : 1339807]
CLIMATEWELL, AB
Instrumentvägen 20 SE-126 53 Hägersten Sweden

Proposed to be Used
IR DIVISION
Cl.1;Sorption material integrated in heat exchangers.

Cl.11;Apparatus for heating and cooling; thermal storage apparatus [solar energy] for heating; solar energy based 
cooling apparatus; solar energy powered heating installations; energy storage plants; heat exchangers, not part of 
machines; heat pumps for energy processing; air cooling apparatus; water cooling installations; chemical heat pumps; 
storage apparatus for chemical energy.
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Priority claimed from 08/07/2016; Application No. : 302016000071814 ;Italy 

3539425    12/07/2016
[International Registration No. : 1336408]
CERAMICA FONDOVALLE S.p.A.
Via Rio Piodo, 12 Frazione Torre Maina I-41053 Maranello (MO) Italy

Proposed to be Used
IR DIVISION
Cl.11;Wash-hand basins [parts of sanitary installations]; sinks; kitchen sinks; taps [faucets]; bath tubs; bidets; toilet 
bowls; shower cubicles [enclosures (Am.)]; shower trays.

Cl.19;Potters' clay [raw material]; granite; terra cotta; sandstone for building; marble; mosaics for building; cladding, 
not of metal, for building; wood panelling; floor tiles, not of metal; floors, not of metal; tiles, not of metal, for building; 
stone; artificial stone; building stone; ceramic tiles; building materials, not of metal; monuments, not of metal; roofing, 
not of metal; buildings, transportable, not of metal; buildings, not of metal; paving slabs, not of metal; slabs, not of metal, 
for building; ceramic works of art; building panels, not of metal.

Cl.20;Furniture frames; furniture fittings, not of metal; cupboards; benches [furniture]; counters [tables]; lockers; 
mobiles [decoration]; containers, not of metal [storage, transport]; picture frames; tea carts; meat chests, not of metal; 
drawer pulls, not of metal; door handles, not of metal; ceramic pulls for cabinets, drawers and furniture; shelves; 
furniture; seating furniture; office furniture; worktops; table tops; ceramic knobs; furniture shelves; racks [furniture]; 
filing cabinets; desks; chairs [seats]; mirrors [looking glasses]; tables; kitchen worktops; vats, not of metal; trays, not of 
metal; showcases [furniture].
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Priority claimed from 11/02/2016; Application No. : UK00003149303 ;United Kingdom 

3539436    08/08/2016
[International Registration No. : 1336985]
BletherApp LLP
19 Glenville Avenue Giffnock, Glasgow G46 7AH United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; mobile application software; app for a mobile communications device; interactive software 
application delivered online through a web-browser, being a downloadable application; app delivered to any computing 
device including desktop, laptop and tablet computers as well as mobile devices; mobile application software for tablets, 
phones, laptops and other mobile devices; downloadable software, namely, instant messaging software, file sharing 
software, communications software for electronically exchanging data, audio, video images and graphics via computer, 
mobile, wireless, and communication networks; downloadable computer software for processing images, graphics, audio, 
video, and text; mobile app software for messaging; computer software for use in facilitating voice over internet protocol 
(VOIP) calls, phone calls, video calls, text messages, instant message and online social networking services; mobile 
application and computer software for sending and receiving electronic messages, graphics, images, audio and audio 
visual content via global communication networks; computer software for the collection, managing, editing, organising, 
modifying, transmission, sharing, and storage of data and information; downloadable publications; downloadable 
manuals.

Cl.38;Telecommunication services; telecommunications services, namely electronic transmission of data, messages, 
graphics, images, audio, video and information; telecommunication services, namely, providing an online user interface 
for web browsers, tablets and mobile devices featuring text messaging, video conferencing, file sharing, content feeds 
and app integration; electronic exchange of voice, data, audio, video, text and graphics accessible via computer and 
telecommunications networks; provision of messaging services; instant messaging services; providing online chat 
rooms, instant messaging services, and electronic bulletin boards; providing access to computer databases in the field of 
social networking; providing access to computer, electronic and online databases; voice over internet protocol (VOIP) 
services; audio teleconferencing; teleconferencing services; video teleconferencing; web messaging; electronic 
transmission of digital photo files, videos and audio visual content for photo sharing and video sharing services among 
users; audio, text and video broadcasting services over computer or other communication networks; providing online 
forums for communication on topics of general interest; information, consultancy and advisory services for the aforesaid.

Cl.42;Computer services, namely, programming of software for Internet portals, chat rooms, chat lines and Internet 
forums, encryption, decryption and authentication of information, messages and data, and conversion of text to digital 
format; computer software design; computer services being mobile application software design; computer services of an 
application service provider, namely, providing, hosting, managing, developing, and maintaining applications, software, 
web sites, and databases in the fields of wireless communication, mobile information access, and remote data 
management for wireless delivery of content to hand held computers, laptops and mobile electronic devices; providing 
temporary use of online non-downloadable software and applications for instant messaging, voice over internet protocol 
(VOIP), video conferencing, and audio conferencing; computer services, namely, creating and hosting of websites for an 
online community for registered users to engage in social networking; application service provider (ASP) featuring 
software to enable or facilitate the creating, editing, uploading, downloading, accessing, viewing, posting, displaying, 
tagging, blogging, streaming, linking, annotating, indicating sentiment about, commenting on, embedding, transmitting, 
and sharing or otherwise providing electronic media or information via computer and communication networks; providing 
temporary use of non-downloadable software applications for social networking, creating a virtual community, and 
transmission of audio, video, photographic images, text, graphics and data; providing online facilities that gives users the 
ability to upload, modify and share audio, video, photographic images, text, graphics and data; software as a service 
(SAAS) services featuring software for sending electronic message alerts, for transmitting orders and sending and 
receiving electronic messages, and to allow users to perform electronic business transactions via a global computer 
network; information, consultancy and advisory services on the aforesaid.
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Priority claimed from 02/09/2016; Application No. : 1338619 ;Benelux 

3539439    30/11/2016
[International Registration No. : 1339291]
Absolute Audio Labs B.V.
Koninginneweg 11 NL-1217 KP Hilversum

Proposed to be Used
IR DIVISION
Cl.9;Audio apparatus; software and applications for mobile devices; software to control and improve audio equipment 
sound quality.

Cl.10;Medical hearing instruments; hearing protection devices.
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3539448    23/11/2016
[International Registration No. : 1338524]
Wacker Chemie AG
Hanns-Seidel-Platz 4 81737 München Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; unprocessed plastics; unprocessed artificial resins; unprocessed silicones; raw 
materials, auxiliaries and additives for chemical-technical processes; unprocessed polyglycols.

Cl.5;Plasters, materials for dressings; teeth filling material; dental impression materials.

Cl.7;3D printers; machines and machine tools for treatment of materials and for manufacturing.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs; artificial eyes; artificial teeth; 
orthopedic articles; suture materials.

Cl.17;Plastics in semi-processed form; moulded parts of plastic (semi-finished products); silicon rubber; sealing 
materials; packing materials of rubber or plastics; insulating materials; flexible pipes, not of metal; moulded parts, made 
of plastics, being semi-processed products for medical and dental purposes; moulded parts, made of plastics, being 
semi-processed products for surgical, medical, dental and veterinary apparatus and instruments; moulded parts, made of 
plastics, being semi-processed products for household utensils; moulded parts, made of plastics, being semi-processed 
products for the sporting goods and toy industry.

Cl.21;Household or kitchen utensils and containers; combs; sponges; brushes; brush-making materials; articles for 
cleaning purposes.

Cl.28;Games; toys; gymnastic articles not included in other classes; sporting articles not included in other classes; 
decorations for Christmas trees.

Cl.40;Custom manufacture of models, prototypes and small-series production, in particular using laser technology and 
injection moulding and metal casting processes (rapid prototyping); single-piece processing of prototypes using lasers in 
the context of building and construction drafting; consultancy in connection with the treatment of materials; processing 
of 3d prints; rental of 3d printers; custom manufacture and assembly services; printing; treatment of plastics.

Cl.42;Research and development of new chemical and/or technical processes; advisory and consultancy services 
relating to process technology; technical assistance in connection with facilitating the exchange of technical information; 
development of prototypes using lasers in the context of building and construction drafting for model and mould making; 
creating technical concepts; technical consultancy with regard to product and process development; preparing technical 
documentation.
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3539451    05/10/2016
[International Registration No. : 1339263]
AMCON INC.
1926, Nippa-Cho, Kouhoku-ku, Yokohama-shi Kanagawa 223-0057 Japan

Proposed to be Used
IR DIVISION
Cl.7;Food or beverage processing machines and apparatus and their components and accessories; solid-liquid 
separation equipment for food or beverage processing and their components and accessories; pressure type solid-liquid 
separation equipment for food processing or beverage processing and their components and accessories; screw rotation 
type pressure type solid-liquid separation equipment for food processing or beverage processing and their components 
and accessories; centrifugal separation type solid-liquid separation equipment for food processing or beverage 
processing and their components and accessories; equipment for pulp production/papermaking or paper working and 
their components and accessories; solid-liquid separation equipment for pulp production and their components and 
accessories; waste compacting apparatus and their components and accessories; waste crushing apparatus and their 
components and accessories; solid-liquid separation equipment for fluid-containing waste treatment and their 
components and accessories; pressure type solid-liquid separation equipment and their components and accessories; 
screw rotation type pressure type solid-liquid separation equipment and their components and accessories; pressure 
type dewatering equipment for fluid-containing waste treatment and their components and accessories; pressure type 
dewatering equipment and their components and accessories; centrifugal separation type solid-liquid separation 
equipment and their components and accessories; centrifugal separation type dewatering equipment and their 
components and accessories; vacuum type solid-liquid separation equipment and their components and accessories; 
vacuum type hydroextractor and their components and accessories; sludge concentrator and their components and 
accessories; sludge flocculation equipment, which flocculates sludge by stirring sludge and flocculation agent conveyed 
to a rapid mixing chamber, and their components and accessories; sludge quantity regulation device, which regulates 
sludge quantity to be conveyed to a rapid mixing chamber, and conveys proper sludge to the rapid mixing chamber, and 
their components and accessories; sludge flocculation equipment with sludge quantity regulation device, which regulates 
sludge quantity to be conveyed to a rapid mixing chamber, and conveys proper sludge to the rapid mixing chamber, and 
their components and accessories; sludge reservoir, which temporarily collects sludge conveyed to a sludge flocculation 
equipment, and their components and accessories; composting equipment and their components and accessories; 
sludge composting equipment and their components and accessories; compost pelleting equipment, which molds 
compost obtained from a composting equipment to solid pellet, and their components and accessories; cake crushing 
apparatus, which crushes cake obtained from a dewatering process of fluid-containing waste or crushes cake obtained 
from drying of said cake obtained from a dewatering process of fluid-containing waste, and their components and 
accessories; waste dewatering drying equipment, which dewaters fluid-containing waste, and dries said dewatered waste, 
and their components and accessories; sludge dewatering drying equipment, which dewaters sludge, and dries said 
dewatered sludge, and their components and accessories; waste dewatering composting equipment, which dewaters 
fluid-containing waste, and composts said dewatered waste, and their components and accessories; sludge dewatering 
composting equipment, which dewaters waste, and composts said dewatered waste, and their components and 
accessories; waste dewatering drying composting equipment, which dewaters fluid-containing waste, dries said 
dewatered waste, and composts said dried waste, and their components and accessories; sludge dewatering drying 
composting equipment, which dewaters sludge, dries said dewatered sludge, and composts said dried sludge, and their 
components and accessories; chemical processing machines and apparatus and their components and accessories; 
flocculant dissolving apparatus, which dilutes flocculation agent with water, and their components and accessories; other 
flocculant dissolving apparatus and their components and accessories.

Cl.11;Drying apparatus and their components and accessories; forage drying apparatus and their components and 
accessories; sludge drying apparatus and their components and accessories; waste drying apparatus for drying waste, 
for easier processing of the waste or reusing of the waste and their components and accessories; water pollution control 
equipment and their components and accessories; waste water treatment tanks [for industrial purposes] and their 
components and accessories; septic tanks [for industrial purposes] and their components and accessories; sludge 
processing apparatus and their components and accessories; waste oil processing apparatus and their components and 
accessories; sludge dehydrating apparatus and their components and accessories; solid-liquid separating apparatus and 
their components and accessories; solar water heaters and their components and accessories; water purifying apparatus 
and their components and accessories; waste water treatment tanks for household purposes and their components and 
accessories; septic tanks for household purposes and their components and accessories.
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Priority claimed from 13/06/2016; Application No. : 289875 ;Norway 

3539464    01/12/2016
[International Registration No. : 1340490]
Quipbrokers International AS
P.O. Box 154 Øvre Ervik N-5876 Bergen Norway

Proposed to be Used
IR DIVISION
Cl.35;Advertising; online advertising; marketing and promotional measures for the goods and services of others via 
computer and communication networks; provision of a searchable online database which contains information regarding 
sale and rental of goods and services; online commercial activity, namely management of online market places for sellers,
buyers, those who rent and rent out goods and services; online commercial activity, namely to place at their disposal 
facilities to organize sale and rental of goods and services for others via a computer network, in which the sellers, buyers, 
those who rent and who rent out can display their products or services for sale, purchase, rental or bidding; provision of 
business information in the form of a searchable online advertising guide which contains the goods and services of 
online sellers and those who rent out; provision of business information in the form of a searchable online evaluation 
data base for buyers, sellers and those who rent out; communication of rental services for third parties; auction sales; 
commodity brokers.

Cl.38;Telecommunications; data communication services; data-assisted transmission of calls, messages, information, 
data, sound and images; electronic post transmission, electronic messaging services; electronic and/or digital messaging 
communication, including via computers and mobile phones; provision of chatrooms on the internet; provision of access 
to online multimedia rooms where third parties can upload and obtain access to text, graphics, photographic, video and 
audio contents.

6089



Trade Marks Journal No: 1802 ,   19/06/2017           Class 99 
 

Priority claimed from 24/03/2016; Application No. : 4020160021631 ;Republic of Korea 

3539480    21/09/2016
[International Registration No. : 1337130]
WONIK HOLDINGS CO., LTD.
(Jije-dong), 78-40, Chilgoe-gil, Pyeongtaek-si, Gyeonggi-do 17840 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.11;Gas cocks; gas supply apparatus; regulating and safety accessories for gas pipes; regulating accessories for gas 
pipes; gas generating apparatus; gas decomposition machines; gas scrubbers (parts of gas installations); gas 
condensers, other than parts of machines; gas refinement apparatus; gas purification machines; gas purification 
apparatus; filters for gas purification apparatus; gas charging devices; exhaust gas purification apparatus; inert gas 
supply apparatus.

Cl.37;Maintenance of gas pipes; installation of gas pipes; repair of gas pipes; repair of gas plants; installation of gas 
plants; advisory services relating to the installation of plumbing; installation of plumbing; plumbing; washing of 
plumbing; installation of plumbing systems; repair of plumbing systems; advisory services relating to the maintenance of 
plumbing; maintenance of plumbing; installation, maintenance and repair of electrical equipment; installation and repair 
of electric appliances; maintenance of electric appliances; electrical installation services; installation of 
telecommunication equipment; repair of telecommunication equipment; maintenance of telecommunication equipment.
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Priority claimed from 29/04/2016; Application No. : UK00003162088 ;United Kingdom 

3539495    30/09/2016
[International Registration No. : 1339650]
J & P Coats, Limited
1 George Square Glasgow, Scotland G2 1AL United Kingdom

Proposed to be Used
IR DIVISION
Cl.17;Yarns and threads, not for textile use; elastic threads and elastic yarns, not for use in textiles; covered rubber 
thread and yarns, not for textile use; yarns and thread of carbon fibres, other than for use in textiles; yarns and threads of 
ceramic fibres, other than for use in textiles; yarns and threads of plastic materials, not for textile use; yarns and threads 
of rubber, not for use in textiles; carbon fibre other than for textile use; carbon fibres, other than for textile use; semi-
worked polymer resins in the form of fibres; fibres impregnates with synthetic resins for use in manufacture; spun 
polyester fibre, other than for textile use; vulcanized fibre; plastics fibres, other than for textile use; glass fibre and glass 
wool for insulation; synthetic fibres, other than for textile use; yarns, threads and fibres for insulation, other than for 
textile use.

Cl.21;Yarns and threads, other than for insulation or textile use; glass yarns and glass threads, not for textile use; 
fibreglass yarns and threads, not for textile use; fibreglass other than for insulation or textile use; vitreous silica fibres, 
not for textile use.
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Priority claimed from 02/09/2016; Application No. : 1338637 ;Benelux 

3539515    30/11/2016
[International Registration No. : 1339456]
Absolute Audio Labs B.V.
Koninginneweg 11 NL-1217 KP Hilversum

Proposed to be Used
IR DIVISION
Cl.9;Audio apparatus; software and applications for mobile devices; software to control and improve audio equipment 
sound quality.

Cl.10;Medical hearing instruments; hearing protection devices.
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Priority claimed from 04/05/2016; Application No. : 30 2016 013 261 ;Germany 

3539520    03/11/2016
[International Registration No. : 1339498]
Spectrum Brands. Inc.
3001 Deming Way Middleton WI 53562-1431 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Preparations for body and beauty care for animals; cosmetics for animals; animal grooming preparations; 
shampoos, conditioners, sprays and ear cleaners for animals; detangling preparations for fur and pet hair; odor control 
preparations for animals; cloths impregnated with cleaning preparations for animals; cleaning and fragrancing 
preparations; wipes and cloths impregnated with cleaning preparations; cleaning agents.

Cl.7;Cleaning machines; hand-held vacuum cleaners; wet and dry vacuum cleaners; hoses, brushes, bags and filters, 
for vacuum cleaners; pet hair vacuum cleaners.

Cl.8;Hand-operated tools and instruments; cutlery; hygienic and beauty implements for animals; non-electric hair 
clippers for animals.

Cl.9;Compact discs; DVDs and other digital recording media; data storage devices; computer software; games 
software; video games software; video games software, recorded on magnetic and optical discs; downloadable computer 
programs.

Cl.16;Printed matter; photographs; stationery; pens; pencils.

Cl.18;Clothing for animals; animal apparel; saddlery; leather and imitation leather and goods made thereof, not 
included in other classes, namely bags, pouches, leather goods, namely leather thongs, straps of leather [saddlery], 
stirrup leathers; harnesses; leashes and collars for ainimals; covers and blankets for animals for apparel purposes; bags 
for carrying animals.

Cl.21;Brushes; combs; grooming devices for body and fur care of animals; combs for animals; brushes for animals; 
brushes for grooming animals; fur brushes for animals; cloths for cleaning; fur brushes and combs for animals; curry 
combs; articles for cleaning purposes; cleaning cloths; cleaning pads, lint rollers; glassware, porcelain and earthenware 
not included in other classes; mugs; jars; bowls; feeding bowls.

Cl.25;Clothing; footwear; headgear; shirts; sweatshirts; hoodies; pants; hats; scarves; bandanas; leather belts.

Cl.28;Toys; games; playthings; pet toys; board games; puppets; plush toys; hand-held electronic video games; video 
game apparatus.
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3539530    30/11/2016
[International Registration No. : 1336940]
Cylance, Inc.
18201 Von Karman Avenue, Suite 700 Irvine CA 92612 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable internet security software; downloadable software for preventing unauthorized access to computers 
and electronics systems.

Cl.42;Providing online non-downloadable internet security software; providing online non-downloadable software for 
preventing unauthorized access to computers and electronics systems; consulting services in the field of downloadable 
and non-downloadable internet security software; consulting services in the fields of the design, development, and 
implementation of computer hardware and software for preventing unauthorized access to computers and electronics 
systems.
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Priority claimed from 26/11/2015; Application No. : 30 2015 227 075 ;Germany 

3539546    11/05/2016
[International Registration No. : 1339985]
YSHIELD GmbH & Co. KG
Am Schulplatz 2 94099 Ruhstorf Germany

Proposed to be Used
IR DIVISION
Cl.2;Paints.

Cl.6;Building materials of metal.

Cl.19;Building materials not of metal.

Cl.24;Fabric.
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3539560    15/03/2016
[International Registration No. : 1339918]
TECHNOLOGY DEVELOPMENT & EQUIPMENT SUPPLY (CHINA) LIMITED
Shengli Industrial Park, Dongying Shandong China

Proposed to be Used
IR DIVISION
Cl.6;Cast steel; anti-friction metal; common metals, unwrought or semi-wrought; alloys of common metal; penstock 
pipes of metal; steel buildings; wainscotting of metal; cabanas of metal; trays of metal; containers (terms considered too 
vague by the International Bureau - rule 13.2.b) of the Common Regulations).

Cl.7;Mixing machines; extractors for mines; machinery and equipment for geological exploration, mining, mineral 
separation; flotation machine; ore washing device (terms considered too vague by the International Bureau - rule 13.2.b) 
of the Common Regulations); magnetic separator; machines and equipments for oil development and refinement; 
petrochemical plant (terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); 
moulds [parts of machines]; centrifugal machines.

Cl.35;Business management assistance; commercial information agencies; business management and organization 
consultancy; advisory services for business management; provision of commercial and business contact information; 
outsourcing services [business assistance]; negotiation and conclusion of commercial transactions for third parties; 
sales promotion for others; procurement services for others [purchasing goods and services for other businesses]; 
import-export agencies.
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Priority claimed from 03/06/2016; Application No. : 87059425 ;United States of America 

3539588    05/12/2016
[International Registration No. : 1338521]
IronNet Cybersecurity, Inc.
8135 Maple Lawn Boulevard, Suite 455 Fulton MD 20759 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software, downloadable computer software, mobile device software for use in cybersecurity detection 
and prevention of malware, intrusions, and other cyber threats, for network defense and for monitoring, assessing and 
implementing improvements in the security of enterprise data, infrastructure, and networks; computer software, 
downloadable computer software, mobile device software for use in real-time threat assessment, detection, and updates, 
behavioral modeling, data analytics and proactive responses; computer software, downloadable computer software, 
mobile device software for use in cybersecurity consulting, assessments, and training.

Cl.41;Cybersecurity training services.

Cl.42;Providing non-downloadable computer programs for detection and prevention of malware, intrusions, and other 
cyber threats, for network defense and for monitoring, assessing and implementing improvements in the security of 
enterprise data, infrastructure, and networks, all in the field of cybersecurity; computer security consulting and threat 
assessments in connection therewith.

Cl.45;Remote security monitoring services in the nature of providing real-time threat assessment, detection, and 
updates of unlawful activity, behavioral modelling of network systems for tracking network security threats, electronic 
data analytics, namely, analyzing data in computer databases for unlawful activity, and generating proactive incident 
responses in connection with all of the foregoing.
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Priority claimed from 03/06/2016; Application No. : 015509367 ;European Union 

3539601    01/12/2016
[International Registration No. : 1340759]
MS TRADEMARKS Sp. z o.o.
Al. Gen. Wladyslawa Andersa 615 PL-43-300 Bielsko - Biala Poland

Proposed to be Used
IR DIVISION
Cl.18;Casual bags; bags for shoes; bags for campers and bags for sports, including tennis bags; jogging pouches; 
rucksacks, including city backpacks and bags for campers; waist and hip bags; wallets; suitcases and travelling bags; 
hand bags; straps for water bottles for jogging.

Cl.25;Clothing; headgear; footwear; footwear for sports and for campers; sandals, flip flops; water shoes, tennis shoes, 
football boots, basketball shoes; shoe inserts; trousers, including snowboard trousers, ski trousers, hiking trousers, 
fitness trousers, jogging trousers; tourist clothing; sportswear; shorts, including shorts for fitness, jogging and 
swimming; shirts, including sports jerseys and vests; sweatshirts and hoodies, including sports sweatshirts and fleece 
tops; tracksuits; jackets, including ski jackets, snowboard jackets, softshell jackets, jogging and hiking jackets; gloves; 
skiing and snowboarding gloves; cycling gloves; summer and winter caps; underwear, including singlets, pants (am.), 
boxer shorts; underskirts; thermal underwear; socks, including ski socks, hiking socks, tennis socks, bicycle socks and 
football socks; headbands for clothing; waist belts; scarves; balaclavas; tube scarves; ear muffs; swimming trunks; one-
piece and two-piece swimsuits; dressing gowns; swimming caps; wetsuits for swimmers; cycling vests; cycling leggings 
and shorts; cycling jerseys; cross-country ski boots, snowboard boots; ski boots; ski boot bags; gaiters.

Cl.28;Gymnastic and sporting equipment and articles; football, fitness, boxing gloves; footballs, basketballs, 
volleyballs, tennis balls, handballs, rugby balls and squash balls; guards (sporting articles) for football, volleyball, boxing 
and ice skating; jump ropes; exercise hand grippers; exercisers [expanders]; kettle bells; weight plates; dumb-bell shafts 
[for weight lifting]; instruments for push-ups; pull-up bars; skates and inline-skates; scooters; skateboards; skates, 
including ice skates for figure skating, ice hockey skates; platform tennis paddles; tennis accessories; badminton 
racquets; shuttlecocks; badminton game playing sets; squash rackets; squash accessories; squash sets; sledges; glides 
for skis; skis and snowboards of plastic; treadmill exercisers; stationary cycles; exercise benches and weight lifting 
benches; step machines; crosstrainers; multigyms; rowing machines; fins; swimming kick boards; inflatable armbands 
and pool rings; swimming paddles; ball inflators; ski poles, including for cross-country skis; covers for skis; skis, 
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including cross-country and downhill skis, ski boards; snowboard and ski bindings, including for cross-country skis; 
parts for ski and snowboard bindings; ski waxes; toy whistles; toy trumpets; sports training apparatus, training posts, 
movable goals.
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Priority claimed from 06/05/2016; Application No. : 015412885 ;European Union 

3539604    02/11/2016
[International Registration No. : 1339065]
Hirsch Armbänder GmbH
Hirschstraße 5 A-9020 Klagenfurt Austria

Proposed to be Used
IR DIVISION
Cl.14;Watch straps of leather, plastic and/or metal.

Cl.18;Leather and imitations of leather, briefcases, wallets.

Cl.24;Fabric of imitation animal skins, fabrics, non-woven fabrics.
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Priority claimed from 25/05/2016; Application No. : 20077479 ;China 

3539617    23/11/2016
[International Registration No. : 1338919]
HUAWEI TECHNOLOGIES CO., LTD.
Administration Building Huawei Technologies Co., Ltd, Bantian, Longgang District Shenzhen China

Proposed to be Used
IR DIVISION
Cl.35;Provision of an on-line marketplace for buyers and sellers of goods and services; updating and maintenance of 
data in computer databases; rental of billboards (advertising boards); outsourced administrative management for 
companies.

Cl.36;Credit sales of communication equipment (financial leasing); providing financial information via a web site; 
electronic funds transfer; online banking; financing services; insurance brokerage; insurance information.

Cl.38;Providing online forums; streaming of data; transmission of digital files; transmission of greeting cards online; 
wire service; news agency services; teleconferencing services; electronic mail service; rental of telephones.

Cl.39;Transport; transportation information; transportation logistics; transport services for sightseeing tours; car 
rental; car parking; physical storage of electronically stored data or documents; escorting of travelers; arranging of travel 
tours; booking of seats for travel; travel reservation; providing driving directions for travel purposes.

Cl.41;Correspondence courses; educational services; training services; teaching; instruction services; education 
information; educational examination; practical training (demonstration); coaching (training); arranging and conducting of
colloquiums; arranging and conducting of conferences; arranging and conducting of workshops (training); publication of 
texts, other than publicity texts; publication of books; providing on-line electronic publications, not downloadable; on-line 
publication of electronic books and journals; cinema presentations; arranging and conducting of concerts; organization 
of shows (impresario services); providing on-line music, not downloadable; entertainer services; providing on-line videos,
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not downloadable; television entertainment; game services provided on-line from a computer network; entertainment 
services; entertainment information; organization of lotteries.

Cl.42;Technological consultancy; telecommunications technology consultancy; computer technology consultancy; 
outsource service providers in the field of information technology; software as a service (SaaS); information technology 
(IT) consultancy; off-site data backup; electronic data storage; cloud computing; digitization of documents (scanning); 
consultancy in the design and development of computer hardware.

Cl.43;Cafe service; canteen services; hotel reservations; holiday camp services (lodging); providing campground 
facilities; accommodation bureau services (hotels, boarding houses); bar services; boarding house services; rental of 
temporary accommodation; tea house; tourist home services; catering services; cafeteria services; rental of meeting 
rooms; retirement home services.
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Priority claimed from 25/07/2016; Application No. : 302016000077206 ;Italy 

3539620    10/08/2016
[International Registration No. : 1340358]
CO.STAMP S.R.L.
Via Verdi, N° 6 I-23844 SIRONE (LC) Italy

Proposed to be Used
IR DIVISION
Cl.6;Foundry moulds of metal.

Cl.7;Matrices for use in printing, die-casting moulding machines, die-stamping machines, moulds (parts of machines), 
machines for processing plastics, machines and high pressure die casting moulds made in alloys as parts of stamping 
machines.
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Priority claimed from 09/06/2016; Application No. : 015528839 ;European Union 

3539624    23/11/2016
[International Registration No. : 1338514]
BSH Hausgeräte GmbH
Carl-Wery-Str. 34 81739 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Remote operating, signalling and control apparatus (electric/electronic) for household or kitchen machines and 
appliances; recorded and unrecorded machine-readable data carriers for household equipment; data processing devices 
and data processing programmes for controlling and operating household appliances; electronic assemblies; apparatus 
for the transmission of data; data communications devices and equipment; computer software, in particular for 
multimedia applications, for games, for advertising purposes and/or for recording, transmission and/or reproduction of 
sound, images; recorded or downloadable software, in particular apps and multimedia products; computer games 
(recorded or downloadable software); recorded or downloadable databases; recorded or downloadable electronic 
publications, including multimedia publications; electronic newsletters; photographs (recorded or downloadable); 
recorded or downloadable audio files and audio books; recorded or downloadable videos and video files; recorded or 
downloadable recorded files; software and/or digital data; recording media for sound, images, electric accumulators; 
battery chargers, parts and attachments for all the aforesaid goods, included in this class.

Cl.35;Merchandising (sales promotion); advertising; business management tasks, business administration; goods and 
services presentations; demonstration of goods; collection of goods, for others, for presentation purposes; the bringing 
together, for the benefit of others, of electric and electronic apparatus, including electric household appliances, for sales 
purposes; arranging of contracts, for others, for the buying and selling of goods; arranging of contracts, for others, for 
the providing of services; retailing, including online, relating to electric and electronic apparatus, including electric 
household appliances; order placement and invoice management, including within the framework of e-commerce.

Cl.37;Assembly, installation, fitting, servicing, maintenance and repair of household equipment.
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3539632    06/07/2016
[International Registration No. : 1338485]
Obshchestvo s ogranichennoy otvetstvennostyu "Adwe"
Fridrikha Engelsa str., 75, bldg. 3, 4th floor RU-105082 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for broadcasting, recording, transmission, reception, processing, storing and reproduction of 
sound, data or images and data, both in digital and analog form; magnetic data carriers, recording discs; compact discs, 
DVDs and other digital recording media; data processing equipment, computers; computer software; computer programs 
and software regardless of recording media or means of dissemination, that is, software recorded on magnetic media or 
downloaded from a remote computer network; universal serial bus [USB] modems; ticket dispensers; coin-operated 
automats, included in this class; Ethernet adapters; high-frequency apparatus; apparatus for input, output, transmission 
and storage of data; remote control apparatus; electro-dynamic apparatus for the remote control of signals; monitoring 
apparatus, electric; apparatus for processing electronic payments; apparatus for the transmission of sound or images; 
sound recording apparatus; apparatus and instruments for transferring, receiving and storing sound, images and data, 
both in digital and analog form; data processing apparatus and computers; global positioning system [gps] apparatus; 
apparatus to check payment; sound transmitting apparatus; facsimile transmitting and receiving apparatus; electrical 
communication machines and instruments; electrical and electronic control apparatus and instruments; cash registers; 
electronic cash registers; electric apparatus for commutation; intercommunication apparatus; projection apparatus; 
blueprint apparatus; telecommunications apparatus for use with mobile networks; telecommunications apparatus for use 
with digital and analog signals; telephone apparatus; facsimile machines; phototelegraphy apparatus; electric 
telecommunications apparatus; personal digital assistants [PDAs]; downloadable video and audio files; audio books; 
electronic databases recorded on computer media; freeware; electronic tags for goods; computer chassis; magnetic tape 
units for computers; computer memory devices; semi-conductor memory units; high-frequency switching power 
supplies; electronic power supplies; electrical fuse boxes; electrical power distribution blocks; encoded identification 
bracelets, magnetic; computer buffers; webcams; camcorders; video cassettes; video processors; video telephones; 
prerecorded motion picture videos; prerecorded videos; video screens; DVD players and recorders; downloadable 
electronic newspapers; hands free kits for phones; typeface fonts recorded on magnetic media; holograms; 
downloadable graphics for cellular phones; computer graphics cards; downloadable computer graphics; television 
decoders; interactive computer software; dictating machines; speakers for computers; light-emitting diodes [led); floppy 
disks; blank discs for computers; hard drives for computers; miniature hard disk drive storage units; sound recording 
discs; disks, magnetic; optical discs; circular slide rules; computer disk drives and drivers; disk drives for computers; 
juke boxes for computers; touch sensitive display and control screens; electronic advertising displays; docking stations 
for MP3 players; docking stations for cellular phones; laptop docking stations; docking stations for smartphones; 
docking stations for digital music players; interactive whiteboards; electronic notice boards; daughterboards; liquid 
crystal displays [LCDs]; identification threads for electric wires; downloadable software for instant messaging and 
electronic mail services; downloadable computer software for remote monitoring and analysis; downloadable computer 
security software; mathematical instruments; Internet servers; Internet telephones; interfaces for computers; graphical 
user interface software; intranet servers; uninterruptible electrical power supplies; coaxial cables; fibre [fiber (Am.)] optic 
cables; cables, electric; calculating machines; pocket calculators; electronic pens [visual display units]; identity cards, 
magnetic; electronic card readers; Ethernet cards; encoded cards; sound cards; electronic identification cards; interface 
cards for computers; interface cards for data processing apparatus; magnetically encoded key cards; electronic key 
cards; local area network [LAN] computer cards for connecting portable computer devices to computer networks; 
encoded loyalty cards; expansion boards for computers; microchip cards; memory cards for video game machines; 
encoded magnetic cards; multimedia accelerator boards; flash memory cards; automated teller machines [ATM]; 
cathodes; coils, electric; electromagnetic coils; computer keyboards; multifunction computer keyboards; encoded key 
cards; electronic book readers; electronic agendas; mouse pads; magnetic encoders; collectors, electric; commutators; 
computer network hubs, switches and routers; compact discs (audio-video]; compact discs [read-only memory]; 
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electronic components for computers; computer hardware for telecommunications; computer hardware and software for 
setting up and configuring local area networks; computer hardware and software for setting up and configuring wide area 
networks; computer software to automate data warehousing; computer software to enhance the audiovisual capabilities 
of multimedia applications; computer software for controlling self-service terminals; computer software that assists 
computers in deploying parallel applications and performing parallel computations; computer software to enable the 
transmission of photographs to cellular phones; computer application software for cellular phones; computer programs 
for enabling access or entrance control; computer programs for processing digital music files; computer programs for 
using the Internet and the World Wide Web; computer programs for user interface design; computer programs for editing 
images, sound and video; computer programs for connecting remotely to computers or computer networks; computer 
programs for searching remotely for content on computers and computer networks; computer programs for document 
management; interactive multimedia computer programs; computer programs used for electronic cash register systems; 
computers; handheld personal computers; laptop computers; tablet computers; notebook computers; electronic currency 
converters; Ethernet controllers; redundant array of independent disks [RAID] controllers; branch boxes [electricity]; 
distribution boxes [electricity); junction boxes [electricity]; central processing unit [CPU] coolers; lasers, not for medical 
purposes; head cleaning tapes [recording]; magnetic tapes; videotapes; local area networks; decorative magnets; mouse 
[computer peripheral]; materials for electricity mains [wires, cables]; telecommunication machines and apparatus; voting 
machines; money counting and sorting machines; portable media players; coin-operated mechanisms for television sets; 
microcomputers; microcontrollers; microtomes; microprocessors; microfiche; microphones; modems; monitors 
[computer hardware]; monitors [computer programs]; computer network bridges; downloadable digital music; terminals 
[electricity]; junction sleeves for electric cables; headphones; machine-readable data carriers; sound recording carriers; 
magnetic data media; optical data media; computer software, recorded; computer software for protection of personal data 
and information on legal entities and projects; software for processing images, graphics and text; software for optical 
character recognition; educational software; virtual private network [VPN] operating software; universal serial bus [USB] 
operating software; sheaths for electric cables; identification sheaths for electric wires; universal serial bus [USB] 
hardware; virtual private network |VPN] hardware; local area network [LAN] hardware; card reading equipment; computer 
hardware; peripheral equipment for computers and data processing equipment; limiters [electricity]; operating system 
programs; wrist rests for use with computers; computerized personal organizers; oscillographs; spectacles [optics]; 
sunglasses; packaged software; integrated software packages; disk memories; radio pagers; electronic pocket 
translators; transmitters [telecommunication]; telephone transmitters; transmitters of electronic signals; switches, 
electric; computer network switches; plug adapters; computer peripherals and accessories; plates for batteries; computer 
software platforms; graphics cards; wafers for integrated circuits; memory boards; audio circuit boards; motherboards; 
printed circuit boards; computer plug-in cards; compact disc players; cassette players; sound recording strips; digital 
signs; computer parallel and serial ports; circuit breakers; analog-to-digital and digital-to-analog converters; converters, 
electric; telerupters; distance recording apparatus; apparatus for verifying data on magnetically encoded cards; 
apparatus for processing, transmitting and storing database information; multimedia apparatus and instruments; 
teaching apparatus; navigation apparatus for vehicles [on-board computers]; satellite navigational apparatus; regulating 
apparatus, electric; hard disk drives; audio- and video-receivers; printers for use with computers; magnetic wires; 
telegraph wires; telephone wires; wires, electric; conductors, electric; computer hardware and software for database 
management; computer hardware and software; computer software, firmware and hardware; computer software for 
wireless content delivery; computer software for wireless network communications; computer software for two or three-
dimensional simulation for use in design and development of industrial products; decoder software; software for Internet 
access; computer software for accessing information directories that may be downloaded from a global computer 
network; privacy protection software; e-mail security software; computer software for application and database 
integration; computer whiteboard software; computer software for controlling and managing access server applications; 
computer software for encryption; computer programs and software for image and digital music files processing, 
including used for cellular phones; credit screening software; computer software for communicating with users of hand-
held computers; data compression software; computer software for creating searchable databases; computer software 
for use in creating and designing websites; computer software for organizing and viewing digital images and 
photographs; communications software; downloadable computer software programs; computer shareware; computer 
search engine software; embedded operating software; computer e-commerce software to allow users to perform 
electronic business transactions via a global computer network; computer programmes [programs], recorded; data 
processing programs; software for searching and retrieving information across a computer network; PDF creation and 
conversion software; computer game software; computer hardware and software for providing secure remote access to 
computer and communication networks; computer programs [downloadable software]; computer software for data and 
document searching, capture, transmission, storage and indexing; computer software for use in automating and 
managing business processes; computer software for synchronizing data between hand-held or portable computers and 
host computers; computer software for the creation of firewalls; computer software for database management; computer 
programs and computer software for operation of electronic services marketplace; computer software for use in the field 
of telecommunications for providing electronic transmission of documents and facsimile transmission; computer 
software and telecommunications apparatus, including modems, to enable connection to databases, computer networks, 
global computer networks and the Internet; educational computer software; computer operating programs, recorded; 
application software; computer utility programs; record players; processors [central processing units]; electronic 
publications, downloadable; electronic publications [downloadable] provided from databases or the Internet; electronic 
publications recorded on computer media; distribution consoles [electricity]; control panels [electricity]; computer 
workstations [hardware]; masts for wireless aerials; transmitting sets [telecommunication]; radios; vehicle radios; radio-
frequency identification tags [rfid-tags]; data loggers; voltage surge protectors; cell switches [electricity]; time switches, 
automatic; relays, electric; rheostats; Ethernet repeaters; repeaters for radio and television stations; downloadable ring 
tones and graphics for cellular phones; optical fibers [fibres] [light conducting filaments]; computer network servers; 
communications servers [computer hardware]; network servers; inductors [electricity]; biométrie voice recognition 
systems; pattern recognition systems composed of computer chips, computer hardware and software; speakerphones; 
scanners [data processing equipment]; electronic dictionaries; smartphones; integrated circuit cards [smart cards]; 
connections for electric lines; couplings, electric; connectors [electricity]; resistances, electric; wide area network [WAN] 
hardware; audiovisual teaching apparatus; computer software development tools; radiotelephony sets; personal stereos; 
computer styluses; bags adapted for laptops; supercomputers; integrated circuits; large-scale integrated circuits; printed 
circuits; television apparatus; teleprompters; mobile phones; cellular phones; cordless telephones; totalizators; terminals 
for radiotelephones; secure terminals for electronic transactions; computer terminals; electronic payment terminals; local 
area network [LAN] access points; Ethernet transceivers; transponders; transformers [electricity]; triodes; telephone 
receivers; graphics accelerators; automatic telephone dialers; automatic switching apparatus for telecommunications; 
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input devices for computers; video display units; steering apparatus, automatic, for vehicles; video recorders; sound 
reproduction apparatus; invoicing machines; tape recorders; hands-free devices for cellular phones; data processing 
apparatus; optical character recognition [OCR] apparatus; mobile data receivers; theft prevention installations, electric; 
card readers for magnetically encoded cards; battery chargers; chargers for electric batteries; couplers [data processing 
equipment]; computer peripheral devices; anti-interference devices [electricity]; demagnetizing apparatus for magnetic 
tapes; acoustic couplers; adding machines; readers [data processing equipment]; photocopiers (photographic, 
electrostatic, thermic]; bar code readers; computer software applications, downloadable; downloadable ring tones for 
mobile phones; downloadable image files; downloadable music files; USB flash drives; digital photo frames; spectacle 
cases; time clocks [time recording devices]; sleeves for laptops; chips [integrated circuits]; encoded electronic chip 
cards for identifying particular users of computers and cellular phones; computer chipsets; downloadable printing fonts; 
switchboards; distribution boards [electricity]; computer touch screens; projection screens; touch screens; electronic 
computing machines; ducts [electricity]; armatures [electricity].

Cl.35;Services rendered by persons or organizations principally with the object of help in the working or management 
of a commercial undertaking, or help in the management of the business affairs or commercial functions of an industrial 
or commercial enterprise; services rendered by advertising establishments primarily undertaking communications to the 
public, declarations or announcements by all means of diffusion and concerning all kinds of goods or services; the 
bringing together, for the benefit of others, of a variety of goods (excluding the transport thereof) or services and 
arranging those goods or information about services, enabling customers to conveniently view and purchase those 
goods or services, provided by retail stores, wholesale outlets, through mail order catalogues or by means of electronic 
media, for example, through web sites or television shopping programmes; services consisting of the registration, 
transcription, composition, compilation or systematization of written communications and registrations, and also the 
compilation of mathematical or statistical data; distribution of prospectuses, directly or through the post, or the 
distribution of samples, referring primarily to advertising in connection with other services; arranging subscriptions to 
telecommunication services for others; import-export agencies; commercial information agencies; advertising agencies; 
administrative processing of orders; analysis of advertising response and market research; cost price analysis; rental of 
advertising space on the Internet for employment advertising; rental of advertising space; rental of advertising space on 
the Internet; business advice relating to advertising; employment agencies; computerized file management; retail sale 
services by means of vending machines; invoicing; arranging of contracts, for others, for the buying and selling of goods 
and services; arranging of advertising and promotion contracts for third parties; arranging of advertising contracts for 
others; purchasing of goods and services for other businesses; opinion polling; marketing studies; business information; 
advertising on the Internet for others; commercial information and advice for consumers [consumer advice shop]; 
business investigations; business research; marketing research; personnel recruitment; computerized on-line ordering 
services; business management and organization consultancy; business organization consultancy; business 
management consultancy; personnel management consultancy; professional business consultancy; layout services for 
advertising purposes; marketing; business project management; placement of staff; writing of résumés for others; news 
clipping services; updating of advertising material; updating and maintenance of data in computer databases; market 
research conducted using computer databases; word processing; organization of exhibitions for commercial or 
advertising purposes; arranging of auctions; arranging and conducting of auctions and reverse auctions via computer 
and telecommunication networks; arranging and conducting of auctions and reverse auctions via mobile telephones; 
arranging subscriptions to on-line publications for others; organization of advertising events; design of advertising 
materials; statistical evaluation of market research data; collating of data in computer databases; recruitment of 
personnel for advertising and marketing, including outsourced personnel; preparation of market analysis reports; payroll 
preparation; data search in computer files for others; sponsorship search; business management assistance; commercial 
or industrial management assistance; commercial intermediation services; provision of business information; providing 
business information via global computer networks; provision of commercial and business contact information; providing
business information via a web site; providing information relating to personnel recruitment; providing on-line 
commercial directory information services; providing an on-line commercial information directory on the Internet; 
provision of an on-line marketplace for buyers and sellers of goods and services; providing information and advice to 
consumers regarding the selection of products and items to be purchased; provision of space on web sites for 
advertising goods and services; provision of commercial and business contact information via the Internet; providing on-
line auction services; presentation of companies and their goods and services on the Internet and other media; 
presentation of goods on communication media, for retail purposes; conducting interactive virtual auctions; on-line 
promotion of computer networks and web sites; promotion, advertising and marketing of on-line web sites; sales 
promotion for others; promoting the goods and/or services of others through advertisements on Internet web sites; 
promoting the goods and/or services of others via a global computer network; production of advertising films; office 
machines and equipment rental; rental of advertising time on communication media; publicity material rental; rental of 
billboards [advertising boards]; rental of vending machines; rental of sales stands; rental of photocopying machines; 
publication of printed matter for advertising purposes in electronic form; publication of publicity materials on-line; 
publication of publicity texts; radio advertising; personnel placement and recruitment; bill-posting; information, advisory 
and consultancy services relating to business management and business administration provided on-line or via the 
Internet; distribution of flyers, brochures, printed matter and samples for advertising purposes; dissemination of 
advertising for others via an on-line electronic communications network; dissemination of advertising, marketing and 
publicity materials; banner advertising; advertising of business web sites; advertising in periodicals, brochures and 
newspapers; advertising via mobile telephone networks; advertising and promotion services and information services 
relating thereto; outdoor advertising; advertising for recruitment purposes; distribution of samples; dissemination of 
advertising matter; direct mail advertising; writing of publicity texts; advertising; on-line advertising on a computer 
network; advertising by mail order; television advertising; document reproduction; input and compilation of information 
into computer databases; compilation of statistics; systemization of information into computer databases; business 
inquiries; compilation of information into computer databases; advisory services for business management; negotiation 
and conclusion of commercial transactions for third parties; compilation of directories for publishing on the Internet; 
arranging of contracts, for others, for the provision of services; drawing up of statements of accounts; compilation of 
advertisements for use as web pages on the Internet; telemarketing services; psychological testing for the selection of 
personnel; placement of temporary personnel; customer relationship management; outsourced administrative 
management for companies; business management for freelance service providers; commercial administration of the 
licensing of the goods and services of others; business management of reimbursement programs for others; business 
project management services for advertising projects; human resources management; administration of loyalty programs 
involving discounts or incentives; administrative processing of purchase orders; computerized inventory control; 
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computerized market research services; business networking; public relations; typing; on-line retail store services 
featuring downloadable ring tones; business administration services for the processing of sales made on the Internet; 
initiating telephone calls for others; recruitment of temporary personnel; computerized business record keeping services; 
data processing; advertising planning services; search engine optimization; web site traffic optimization; provision of 
information and advisory services relating to e-commerce; computerized business information services; providing 
business information directory services, via a global computer network; compilation of direct mailing lists; price 
comparison services; pay per click advertising; business consultancy and advisory services; virtual marketplace services 
for advertising; online business networking services similar to social networking, for business communication; 
outsourcing services [business assistance]; filing of documents or magnetic tapes [office functions]; business efficiency 
expert services; business networking services in the nature of virtual (networking) clubs for organization of virtual 
business meetings.

Cl.38;Telecommunications; electronic communications via global computer networks, including the internet and the 
world wide web, of texts, graphics, datatbase and computer programs; services by means of telephone, wireless 
telephone, computer terminals and other electronic means, enabling users to introduce themselves and at least two users 
to chat, exchange messages or communicate via all sensory means; services which consist essentially of the diffusion of 
radio or television programmes; automatic transfer of digital data using telecommunications channels; news agencies; 
rental of access time to a computer database; rental of access time to information on computer networks; rental of 
telecommunication devices and equipment enabling connection to networks; audio, video and multimedia broadcasting 
via the Internet and other communications networks; audio, video and data transmission by cable, satellite, computer 
networks, telephone lines and ISDN lines; wireless transfer of data via wireless application protocols [WAP]; wireless 
transfer of data via digital mobile telephony; wireless broadcasting; television broadcasting; cable television 
broadcasting; electronic bulletin board services [telecommunications services]; interactive transmission of audio-, video-, 
and other data via digital networks; Internet and intranet communication and access services; Internet telephony 
services; information about telecommunication; providing user access to global computer networks; consultancy, 
information and advisory services in the field of telecommunications; computer intercommunication; providing access 
and rental of access time to a computer database; providing access to databases; providing access to an Internet 
discussion web site; providing access to a web, mail and news portal; providing access to Internet forums; providing on-
line chatrooms, forums and electronic bulletin boards for transmission of messages among computer users; providing 
access to platforms and portals on the Internet, as well as on the mobile Internet; providing access to e-commerce 
platforms on the Internet; providing access to telecommunication channels for teleshopping services; providing access 
to electronic information, communication and transaction platforms on the Internet; providing access to electronic 
publications; providing internet chatrooms; providing telecommunications connections to a global computer network; 
providing telecommunication channels for teleshopping services; operation of telecommunications equipment; sending, 
receiving and forwarding of electronic messages; transmission of audio and video content via ISDN lines; transmission of 
videos, movies, pictures, images, text, photos, games, user-generated content, audio content, and information via the 
Internet; transmission of data, audio, video and multimedia files; transmission of information, including web pages, 
computer programs and any other data; electronic transmission of data and documents via computer terminals and 
electronic devices; transmission of encrypted communications; transmission of greeting cards online; message sending; 
computer aided transmission of messages and images; transmission of telegrams; transmission of digital files; electronic 
order transmission; podcasting; providing access to Internet platforms for the purpose of exchanging digital 
photographs; providing on-line access to databases; providing online forums; providing telecommunications 
connections to databases; videoconferencing services; rental of message sending apparatus; rental of access time to 
global computer networks; rental of access time to a database server; rental of modems; rental of telecommunication 
equipment; rental of telephones; rental of facsimile apparatus; radio broadcasting; radio communications; forwarding 
messages of all kinds to Internet addresses [web messaging]; collection and transmission of electronic messages; 
communications by fiber optic networks; communications by cellular phones; communications by computer terminals; 
satellite transmission; communications by telegrams; communications by telephone; facsimile transmission; 
communication via interactive voice response [IVR]; communications by satellite; paging services [radio, telephone or 
other means of electronic communication]; telecommunications services provided via fiber optic, wireless and cable 
networks; telecommunications services provided via platforms and portals on the Internet and other media; 
teleconferencing and videoconferencing services; telex services; audio and video broadcasting services provided via the 
Internet; voice mail services; videotext services; videophone services; interactive communication services; advisory and 
consultancy services relating to wireless communications and wireless communications equipment; telecommunications 
routing and junction services; streaming of data; telegraph services; telephone services; electronic data interchange [EDI]
services; computer network communication services; electronic transmission and retransmission of sounds, images, 
documents, messages and data; electronic transmission of computer programs via the Internet; electronic transmission 
of instant messages and data; electronic messaging; broadcasting and transmission of cable television and satellite 
television programs, including transmission of pay-per-view television programs.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; services provided by members of professions 
such as engineers and computer programmers, in relation to the theoretical and practical aspects of complex fields of 
activities, included in this class; services of engineers and scientists who undertake evaluations, estimates, research and 
reports in the scientific and technological fields (including technology consultancy); server administration; analysis and 
evaluation of products and services with respect to possible future applications; computer system design and analysis; 
computer system analysis; analysis of telecommunication signals; rental of computer programs; rental of computer 
database software; rental of computer software for financial management; recovery of computer data; troubleshooting of 
computer software problems [technical support]; diagnosis of computer hardware problems through the use of software; 
design of Internet pages; design, creation and programming of web pages; computer virus protection services; 
engineering services in the field of communications technology; engineering; installation and maintenance of software for
Internet access; installation of computer software; installation, maintenance, repair and updating of computer and 
database software; providing information in the field of computer services for the protection of software; research in the 
field of computer and telecommunications technology; scientific research; technical research; research, development, 
design and upgrading of computer software; research in the fields of communications technology, computer hardware 
and software and data processing technology; compilation of web pages for the Internet; compilation of computer 
programs; computer services in connection with electronic data storage; consultancy in the field of programming and 
development of e-business portals; consultancy in the fields of computer system integration, computer system analysis, 
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consultancy relating to the recovery of computer data, consultancy in the field of computer programming, consultancy 
relating to customization, maintenance and updating, of computer software; consultancy in the field of security software; 
web site design consultancy; information technology [IT] consultancy; consultancy in the design and development of 
computer hardware; consultancy relating to the design and development of information and communications technology; 
professional consultancy relating to computer security; computer software consultancy; technological consultancy; 
consultancy and information services relating to information technology architecture and infrastructure; consultancy 
relating to the creation and design of web sites for e-commerce; quality control; quality control of services in the process 
of preparation, organization and maintenance of electronic services marketplace; configuration of computer hardware and
computer networks using software; updating of computer software; monitoring of computer systems by remote access; 
software as a service [SaaS]; updating of computer software relating to computer security and prevention of computer 
risks; maintenance of computer software; maintenance of computer software relating to computer security and 
prevention of computer risks; digitization of documents [scanning]; conversion of data or documents from physical to 
electronic media; rental of memory space on servers for hosting electronic bulletin boards and for storing digital data; 
rental of Internet security programs; providing temporary use of on-line non-downloadable software for importing and 
managing data; providing temporary use of non-downloadable software to enable sharing of multimedia content and 
comments among users; providing information on computer technology and programming via a web site; providing 
search engines for obtaining data via communications networks; providing search engines for the internet; data 
conversion of computer programs and data [not physical conversion]; computer system design; design and development 
of Internet security programs; design and development of software for importing and managing data; design and 
development of computer software for logistics, supply chain management and e-business portals; rental of web servers; 
computer rental; rental of computer software; development of algorithms and computing methods for processing 
telecommunication and navigation data; development of data transmission and data storage systems; hosting computer 
sites [web sites]; server hosting; design and development of software and hardware for data and multimedia content 
conversion from and to different protocols; design and development of electronic data security systems; design and 
development of computer software for reading, transmitting and organizing data; development of computer software 
application solutions; development of plans for construction of data centers and designing of information platforms; 
computer software design; compression of data for electronic storage; creating and maintaining web sites for cellular 
phones; creating and maintaining web sites for others; programming of software for information platforms on the Internet;
computer programming; programming of software for e-commerce platforms; testing, analysis and monitoring of system 
algorithms for generating and processing telecommunications and navigation data; copying of computer programs; 
computer system integration services; data encryption and decoding services; programming services on technical 
assignment; outsource service providers in the field of information technology; graphic design services; off-site data 
backup; computer programming services for electronic data security; computer security services for protection against 
illegal network access; computer technology consultancy; telecommunications technology consultancy; cloud 
computing; software engineering services for data processing programs; hosting web portals; hosting an on-line web site 
for creating and hosting micro web sites for businesses; hosting the web sites of others; hosting and rental of memory 
space for web sites; hosting computer databases; hosting computer software applications for others; hosting multimedia 
entertainment and educational content for others; hosting memory space on the Internet; hosting platforms on the 
Internet; hosting electronic memory space on the Internet for advertising goods and services; electronic data storage; 
surveying; maintenance and consultancy services relating to software used in the field of e-commerce.
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Cl.3;Essential oils and aromatic extracts; toiletries; perfumery and fragrances; oral hygiene preparations; body cleaning 
and beauty care preparations; cleaning and fragrancing preparations.

Cl.9;Animated cartoons; audio recordings; audio visual recordings; digital music downloadable provided from a 
computer database or the internet; electronic publications, downloadable; electronic publications, downloadable; 
instruction manuals in electronic format; cinematographic films; pre-recorded audio tapes; exposed film; digital music 
[downloadable] provided from mp3 internet web sites; holographic images; digital music [downloadable] provided from 
the internet; weekly publications downloaded in electronic form from the internet; recorded discs bearing images; 
downloadable graphics for mobile phones; downloadable publications; downloadable musical sound recordings; 
downloadable music files; musical video recordings; talking books; records [sound recordings]; audio recordings; 
recorded discs bearing sound; musical sound recordings; musical recordings in the form of discs; pre-recorded videos; 
tape recordings of music; printed publications in machine-readable form; printed publications in optically recorded form; 
printed publications in electronically readable format; animated cartoons in the form of cinematographic films; podcasts; 
computer documentation in electronic form; electronic publications recorded on computer media; training manuals in the 
form of a computer program; sensitized films, exposed; photosensitive media [films, exposed]; cinematographic film, 
exposed; video recordings; recorded data files; games software; recorded content; multimedia content and recorded 
content; software; databases (electronic); computer games programmes downloaded via the internet [software]; 
downloadable electronic game programs; downloadable computer game programs; downloadable video game programs; 
software programs for video games; programmed video games contained on cartridges [software]; recorded computer 
game programs; computer games; video game programs; computer programmes stored in digital form; computer 
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software in the field of electronic publishing; personal computer application software for managing document control 
systems; computer software downloaded from the internet; interactive computer software; interactive multimedia 
computer programs; computer software that permits games to be played; application software; education software; 
computer software downloadable from global computer information networks; children's educational software; computer 
software concerned with children's education; data recorded electronically; audio cassettes; compact discs; DVDs; 
electronic data carriers; pre-recorded compact discs; information technology and audiovisual equipment; computer 
operating systems.

Cl.14;Jewels; jewellery boxes and watch boxes; gemstones, pearls and precious metals, and imitations thereof; 
ornaments, made of or coated with precious or semi-precious metals or stones, or imitations thereof; statues and 
figurines, made of or coated with precious or semi-precious metals or stones, or imitations thereof; key rings [trinkets or 
fobs]; trinkets coated with precious metal; key fobs [rings] coated with precious metal.

Cl.16;Disposable paper products; decoration and art materials and media; pastes and other adhesives for stationery or 
household purposes; printed matter; paper and cardboard; books; stationery and educational supplies; works of art and 
figurines of paper and cardboard, and architects' models; bags and articles for packaging, wrapping and storage of paper, 
cardboard or plastics; drawing materials; drawing paper; arts, crafts and modelling equipment.

Cl.18;Walking sticks; luggage, bags, wallets and other carriers; umbrellas and parasols.

Cl.21;Cosmetic and toilet utensils and bathroom articles; brushes and brush-making articles; statues, figurines, 
plaques and works of art, made of materials such as porcelain, terra-cotta or glass, included in the class; tableware, 
cookware and containers; glasses, drinking vessels and barware; services [dishes]; dishes [household utensils].

Cl.24;Fabrics; textile goods, and substitutes for textile goods; linens; textiles made of flannel; textile tissues; 
household textile articles; handkerchiefs; household textiles; textiles for furnishings.

Cl.25;Footwear; hats; clothing; sports shirts with short sleeves; menswear; casual shirts; casual trousers; leisurewear; 
layettes [clothing]; swimming trunks; sports clothing [other than golf gloves]; sportswear; tops [clothing]; coats and 
socks; tee-shirts; sweatpants; socks; shorts; slipovers; blousons; long jackets; long sleeve pullovers; printed t-shirts; 
shirts; loungewear; outerclothing for men; short-sleeve shirts; short-sleeved or long-sleeved t-shirts; trousers for 
children; children's wear; skirt suits; gloves [clothing]; collared shirts; running suits; hooded sweatshirts; hooded tops; 
slacks; skirts; denim jeans; sweat shirts; sweat suits; denim jackets; sun hats; peaked headwear; caps with visors; 
bonnets; children's headwear; bonnets [headwear]; sun visors [headwear]; sun visors; caps [headwear]; pumps 
[footwear]; football boots; footwear [excluding orthopedic footwear]; footwear for men; canvas shoes; espadrilles; 
basketball sneakers; gym boots; children's footwear; running shoes; training shoes; leather shoes; footwear for women; 
slip-on shoes; booties; slippers; shoes with hook and pile fastening tapes; sandals; infants' footwear; beach shoes; 
cycling shoes; leisure shoes; fancy dress costumes for children.

Cl.28;Fairground and playground apparatus; festive decorations for Christmas tree and artificial Christmas trees; toys, 
games, playthings and novelties; sporting articles and equipment; video game apparatus; balloons; fabric toys; carnival 
caps; face masks being playthings; children's multiple activity toy; children's bicycles (other than for transport); board 
games; kites; toy hats; toy tableware; playing balls; toy sporting apparatus; toy vehicles with transforming parts; toys; 
toys simulating objects used by adults in day to day activity; teddy bears; dolls; battery operated toys; toy figurines; 
counters for games; scale model vehicles; miniature car models [toys or playthings]; inflatable toys; building games; 
sports games; children's playthings.

Cl.30;Processed grains, starches, and goods made thereof, baking preparations and yeasts; ice, ice creams, frozen 
yogurts and sorbets; coffee, teas and cocoa and substitutes therefor; baked goods, confectionery, chocolate and 
desserts; sugars, natural sweeteners, sweet coatings and fillings, bee products; salts, seasonings, flavourings and 
condiments; pastries, cakes, tarts and biscuits (cookies); chocolates; bakery goods; foodstuffs containing cocoa [as the 
main constituent]; confectionery in frozen form.

Cl.32;Non-alcoholic beverages; preparations for making beverages; juices; flavoured carbonated beverages; energy 
drinks; coconut milk [beverage]; milk of almonds [beverage]; peanut milk [non-alcoholic beverages]; rice-based 
beverages, other than milk substitutes; soya-based beverages, other than milk substitutes; other non-alcoholic drinks; 
cordials; orange squash.

Cl.41;Publishing and reporting; education, entertainment and sports; translation and interpretation; news reporters 
services; news programme services; publishing of stories; publication of printed matter; publication of the editorial 
content of sites accessible via a global computer network; publishing of electronic publications; providing electronic 
publications; providing on-line electronic publications, not downloadable; publication of texts; on-line publication of 
electronic books and journals (non-downloadable); providing online non-downloadable comic books and graphic novels; 
providing on-line non-downloadable general feature magazines; music publishing and music recording services; music 
publishing services; on-line publishing services; publication and editing of printed matter; publication of printed matter 
relating to education; publication of educational books; publication of educational teaching materials; publication of 
instructional literature; publication of printed matter and printed publications; publication of newspapers, periodicals, 
catalogs and brochures; publication of books; consultation services relating to the publication of books; publishing 
services for books and magazines; publication and editing of books; publication of electronic books and journals on-line; 
electronic desktop publishing; publication of books relating to entertainment; electronic text publishing services; 
publication of electronic books and journals on-line; provision of electronic publications (not downloadable); publication 
of electronic magazines; live band performances; arranging of visual entertainment; arranging of visual and musical 
entertainment; organisation of recreational activities; provision of recreational events; providing recreational areas in the 
nature of play areas for children; provision of online information relating to entertainment provided from a computer 
database or by means of the internet; entertainment services in the nature of an amusement park show; entertainment; 
provision of entertainment services through the media of video-films; provision of entertainment services through the 
media of publications; amusement centers; production of shows; entertainment, education and instruction services; 
video entertainment services; exhibition of video films; provision of recreational activities; leisure services; sporting and 
cultural activities; computer and video game amusement services; providing information on-line relating to computer 
games and computer enhancements for games; providing on-line information in the field of computer gaming 
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entertainment; television entertainment; theme park services; theatre entertainment; theatre services; theater 
productions; adventure playground services; popular entertainment services; provision of games by means of a 
computer based system; providing online computer games; game services provided means of communications by 
computer terminals or mobile telephone; provision of on-line entertainment; provision of on-line computer games; on-line 
gaming services; electronic games services provided from a computer database; musical entertainment; musical 
entertainment services; performing of music and singing; live entertainment; children's adventure playground services; 
organisation of events for cultural, entertainment and sporting purposes; organization of balls; game services provided 
via the internet (non-downloadable); electronic game services provided by means of the internet; electronic game 
services and competitions provided by means of the internet; amusement park services; entertainment services; 
amusement and theme park services; amusement park and theme park services; organising of shows for entertainment 
purposes; film distribution; cinematographic entertainment services; distribution of movies; rental of motion pictures; live
entertainment, live services; cinema presentations; electronic games services provided from a computer database or by 
means of the internet; electronic games services, including provision of computer games on-line or by means of a global 
computer network; entertainment services in the form of television programmes; entertainment services in the form of 
motion pictures; entertainment services for producing live shows; entertainment services in the form of cinema 
performances; provision of entertainment services through the media of audio tapes; provision of entertainment services 
through the media of television; entertainment in the form of recorded music (services providing -); provision of 
entertainment services through the media of cine-films; entertainment, sporting and cultural activities; electronic online 
publication of periodicals and books; arranging of games; organisation of games and competitions; adult training; 
electronic data processing training; education and instruction; sports and fitness; audio and video production, and 
photography; training in electronics; provision of education courses relating to electronics; english language education 
services; arranging of training courses; education services for imparting language teaching methods; provision of 
language schools and language courses; organisation of language courses; language tuition; provision of information 
relating to training; professional consultancy relating to education; educational advisory services; organising of 
educational games; advisory services relating to education; providing computer-delivered educational testing and 
assessments; provision of day-care [educational] units; educational testing; provision of training and education; 
consultancy services relating to training; provision of education courses; providing of education; education; training and 
further training consultancy; organisation of training courses; provision of training courses; development of educational 
materials; dissemination of educational material; arranging teaching programmes; provision of training facilities; 
education services relating to the development of childrens' intellectual faculties; education services relating to 
computers; education services relating to computer systems; conducting courses, seminars and workshops; educational 
services provided for children; educational services provided for teachers of children; training in the operation of 
software systems; training in the development of software systems; training in the design of software systems; training of 
teachers; teacher training services; education in the field of data processing; education in the field of computing; school 
courses relating to study assistance; training in the use of data processing programs; provision of instruction relating to 
data processing; training services relating to computer-aided design; providing computer assisted courses of instruction; 
instruction in the use of computers; instruction in the development of computers; services for the provision of training in 
the use of computers; provision of computer related training courses; provision of education courses relating to 
computers; organisation of computer related training courses; training services relating to computers; computer 
education training; training in the operation of computerised systems; training services relating to computer systems; 
computer training; computer training services; training in the development of computer programs; training in the 
operation of computer programs; training in the design of computer programs; provision of instruction relating to 
computer programming; training in computer programming; computer education training services; computerised training 
in career counselling; training relating to computer techniques; provision of courses of instruction in the management of 
information technology; training services relating to the use of information technology; educational services relating to 
information technology; sporting education services; sporting and recreational activities; sporting services; sports 
tuition, coaching and instruction; recreation and training services; services for the production of entertainment in the 
form of film; film production for entertainment purposes; production/distribution of movies; production of entertainment 
in the form of television programmes; production of entertainment in the form of sound recordings; animation production 
services; creating animated cartoons; production of animated programmes for use on television and cable; audio, film, 
video and television recording services.

Cl.43;Services for providing food and drink; services for providing food and drink; providing temporary housing 
accommodations; temporary accommodation; restaurant services; cafeterias; ice cream parlour services; hotels, hostels 
and boarding houses, holiday and tourist accommodation; nurseries, day-care and elderly care facilities; accommodation 
bureau services.

6112



Trade Marks Journal No: 1802 ,   19/06/2017           Class 99 
 

3539653    07/04/2016
[International Registration No. : 1339196]
SAN MIGUEL PURE FOODS COMPANY INC.
23rd Floor, The JMT Corporate Condominium, ADB Avenue, Ortigas Center 1605 Pasig City, Metro Manila Philippines

Proposed to be Used
IR DIVISION
Cl.29;Meat, chicken, jellies, jams, milk powder, milk and flavored milk, cheese, margarine, butter, butter substitutes, 
butter blends, cooking oil, cream and all-purpose cream.

Cl.30;Ice cream, pancake flour, waffle flour, all-purpose flour, brownie mixes, cake mixes, seasonings, sauces, noodles, 
biscuits, flavorings for foods, salad sauces or dressings, mayonnaise.
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3539659    21/11/2016
[International Registration No. : 1339816]
Sofintel IT Engineering SL
Calle Brújula 4 E-41927 Mairena del Aljarafe (Sevilla) Spain

Proposed to be Used
IR DIVISION
Cl.9;Communication software; WAN [wide area network] operating software; network management software; LAN [local 
area network] operating software; computer software for data communication; application programs; interface software.

Cl.38;Telecommunication gateway services; provision and rental of telecommunication equipment and installations.

Cl.42;Software as a service [SaaS].
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3539666    04/08/2016
[International Registration No. : 1341973]
Rolson Tools Limited
Rolson House London Road Ruscombe Twyford Berks RG10 9HZ United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Glue for industrial purposes.

Cl.3;Vehicle cleaning preparations.

Cl.5;Plasters.

Cl.6;Metal oil cans [empty]; ramps of metal; hooks of metal; carabiner locks; door guards of metal; metal ties; vice 
claws of metal; aluminium foil tape; bird-repelling devices made of metal, metal bird spikes; wire meshes; metal brackets; 
scrapers of metal; nails; metal staples for construction or industrial use; washers; pins, cotter pins; metal springs; metal 
nuts; bolts; clips, alligator clips, E clips; metal washers; grommets of metal; rivets of metal; lock nuts of metal; roll pins; 
screws; casters of metal for furniture; locks of metal; padlocks; bicycle locks; chain locks; wheel clamps; metal cases; 
safety cash boxes; hand operated metal hose reels; parts and fittings for all the aforesaid goods.

Cl.7;Log splitters [machines]; electric screwdrivers, screwdriver bits for electric screwdrivers; wrenches [machines]; 
snip cutters [machines]; cable cutters [machines]; machine tools for sale in kit form; crimping tools [machines or parts of 
machines]; punches for use with machine tools; punching tools [electric], other than for office use; punching tools [hand-
operated], other than for office use; combined wire strippers and cutters [machines]; pumps, water pumps, air pumps, 
pressure pumps; snips (tin -) [machines]; bolt cutters [machines]; tension ratchets [machines]; cutting discs for use as 
parts of machines; burrs [power tools]; tile cutters [machines]; screw extractors [machines]; magnetic holders for 
machine tools; air compressors; power operated staple guns; rivet guns, riveters (powered tools); chucks [parts of 
machines]; augers [machines], auger bits for use with machine tools; countersinks [power tools]; electric drills, electric 
drill bits; electric saws; blades for power saws; paint mixing machines; squeegees [machines]; electrical brushes; 
automatic floor scrubbers; air brushes for applying paint; springs [parts of machines]; engravers [electric]; tree pruners 
[machines]; shears [electric]; planting machines; mechanical hose reels; spray guns; circular saws; glue guns; parts and 
fittings for all the aforesaid goods.

Cl.8;Hammers, peining hammers, crosspein hammers, ball pein hammers, claw hammers, sledge hammers, stoning 
hammers, club hammers, brick hammers, scutch hammers, chipping hammers; handles for hammers; mallets, rubber 
mallets, wooden mallets; mauls, splitting mauls; log splitters [tools]; knives, utility knives, lockback knives, tradesmens 
knives, folding knives; knife blades; pliers, long nose pliers, long reach pliers, needle nose pliers, bent nose pliers, side 
cutting pliers, combination pliers, punch pliers, fencing pliers, top cutter pliers, eyelet pliers, circlip pliers, waterpump 
pliers; screwdrivers, stubby screwdrivers, angle screwdrivers, ratchet screwdrivers, pocket screwdrivers, offset 
screwdrivers, slot screwdrivers, screwdriver bits for hand operated screwdrivers; damaged screw removers; tension 
ratchets [hand operated tools]; hex keys; wrenches, adjustable wrenches, basin wrenches, oil filter wrenches, pipe 
wrenches, speed wrenches, torque wrenches; axes, camping axes, hand axes, felling axes, pick axes, pick axe heads; 
clamps, carpenters' clamps, thread clamps, corner clamps, straight edge clamps, ratchet spring clamps, spring clamps; 
vices, table vices, vacuum base vices; wire cutters, snip cutters, cable cutters, pipe cutters; cable strippers, wire 
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strippers; crimping tools [hand operated], ratchet crimping tools; tin snips [hand operated]; bolt cutters [hand operated]; 
sharpening stones; diamond cutting and sharpening tools for hand operated machines; cutting discs [hand operated 
tools]; pincers; pipe benders; cutting discs [hand operated]; diamond cutting tools for hand-operated tools; sanding 
blocks; files, needle files, riffler files; tile cutters [hand-operated tools]; centre punches [hand tools]; chisels; pry bars; 
wrecking bars; screw extractors [hand operated]; reamers; nail clippers; socket sets [hand tools]; hand pumps, pumps for
liquids, dusting pumps, blast unblockers for pipes; wire brushes [hand operated tools]; scrapers, scrapers for floors and 
windows, paint scrapers; tyre levers; bicycle chain link removers; riveters (hand tools); spanners; socket pucks; chucks 
for hand-operated tools; drilling apparatus; augers [hand tools], auger bits for use with hand-operated tools; countersinks 
[hand tools]; hand drills, hand drill bits, archimedean drills; builders' squares [hand tools]; mortar joint rakers; trowels; 
tile grout float; tongs, brick tongs; plastering hawks; chalk line reels [hand tools]; brick lines; brick jointers; carpet fitters' 
knee kickers; planes, block planes, smoothing planes; mitre boxes; bevels [hand tools]; saws, hole saws, hacksaws; 
blades for handsaws; tweezers; taps; dies; scribers [hand tools]; needle point oilers; watch case openers; watch spring 
bar tools; watch bracelet link removers; scissors; ring cutters; claws [hand tools]; caulking guns; plaster mixers [hand 
operated tools]; paint mixers [hand operated tools]; squeegees [hand-operated tools]; sealant tools; spades; hand-
operating riveting tools; cutlery sets; razors, razor blades; compass cutters; tool belts; engravers [hand tools]; secateurs; 
tree pruners; shears; loppers [hand tools]; rakes, leaf rakes; garden forks; weeding tools; dibbers; hoes; edging irons; 
water lances; drain rods; wheel braces; wheel wrenches; survival card tools; parts and fittings for all the aforesaid goods.

Cl.9;Magnifying glasses; eye loupes; digital thermometers for non-medical purposes; digital multimeters; battery 
testers; fuse testers; mains testers; circuit testers; voltage testers; styluses [light pens]; surveying compass needles; 
jump leads; booster cables; tyre pressure gauges; emergency warning lights; battery chargers; power adaptors; camera 
shutters; selfie sticks; holders adapted for mobile phones; holders adapted for IPads; armbands luminous for protection 
against accident or injury; bicycle computer; sports glasses; measuring tapes; measuring wheels; builders' rules; plastic 
rulers, stainless steel rulers, scale rulers; set squares [measuring]; verniers; calipers; spirit levels; magnetic levels; 
scaffolders' levels; post levels; marking gauges; bevels [measuring apparatus]; diamond gauges; protractors; timers, 
mechanical timers; cable access kits; reading glasses; magnetic pick up arms to assist with manual recovery of objects; 
visors [protective], magnifying visors; protective grippers for shoes; safety glasses; safety goggles; dust masks; gloves 
for protection against injury; scales; fuses; electrical wires; electrical couplings; electrical connectors; electrical clips; 
combination locks [electric]; alarms; personal alarms; contour gauges; parts and fittings for all the aforesaid goods.

Cl.10;Forceps.

Cl.11;Bicycle reflectors for attachment to spokes; bicycle lights; lights; lamps; torches; scrubbers; hot air heat 
shrinking apparatus; taps; tap fittings; garden sprinklers [automatic]; parts and fittings for all the aforesaid goods.

Cl.12;Puncture repair outfits for bicycle tyres; human powered trolleys; hand trucks; tubeless tyres for bicycles; 
bicycle wheels; foot pumps for inflating vehicle tyres; hand pumps for inflating vehicle tyres; windscreen protectors for 
vehicles; car seat covers; bicycle covers; bicycle seat covers; motorbike covers; bicycle seats; mirrors for vehicles; 
bicycle kickstands; bicycle chains; bags for bicycles, saddle bags for bicycles; bicycle handlebar grips; bicycle pedals; 
cycle mudguards; water bottle holder for bicycles, bicycle water bottle cages; inner tubes for tyres; hooks; springs for 
vehicles; frame supports incorporating castors for moving objects; bicycle bells; bicycle horns; vehicle alarms; human 
powered trolleys and carts, boot carts; parts and fittings for all the aforesaid goods.

Cl.14;Holders adapted for watches; key rings of metal, retractable key rings of metal; metal key chains; plastic key 
rings.

Cl.15;Musical instruments; stands and cases adapted for musical instruments.

Cl.16;Numbering stamps; pencils; pencil sharpener; office glues; sticky tape; brown parcel tape; artists' brushes; paint 
brushes; paint rollers; paint roller sleeves; paint roller frames; paint roller covers; pencils; clips; rubbish bags.

Cl.17;Insulating tape; electrical tape; masking tape; strapping tape; duct tape; rubber cords; corner protectors of 
rubber; carpet seam tape; draught excluder strips; heat shrink wraps, heat shrinkable silicon rubber tubing; washers of 
rubber or vulcanized fibre; grommets of rubber; hoses, hose fittings (non-metallic); O rings.

Cl.18;Sports bags; luggage straps; luggage tags; leather pouches; tool bags; harnesses; canvas bags; leather tool 
pouches and tool belts for use by builders and workmen; metal wallets.

Cl.19;Security spikes made of plastic for attaching to windows and fences for the purpose of deterring birds or 
intruders.

Cl.20;Tool boxes [non-metallic]; fuel cans [non-metallic]; plastic suction cups; clothes hangers, travel hangers; corner 
protectors of plastics for furniture; child safety door guards of plastic; non-metal cable clips; mirrors; magnetic pest 
control curtain meshes for hanging on doors for the purposes of deterring ingress of insects or for pest control; wall 
hooks [non-metallic]; brackets [non-metallic]; door springs [non-metallic]; plastic washers; grommets made of plastics 
materials being furniture fittings; non-metal rivets; castors; combination locks [nonelectric]; plastic racks for tools; 
garden kneelers; non-mechanical non-metallic hose reels; knife handles; water butts, water butt connectors.

Cl.21;Funnels, plastic funnels; mugs; flasks; car washing mitts; cleaning pads; brushes, brushes for cleaning vehicles; 
chamois leather for cleaning; empty water bottles for bicycles; bottle openers; mouse traps; rat traps; steel wool; back 
scratchers, telescopic back scratchers; household gloves; rubber gloves for domestic use; dust pans; squeegees for 
household use; mops; scrapers for household purposes; water troughs; planters; re-potting containers for plants; 
plungers for clearing blockages in pipes.

Cl.22;Ropes and synthetic ropes, tow ropes [non-metallic]; storage bags, bicycle storage bags; cords; water bags, 
irrigation bags for watering trees; clothes lines; plastic ties for home use; canvas bags for storage; tarpaulins, canvas 
tarpaulins.

Cl.24;Wash cloths; washing gloves; felt, woven felt, felt pads; magnetic door curtains.

Cl.26;Trouser clips for cyclists; tapes for cloth [haberdashery], tapes for clothing [haberdashery]; eyelets; hair pins.
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Cl.27;Mats.

Cl.28;Indoor fitness apparatus, indoor bicycle trainer.

Cl.35;Retail services connected with glue for industrial purposes, vehicle cleaning preparations, plasters, metal oil 
cans [empty], ramps of metal, hooks of metal, key rings of metal, retractable key rings of metal, carabiner locks, door 
guards of metal, metal ties, vice claws of metal, aluminium foil tape, bird-repelling devices made of metal, metal bird 
spikes, security spikes, wire meshes, metal brackets, scrapers of metal, nails, staples, o rings, washers, pins, cotter pins, 
metal springs, nuts, bolts, clips, alligator clips, e clips, metal washers, grommets of metal, rivets of metal, lock nuts of 
metal, roll pins, screws, castors of metal for furniture, locks of metal, padlocks, bicycle locks, chain locks, wheel clamps, 
metal cases, metal wallets, metal key chains, safety boxes, hand operated metal hose reels, log splitters [machines], 
electric screwdrivers, screwdriver bits for electric screwdrivers, wrenches [machines], snip cutters [machines], cable 
cutters [machines], machine tools for sale in kit form, crimping tools [machines or parts of machines], punches for use 
with machine tools, punching tools [electric], other than for office use, punching tools [hand-operated], other than for 
office use, combined wire strippers and cutters [machines], pumps, water pumps, air pumps, pressure pumps, snips (tin -
) [machines], bolt cutters [machines], tension ratchets [machines], cutting discs for use as parts of machines, burrs 
[power tools], tile cutters [machines], screw extractors [machines], magnetic holders for machine tools, air compressors, 
power operated staple guns, rivet guns, riveters (powered tools), chucks [parts of machines], augers [machines], auger 
bits for use with machine tools, countersinks [power tools], electric drills, electric drill bits, electric saws, blades for 
power saws, paint mixing machines, squeegees [machines], electrical brushes, automatic floor scrubbers, air brushes for 
applying paint, springs [parts of machines], engravers [electric], tree pruners [machines], shears [electric], planting 
machines, mechanical hose reels, spray guns, hammers, peining hammers, crosspein hammers, ball pein hammers, claw 
hammers, sledge hammers, stoning hammers, club hammers, brick hammers, scutch hammers, chipping hammers, 
handles for hammers, mallets, rubber mallets, wooden mallets, mauls, splitting mauls, log splitters [tools], knives, utility 
knives, lockback knives, tradesmens knives, folding knives, knife blades, knife handles, pliers, long nose pliers, long 
reach pliers, needle nose pliers, bent nose pliers, side cutting pliers, combination pliers, punch pliers, fencing pliers, top 
cutter pliers, eyelet pliers, circlip pliers, waterpump pliers; retail services connected with screwdrivers, stubby 
screwdrivers, angle screwdrivers, ratchet screwdrivers, pocket screwdrivers, offset screwdrivers, slot screwdrivers, 
screwdriver bits for hand operated screwdrivers, damaged screw removers, tension ratchets [hand operated tools], hex 
keys, wrenches, adjustable wrenches, basin wrenches, oil filter wrenches, pipe wrenches, speed wrenches, torque 
wrenches, axes, camping axes, hand axes, felling axes, pick axes, pick axe heads, clamps, carpenters' clamps, thread 
clamps, corner clamps, straight edge clamps, ratchet spring clamps, spring clamps, vices, table vices, vacuum base 
vices, wire cutters, snip cutters, cable cutters, pipe cutters, cable strippers, wire strippers, crimping tools [hand 
operated], ratchet crimping tools, tin snips [hand operated], bolt cutters [hand operated], sharpening stones, diamond 
cutting and sharpening tools for hand operated machines, cutting discs [hand operated tools], pincers, pipe benders, 
cutting discs [hand operated], diamond cutting tools for hand-operated tools, sanding blocks, files, needle files, riffler 
files, tile cutters [hand-operated tools], centre punches [hand tools], chisels, pry bars, wrecking bars, screw extractors 
[hand operated], reamers, nail clippers, socket sets [hand tools], hand pumps, pumps for liquids, dusting pumps, blast 
unblockers for pipes, wire brushes [hand operated tools], scrapers, scrapers for floors and windows, paint scrapers, tyre 
levers, bicycle chain link removers, riveters (hand tools), spanners, socket pucks, chucks for hand-operated tools, drilling 
apparatus, augers [hand tools], auger bits for use with hand-operated tools, countersinks [hand tools], hand drills, hand 
drill bits, archimedean drills, builders' squares [hand tools], contour gauges, mortar joint rakers, trowels, tile grout float, 
tongs, brick tongs, plastering hawks, chalk line reels [hand tools], brick lines, brick jointers, carpet fitters' knee kickers, 
planes, block planes, smoothing planes, mitre boxes, bevels [hand tools], saws, circular saws, hole saws, hacksaws, 
blades for handsaws, tweezers, forceps, taps, dies, scribers [hand tools], needle point oilers, watch case openers, watch 
spring bar tools, watch bracelet link removers, scissors, ring cutters, claws [hand tools], plungers for clearing blockages 
in pipes, caulking guns, glue guns, plaster mixers, paint mixers, squeegees [hand-operated tools], sealant tools, spades, 
hand-operating riveting tools, cutlery sets, razors, razor blades, compass cutters, tool belts, engravers [hand tools], 
secateurs, tree pruners, shears, loppers [hand tools], rakes, leaf rakes, garden forks, weeding tools, dibbers, hoes, edging 
irons, water lances; retail services connected with magnifying glasses, eye loupes, digital thermometers for non-medical 
purposes, digital multimeters, battery testers, fuse testers, mains testers, circuit testers, voltage testers, styluses [light 
pens], surveying compass needles, jump leads, booster cables, tyre pressure gauges, emergency warning lights, battery 
chargers, power adaptors, camera shutters, selfie sticks, holders adapted for mobile phones, holders adapted for ipads, 
holders adapted for watches, armbands luminous for protection against accident or injury, bicycle computer, sports 
glasses, measuring tapes, measuring wheels, builders' rules, plastic rulers, stainless steel rulers, scale rulers, set 
squares [measuring], verniers, calipers, spirit levels, magnetic levels, scaffolders' levels, post levels, marking gauges, 
bevels [measuring apparatus], diamond gauges, protractors, timers, mechanical timers, cable access kits, survival card 
tools, reading glasses, pick up arms, magnetic pick up arms, visors [protective], magnifying visors, grippers for shoes, 
safety glasses, safety goggles, dust masks, gloves for protection against injury, scales, magnetic door curtains, drain 
rods, fuses, electrical wires, electrical couplings, electrical connectors, electrical clips, combination locks [electric], 
alarms, personal alarms, bicycle reflectors for attachment to spokes, bicycle lights, lights, lamps, torches, scrubbers, hot 
air heat shrinking apparatus, taps, tap fittings, garden sprinklers [automatic], puncture repair outfits for bicycle tyres, 
wheel braces, wheel wrenches, human powered trolleys, hand trucks, tubeless tyres for bicycles, bicycle wheels, foot 
pumps for inflating vehicle tyres, hand pumps for inflating vehicle tyres, windscreen protectors for vehicles, car seat 
covers, bicycle covers, bicycle seat covers, motorbike covers, bicycle seats, mirrors for vehicles, bicycle kickstands, 
bicycle chains, bags for bicycles, saddle bags for bicycles, bicycle handlebar grips, bicycle pedals, cycle mudguards, 
water bottle holder for bicycles, bicycle water bottle cages, inner tubes for tyres, hooks, springs for vehicles, frame 
supports incorporating castors for moving objects, bicycle bells, bicycle horns, vehicle alarms, human powered trolleys 
and carts, boot carts, musical instruments, stands and cases adapted for musical instruments, numbering stamps, 
pencils, pencil sharpener, office glues, sticky tape, brown parcel tape, artists' brushes, paint brushes, paint rollers, roller 
sleeves, roller frames, roller covers, pencils, clips, rubbish bags, insulating tape, electrical tape, masking tape, strapping 
tape, duct tape, rubber cords, corner protectors of rubber, carpet seam tape, draught excluders, heat shrink wraps, heat 
shrinkable silicon rubber tubing, washers of rubber or vulcanized fibre, grommets of rubber, hoses, hose fittings (non-
metallic), sports bags, luggage straps, luggage tags, leather pouches, tool bags, harnesses, canvas bags, leather holders, 
tool boxes [non-metallic], fuel cans [non-metallic], plastic suction cups, clothes hangers, travel hangers, corner 
protectors of plastics, child safety guards of plastic, cable ties, plastic key rings, mirrors, plastic meshes, wall hooks 
[non-metallic], brackets [non-metallic], door springs [non-metallic], plastic washers, grommets made of plastics materials, 
non-metal rivets, castors, combination locks [nonelectric], plastic racks for tools, garden kneelers, non-mechanical non-
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metallic hose reels; retail services connected with funnels, plastic funnels, mugs, flasks, car washing mitts, cleaning 
pads, brushes, brushes for cleaning vehicles, chamois leather for cleaning, empty water bottles for bicycles, bottle 
openers, mouse traps, rat traps, steel wool, back scratchers, telescopic back scratchers, household gloves, rubber gloves 
for domestic use, dust pans, squeegees for household use, mops, scrapers for household purposes, water troughs, water 
butts, water butt connectors, planters, re-potting containers for plants, ropes and synthetic ropes, tow ropes [non-
metallic], storage bags, bicycle storage bags, cords, water bags, irrigation bags, clothes lines, plastic ties for home use, 
canvas bags for storage, tarpaulins, canvas tarpaulins, cloths, wash gloves, felt, woven felt, felt pads, trouser clips for 
cyclists, tapes for cloth, tapes for clothing, eyelets, hair pins, mats, indoor fitness apparatus, indoor bicycle trainer, parts 
and fittings for all the aforesaid goods.
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3539674    15/09/2016
[International Registration No. : 1340659]
Onduo LLC
One Broadway Cambridge MA 02142 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software for mobile devices for a diabetes support program that connects patients and caregivers to medical 
service providers and facilitates the exchange of medical data and medical advice; mobile application for medical and 
condition support for the treatment of diabetes; mobile application for medical professionals and medical patients 
featuring information relating to diabetes and related diagnostic data input from remote locations via electronic patient 
monitoring devices that feed information to the mobile application for use by medical professionals for purposes of 
monitoring and diagnosing medical conditions; mobile application intended for diabetic patients for recording blood test 
results from a blood glucose monitor; software downloadable via the internet or mobile applications for monitoring and 
tracking blood glucose levels.

Cl.10;Medical monitors for the detection, measurement and monitoring of physiological substances relating to 
diabetes, and parts and components thereof; blood glucose monitors; blood glucose monitors sold as a unit with blood 
glucose monitoring kits; medical equipment for monitoring diabetes, namely, sensors for measuring blood glucose levels,
patient monitoring sensors for biotechnology applications, drug delivery apparatus for measuring dosages and delivering 
pharmaceuticals, and apparatus for drawing or sampling blood or other bodily fluids; injectable insulin pens sold empty; 
insulin pumps for medical use sold empty; blood monitoring apparatus.

Cl.38;Telecommunications; transmission of digital files; transmission of information and images via wireless 
communication networks regarding healthcare; transmission of information for others in the field of healthcare; 
transmission of information addressed to patients or healthcare professionals via wireless communication networks; 
transmission of information and images relating to pharmaceuticals and medicine via all means of telecommunication 
including the Internet and wireless communication networks; transmission of information via electronic communication 
networks and wireless communication networks; transmission of information in the field of diabetes; radio broadcasting 
service; provision of online forums and electronic bulletin boards for the transmission of messages among computer 
users in the pharmaceutical, medical, and healthcare fields; provision of internet chat rooms.

Cl.42;Software as a services (SAAS) featuring software for mobile devices for a diabetes support program that 
connects patients and caregivers to medical service providers and facilitates the exchange of medical data and medical 
advice; software as a services (SAAS) featuring software for mobile devices for medical professionals and medical 
patients for purposes of monitoring blood glucose levels and for purposes of facilitating the exchange of medical data 
and medical advice for the treatment of diabetes; software as a services (SAAS) featuring software for mobile devices for 
medical professionals and medical patients featuring information relating to diabetes and related diagnostic data input 
from remote locations via electronic patient monitoring devices that feed information to the mobile application for use by 
medical professionals for purposes of monitoring and diagnosing medical conditions.

Cl.44;Provision of medical and condition support for the treatment of diabetes, by way of a mobile application; 
provision of medical information for doctors, patients, and caregivers in the field of diabetes; provision of medical and 
pharmaceutical information and advice in the field of diabetes; consulting in the field of diabetes; healthcare services 
provided through disease management programs in the field of diabetes; provision of medical information in the field of 
healthcare; health care services; medical consultation; medical services provided through disease management 
programs concerning healthcare; provision of medical information via the Internet; provision of health and 
pharmaceutical information.
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3539676    12/08/2016
[International Registration No. : 1339821]
SAFRAN
2 boulevard du Général Martial Vallin F-75015 PARIS France

Proposed to be Used
IR DIVISION
Cl.7;Industrialization machines in the aeronautical and space field, machines for the production of composite or non-
composite parts in the aeronautical and space field, machines for precision cutting and machining in the aeronautical and 
space field and machine tools, machines for repairing and producing parts for use in aeronautical and space propulsion 
systems (jet engines, pulse-jet engines, ramjet engines, rocket propulsion craft); assembly lines for aircraft engines; 
industrial robots; bi-propellant thrusters, hydrazine thrusters, power-augmented catalytic thrusters, ion thrusters, electric 
thrusters, plasma thrusters; propulsion systems for aeronautical and space vehicles, and their spare parts and 
components, including motors and engines, turbines, pumps, nacelles, reactors, propulsion units, thrust reversers, 
engine air intake, blower casings, exhaust cones; compressors; heat exchangers (parts of machines); transmission and 
propulsion couplings and components; all types of motors and engines for fixed or mobile installations, particularly gas 
turbine engines, thermal, electrothermal, jet, nuclear energy, combined propulsion and rocket-propulsion engines, 
cryogenic rocket engines, rocket engines for satellite launchers and for ballistic and tactical missiles; propellant tanks, 
surface tension tanks; test benches for motors, engines, turbines and other thrusters (machines) for aircraft; all these 
goods used and/or intended for the aeronautical and space field.

Cl.9;Scientific, optical, weighing, measuring and checking (supervision) apparatus and instruments; electrical and 
electronic apparatus and instruments, namely potential calculators, calculators for digital regulation of speed and fuel 
flow (FADEC / full authority digital engine controls), braking, temperature, pressure, vibration analysis and flight control 
calculators; electrical, electronic and magnetic sensors for pressure, speed, displacement, temperature, position, 
vibration; electronic cards for processing parameters; electronic systems and equipment, whether on board or not, for 
acquiring and processing data; calculation and operating software for simulation, running and storage of test programs; 
monitoring systems comprised of computer hardware and software for evaluation of security and performance as well as 
of maintenance and servicing requirements for aircraft engines and/or their modules and parts; electrical and electronic 
devices and equipment for maintenance and monitoring (on board aircraft or engines, fixed on test benches or portable 
for ground interventions) for reading and interpreting data from computers and sensors; data processing equipment and 
computers; apparatus for recording, transmission, reproduction of sound, images and/or data; software, particularly 
computer programs and software providing information on aircraft engines, operation, maintenance, servicing and repair 
in relation to aircraft engines and/or their modules and parts; software for operation management and repair, overhaul, 
servicing, maintenance and reconditioning operations conducted on an aircraft engine and/or on its modules and parts; 
magnetic, optical and digital recording media, CD-ROMs, DVDs; data banks, containing, in particular, information 
concerning aircraft engines, their operation, the repair, overhaul, servicing, maintenance and reconditioning of engines, 
modules and parts of aircraft engines; test benches; all these goods used and/or intended for the aeronautical and space 
field.

Cl.12;All aeronautical and astronautical vehicles including aircraft and airplanes; parts and spare parts for aircraft 
cabins; nacelles for engines, jet engines and thrusters for aeronautical vehicles; space launchers, rockets for space use 
(aircraft); space shuttles for use in space fitted with hypersonic propulsion means; friction, damping, clutch and/or 
braking devices for aerial vehicles.

Cl.35;Advisory services relating to organization, administrative and commercial management and industrial 
manufacture of industrial or commercial companies with an air fleet; advisory services relating to administrative 
management of engine fleets, systems, equipment and parts of aircraft; advisory services relating to administrative and 
business management and methodology for repairs, servicing, overhaul, upgrading, maintenance of systems, equipment 
and parts for aeronautical and space vehicles; advice relating to determining and selecting plant equipment in the field of 
the repair, servicing, overhaul, upgrading, maintenance of systems, equipment and parts for aeronautical and space 
vehicles; administrative and commercial management of parts, replacement equipment for users of engines, systems, 
equipment and parts of aircraft; marketing studies and research in the aeronautical field; compilation and statistical study 
of data relating to the management of a fleet of systems, equipment and parts for aeronautical and space vehicles and 
management of maintenance of an aircraft fleet; advisory services related to organization and business management of 
air operations, namely strategic and/or tactical operations, military or not, conducted by air; collection of data in a central 
file; management and compilation of databases; analysis of commercial data, data gathering, systematization, 
management, processing and storage; exploitation of statistical data; provision of statistical information in a computer 
database; provision (preparation) of statistical data; all these services used and/or intended for the aeronautical and 
space field.

Cl.36;Hire-purchase (leasing) of systems, equipment and parts for aeronautical and space vehicles; technical 
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consulting, information and assistance (consulting) services, provided on-line 24 hours a day and 7 days a week, with 
regard to the hire-purchase (leasing) of systems, equipment and parts of aircraft and spacecraft; advisory services 
relating to technical management of engine fleets, systems, equipment and parts of aircraft; insurance services; financial 
affairs; monetary affairs; financial consultancy, evaluations, analysis and assessments; analysis of financial data; study 
and preparation of financial projects as well as provision of advice and assistance in this field; auditing and consulting in 
the field of risk management and quality assurance for airline companies and aircraft operators; financial engineering; 
compiling of financial records; support for financial projects, namely the identification of French, European and foreign 
organizations providing financial assistance, determining the types of assistance granted during tenders for European 
national and international projects; loans (financing) for aircraft systems, equipment and parts; financial services relating 
to the rental of aircraft systems, equipment and parts; insurance services for aircraft systems, equipment and parts; 
guarantee services for aircraft systems, equipment and parts; all these services intended for the aeronautical and space 
fields.

Cl.37;Construction of buildings (permanent) for aeronautical and space vehicles, space launchers, aircraft and parts 
thereof, including propulsion systems for aeronautical vehicles, motors and engines, propulsive units, nacelles, thrust 
reversers; installation, repair and maintenance of aeronautical and space vehicles, space launchers, aircraft and parts 
thereof, including propulsion systems for aerospace vehicles, motors and engines, thruster units, nacelles, thrust 
reversers; construction of industrial buildings and test stands (permanent buildings, of reduced size or not) for 
propulsion units, systems (rocket engines and aeronautical engines), equipment and parts for aeronautical and space 
vehicles and rocket engines; repair and reconditioning of aeronautical engines and space propulsion units; administrative
and commercial management of parts, replacement equipment for users of engines, systems, equipment and parts of 
aircraft; installation, repair and maintenance of electrical and electronic apparatus, instruments, systems, equipment and 
material; under-wing repair, overhaul, servicing and maintenance services for all kinds of aerospace vehicle systems, 
propulsion units, equipment and parts for aeronautical and space vehicles; upgrading, reconditioning and routine 
replacement for engines, propulsion units, systems, equipment and parts for aeronautical and space vehicles; advice 
relating to determining and selecting plant equipment in the field of the repair, servicing, overhaul, upgrading, 
maintenance of systems, equipment and parts for aeronautical and space vehicles; on-line round-the-clock assistance 
provided seven days a week for the repair, overhaul, restoration, servicing, maintenance and routine replacement for 
motors, propulsion units, systems, equipment and parts for space craft and aeronautical vehicles; technical assistance 
and advice relating to maintenance, repair, servicing of aircraft and component parts thereof, including aircraft engine 
pods, jet engines, thrusters or thrust reversers; advisory services relating to the repair, servicing, overhaul, upgrading, 
under-wing maintenance of all kinds of aircraft engines, systems, equipment and parts.

Cl.38;Issuing, transmission and reception of information contained in databanks and/or on a server via Internet and/or 
intranet access; provision of access to databases; production of information and images held in an Internet server, 
namely providing information or images on the Internet via a computer machine or program; distribution of information on
networks and in particular via the Internet; secure data communication service relating to security and performance 
evaluation as well as the maintenance and servicing requirements of aircraft engines and/or their modules and parts; all 
these services used and/or intended for the aeronautical and space field; provision of access to databases; secured 
communication of aircraft flight data; transmission of information contained in a data bank and/or on a server via Internet 
and/or intranet access.

Cl.39;Rental of all kinds of systems, equipment and parts for aeronautical and space vehicles; secure physical storage 
of aircraft flight data; all these services used and/or intended for the aeronautical and space field.

Cl.40;Treatment of materials, namely for others by mechanical or chemical means of aeronautical vehicles and parts 
thereof, including engines, engine nacelles, reactors, drives or thrust reversers, aeronautical vehicles; thermal treatment 
of metals and metal alloys; physico-chemical operations or treatments for anti-oxidation or corrosion protection of 
composite materials not of metal; all these services used and/or intended for the aeronautical and space field.

Cl.41;Education, training, arranging and conducting of internships, colloquiums, seminars, conferences, symposiums, 
conventions; publication of books, magazines, newspapers, periodicals, publications and printed matter; all these 
services used and/or intended for the aeronautical and space field.

Cl.42;Technical, scientific and industrial research; engineering; research and development (engineering) in the field of 
aeronautics and space; analysis of technical data; services provided by engineers relating to evaluations, estimates and 
research in connection with the technologies used in systems, equipment and parts for aeronautical and space vehicles; 
advisory and consultancy services relating to engineering; technical advice in the aeronautical field (services of 
engineers); operational engineering services for airline companies; analysis and advice provided by engineers relating to 
aircraft fuel economy and consumption; advisory services relating to technical management of engine fleets, systems, 
equipment and parts of aircraft; advisory services relating to the organization and technical management of air 
operations, namely strategic and/or tactical operations, military or not, conducted by air; technical advisory services 
concerning methodologies to be used in business management and exchanges of systems, equipment and parts of 
aeronautical and space vehicles; technical consulting services concerning the methodology for use in connection with 
repair, servicing, overhaul, maintenance, upgrading of propulsion units, systems, equipment and parts for aeronautical 
and space vehicles; testing of machines and materials; construction of test stands (non-permanent buildings, low-cut or 
not) for propulsion units, systems (rocket engines and aircraft engines), equipment and parts for aeronautical and space 
vehicles and rocket engines; monitoring and inspection of engines, systems, equipment and parts of aircraft; design and 
development of software and computer programming; analysis, expertise for equipment and parts for aeronautical and 
space vehicles; acquisition and unloading of aircraft flight data; analysis, expertise and processing services for the 
acquisition of data recorded during the operation of aircraft engines, systems, equipment and parts; web portal 
maintenance provided for airlines, operational engineering services for airlines; technical project studies in connection 
with aeronautical vehicles and their components, including motors and engines, aircraft engine pods, reactors, thruster 
units or reversers, aeronautical vehicles.

6121



Trade Marks Journal No: 1802 ,   19/06/2017           Class 99 
 

Priority claimed from 26/04/2016; Application No. : 015369499 ;European Union 

3539684    22/09/2016
[International Registration No. : 1339493]
Planmeca Oy
Asentajankatu 6 FI-00880 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; dental apparatus for use in designing and 
producing dentures, artificial teeth, crowns, inlays, onlays, bridges and veneers; 3D printing and milling machines for 
dental purposes; CNC (Computer Numerical Control) 3D printing and milling machines for dental, medical and veterinary 
purposes; dental, medical and veterinary rapid prototyping apparatus, additive manufacturing apparatus and 3D printing 
apparatus for producing dentures, artificial teeth and crowns, inlays, onlays, bridges and veneers.

Cl.37;Machinery installation, maintenance and repair; repair of dental office and dental laboratory equipment; repair of 
3D printing and milling apparatus for dental purposes; repair of dental instruments for use in designing and producing 
dentures, artificial teeth, crowns, inlays, onlays, bridges and veneers; installation of 3D printing and milling apparatus for 
dental purposes, installation of dental instruments for use in designing and producing artificial teeth, crowns, inlays, 
onlays, bridges and veneers.
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Priority claimed from 18/05/2016; Application No. : 302016000051127 ;Italy 

3539690    06/10/2016
[International Registration No. : 1340077]
Cinello S.r.l.
Via Giambattista Finetti, 15 I-29122 Piacenza (PC) Italy

Proposed to be Used
IR DIVISION
Cl.9;Hardware and electronic devices for storing and use digital art products; electronic equipment and electronic 
devices for viewing and reproduction of digital and multimedia artistic content, authenticated, numbered, non-
reproducible and technologically protected by encryption systems; USB; monitors; TVs; computers, laptops and 
notebook computers; digital and multimedia file readers; digital copies of original non-digital artworks; digital and 
multimedia artistic content, authenticated, numbered, non- reproducible and technologically protected by encryption 
systems.

Cl.40;Digital reproduction of artworks; digital printing; printing of digitally stored pictures and photographs; printing of 
photographic images from digital media; printing services, including 3D, of digital and multimedia artistic content, 
authenticated, numbered, non-reproducible and technologically protected by encryption systems.

Cl.42;Electronic storage services for archiving databases, images and other electronic data; electronic storage services
of digital and multimedia artistic content, authenticated, numbered, non-reproducible and technologically protected by 
encryption systems; encryption and cryptography services of digital and multimedia artistic content; provision of a 
website for the electronic storage of digital and multimedia artistic content, authenticated, numbered, non-reproducible 
and technologically protected by encryption systems; certification of digital and multimedia artistic content; assigning 
unique digital identity to digital and multimedia artistic content; hosting digital and multimedia artistic content, 
authenticated, numbered, non-reproducible and technologically protected by encryption systems on the internet; design 
and development services of computerized databases, digital archives and structured catalogs of multimedia and digital 
files.
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3539691    12/08/2016
[International Registration No. : 1341365]
SAFRAN
2 boulevard du Général Martial Valin F-75015 PARIS France

Proposed to be Used
IR DIVISION
Cl.7;Machines for industrialization in the aeronautics and space fields, machines for production of composite or non-
composite parts in the aeronautics and space fields, machine tools, machines for producing and repairing parts for use in 
aeronautical and space propulsion systems (turbojets, ramjets, pulse jets, rocket propulsion machines); assembly lines 
for aircraft engines and components thereof; industrial robots; propulsion systems for aeronautical and space vehicles, 
as well as their component parts and spare parts, including motors, engines, turbines, equipment drive systems, low-
pressure rectifiers, turbine blades, bearing supports, pumps, thrusters, jet engines, nacelles, thrust reversers, engine air 
intake, fan casing, exhaust cone; compressors; heat exchangers (parts of machines); transmission and propulsion 
couplings and components; all types of motors and engines for fixed or mobile installations, particularly gas turbine 
engines, thermal, electrothermal, jet, nuclear energy, combined propulsion and rocket-propulsion engines, cryogenic 
rocket engines, rocket engines for satellite launchers and for ballistic and tactical missiles; test benches for motors, 
engines, turbines and other thrusters (machines) for aircraft; all these goods used and/or intended for the aeronautical 
and space field; generators.

Cl.9;Scientific, optical, weighing, measuring and checking (supervision) apparatus and instruments; electrical and 
electronic apparatus and instruments, namely potential calculators, calculators for digital regulation of speed and fuel 
flow (FADEC / full authority digital engine controls), braking, temperature, pressure, vibration analysis and flight control 
calculators; electrical, electronic and magnetic sensors for pressure, speed, displacement, temperature, position, 
vibration; electronic cards for processing parameters; electronic systems and equipment, whether on board or not, for 
acquiring and processing data; calculation and operating software for simulation, running and storage of test programs; 
monitoring systems comprised of computer hardware and software for evaluation of security and performance as well as 
of maintenance and servicing requirements for aircraft engines and/or their modules and parts; electrical and electronic 
devices and equipment for maintenance and monitoring (on board aircraft or engines, fixed on test benches or portable 
for ground interventions) for reading and interpreting data from computers and sensors; apparatus for recording, 
transmission, reproduction of sound, images and/or data; software, particularly computer programs and software 
providing information on aircraft engines, operation, maintenance, servicing and repair in relation to aircraft engines 
and/or their modules and parts; software for operation management and repair, overhaul, servicing, maintenance and 
reconditioning operations conducted on an aircraft engine and/or on its modules and parts; wiring (electric); electric 
cables; industrial cables (electric); fireproof cables (electric); telecommunication cables (electric); fiber-optic cables; 
optical fibers; connection equipment for electric and optical cables; electric power distribution systems; electric 
converters; protection sheaths for electric cables, harnesses, shielding and electric connectors; switches; switches; 
breakers (circuit breakers); contactors; transformers; current converters and rectifiers; electric apparatus for measuring, 
checking and signaling; electric couplings; electric accumulators; electric igniting apparatus for igniting at a distance; 
electricity cabinets; electric and electronic devices for vehicle equipping; starter motors; test benches.

Cl.11;Aircraft ventilation installations, cooling systems for aircraft equipment, apparatus, modules and systems.

Cl.37;Repair, overhaul, rehabilitation, adaptation, modification, servicing and maintenance of electrical installations and
electrical wiring used in the aeronautics, space, railway and defense fields; repair, servicing and maintenance of electrical 
and electronic apparatus, instruments, systems, material and equipment used in the aeronautics, space, railway and 
defense fields; installation and repair of electrical equipment for the modernization of aircraft, missiles, boats; assistance 
in the field of repair, overhaul, servicing and maintenance electrical installations, equipment, apparatus, instruments and 
wiring.

Cl.42;Engineering and technical consultancy services (services provided by engineers); analysis and surveying 
services (services provided by engineers); scientific and industrial research; research and development of new products; 
professional consultancy and advisory services relating to engineering; engineering and technical consultancy services 
relating to assessment, estimation and research in connection with technologies used in the fields of electric energy; all 
these services relating to electrical installations, equipment, apparatus, instruments and wiring used in the aeronautics, 
space, railway and defense fields; analysis of technical data; testing of machines and materials; design and development 
of software and computer programming; acquisition and unloading of aircraft flight data; analysis, expertise and 
processing services for the acquisition of data recorded during the operation of aircraft engines, systems, equipment and 
parts.
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3539711    19/07/2016
[International Registration No. : 1338959]
Golden Door Properties, LLC
777 Deer Springs Road San Marcos CA 92069 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Retail boutique services.

Cl.44;Beauty parlor services; conducting a health and beauty spa.
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3539719    07/04/2016
[International Registration No. : 1340102]
CAP III B.V.
Poststraat 1 NL-6135 KR Sittard

Proposed to be Used
IR DIVISION
Cl.1;Chemical substances, chemical materials and chemical preparations for use in industry, in particular synthetic 
chemical precursor products, chemical intermediates for use in manufacture, in particular chemical intermediates and 
chemical precursor products for use in manufacture of artificial and synthetic resins, raw (unprocessed) artificial resins, 
in particular polyamide or nylon, in particular polyamide 6 or nylon 6; precursors and monomers for the manufacture of 
artificial and synthetic resins, raw (unprocessed) artificial resins, in particular polyamide resins, in particular polyamide or 
nylon, in particular polyamide 6 or nylon 6; precursor compounds for manufacturing artificial yarns and threads for textile 
use; nitrogen based chemicals and nitrogen compounds, in particular amides, oximes, amines or ammonium compounds 
and their derivatives; amides for use in industry; amides for use in manufacture; cyclic amides or lactams, in particular 
caprolactam; inorganic salts for industrial purposes, in particular ammonium salts, in particular ammonium sulfate; 
precursors, intermediates and by-products of caprolactam production, in particular cyclohexanone, cyclohexanole, 
cyclohexanone oxime, hydroxylamine phosphate oxime, and ammonium sulfate; artificial and synthetic resins, artificial 
and synthetic resins for use in manufacture, raw (unprocessed) artificial resins, raw (unprocessed) artificial resins for use 
in industry; raw synthetic resins in the form of liquids, paste or powder; unprocessed artificial resins as raw materials in 
the form of granules, powders, liquids or pastes; polyamide resins, in particular polyamide or nylon, in particular 
polyamide 6 or nylon 6; synthetic chemical precursor products for fire extinguishing compositions, fire proofing 
compositions, tempering and soldering preparations, substances for preserving foodstuffs, tanning substances, 
industrial adhesives.

Cl.17;Polymer resin fibers (other than for use in textiles).

Cl.35;Business consulting and business process management in the field of chemical production, including financial 
feasibility studies, namely studies with respect to the cost effectiveness of new chemical processes, plants and 
installations and extension and/ or modification of existing chemical plants and installations.

Cl.37;Building construction advice, repair work advice.

Cl.41;Educational instruction, industrial training, consultancy services relating to engineering education, in the field of 
chemical manufacturing installations comprising technical, legal and regulatory, commercial subjects; courses; tuition 
and training in the fields of safety, the environment and working conditions; provision of education programs; 
organization of fairs and congresses relating to industrial scale chemistry; editorial consultancy and publishing in the 
field of chemical engineering and manufacturing and chemical product marketing and usage.

Cl.42;Engineering consultancy, including technical logistics consultancy for chemical industrial installations; 
engineering consultancy, namely industrial engineering design, project management services, and maintenance 
management services in the field of chemical plants, comprising inter alia development of chemical processes, 
development and designing of chemical plants and installations, technical feasibility studies, up scaling of chemical 
processes, plants and installations, counseling in respect of capacity expansion of chemical plants and installations, 
acceptance tests, warranty tests, services and counseling by engineers, chemists, physicists, chemical laboratory 
services, chemical and physical analyses, drawing up of expert reports by engineers, chemists or laboratory technicians, 
technical research, building construction planning, inspection of chemical plants and installations, technical counseling 
in respect of logistics, technical calculations, technical analyses, safety analyses, technical counseling in the fields of 
quality, the environment and safety, technical counseling in the field of exploitation of patent rights and technical know-
how; technical counseling in the field of exploitation of licenses, technical research into issues pertaining to the 
protection of industrial property, assessment of production processes in order to achieve technical optimization, giving 
information in the areas of safety, the environment and working conditions.

Cl.45;Licensing of technology and intellectual property; services and counseling by lawyers, legal research into issues 
pertaining to the protection of industrial property.
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3539722    06/12/2016
[International Registration No. : 1338808]
KIM, Sook Kyung
471-1301, 249, Cheongna canal-ro, Seo-gu Incheon Republic of Korea

Proposed to be Used
IR DIVISION
Cl.11;Barbecues; brackets for gas burners; gas burners; pocket warmers; toilet bowls; showers; gas stoves; space 
heating apparatus; lanterns for lighting.

Cl.20;Chairs [seats]; cots; plate racks; folding shelves; deck chairs; mattresses; neck-supporting pillows; air pillows, 
not for medical purposes; air mattresses, not for medical purposes; cushions; sleeping bags for camping; fishing chairs; 
chopping blocks [tables]; air cushions, not for medical purpose.

Cl.21;Jugs; hot pots, not electrically heated; non-electric cooking steamers; goblets; saucers; beer mugs; liqueur sets; 
dishes; mess-tins; dish stands; cooking skewers of metal; chopping boards for kitchen use; buckets; toilet paper 
dispensers; portable pots and pans for camping; abrasive sponges for scrubbing the skin; brushes; cooking pots, non-
electric.

Cl.22;Hammocks; mountaineering ropes; tents for camping; ropes; synthetic ropes.
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3539735    12/08/2016
[International Registration No. : 1341366]
SAFRAN
2 boulevard du Général Martial Vallin F-75015 PARIS France

Proposed to be Used
IR DIVISION
Cl.9;Electronic and digital apparatus, equipment and instruments for navigating, steering, piloting, stabilizing and 
locating of air, land, sea and space vehicles; gyrometers; accelerometric and gyroscopic equipment and apparatus; 
compasses; resetting by correlation of altitude; hybrid and inertial navigation systems; dopplers, odometers; pilot 
helmets and display equipment for civil and military applications; equipment and databases for preparing, tracking and 
recovering assignments of land, air and sea vehicles; digital mapping apparatus; digital bus management equipment; 
mission calculators; head-up display equipment; range finders (telemeters); anemometric plants; radio altimeters; data 
transfer housing; aeronautical apparatus, machines and devices; guiding, remote guiding, automatic pilot equipment and 
apparatus; maintenance assistance systems (ACMS); data analysis stations (AGS); cockpit control systems; sensors; 
control systems for shutters and burners; brake control and thrust inverter actuators; horizontal plane command 
systems; electric power distribution systems; electric converters; automatic flight control systems for helicopters; flight 
control calculators; trim systems; piloting actuators; altitude and directional inertial control units; flight data acquisition 
systems; optical equipment, apparatus and instruments for scientific applications, navigating, steering, piloting and 
stabilizing air, land, sea and space vehicles; optical apparatus, instruments and equipment for civil and military 
applications; super-conductive and semi-conductive components intended for infrared detection; high-precision optical 
devices; micro-coolers; piezoelectric scanners; infrared cameras; video cameras; equipment and apparatus for optical 
detection or infrared detection; fire control equipment and apparatus; thermal imagers; observation systems; infrared 
tracking and monitoring systems; periscopes; target glasses and telescopes; viewfinders; apparatus, instruments and 
equipment for unmanned vehicles for civil and military use; remote control equipment and apparatus; remote guiding 
equipment and apparatus; remote measuring equipment and apparatus; observation and reconnaissance systems; 
control stations; antennas; transmission and secure communication systems; heliborne monitoring systems; radio relay 
transmission systems; encryption and telecommunication terminals; secure networks; electronic apparatus, instruments 
and equipment for infantrymen and security personnel; thermal imaging cameras; day/night monitoring systems; high-
precision optical devices; systems for digital image transmission in real time; day/night vision binoculars; batteries, 
accumulators; apparatus for charging electric accumulators; airborne surveillance systems; gyro-stabilized and rotating 
optronic platforms; target illuminators; geographical information production systems; apparatus and equipment for the 
acquisition, compression, transmission, analysis and recovery of aerial photographs and satellite images; systems for 
transmitting images by digital radio link; optical components; astronomical mirrors; space optics; air reconnaissance 
optics; optical metrology.

Cl.12;Land, water, air and space vehicles; aircraft, unmanned aircraft, drones; instrument panels; steering handles with 
integrated levers.

Cl.35;Compilation of information into computer databases; management and compilation of databases; collection and 
systematization of data.

Cl.37;Services of installation and repair of electronic equipment for the modernization of aircraft, missiles, boats and 
submarines; maintenance and repair of aircraft equipment; installation, maintenance and repair of land apparatus and 
instruments for astronomy, optoelectronic apparatus and instruments for the laser, semiconductor and defense 
industries, especially telescopes, lenses, mirrors.

Cl.38;Provision of access to databases; secure communication services for aircraft flight data; transmission of 
information (telecommunication service) contained in a data bank and/or on a server via internet and/or intranet access; 
all these services used and/or intended for the aeronautical and defense fields; maintenance of web portal provided for 
airline companies.

Cl.42;Design (development) of computer hardware and software; design and development of computer hardware and 
software; design and development of software for navigation systems (GPS and/or via satellite); design and development 
of software for information systems relating to defense; conversion of computer programs and data; duplication of 
computer programs; installation and updating of software; design, organization, provision, maintenance and exportation 
of software components and provision of software and IT solutions, namely, computer programs (software); technical, 
scientific and industrial research; engineering; research and development (services of engineers) in the field of 
aeronautics, space and defense; analysis of technical data; services provided by engineers relating to evaluations, 
estimates and research in connection with the technologies used in systems, equipment and parts for aeronautical and 
space vehicles; advisory and consultancy services relating to engineering; technical advice in the field of aeronautics and 
defense (services of engineers); operational engineering services for airline companies; data storage.
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Priority claimed from 24/03/2016; Application No. : 015275944 ;European Union 

3539825    29/04/2016
[International Registration No. : 1340293]
Unruly Group Limited
42-46 Princelet Street London E1 5LP United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Electronic databases; data collection apparatus; downloadable electronic publications, namely reports; computer 
software for advertising; computer software platforms; data recorded electronically; data processing software.

Cl.35;Advertising, marketing and promotional services; advertising and marketing consultancy; interpretation of market
research data; analysis of market research data; collection of data; data collection for others; compilation of data in 
computer databases; provision of business data; developing promotional campaigns for business; consultancy relating 
to the organisation of promotional campaigns for business; dissemination of advertisements.

Cl.38;Providing access to multimedia content online.

Cl.42;Software as a service [SaaS]; hosting platforms on the internet; hosting of platforms on the internet; hosting of 
digital content on the internet.
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3539829    11/08/2016
[International Registration No. : 1340295]
DISTRIBUIDORA DE SISTEMAS DE CIERRE S.L.
Calle Nicolás Redondo, 1 Pol. Industrial El Cerro E-29570 CÁRTAMA (MÁLAGA) Spain

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys, including common metals and their alloys in raw and partially worked form; 
building materials of metal; anchors; anvils; bells; rolled and cast building materials; transportable buildings of metal; 
locksmithing and hardware items of metal; tubes and couplings of metal or containing metal; ores of metal; pipes of 
metal; metal doors and windows, including skylights (metal) used for buildings, metal roof windows, center pivot windows
of metal, metal jalousies, metal pivoting windows; metal roofs; metal windows; door and window frames (of metal); 
building parts of metal, including metal building parts ready for mounting on roofs, in the form of windows, doors, valves, 
metal waterproof frames for building, metal window frames, metal window sections and metal structures for roofs; metal 
roof tiles; metal roof gutters; metal windowsills; metal fastening, locking, closing and opening devices and fittings for 
windows and doors; metal locks other than electric; hardware items for buildings; valves of metal (other than parts of 
machines) for ventilation and fumes; metal covering materials for windows, including linings and profiles; metal fittings 
for doors and windows; metallic Venetian blinds for outdoor use; metal roller blinds; metal interior shutters; metal indoor 
roller blinds; jalousies of metal; metal roller screens; metal boxes for roller blinds and awnings; handling devices of metal 
for Venetian blinds; metal panels and wall covering materials of metal; metal counterweights and metal rollers for sliding 
window frames and horizontal sliding windows; steel piping, steel pipes and steel couplings; cast iron pipes, cast iron 
tubes and cast iron couplings; pipes and tubes of metal or containing metal protected by linings and/or exterior; building 
panels of metal; metal components for building; casings of metal for doors and windows; partitions of metal; walls of 
metal; metal porticoes; coat stands of metal; railings and bars for metal railings; fences and plates and fence posts of 
metal; duckboards of metal; visual screens of metal; pergolas of metal; metallic handrails for frames, windows, doors, 
openings, sliding or fixed; door and window fittings of metal; door handles of metal; metal hinges; bolts (screws) of metal;
pegs of metal; metal nails; bolts of metal; lock plates; metal screws; metal slides; staircases of metal; sills of metal; 
expansion joints and connecting joints of metal; steel pads for foundations; metal materials for coating, armoring and 
covering walls and floors, including paving stones, slabs, flooring, floor tiles, listels, cornices, plinths and friezes; metal 
garden edging; metal chimneys and chimney cowls of metal; metal structures; hooks of metal for slate tiles; clips and 
wall racks of metal; ceilings of metal; beams and joists of metal; sliding doors of metal for baths; shower rods of metal; 
pavilions of metal (structures).

Cl.19;Non-metallic building materials; building materials of glass; tempered and semi-tempered glazing and double 
glazing; laminated glazing and double glazing; annealed glazing and double glazing; glazing and double glazing for 
thermal insulation and reinforced thermal insulation; glazing and double glazing for soundproofing; protective glazing 
and double-glazing; glazing and double glazing for sun control; anti-glare or anti-reflection and double glazing; coated 
glazing; light-deflection glazing; glazing for heating or with an anti-misting feature; glazing with sensors or other 
mechanisms for recovering energy; convex glazing; transparent or tinted glass; extra-transparent glass; matte or sand-
blasted glass; transparent and tinted engraved glass; screen-printed glass; enameled glass for building; safety glass; 
formed glass; ceramic glass for building; drawn glass; blown glass; firewall glazing; flame resistant glazing; joined 
exterior glazing; bonded exterior glazing; sliding picture windows; glazing for protection against x-rays; glass bath 
cubicles; vitrified fabrics for construction purposes in the form of mantles; doors, not of metal; doors with glazing; 
windows, not of metal; insulating windows; elements of insulating windows; shutters not of metal; gates not of metal; 
fences, not of metal; boards and posts for fences, not of metal; duckboards, not of metal; visual screens not of metal; 
handrails of non-metallic materials; pergolas (not of metal); roofing, not of metal; windows, including skylights and roof 
lights; windows of synthetic/plastic materials; sealed frames not of metal for building and non-metal window sections, 
including window frames made of synthetic/plastic materials; doors, not of metal; roofing, not of metal; glass roofs; 
superstructures of glass; building materials and roofing elements (not of metal); tiles, not of metal; roof flashing, not of 
metal; window glass, including window glass for roofs; panes of safety glass for building; non-metallic valves (other than 
parts of machines) for ventilation and fumes for building; metal covering materials for windows, including linings and 
profiles; glass for building purposes, including insulating glass and window glass; multiple layer crystal panels, including 
double-layer panels of glass; felt for building; panels (coverings) and coating materials for walls of wood, wood-like 
materials or synthetic/plastic materials; roofing materials; jalousies, not of metal; aquariums (structures); aquariums 
(constructions); glass bath cubicles.
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3539884    15/03/2016
[International Registration No. : 1341768]
Moodmusic GmbH
Breitwiesenstraße 13 70565 Stuttgart Germany

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; sound recording carriers; mp3-player, 
repeaters; data processing equipment, computers; computer software for the production and reproduction of music and 
sound, within all aforementioned goods loudspeakers are excluded.

Cl.41;Recording studios, music composition services; electronic production of sounds and noises; electronic 
production of vehicle, motor, engine or exhaust system noises; production of music; radio entertainment; organization of 
sporting and cultural events.
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Priority claimed from 08/06/2016; Application No. : 302016000058476 ;Italy 

3539893    17/06/2016
[International Registration No. : 1340658]
COSBERG S.P.A.
via Baccanello, 18 I-24030 TERNO D'ISOLA Italy

Proposed to be Used
IR DIVISION
Cl.7;Systems, machines and modules for automation of assembly and mounting processes; machine tools; systems, 
machines and robots for handling and assembly; systems, machines and robots for special components manufacturing; 
screwing, drilling, inserting, rivetting and tapping units for machines; spindles, grippers, cranks, vices, cylinders and 
pneumatic actuators, all the aforesaid goods being parts of machines; circular and linear vibrating feeding systems; 
llifting devices and shaft couplings and bearings [parts of machines]; control mechanisms for machines and engines; 
elelectric engines (except for land vehicles).

Cl.9;Software for systems, machines and modules for automation of assembly and mounting processes; vision devices 
for systems, machines and modules for automation of assembly and mounting processes; electric and electronic control 
devices and equipment; electric and electronic cylinders and actuators; electronic boards and control boards for 
systems, machines and modules for automation of assembly and mounting processes; optical, weighing, measuring, 
signalling, checking (supervision) apparatus and instruments, apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; downlaodable electronic publications, multimedia files, 
e-books and multimedia apps.
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Priority claimed from 16/06/2016; Application No. : 20333494 ;China 

3539906    17/11/2016
[International Registration No. : 1339485]
FOSHAN YUNMI ELECTRICAL TECHNOLOGY CO., LTD.
Second Floor of Building 1 and Fourth Floor of Building 7, North No. 2, Xinxi Four Road, Xiashi Village Committee, Lunjiao Street 
Office, Shunde District Foshan City, Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.7;Mixing machines; coffee grinders, other than hand-operated; fruit presses, electric, for household purposes; food 
processors, electric; beaters, electric; dishwashers; washing machines [laundry]; garbage [waste] disposals; household 
soybean milk machine; waste food processor.

Cl.11;Ionization apparatus for the treatment of air or water; water heaters; taps [cocks, spigots] [faucets (Am.)] for 
pipes; water softening apparatus and installations; filters for drinking water; water purification installations; water filtering
apparatus; water purifying apparatus and machines; water sterilizers; coffee machines, electric; kitchen ranges [ovens]; 
bread toasters; grills [cooking appliances]; roasters; kettles, electric; microwave ovens [cooking apparatus]; 
refrigerators; air conditioning installations; extractor hoods for kitchens; electric fans for personal use; heaters for baths; 
solar water heaters; water dispenser; solar oven; biogas stove.
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3539925    15/03/2016
[International Registration No. : 1340606]
Rise App LLC
108 West 13th Street Wilmington DE 19801 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Automatic vending machines.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments, apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity, apparatus for recording, transmission, or reproduction of 
sound or images, magnetic data carriers, recording disc, mechanisms for coin operated apparatus, cash registers, 
calculating machines, data processing equipment and computers, fire extinguishing apparatus.

Cl.38;Services allowing people to communicate with another by a sensory means.

Cl.42;Scientific and technological services and research and design relating thereto, industrial analysis and research 
services, design and development of computer hardware and software.
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Priority claimed from 31/03/2016; Application No. : 4260970 ;France 

3539961    30/09/2016
[International Registration No. : 1341368]
KARETIS PARTNERS INTERNATIONAL
37-39 avenue Ledru Rollin F-75012 Paris France

Proposed to be Used
IR DIVISION
Cl.9;Recorded software and software packages; remote data transmission software; recorded computer programs 
concerning management and optimization of material and human resources of companies and the organization thereof; 
computer data bank on computer media; digital recording media; computer peripherals.

Cl.35;Aid, assistance and advisory services in the business management, organization and operation of industrial 
and/or commercial companies; aid, assistance and advisory services for companies relating to marketing strategy, 
commercial development and optimization of the management of their material and human resources; auditing and 
evaluation of the management of material and human resources of industrial and/or commercial companies; 
consultations on the planning of launches of services, products and/or company transformation projects; marketing 
studies, customer analyses, qualitative and quantitative market analyses, drawing up of statistics; information and 
consultancy services related to communication (advertising, public relations); transcription services, compilation of 
computer data.

Cl.42;Information and advisory services relating to information technology and software; computer data analysis, use 
and storage services; cloud computing services; programming for computers and databases; computer engineering 
services for the design, development, installation, maintenance and updating of software, databases, Internet sites and/or 
services on the Internet; design and development of computer programs for simulation, evaluation and decision 
assistance, particularly on issues of management, optimization and deployment of resources in business management.
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3540000    19/09/2016
[International Registration No. : 1341632]
QINGDAO AOLISEN BUILDING MATERIALS CO., LTD.
Textile dyeing and processing Industry Park, Jiaodong Subdistrict, Jiaozhou City, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Cl.6;Fittings of metal for furniture; keys; safes [strong boxes]; letters and numerals of common metal, except type; 
spurs; bronzes [works of art]; metal cable joints, non-electric; metal cables for hanging freight; iron ores.

Cl.17;Non-conducting materials for retaining heat; soundproofing materials; insulating materials; padding materials of 
rubber or plastics; synthetic resins [semi-finished products]; carbon fibers (fibres), other than for textile use; plastic 
substances, semi-processed; filtering materials [semi-processed foams or films of plastic]; substances for insulating 
buildings against moisture; packing [cushioning, stuffing] materials of rubber or plastics.

Cl.19;Pantiles; floor tiles, not of metal; floors, not of metal; wall tiles, not of metal, for building; fireproof fibre; asphalt 
products for building; roofing, not of metal; building materials, not of metal; doors, not of metal; cornices, not of metal.
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Priority claimed from 16/08/2016; Application No. : 015753601 ;European Union 

3540014    05/12/2016
[International Registration No. : 1339087]
Messe Düsseldorf GmbH
Stockumer Kirchstr. 61 40474 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.16;Printed matter.

Cl.35;Planning, organisation and conducting of trade fairs, exhibitions and presentations for commercial or advertising 
purposes; advertising; business consultancy and advisory services; market research; personnel management 
consultancy; compilation of data in computer databases, including online; systemization of information into computer 
databases; database management services, namely collating, systemising and sorting of data in databases, including for 
online retrieval; rental of advertising space, also on the internet, providing and rental of exhibition stands and booths 
including respective equipment.

Cl.41;Planning, arranging and conducting of exhibitions and presentations for cultural and educational purposes; 
planning and conducting of congresses, conferences and instructional events; entertainment; services of a publishing 
house (excluded printing services).
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Priority claimed from 26/05/2016; Application No. : 87050496 ;United States of America 

3540015    22/11/2016
[International Registration No. : 1338598]
Tyco Fire Products LP
1400 Pennbrook Parkway Lansdale PA 19446 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Chemical composition for suppression of fires.

Cl.9;Fire suppression systems comprising sensors, electronic controls, actuators, storage containers and distribution 
pipes.
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Priority claimed from 17/08/2016; Application No. : 015754765 ;European Union 

3540032    25/08/2016
[International Registration No. : 1338576]
SAP SE
Dietmar-Hopp-Allee 16 69190 Walldorf Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software for use in human resources management.

Cl.35;Business consultation to assist in business performance, namely, on the subjects of workforce development and 
planning, management of changes in the workforce, career development and planning, employee training and education, 
compensation planning, human resources, workforce recruiting, workforce attributes, workforce performance, and the 
evaluation of personnel.

Cl.41;Offering online educational training services and online seminars to assist in business performance, namely, 
employment training and training on the subjects of workforce planning and development, management of changes in the 
workforce, employee career development and planning, compensation planning, workforce recruiting, evaluation of 
personnel, data analysis and reporting in the fields of human resources, workforce attributes, and workforce 
performance; providing online journals, namely, blogs, on the subjects of business performance, namely, workforce 
planning and development, career development and planning, employee training and education, compensation planning, 
workforce recruiting, data analysis and reporting in the fields of human resources, workforce attributes, and workforce 
performance, and the evaluation of personnel.

Cl.42;Providing temporary use of on-line non-downloadable computer software, including software to assist in 
business performance, namely, for workforce planning and development, management of changes in the workforce, 
employee career development and planning, compensation planning, workforce recruiting, data analysis and reporting in 
the fields of human resources, workforce attributes, and workforce performance, and for evaluation of personnel; 
technical support services, namely, troubleshooting computer software problems in the field of assisting in business 
performance and evaluation of personnel; software as a service; cloud computing; hosting services.
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3540053    30/11/2016
[International Registration No. : 1341400]
FRAG Srl
Via dei Boschi, 2 I-33040 PRADAMANO (UD) Italy

Proposed to be Used
IR DIVISION
Cl.11;Lighting apparatus and installations.

Cl.20;Covers for clothing [wardrobe]; clothes hooks, not of metal; clothes hangers; plate racks; head-rests [furniture]; 
air cushions, not for medical purposes; air mattresses, not for medical purposes; cupboards; towel closets [furniture]; 
hooks, not of metal, for clothes rails; coatstands; benches [furniture]; counters [tables]; library shelves; library 
bookshelves; sideboards; dinner wagons [furniture]; settees; kennels; hat stands; trolleys [furniture]; bins, not of metal; 
cases of wood or plastic; drawers; trays, not of metal; keyboards for hanging keys; shelves for filing- cabinets [furniture]; 
chests [furniture]; chests of drawers; mobiles [decoration]; tea trolleys; cushions; covers for clothing [wardrobe]; 
garment covers [storage]; fixed non-metallic towel dispensers; divans; display stands; casks, not of metal; garden 
furniture; newspaper display stands; pillows; air pillows, not for medical purposes; bottle casings of wood; lecterns; bed 
fittings, not of metal; beds; bedsteads of wood; mattresses; racks; furniture; furniture fittings, not of metal; partitions of 
wood for furniture; doors for furniture; furniture shelves; metallic furniture; office furniture; umbrella stands; baskets, not 
of metal; screens [furniture]; table tops; armchairs; book rests [furniture]; magazine racks; towel closets [furniture]; steps 
[ladders], not of metal; standing desks; furniture casters, not of metal; racks; filing cabinets; index cabinets [furniture]; 
writing desks; desks [furniture]; chairs; sun loungers; seats; seats of metal; high chairs for babies; stools; settees; 
mirrors; dressing tables; tables of metal; washstands [furniture]; trolleys for computers; towel dispensers, fixed, not of 
metal; deck chairs; showcases [furniture].

Cl.35;Business advisory services relating to franchising, namely, offering technical assistance in the establishment 
and/or operation of retail stores; retail and wholesale services of lighting apparatus and installations, covers for clothing 
[wardrobe], clothes hooks, not of metal, clothes hangers, plate racks, head-rests [furniture], air cushions, not for medical 
purposes, air mattresses, not for medical purposes, cupboards, towel closets [furniture], hooks, not of metal, for clothes 
rails, coatstands, benches [furniture], counters [tables], library shelves, library bookshelves, sideboards, dinner wagons 
[furniture], settees, kennels, hat stands, trolleys [furniture], bins, not of metal, cases of wood or plastic, drawers, trays, 
not of metal, keyboards for hanging keys, shelves for filing-cabinets [furniture], chests [furniture], chests of drawers, 
mobiles [decoration], tea trolleys, cushions, covers for clothing [wardrobe], garment covers [storage], fixed non-metallic 
towel dispensers, divans, display stands, casks, not of metal, garden furniture, newspaper display stands, pillows, air 
pillows, not for medical purposes, bottle casings of wood, lecterns, bed fittings, not of metal, beds, bedsteads of wood, 
mattresses, racks, furniture, furniture fittings, not of metal, partitions of wood for furniture, doors for furniture, furniture 
shelves, metallic furniture, office furniture, umbrella stands, baskets, not of metal, screens [furniture], table tops, 
armchairs, book rests [furniture], magazine racks, towel closets [furniture], steps [ladders], not of metal, standing desks, 
furniture casters, not of metal, racks, filing cabinets, index cabinets [furniture], writing desks, desks [furniture], chairs, 
sun loungers, seats, seats of metal, high chairs for babies, stools, settees, mirrors, dressing tables, tables of metal, 
washstands [furniture], trolleys for computers, towel dispensers, fixed, not of metal, deck chairs, showcases [furniture]. 
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3540085    08/06/2016
[International Registration No. : 1340728]
XIAMEN EUBON IMPORT AND EXPORT CO., LTD.
Unit C, Room 1511, No. 23, Road Jiahe, District Siming, Xiamen City 361012 Fujian Province China

Proposed to be Used
IR DIVISION
Cl.18;Leatherboard; skins (animal -); bas for campers (terms considered linguistically incorrect by the International 
Bureau - Rule 13(2)(b) of the Common Regulations); travelling trunks; pouch baby carriers; backpacks; school satchels; 
sport bag; umbrellas; alpenstocks.

Cl.25;Clothing; layettes; swimwear; waterproof clothing; shoes; hats; hosiery; gloves; neckties; strap (terms 
considered too vague by the International Bureau - Rule 13(2)(b) of the Common Regulations).

Cl.28;Games; toys; chess; game (balls for -); body-training apparatus; physical exercises (terms considered too vague 
by the International Bureau - Rule 13(2)(b) of the Common Regulations); protecting waist (terms considered too vague by 
the International Bureau - Rule 13(2)(b) of the Common Regulations); knee guards [sports articles]; cuff (terms considered 
too vague by the International Bureau - Rule 13(2)(b) of the Common Regulations); skates (in-line roller -).
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Priority claimed from 06/11/2015; Application No. : 014775712 ;European Union 

3540133    25/04/2016
[International Registration No. : 1339927]
MULAG Fahrzeugwerk Heinz Wössner GmbH & Co. KG
Gewerbestr. 8 77728 Oppenau Germany

Proposed to be Used
IR DIVISION
Cl.7;Agricultural machines; harvesting machines; agricultural implements (not hand-operated), in particular mowers, in 
particular for the immediate surroundings of street reflector posts, motorised cultivators, mulchers, choppers, collectors, 
in particular collectors operated using suction air, cutters, in particular tree, hedgerow and shrub trimmers, in particular 
pruning shears; excavators; waste disposals; cleaning (machines and apparatus for -), electric; cleaning machines and 
apparatus, in particular for tunnel walls, roadways, building walls, street reflector posts, road signs, photovoltaic panels, 
reflective panels for solar installations; self-propelled conveyor belts, in particular for use at airports.

Cl.12;Trailers [vehicles]; sprinkling trucks; industrial and airfield vehicles, in particular industrial and airfield towing 
vehicles, in particular airfield towing vehicles for towing luggage trolleys at the airport; luggage trolleys with conveyor 
belts, in particular for use at airports; container transporters, in particular for use at airports.
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Priority claimed from 07/06/2016; Application No. : VA 2016 01418 ;Denmark 

3540181    30/11/2016
[International Registration No. : 1339886]
Haas-Meincke A/S
Tonsbakken 10 DK-2740 Skovlunde Denmark

Proposed to be Used
IR DIVISION
Cl.7;Machines and production installations (machines) for the baking and confectionery industries; dough depositors, 
rotary depositors, decorating equipment (machines), shaping equipment (machines), conveyor belts.

Cl.11;Turbo ovens and cooling devices for the baking and confectionery industries, cooling tunnels.

Cl.42;Scientific and technological services and research and design relating thereto, industrial analysis and research 
services, design and development of computer hardware and software, engineering, technological consultancy and 
design and development of special solutions relating to machines and production installations for the baking and 
confectionery industries.
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Priority claimed from 23/05/2016; Application No. : 015462757 ;European Union 

3540189    23/11/2016
[International Registration No. : 1340147]
FRANCISCO MANUEL SANCHIS BUSQUIER
Partida del Negret, PolÍgono 41, Vivienda 84 E-03600 ELDA Spain

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; bags; purses; portfolios; backpacks; attaché cases; trunks; suitcases; 
parasols; umbrellas; walking sticks.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 21/12/2015; Application No. : M1503815 ;Hungary 

3540214    25/03/2016
[International Registration No. : 1339810]
Havas Péter
Alkotás utca 7/B. fszt. 5 H-1123 Budapest Hungary

Proposed to be Used
IR DIVISION
Cl.12;Vehicles; apparatus for locomotion by land, air or water.

Cl.18;Leather and imitations of leather.

Cl.24;Textiles, textile sets (term considered too vague by the International Bureau - rule 13(2)(b) of the Common 
Regulations).

Cl.25;Clothing, footwear, headgear; leather clothing.
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Priority claimed from 16/06/2016; Application No. : 4280613 ;France 

3540226    21/11/2016
[International Registration No. : 1341032]
bioMérieux
F-69280 Marcy l'Etoile France

Proposed to be Used
IR DIVISION
Cl.1;Chemical or biochemical products and chemical or biochemical reagents for use in industry and science, 
laboratory reagents other than for medical or veterinary use; chemical products and chemical reagents for use in the 
industrial, agri-food, cosmetic, pharmaceutical, environmental fields, other than for medical or veterinary use.

Cl.5;Chemical or biological reagents for medical, pharmaceutical or veterinary use; reagents and media for in-vitro 
medical, pharmaceutical and veterinary diagnosis.

Cl.9;Scientific analysis apparatus; scientific apparatus and instruments for in-vitro diagnosis (not for medical use) for 
industrial applications in the agri-food, cosmetic, pharmaceutical and environmental fields; laboratory apparatus and 
instruments; computer software used in the field of in-vitro diagnosis.

Cl.10;Apparatus and instruments for in-vitro diagnostics for medical, pharmaceutical or veterinary use.
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3540267    01/12/2016
[International Registration No. : 1341035]
ARDES
PARC D'ACTIVITES DES BALMES DAUPHINOISES, 3553 ROUTE DE CHAMONT F-38890 SAINT CHEF France

Proposed to be Used
IR DIVISION
Cl.10;Veterinary apparatus and instruments; hypodermic injection apparatus (syringes), automatic medical apparatus 
for injection of doses to animals (guns), medical and veterinary apparatus and instruments (clamps for placing 
identification bands).

Cl.20;Plastic ear tags for livestock.
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Priority claimed from 05/01/2016; Application No. : 18796315 ;China 

3540269    12/06/2016
[International Registration No. : 1341008]
Hangzhou Tuxian Furniture Design Co., Ltd.
No. 1005, 1F, Building 1, No.428 Qiuyi Road, Changhe Street, Binjiang District, Hangzhou Zhejiang China

Proposed to be Used
IR DIVISION
Cl.9;Wrist rests for use with computers; computer game software; laptop computers; bags adapted for laptops; 
computer software applications, downloadable; computer hardware; computer keyboards; computer peripheral devices; 
monitors [computer hardware]; mouse [computer peripheral]; computers; tablet computers; notebook computers; video 
game cartridges; electronic publications, downloadable; mouse pads; USB flash drives; smartphones; cellphones; mobile 
phones; equipment for communication network; cabinets for loudspeakers; diaphragms [acoustics]; horns for 
loudspeakers; loudspeakers; microphones; camcorders; headphones; portable media players; earphone; cameras 
[photography]; portable power source (rechargeable battery).

Cl.20;Benches [furniture]; office furniture; furniture; desks; seats; armchairs; counters [tables]; tables; deck chairs; 
sofas.
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Priority claimed from 17/03/2016; Application No. : 015230667 ;European Union 

3540299    12/09/2016
[International Registration No. : 1340498]
Vereniging EUROPEAN HEMATOLOGY ASSOCIATION
Koninginnegracht 12 B/13 NL-2514 AA 's-Gravenhage

Proposed to be Used
IR DIVISION
Cl.16;Printed matter; instructional and teaching material (except apparatus); printed publications, including books, 
magazines, periodicals, newspapers, leaflets, brochures, publications and other printed matter, including in the field of 
haematology.

Cl.35;Advertising; business management; business administration; office functions; publication of advertising texts; 
distribution of advertising material; promotional activities; publicity; business organisation, business economic and 
business administration consultancy; providing information for advertising and/or commercial purposes, including in the 
field of vacancies; employment agencies; personnel consultancy in the context of career counselling and coaching, 
career orientation and career development, including for personnel in the field of haematology; advocacy, for commercial 
purposes, for members associated with the organisation; mediation with regard to establishing business contacts 
between people, institutions, bodies and companies; lobbying for commercial and/or publicity purposes; commercial 
business services provided by network organisations; business support for associations; provision of commercial 
information; marketing services; market canvassing, market research and market analysis; business mediation in the 
purchase and sale, import and export, and wholesaling and retailing of instructional and teaching material, printed 
publications, including books, magazines, periodicals, newspapers, leaflets, brochures, publications and other printed 
matter, electronic publications and audiovisual and multimedia productions, including downloadable publications and 
productions, including in the field of haematology; arranging events for publicity and/or commercial purposes; 
management and compilation of computerised databases; computerised file management; consultancy and information 
regarding the aforesaid services; the aforesaid services also provided via electronic networks, such as the internet.

Cl.36;Financial affairs; organisation of the collection of funds; fundraising, including for the purpose of sharing, 
developing and transferring knowledge in the field of haematology; trust administration; financial sponsorship and 
subsidisation, including for the purpose of sharing, developing and transferring knowledge in the field of haematology; 
financial support of projects and activities, including in the field of haematology; financial advisory services; financial 
services of charitable institutions; financial consultancy in the field of subsidy applications and subsidy grants; 
consultancy and information regarding the aforesaid services, including via electronic networks, such as the internet.

Cl.38;Telecommunications; transfer, distribution, transmission and sending of data, images and sound; providing 
access to and making available electronic communication networks, online communication opportunities, chatrooms and 
forums; providing access to websites, portals, electronic databases, social networks and search engines; providing 
access to interactive online platforms on the internet, including for the purpose of sharing, developing and transferring 
knowledge in the field of haematology; electronic data transfer; providing and rental of telecommunications facilities, 
including telecommunications apparatus, instruments and interfaces (computer hardware), including network apparatus, 
instruments and interfaces; data communication; electronic exchange of data, messages and documents; webcasting 
services; consultancy and information regarding the aforesaid services; the aforesaid services also provided via 
electronic networks, such as the internet.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; arranging and conducting 
educational and recreational events and meetings, including with the aim of sharing, developing and transferring personal
knowledge in the field of haematology; arranging and conducting conferences, congresses, symposiums, seminars, 
lectures, workshops, training sessions and courses, including with the aim of sharing, developing and transferring 
knowledge in the field of haematology; providing of training, tuition, continuous training and further training, including in 
the field of haematology; personal coaching (education); conducting of tests and examinations; issuing, publishing and 
distributing books, magazines, periodicals, newspapers, leaflets, brochures, publications, instructional material, teaching 
material and other printed matter, including in digital form, and electronic publications and audio-visual and multimedia 
productions; consultancy and information regarding the aforesaid services; the aforesaid services also provided via 
electronic networks, such as the internet.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; providing Internet search engines; data 
warehousing; cloud computing; platform as a service [PaaS]; scientific research and development; medical and 
pharmacological research services; consultancy relating to research and development in the field of haematology; 
research in the field of haematology; consultancy and information regarding the aforesaid services; including the 
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aforesaid services provided via electronic networks, including the internet.

Cl.45;Legal services; legal advocacy for members associated with the organisation; lobbying, other than for publicity 
and/or commercial purposes, including in the context of the protection of interests; arranging meetings between 
individuals, and mediation in relation thereto; social networking; information and consultancy relating to the aforesaid 
services; the aforesaid services also provided via electronic networks, such as the internet.
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3540312    19/08/2016
[International Registration No. : 1340492]
Lascells Ltd
Walkmill Business Park, Sutton Road Market Drayton Shropshire TF9 2HT United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Scientific instruments, apparatus and equipment; surveying instruments, apparatus and equipment; optical 
instruments, apparatus and equipment; weighing instruments, apparatus and equipment; measuring instruments, 
apparatus and equipment; signalling instruments, apparatus and equipment; checking (supervision) instruments, 
apparatus and equipment; teaching instruments, apparatus and equipment; apparatus and instruments for conducting, 
switching, transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or 
reproduction of sound or images; magnetic data carriers, recording discs; data processing equipment and computers; 
batteries; fire-extinguishing apparatus; safety apparatus and equipment; protective clothing; mathematical instruments, 
apparatus and equipment; sets of mathematical instruments; cases and boxes for mathematical instruments; magnifying 
glasses; cases and boxes for sets of mathematical instruments; parts and fittings for all the aforesaid goods.

Cl.16;Instructional and teaching materials; printed matter; stationery; office requisites (other than furniture); writing 
materials and drawing materials; writing books, exercise books, drawing books, scrapbooks; binders; writing 
instruments; colouring instruments; books and manuals; drawing instruments; students' geometry sets; printed forms 
and information sheets, paper sheets; timetable forms; cases and boxes for sets of drawing instruments; drawing 
compasses, dividers, set squares, protractors, T-squares and rulers, all being drawing instruments; pencil leads, 
compass leads, pen holders, staple removers, ink blotters; lettering stencils, drawing stencils and template drawing aids; 
signwriting kits; pens, pencils, crayons, chalks, pastels, inks, children's paint boxes, paint palettes, paint brushes, artists' 
materials; adhesives for stationery or household purposes; blackboard erasers; modelling materials; cutting mats; 
erasers, pencil sharpeners, pencil cases, pencil boxes and pouches; ink pads; portable printing sets; modelling clay; 
material for making greeting cards; drawing boards, chalkboards, geometrical models; drawing board clips, punches for 
paper, paper clips and paper clip holders, labels, elastic bands, plastic film for wrapping; staplers, staples, pins, paper 
trimmers, filing cases and boxes, desk tidies, card indexes, telephone indexes; index card boxes, filing trays and filing 
cases; letter racks and holders; paper weights, writing aids, book holders [stationery] and book ends; note-pads; parts 
and fittings for all the aforesaid goods.

Cl.41;Provision of training, teaching, education, instruction and testing services; provision of training, teaching, 
education, instruction and testing services electronically, by means of telecommunications networks, by online delivery, 
by way of the Internet or world wide web; computer assisted, computer mediated and provided on-line from a computer 
database training, teaching, education, instruction and testing services; provision and publication of information, 
instruction, teaching and training; provision and publication of information, instruction, teaching and training provided 
electronically, by means of a computer database, by means of telecommunications networks, by online delivery, by way 
of the Internet or world wide web; rental of educational apparatus and instruments; production and distribution of 
educational films, television programmes and video recordings; arranging, organising and conducting courses, seminars, 
symposiums, conferences, congresses and exhibitions; information, advisory and consultancy services relating to all of 
the aforesaid services.
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Priority claimed from 08/04/2016; Application No. : 86969821 ;United States of America 

3540332    03/10/2016
[International Registration No. : 1341164]
Google Inc.
1600 Amphitheatre Parkway Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software for browsing and purchasing consumer goods for delivery; navigation apparatus for autonomous 
aircrafts and drones.

Cl.12;Drones; autonomous aircraft.

Cl.39;Transportation and delivery services of goods by air; management of autonomous aircraft and drone navigation; 
routing of autonomous aircraft and drones; aeronautic navigation services; expedited shipping service of goods for 
others.
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Priority claimed from 08/12/2015; Application No. : 014884589 ;European Union 

3540333    08/06/2016
[International Registration No. : 1340510]
GROB-Werke GmbH & Co. KG
Industriestr. 4 87719 Mindelheim Germany

Proposed to be Used
IR DIVISION
Cl.7;Machine tools, special-purpose machine tools, turntable machines, transfer lines, machining centres; precision 
machine tools; assembly machines, assembly systems, assembly lines, gantry robots, testing machines, the aforesaid 
goods for high-precision manufacture of machines, motors and engines, gear boxes, apparatus and assemblies and parts 
therefor, in particular for the automotive industry; flexible manufacturing systems, consisting of machining centres, 
automatic handling and transportation devices (machine parts); workpiece and pallet exchange units (machine parts); 
parts for the aforesaid goods; machine spindles, motor spindles (machine parts); workpiece carriers and workpiece 
pallets, linear motor drives (machine parts); tool stores, tool-checking devices, tool exchange systems, in particular 
consisting of tool-handling apparatus and tool-cleaning apparatus (machine parts); hydraulic controls for machine tools, 
manufacturing and machining installations.

Cl.9;Electric and electronic controls, and control and checking (supervision) apparatus for machine tools, special-
purpose machine tools, transfer lines, machining centres, flexible manufacturing systems, manufacturing and machining 
installations, assembly machines, assembly systems and assembly lines; inspection machines (term too vague in the 
opinion of the International Bureau – Rule 13(2)(b) of the Common Regulations); computer programs, computer software, 
including downloadable from the internet, including for smartphones or tablets; control programs, evaluation software; 
parts and accessories for all the aforesaid goods, included in this class.

Cl.38;Providing of access and rental of access time to databases, computer programs, virtual private networks, portals, 
online forums via the internet; telecommunication services; computer communication and internet access.

Cl.42;Engineering; electric or mechanical engineering; consultancy, planning, design and construction in the field of 
machining and manufacturing lines and machining and manufacturing installations (term too vague in the opinion of the 
International Bureau – Rule 13(2)(b) of the Common Regulations); server administration; rental of web servers; rental of 
storage space on web servers, namely webspace (term too vague in the opinion of the International Bureau – Rule 13(2)(b)
of the Common Regulations); hosting web sites; electronic data back-up; leasing, hire and rental of computers, computer 
systems, computer programs and computer software; creation, development and design of computer programs and 
software; security services for protection against illegal network access; recovery of computer data; cloud computing; 
implementation, maintenance, rental, outsourcing and maintenance of computer programs and computer software; 
updating and maintenance of computer programs and software; technical consultancy with regard to the creating, 
development, use and application of computer programs and software; research in the field of computer programs and 
software; software as a service (SaaS).
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Priority claimed from 08/12/2015; Application No. : 014884605 ;European Union 

3540352    08/06/2016
[International Registration No. : 1341006]
GROB-Werke GmbH & Co. KG
Industriestr. 4 87719 Mindelheim Germany

Proposed to be Used
IR DIVISION
Cl.7;Machine tools, special-purpose machine tools, turntable machines, transfer lines, machining centres; precision 
machine tools; assembly machines, assembly systems, assembly lines, gantry robots, testing machines, the aforesaid 
goods for high-precision manufacture of machines, motors and engines, gear boxes, apparatus and assemblies and parts 
therefor, in particular for the automotive industry; flexible manufacturing systems, consisting of machining centres, 
automatic handling and transportation devices (machine parts); workpiece and pallet exchange units (machine parts); 
parts for the aforesaid goods; machine spindles, motor spindles (machine parts); workpiece carriers and workpiece 
pallets, linear motor drives (machine parts); tool stores, tool-checking devices, tool exchange systems, in particular 
consisting of tool-handling apparatus and tool-cleaning apparatus (machine parts); hydraulic controls for machine tools, 
manufacturing and machining installations.

Cl.9;Electric and electronic controls, and control and checking (supervision) apparatus for machine tools, special-
purpose machine tools, transfer lines, machining centres, flexible manufacturing systems, manufacturing and machining 
installations, assembly machines, assembly systems and assembly lines; inspection machines (term too vague in the 
opinion of the International Bureau – Rule 13(2)(b) of the Common Regulations); computer programs, computer software, 
including downloadable from the internet, including for smartphones or tablets; control programs, evaluation software; 
parts and accessories for all the aforesaid goods, included in this class.

Cl.38;Providing of access and rental of access time to databases, computer programs, virtual private networks, portals, 
online forums via the internet; telecommunication services; computer communication and internet access.

Cl.42;Engineering; electric or mechanical engineering; consultancy, planning, design and construction in the field of 
machining and manufacturing lines and machining and manufacturing installations (term too vague in the opinion of the 
International Bureau – Rule 13(2)(b) of the Common Regulations); server administration; rental of web servers; rental of 
storage space on web servers, namely webspace (term too vague in the opinion of the International Bureau – Rule 13(2)(b)
of the Common Regulations); hosting web sites; electronic data back-up; leasing, hire and rental of computers, computer 
systems, computer programs and computer software; creation, development and design of computer programs and 
software; security services for protection against illegal network access; recovery of computer data; cloud computing; 
implementation, maintenance, rental, outsourcing and maintenance of computer programs and computer software; 
updating and maintenance of computer programs and software; technical consultancy with regard to the creating, 
development, use and application of computer programs and software; research in the field of computer programs and 
software; software as a service (SaaS).
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3540355    03/12/2016
[International Registration No. : 1342086]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Software for medical purposes, namely software for obtaining, processing, transmitting and reproducing x-ray/dsa 
image data, not for use in the field of data and video image data which are based on icg fluorescence.

Cl.10;Medical and surgical apparatus and instruments, namely x-ray apparatus and instruments for medical and 
surgical purposes, not for use in the field of data and video image data which are based on icg fluorescence.

Cl.44;Medical services in the framework of obtaining, processing, transmitting and reproducing medical x-ray image 
data, not in the framework of data and video image data which are based on icg fluorescence.
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Priority claimed from 18/07/2016; Application No. : VA 2016 01809 ;Denmark 

3540364    22/07/2016
[International Registration No. : 1341324]
House Doctor ApS
Industrivej 29 DK-7430 Ikast Denmark

Proposed to be Used
IR DIVISION
Cl.4;Candles for lighting; perfumed candles; christmas tree candles.

Cl.6;Baskets of common metals; boxes of common metal; pot hooks of metal; ladders of metal; garment of metal; metal 
knobs.

Cl.8;Scissors; knives; household knives; cutlery; bread tongs; serving ladles; serving knives; serving tongs.

Cl.9;Holographic images; covers for smartphones; tablet covers; mobile telephone covers made of cloth or textile 
materials; headsets; speakers; radios; power adapters; electrical adapters; chargers.

Cl.11;Lanterns; lanterns for lighting; lanterns made of ceramics; lamps; lamp casings; lamps for Christmas trees; 
decorative lighting for Christmas trees; fire pits; lamps for outdoor use; electrical lamps for outdoor lighting; street 
lamps; pedestal lamps; wall lights; lamp shades; strings of lights; bulbs for lighting.

Cl.14;Jewel pendants; bracelets [jewellery, jewelry (Am.)]; ornaments [jewellery, jewelry (Am.)]; enamelled jewellery; 
amulets [jewellery, jewelry (Am.)]; jewel chains; lockets [jewellery, jewelry (Am.)]; rings [jewellery, jewelry (Am.)]; 
decorative brooches [jewellery]; women's jewelry; paste jewellery [costume jewelry (Am.)]; jewelry for the head; chains 
[jewelry]; jewellery fashioned of semi-precious stones; imitation jewellery ornaments; jewellery fashioned from non-
precious metals; personal jewellery; jewellery for personal adornment; jewellery, clocks and watches; jewellery made of 
glass; rings [jewellery] made of non-precious metal; earrings; jewelry boxes; jewelry cases [caskets or boxes].

Cl.16;Desk baskets for desk accessories; pictures; printed visuals; cases for stationery; pen boxes; cardboard boxes; 
pencil boxes; pen and pencil boxes; boxes of cardboard or paper; document holders [stationery]; writing cases 
[stationery]; desk organisers; paper stationery; organizers for stationery use; paper folders; dictation books; gift wrap 
paper; wrapping paper; decorative wrapping paper; self-adhesive tapes for stationery use; holiday cards; pencil cases; 
table napkins of paper; pouches for writing instruments; table mats of paper.

Cl.18;Boxes of leather or leatherboard; cosmetic purses; beach bags; bags; umbrellas; shopping bags; shopping bags 
made of skin; textile shopping bags; canvas shopping bags; parasols; covers for parasols; wallets; small purses; clutch 
bags; credit card cases [wallets]; small clutch purses; handbags, purses and wallets; multi-purpose purses; toiletry bags.

Cl.19;Ornaments made of stone; cast concrete decorative articles.

Cl.20;Flower-pot pedestals; baskets, not of metal; wickerwork; decorative baskets made of straw; baskets, non-
metallic; decorative baskets made of wood; seating furniture; chair pads; chairs with castor wheels; seat cushions; chairs 
on skid frames; mirrors (silvered glass); mirrors [furniture]; tables; tables [furniture]; tables of metal; japanese style low 
tables (zataku); cushions; cushions (upholstery); clothes hangers and clothes hooks; coat racks; hooks for towels (Non-
metallic); hooks for wall hangings (Non-metallic); furniture; credenzas [furniture]; work stations [furniture]; wall shelves 
furniture; storage modules [furniture]; storage drawers [furniture]; upholstered furniture; benches [furniture]; letter racks 
[furniture]; key racks [furniture]; wooden racks [furniture]; key cabinets; towel stands [furniture]; indoor furniture; 
furniture cabinets; racks being furniture of metal; dinner wagons; office requisites [furniture]; storage shelves [furniture]; 
metal cabinets; dining room tables; kitchen tables; sofas; settees; recliners [chairs]; lawn furniture; garden furniture 
manufactured from wood; garden furniture made of metal; garden furniture made of aluminium; parasol stands; ladders, 
not of metal; garment rails; clothes lockers; racks; tea carts; trolleys [furniture]; pouffes [furniture]; stools; bathroom 
stools; office tables; desks and tables; hampers; porcelain knobs; picture frames.

Cl.21;Candelabra [candlesticks]; menorahs; candle holders of wrought iron; saucer lights with snuffers; candlesticks of
precious metal; glass candlesticks; pillar candle plates; vases; flower pots; planters of glass; saucers for flower pots; 
porcelain flower pots; jars; enamelled jars; storage jars; utensil jars; spice jars; jars for household use; earthen pots; 
spice sets; baskets of common metal for household use; trays for domestic purposes; holloware; shallow bowls; basins 
[receptacles]; bowls for candy; bowls for floral decorations; earthenware basins; bowls for nuts; glass holders for 
candles; wine glasses; tumblers; drinking glasses; pitchers; sugar bowls; tableware, other than knives, forks and spoons; 
coasters (tableware); lunch boxes made of metal; lunch boxes; insulating flasks; thermally insulated flasks for household 
use; potholders; toilet roll holders; soap dispensers; bakeware; services [dishes]; plates; dishes; casseroles [dishes]; 
glass pans; dishes [household utensils]; fireproof dishes; baking dishes; plastic bowls [basins]; dish covers; kitchen 
utensils; garlic presses [kitchen utensils]; wire baskets [cooking utensils]; scrapers (kitchen implements); skewers 
(cooking utensil); mixing spoons [kitchen utensils]; spatulas [kitchen utensils]; slotted spoons; household or kitchen 
utensils; serving scoops [household or kitchen utensil]; kitchen utensils, not of precious metal; cooking utensils for use 
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with domestic barbecues; works of art made of glass; china ornaments; cabarets [trays]; butlers' trays; watering cans; 
nozzles for watering cans; non-electric wall sconces [candle holders]; laundry baskets; laundry baskets for household 
purposes; bath brushes; towel rings; toilet brushes; water closet brush holders; garbage pails; buckets; cleaning rags; 
window dusters; brooms; dish drying racks; cups; cups and mugs; glass cups; cups made of pottery; mugs; paper cups; 
paper plates; confectioners' molds; paper baking cups; baking tins; bread baskets, domestic; carving boards; bread 
boards; cutting boards for the kitchen; cooking pots; basting spoons [cooking utensils]; scoops [tableware]; serving 
bowls; serving pots; serving platters; body sponges; shampoo dispensers; toilet cases.

Cl.24;Lap rugs; bed clothes and blankets; woolen blankets; place mats, not of paper; table napkins of textile; loose 
covers for garden furniture; hand towels; bath sheets; bath towels; face cloths; towels of textile; dish towels for drying; 
household cloths for drying glasses; dish cloths of textile for drying.

Cl.25;Scarfs; kerchiefs [clothing]; neck scarves; aprons [clothing].

Cl.26;Ribbons of textile materials; ribbons of textile for wrapping; textile ribbons for gift wrapping; artificial trees [other 
than Christmas trees].

Cl.27;Area rugs; carpets [textile]; door mats.

Cl.28;Decorations for Christmas trees; Christmas tree skirts; artificial Christmas trees; decorations and ornaments for 
Christmas trees; Christmas tree stands.

Cl.35;Retail or wholesale services for household utensils, clothing, decorations for Christmas, textile goods, furniture, 
lighting, candles, jewelry, baskets, decorative articles; provision of an online marketplace for buyers and sellers of goods 
and services.
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Priority claimed from 28/09/2015; Application No. : 86771142 ;United States of America 

3540379    28/03/2016
[International Registration No. : 1339921]
Onlybeautifulnews Holding LLC
407 Lincoln Road, Suite 12F Miami FL 33139 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Online advertising services for others.

Cl.41;Entertainment services, namely, providing an Internet website featuring news, entertainment and current events 
(terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations).

Cl.42;Providing a website featuring technology which allows users to share information, articles, images, photos, 
videos about news, entertainment and current events, and where users can interact and comment on articles, images, 
photos, videos (terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations).

Cl.45;Providing a social networking website for entertainment and social communications purposes (terms considered 
too vague by the International Bureau - rule 13.2.b) of the Common Regulations).
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3540405    28/11/2016
[International Registration No. : 1341472]
SHASHIN KAGAKU CO., LTD.
Maeda SN Building 4F, 518, Karasuma-dori Nijosagaru Akinono-cho, Nakagyo-ku, Kyoto-shi Kyoto 604-0847 Japan

Proposed to be Used
IR DIVISION
Cl.7;3D printers; printing machines; printing machines for manufacturing printed circuit boards; printing machines for 
manufacturing electronic components; offset printing machines; classifiers to be used for particulate objects [chemical 
processing machines and apparatus]; classifiers [chemical processing machines and apparatus]; mixing and degassing 
machines, other than for medical purposes; mixing machines for mixing semiconductor materials, materials of electronic 
components, materials of liquid crystal displays, pharmaceuticals, cosmetics, paints, foods, adhesives, solder pastes, 
silver pastes and the like, other than for medical purposes; mixing machines with pulverizing function; stirring machines; 
agitating machines; pulverizing machines [chemical processing machines and apparatus]; crushing machines [for 
chemical processing]; chemical processing machines and apparatus; mixing machines for chemical processing 
machines; mixing machines; flat panel display manufacturing machines and systems; printed circuit board manufacturing 
machines and apparatus; semiconductor manufacturing machines and systems; secondary battery manufacturing 
machines and systems; machines or systems for disposal of wastes or sewage through sewage systems in hospitals and 
sanatoriums; waste shredding machines; waste treating machines or systems; waste compacting machines and 
apparatus; waste crushing machines.

Cl.9;Downloadable maps; downloadable aerial photographs; storage media recorded with images and texts of maps and
aerial photographs; storage media recorded with maps; storage media recorded with aerial photographs; computer 
programs for map data; computer programs; computer software; testing apparatus for testing semiconductors; testing 
apparatus for testing flat panel displays; electronic machines, apparatus and their parts; machines and apparatus for 
measuring the length of measuring object; interferometers; measuring or testing machines and instruments; 
downloadable image files; audio and video recordings; storage media recorded with image data; electronic publications.

Cl.10;Mixing and degassing machines for medical purposes; mixing machines for medical purposes; medical machines 
and apparatus; disposable urinals made of pulp [for medical purposes]; cups for collecting sputum; disposable dishes 
made of pulp [for medical purposes]; disposable bowls made of pulp [for medical purposes]; disposable basins made of 
pulp [for medical purposes]; urinals [for medical purposes]; bed pans; basins for medical purposes; trays for medical 
purposes; bowls for medical purposes.
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Priority claimed from 13/06/2016; Application No. : VA 2016 01478 ;Denmark 

3540435    24/11/2016
[International Registration No. : 1339885]
Global Scanning Denmark A/S
Svanevang 2 DK-3450 Allerød Denmark

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, processing, transmission and reproduction of data, sound or images, including scanners 
and printers; computer programs for use in connection with apparatus for recording, processing, transmission and 
reproduction of data, sound or images, including scanners and printers.

Cl.42;Consultancy services in relation to computer hardware and computer software, and design and development of 
computer hardware and computer software, including programming and implementation.
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Priority claimed from 01/04/2016; Application No. : 302016000033840 ;Italy 

3540702    10/08/2016
[International Registration No. : 1341626]
GIRONACCI PELLETTERIE S.R.L.
Via Fermana Sud, 186 I-63812 MONTEGRANARO (FM) Italy

Proposed to be Used
IR DIVISION
Cl.14;Agates; jet, unwrought or semi-wrought; amulets [jewellery, jewelry (Am.)]; anchors [clock- and watchmaking]; 
rings [jewellery, jewelry (Am.)]; spun silver [silver wire]; silver, unwrought or beaten; bracelets [jewellery, jewelry (Am.)]; 
watch bands; watch cases [parts of watches]; watch chains; chains [jewellery, jewelry (Am.)]; clasps for jewelry; charms 
[jewellery, jewelry (Am.)]; necklaces [jewellery, jewelry (Am.)]; chronographs [watches]; chronometers; stopwatches; 
diamonds; tie clips; threads of precious metal [jewellery, jewelry (Am.)]; gold thread [jewellery, jewelry (Am.)]; silver 
thread [jewellery, jewelry (Am.)]; cuff links; jewelry; ivory jewelry; cloisonné jewellery [jewelry (Am.)]; jewelry of yellow 
amber; medals; lockets [jewellery, jewelry (Am.)]; precious metals, unwrought or semi-wrought; coins; works of art of 
precious metal; earrings; ornaments [jewellery, jewelry (Am.)]; ornaments of jet; shoe ornaments of precious metal; 
watches; wristwatches; clocks and watches, electric; pearls [jewellery, jewelry (Am.)]; beads for making jewelry; semi-
precious stones; precious stones; key rings [trinkets or fobs]; dials [clock- and watchmaking]; boxes of precious metal; 
jewelry boxes; presentation boxes for jewelry; presentation boxes for watches; tie pins; pins [jewellery, jewelry (Am.)]; 
ornamental pins; brooches [jewellery, jewelry (Am.)]; paste jewellery [costume jewelry (Am.)]; chronometric instruments; 
alarm clocks; watch glasses.

Cl.18;Clothing for pets; saddlery; key cases; walking sticks; vanity cases, not fitted; trunks [luggage]; travelling trunks; 
bags; sling bags for carrying infants; beach bags; bags for sports; shopping bags; wheeled shopping bags; chain mesh 
purses; purses; handbags; travelling sets [leatherware]; briefcases; school satchels; girths of leather; collars for animals; 
leather, unworked or semi-worked; leather laces; leather thread; trimmings of leather for furniture; leather leashes; 
imitation leather; slings for carrying infants; parasols; umbrellas; fur; animal skins; curried skins; chamois leather, other 
than for cleaning purposes; business card cases; credit card cases [wallets]; pocket wallets; haversacks; bags for 
campers; travelling bags; bags for climbers; boxes of leather or leatherboard; valises; suitcases; attaché cases; garment 
bags for travel; rucksacks.

Cl.25;Waterproof clothing; clothing of imitations of leather; clothing of leather; clothing for gymnastics; dresses; suits; 
jumper dresses; bath robes; non-slipping devices for footwear; clothing; bandanas [neckerchiefs]; bibs, not of paper; 
caps [headwear]; berets; underwear; sweat-absorbent underwear; boas [necklets]; teddies [undergarments]; braces for 
clothing [suspenders]; corsets [underclothing]; galoshes; skull caps; footwear; boots for sports; stockings; sweat-
absorbent stockings; socks; breeches for wear; bathing trunks; albs; shirts; short-sleeve shirts; bodices [lingerie]; sports 
singlets; hats; coats; hoods [clothing]; belts [clothing]; money belts [clothing]; tights; collars [clothing]; detachable 
collars; headgear for wear; layettes [clothing]; bathing suits; masquerade costumes; beach clothes; neckties; bathing 
caps; shower caps; panties; headbands [clothing]; pocket squares; scarfs; boot uppers; gaiters; jackets [clothing]; 
garters; skirts; overalls; girdles; gloves [clothing]; ski gloves; welts for footwear; ready-made clothing; knitwear 
[clothing]; jerseys [clothing]; leggings [leg warmers]; leggings [trousers]; hosiery; sports jerseys; sweaters; muffs 
[clothing]; pelerines; skorts; boxer shorts; babies' pants [underwear]; underpants; vests; trousers; slippers; ear muffs 
[clothing]; parkas; pelisses; furs [clothing]; pajamas (Am.); cuffs; ponchos; stocking suspenders; sock suspenders; 
brassieres; sandals; bath sandals; saris; sarongs; neck scarfs [mufflers]; shoes; bath slippers; gymnastic shoes; beach 
shoes; football boots; sports shoes; shawls; sashes for wear; overcoats; outerclothing; slips [undergarments]; half-
boots; lace boots; boots; fur stoles; soles for footwear; heels; heelpieces for footwear; tee-shirts; turbans; combinations 
[clothing]; valenki,[felted boots]; veils [clothing]; dressing gowns; visors [headwear]; wooden shoes.
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3540752    05/09/2016
[International Registration No. : 1339046]
Global Photographic Union (GPU)
Katechaki 11 GR-712 01 Heraklion, Crete Greece

Proposed to be Used
IR DIVISION
Cl.9;35mm cameras; analysis instruments for photogrammetric purposes; apparatus for recording images; apparatus 
for the reproduction of images; apparatus for the processing of images; camera filters; cameras for self-developing film; 
cameras; e-books; electronic imaging devices; cinematographic film, exposed; exposed film; exposed slide films; film 
cameras; lens; photographic lenses; photographic apparatus and instruments; cinematographic apparatus; camera 
filters; photographic media [films, exposed]; reflectors for photographing; software; software for processing images, 
graphics and text; camera tripods; camera tripods.

Cl.16;Art pictures; art prints; books; newsletters; catalogues; reference books; manuals for instructional purposes; 
manuals for instructional purposes; periodicals; portraits; postcards; posters; postcards and picture postcards; poster 
magazines; instructional manuals for teaching purposes; printed award certificates; printed awards; printed matter for 
instructional purposes; printed emblems; printed lectures; printed lessons; printed educational materials; periodicals; 
printed periodicals; photographs [printed]; paper ribbons; manuals for instructional purposes.

Cl.35;Administration of business affairs; rental of advertising space; advertisement for others on the internet; 
administrative processing of purchase orders within the framework of services provided by mail-order companies; 
advertisement and publicity services by television, radio, mail; advertisement via mobile phone networks; advertisements 
(placing of -); preparation of advertisements; advertising; advertising analysis; advertising; advertising and marketing; 
publicity and sales promotion services; advertising; advertising by mail order; advertising by transmission of on-line 
publicity for third parties through electronic communications networks; distribution of advertising material; distribution 
and dissemination of advertising materials [leaflets, prospectuses, printed material, samples]; dissemination of 
advertising for others; advertising for others; advertising in periodicals, brochures and newspapers; press advertising 
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services; advertising, including on-line advertising on a computer network; advertising, marketing and promotional 
services; dissemination of advertising matter; updating of advertising material; dissemination of advertisements; 
production of advertising material; advertising of business web sites; advertising of the goods of other vendors, enabling 
customers to conveniently view and compare the goods of those vendors; publicity and sales promotion services; 
advertising services provided via the internet; television advertising; advertising services relating to newspapers; 
advertising services relating to books; rental of advertising space on the internet; rental of advertisement space and 
advertising material; publication of publicity texts; advertising through all public communication means; arranging and 
conducting of fairs and exhibitions for business purposes; arranging and conducting trade shows; arranging and placing 
of advertisements; arranging newspaper subscriptions for others; arranging of competitions for advertising purposes; 
arranging of presentations for advertising purposes; arranging of presentations for business purposes; arranging of 
exhibitions for business purposes; arranging of exhibitions for advertising purposes; arranging of displays for 
commercial purposes; arranging of exhibitions for business purposes; arranging of festivals for advertising purposes; 
arranging newspaper subscriptions; arranging of displays for commercial purposes; arranging of presentations for 
business purposes; business planning services; business promotion; business strategy and planning services; collection
of information relating to market research; collection of information relating to market research; collection of personnel 
information; collection of statistics for business; commercial administration of the licensing of the goods and services of 
others; compilation of advertisements for use on the internet; compilation of advertisements for use as web pages on the 
internet; compilation of advertisements for use as web pages on the internet; compilation of mailing lists; compilation of 
directories for publication on the internet; compilation of directories for publishing on global computer networks or the 
internet; compilation of information into computer databases; compilation of lists of prospective customers; compilation 
of business statistics; computerised file management; compilation of information into computer databases; compilation 
of information into computer databases; computerised file management; computerised business information retrieval; 
computerised business management [for others]; computerised business promotion; data compilation for others; data 
entry and data processing; data management services; data processing; demonstration of photographic equipment [for 
advertising purposes]; demonstration of goods; arranging and conducting of exhibitions for business purposes; 
exhibitions (conducting -) for advertising purposes; arranging and conducting of trade show exhibitions; organisation and
holding of fairs for commercial or advertising purposes; distribution of prospectuses and samples; dissemination of 
advertising matter; distribution of advertising material; distribution of advertising mail and of advertising supplements 
attached to regular editions; distribution of promotional matter; distribution of printed promotional material by post; 
distribution of products for advertising purposes; handbill distribution; distribution of advertising, marketing and 
promotional material; distribution and dissemination of advertising materials [leaflets, prospectuses, printed material, 
samples]; publicity material rental; rental of advertisement billboards; publicity material rental; rental of advertisement 
billboards; rental of office machines; publicity material rental; copywriting; issuing of publicity leaflets; publicity material 
rental; leasing of advertising space on pamphlets; organisation of events for commercial and advertising purposes; 
exhibitions for commercial or advertising purposes; organization of events, exhibitions, fairs and shows for commercial, 
promotional and advertising purposes; exhibitions for commercial or advertising purposes; production of visual 
advertising matter.

Cl.41;Arranging and conducting of seminars; workshops (arranging and conducting of -) [training]; publication of 
books; arranging of competitions for cultural purposes; arranging of competitions via the internet; arranging of contests; 
organization of competitions; photography; publication of magazines; publishing of web magazines; arranging of 
seminars relating to cultural activities; cultural activities; organization of exhibitions for cultural or educational purposes.
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Priority claimed from 28/09/2015; Application No. : 86771202 ;United States of America 

3540756    28/03/2016
[International Registration No. : 1339746]
Onlybeautifulnews Holding LLC
407 Lincoln Road, Suite 12F Miami FL 33139 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Online advertising services for others.

Cl.41;Entertainment services, namely, providing an Internet website featuring news, entertainment and current events 
(terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations).

Cl.42;Providing a website featuring technology which allows users to share information, articles, images, photos, 
videos about news, entertainment and current events, and where users can interact and comment on articles, images, 
photos, videos (terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations).

Cl.45;Providing a social networking website for entertainment and social communications purposes (terms considered 
too vague by the International Bureau - rule 13.2.b) of the Common Regulations).
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3540975    23/11/2016
[International Registration No. : 1338709]
Jacques Grivel
Les Raies CH-1135 Denens Switzerland
Sophie Grivel
Les Raies CH-1135 Denens Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Advertising; commercial business management; commercial administration; office functions.

Cl.36;Insurance services; financial affairs; monetary affairs; real estate affairs.

Cl.42;Scientific and technological services as well as research and design relating thereto; industrial analysis and 
research services; design and development of computers and software.

6165



Trade Marks Journal No: 1802 ,   19/06/2017           Class 99 
 

Priority claimed from 03/06/2016; Application No. : 015509318 ;European Union 

3543869    30/11/2016
[International Registration No. : 1342274]
MS TRADEMARKS Sp. z o.o.
Al. Gen. Wladyslawa Andersa 615 PL-43-300 Bielsko - Biala Poland

Proposed to be Used
IR DIVISION
Cl.18;Casual bags; bags for shoes; bags for campers and bags for sports, including tennis bags; jogging pouches; 
rucksacks, including city backpacks and bags for campers; wallets; suitcases and travelling bags; hand bags; straps for 
water bottles for jogging.

Cl.25;Clothing; headgear; footwear; footwear for sports and for campers; sandals, flip flops; water shoes, tennis shoes, 
football boots, basketball shoes; shoe inserts; trousers, including snowboard trousers, ski trousers, hiking trousers, 
fitness trousers, jogging trousers; tourist clothing; sportswear; shorts, including shorts for fitness, jogging and 
swimming; shirts, including sports jerseys and vests; sweatshirts and hoodies, including sports sweatshirts and fleece 
tops; tracksuits; jackets, including ski jackets, snowboard jackets, softshell jackets, jogging and hiking jackets; gloves; 
skiing and snowboarding gloves; cycling gloves; summer and winter caps; underwear, including singlets, pants (am.), 
boxer shorts; underskirts; thermal underwear; socks, including ski socks, hiking socks, tennis socks, bicycle socks and 
football socks; headbands for clothing; waist belts; scarves; balaclavas; tube scarves; ear muffs; swimming trunks; one-
piece and two-piece swimsuits; dressing gowns; swimming caps; wetsuits for swimmers; cycling vests; cycling leggings 
and shorts; cycling jerseys; cross-country ski boots, snowboard boots; ski boots; ski boot bags; gaiters.

Cl.28;Gymnastic and sporting equipment and articles; football, fitness, boxing gloves; footballs, basketballs, 
volleyballs, tennis balls, handballs, rugby balls and squash balls; guards (sporting articles) for football, volleyball, boxing 
and ice skating; jump ropes; exercise hand grippers; exercisers (expanders); kettle bells; weight plates; dumb-bell shafts 
(for weight lifting); instruments for push-ups; pull-up bars; skates and inline-skates; scooters; skateboards; skates, 
including ice skates for figure skating, ice hockey skates; platform tennis paddles; tennis accessories; badminton 
racquets; shuttlecocks; badminton game playing sets; squash rackets; squash accessories; squash sets; sledges; glides 
for skis; skis and snowboards of plastic; treadmill exercisers; stationary cycles; exercise benches and weight lifting 
benches; step machines; crosstrainers; multi-gyms; rowing machines; fins; swimming kick boards; inflatable armbands 
and pool rings; swimming paddles; ball inflators; ski poles, including for cross-country skis; covers for skis; skis, 
including cross-country and downhill skis, ski boards; snowboard and ski bindings, including for cross-country skis; 
parts for ski and snowboard bindings; ski waxes; toy whistles; toy trumpets; sports training apparatus, training posts, 
movable goals.
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Priority claimed from 30/06/2016; Application No. : 691609 ;Switzerland 

3544152    06/12/2016
[International Registration No. : 1342975]
Swiss Re Ltd
Mythenquai 50/60 CH-8002 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Software platforms from Switzerland; software; downloadable electronic data and publications.

Cl.16;Instructional or teaching material (except apparatus); all the aforesaid goods are of Swiss origin; publications.

Cl.35;Commercial business management; commercial administration; professional business consulting relating to 
insurance, reinsurance, risk analysis, risk modeling, risk transfer, risk management and financial services; assistance 
with commercial business management and relevant consulting relating to insurance, reinsurance, risk analysis, risk 
modeling, risk transfer, risk management and financial services; data collection and processing via computers; 
compilation of statistics; compilation and systematization of data in a central file.

Cl.36;Insurance and reinsurance services; financial services; services, advice and information relating to insurance, 
reinsurance, risk analysis, risk modeling, risk transfer, risk management (insurance and financial services); actuarial 
services; insurance claims adjustment and settlement services; all of the above-mentioned services also provided via 
global computer networks (the Internet); administration and processing of insurance policies.

Cl.41;Training and continuous training; cultural activities; organization, conducting and hosting of conferences, 
congresses, seminars and workshops, also via the Internet and via global computer networks, databases, Internet 
platforms, websites, online forums, blogs, discussion forums on the Internet (chatrooms); provision of online electronic 
publications and data (not downloadable).

Cl.42;Scientific and technological services as well as research and design relating thereto; industrial analysis and 
research services; computerized industrial and scientific data analysis services; design and development of software, 
applications and models; provision and temporary rental of Internet platforms (software), applications and software; data 
storage.
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Priority claimed from 21/07/2016; Application No. : 015681241 ;European Union 

3544175    02/12/2016
[International Registration No. : 1342664]
Kik Textilien und Non-Food GmbH
Siemensstr. 21 59199 Bönen Germany

Proposed to be Used
IR DIVISION
Cl.9;Sunglasses, spectacle cases.

Cl.18;Umbrellas and parasols; luggage, bags, wallets and other carriers; parts and accessories for all the aforesaid 
goods, included in this class.

Cl.25;Clothing, footwear, headgear, belts.

Cl.26;Hair ornaments, hair rollers, hair fastening articles, namely, hair pins, hair barrettes, bows for the hair, hair sticks, 
jaw clips, twisters, elastic bands, hair ribbons, hair bands, hair bun makers, elastic bun covers, sponge shapers, hair 
volume inserts, and false hair; sewing articles and decorative textile articles.
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Priority claimed from 15/04/2016; Application No. : 4265162 ;France 

3544245    10/10/2016
[International Registration No. : 1342964]
COMPAGNIE DE SAINT-GOBAIN
Les Miroirs, 18 Avenue d'Alsace F-92400 COURBEVOIE France

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, sciences, photography, as well as in agriculture, horticulture and forestry, 
unprocessed artificial resins, unprocessed plastics, fire extinguishing compositions, preparations for hardening and 
soldering metals, chemical for preserving foodstuffs, tanning substances; chemicals for preserving concrete, mortar and 
masonry (except paints and oils), impregnating products; waterproofing chemicals; damp-proofing products for masonry 
(excluding paints); flame retardant agents; plasticizers; adhesives for use in industry; adhesives for industry; fertilizers, 
substrates; oxides; zirconia; unprocessed epoxy resins.

Cl.2;Paints, varnishes, lacquers; preservatives against rust and products against deterioration of wood; dyestuffs; 
mordants; coatings; anti-corrosion agents; pigments; raw natural resins; metals in foil and powder form for painters, 
decorators, printers and artists.

Cl.3;Bleaching preparations and other substances for laundry use; preparations and products for polishing, cleaning, 
buffing, degreasing, abrading, stripping; polishing cloth and paper, abrasive paper; abrasives agents; abrasive silicon 
carbide.

Cl.6;Common metals and their alloys, metal building materials, transportable metal constructions, non-electric metal 
cables and wires, metal products not included in other classes, ores; pipes, tubes and junctions of metal and junctions of 
steel; metal valves other than parts of machines; metal water-pipe valves, sleeves, collars, plates, grids, gutters; panels of 
metal for building; metallic doors and windows, metallic door and window frames, metallic door and window chassis, 
door and window fittings, metallic door handles, metallic gates, metallic grids and grid bars, metallic fences, wire mesh, 
metallic shutters; metallic locksmithing and hardware, metallic fasteners (hardware), metal fastening devices, metal 
fastening plates, metallic fasteners for rails, fastening systems of base metal; metallic collars for fastening tubes and 
pipes; hinges, bolts, anchors, nails, bolts, metal buffers, screws, slides; staircases of metal; sills of metal; metallic 
materials for roofing, wall and floor covering, including cornices, paving stones, slabs, floors, tiles; metallic chimneys and
chimney caps, metallic frames, slate hooks, metallic studs and racks, metallic ceilings, metallic beams and beams; roof 
coverings of metal; metallic cabanas, metallic bars.

Cl.7;Machine tools; couplings and transmission components (except for land vehicles); machines and parts of 
machines for the glass industry; saws, saw blades; filters (parts of machines or engines); blow torches; welding 
machines, namely, gas-operated welding apparatus, gas-operated soldering irons, electric welding apparatus; control 
cables for machines; piston segments; valves (parts of machines); guns for spraying liquids; bearings, pulleys; control 
mechanisms for machines, engines or motors; shut-off valves; pneumatically operated valves; valves operated 
automatically by pneumatic or hydraulic control; mechanical valves for fluid flow control; lockable valves (parts of 
machines); control valves for pumps; valve closure mechanisms; valve actuators; actuators incorporating a gear 
mechanism for pipeline valves; sludge valves as machine parts (valves); valve bodies of metal (parts of machines); 
gaskets (parts of machines); mechanical seals (parts of machines); valve membranes.

Cl.8;Hand-operated hand tools and implements; abrading tools; grinders; sharpening stones; glaziers' diamonds as 
parts of hand tools; diamond grinding tools; saws, hand saws, blades, saw blades, razors; flat irons; cutlery, forks and 
spoons.
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Cl.9;Scientific, nautical, surveying, photographic, cinematographic, weighing, measuring, signaling, checking 
(supervision), life-saving (rescue) and teaching apparatus and instruments; apparatus for recording, transmission or 
reproduction of sound or images; magnetic recording media, sound recording disks; data processing equipment, 
computers, software; fire extinguishers; laboratory apparatus; scientific apparatus; electronic apparatus and equipment; 
semi-conductors; optical apparatus and instruments; optical lenses and spectacle glasses, spectacle frames; glasses, 
masks and protective glasses; contact lenses; counters; screens, video screens; optical fibers (light conducting 
filaments); screen circuits or printed circuits; optical sensors and transmitters in the fields of ultraviolet radiation, visible 
radiation; electric cables; electric connectors, cables and wires; controls, control systems for navigation, electronic 
control system for pneumatic tires; operational data recorders for automobiles; integrated circuit wafers for electronic 
controls; thermometers; protective sheaths for pressure gauges; semi-conductor wafers; solenoid valves; apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating and controlling electricity, including from 
solar energy; panels; photo-voltaic modules, photo-voltaic apparatus and installations; solar panels for electricity 
generation; solar energy collectors for electricity generation; ovens for laboratory use.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; limbs, artificial eyes and teeth, implants, 
cardiac pacemakers, defibrillators; orthopedic articles; prostheses; suture material; splints, catheters.

Cl.11;Lighting apparatus, lighting installations, lamps, electric light bulbs; cooking apparatus, plates, ovens, cookers; 
fittings, shaped, for ovens; heaters, steam generators, heating boilers, gas heating, radiators, water heaters, bath heaters, 
thermostatic valves (part of heating installation); solar heating systems and apparatus; solar energy collectors for 
heating; heat accumulating instruments and apparatus for heating (solar energy); anti-fog heating devices for vehicles, 
anti-icing heating devices for vehicles; refrigerating apparatus, drying, ventilating apparatus; water supply and intake 
apparatus and installations, pressurized water tank valves; valves (faucets); mixer taps for water pipes; shut-off valves for 
regulating water; safety valves for water pipes; water supply equipment; fountains; apparatus for protecting networks as 
parts of water distribution installations; air valves for supplying water as parts of water distribution installations; pressure 
regulators as parts of water distribution installations; apparatus for outfitting of pumps and water tanks; irrigation and fire 
protection networks; installations for water purification and treatment; apparatus for cleaning; installations for lavatory 
water disposal; sanitation equipment; installations for purification of waste water and rain water; sanitary installations; 
taps, mixers (taps); sinks, wash-hand basins, bidets, bath tubs, showers, toilet bowls, water flushing installations and 
flushing tanks.

Cl.12;Vehicles; apparatus for locomotion by land, water or air; windscreens, double glass windscreens for vehicles; 
windows for vehicles; vehicle rear windows; vehicle windows equipped with heating devices; vehicle windows equipped 
with aerials for radio reception.

Cl.17;Rubber, gutta-percha, gum, mica and products made from these materials not included in other classes, sealing 
rings, seals; semi-manufactured plastic products, sheets, plates; packing, stopping and insulating materials; mineral 
wool, tapes, strips, pipes, for heat and sound insulation; insulating bands; insulating fabrics; insulating paints, varnishes 
and coatings; insulating materials; substances for insulating buildings against moisture; adhesive tapes; padding 
materials of rubber or plastic; sealant compounds for joints; non-metallic flexible pipes and tubes, junctions for the 
aforementioned products; thermal contraction tubes of plastic; seals for pipe connections; insulation for pipes; pipe 
sleeves, not of metal; fiberglass for insulation; fiberglass fabrics for insulation; fiberglass insulation materials for 
building; insulators for electricity conduits; fiberglass strip for electrical insulating; flexible plastic film other than for 
wrapping; reflective plastic film for windows; adhesive films; polyurethane film for use as building insulation.

Cl.19;Building materials, not of metal; asphalt, pitch and bitumen, bituminous products for building, non-metallic 
transportable buildings, non-metallic monuments, building stones; panels, ceilings; non-metallic gutters and eaves, 
chimneys, non-metallic chimney caps, beams, joists, non-metallic cornices and frameworks; covering materials for walls 
made of terra-cotta, concrete, cement, wood; paving stones, slabs, floors, tiles, flooring, floor coverings not of metal, 
partitions, ceilings, stairs not of metal; plastic films for building; reinforcing materials not of metal for building; panels; 
roofing; building materials of glass; insulating glass; laminated glass; stained-glass windows; glass panes; glass bath 
cubicles; ices; aquariums (structures); non-metallic wall coverings and non-metallic roof coverings and roofs 
incorporating photo-voltaic cells; non-metallic refractory building materials, bricks, refractory concretes, rubble stones, 
cement; timber, including planks, wood, semi-processed wood; mortar for building; coatings; paving stones; natural 
stones, synthetic stones, artificial stones; concrete; plaster; lime and other binding agents for preparing concrete and 
mortars; bituminous coatings for roofing; clay granules; gypsum; non-metallic doors, doors incorporating glass, non-
metallic windows, non-metallic shutters; non-metallic gates, non-metallic fences, poles for non-metallic fences, non-
metallic lattices; pipes, rigid tubes, non-metallic water pipes for construction; road inspection holes, pit covers.

Cl.20;Furniture, mirrors, picture frames; products of wood, plastics not included in other classes; tables, shelves, 
removable sink coverings, display racks, cabinets, frame sticks (battens), glass plates for mirrors, non-metallic hooks for 
clothing, table tops, coat racks (furniture), dressing tables (furniture), storage shelves, display cases (furniture); silvered 
glass (mirrors), mirrors, picture frames, moldings for frames (picture frames); screws, non-metallic hinges, stools, non-
metallic baskets, planters, non-metallic benches; packaging containers of plastic; bottle caps, tops not of metal; chimney 
screens; water-pipe valves and drain traps of plastics; valves of plastics; collars not of metal for fastening pipes.

Cl.21;Household and kitchen utensils and containers, unworked or semi-worked glass (except glass used for building); 
glassware, porcelain, earthenware, not included in other classes; brush-making materials; tableware of glass, 
earthenware; bottles, flasks, jars, pots; glass, enamelled glass, painted glassware; printed glass, serigraphed glass, 
lacquered glass, laminated glass; unworked and semi-worked glass (except building glass); glass for car windows; glass 
incorporating fine electrical conductors; glass-ceramic products for household purposes; fiberglass, glass threads other 
than for insulation or textile use.

Cl.22;Ropes, twines, nets, tents, tarpaulins, sails, bags (not included in other classes) cushioning materials (except 
rubber or plastics); raw fibrous textile materials; glass fibers; cables not of metal.

Cl.23;Yarns and threads for textile use; glass threads, rubber threads, elastic threads, plastic threads, all for textile use.

Cl.24;Fabrics and textile goods not included in other classes; fiberglass fabrics for textile use, plastics for textile use; 
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coverings and wall hangings of textile.

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors; wallpaper, wall 
hangings not of textiles.

Cl.35;Demonstration of products and presentation of products on all communication media with a view to the sale 
thereof, such services may be provided online; distribution (delivery) of advertising material; dissemination (distribution) 
of samples; business information and inquiries concerning building materials and the implementation thereof, such 
services may be provided online; consumer information and advice; information via a website; organization of exhibitions 
for commercial or advertising purposes; advertising; marketing; market studies.

Cl.37;Construction; repair; installation services; construction information; construction services; installation, repair, 
building maintenance services, which can be provided on-line; installation, maintenance and repair of machines; rental of 
construction tools and equipment; information relating to the cleaning of buildings and civil engineering structures; 
quarrying services; mining extraction; insulation services (building); window cleaning services.

Cl.38;Telecommunication; transmission and communication services by all means, including electronic mean, 
computer, telephone and audiovisual mean; services for transmission, communication and telecommunication of 
messages, information and any other data, including those provided on-line or off-line from data processing systems, 
computer or telematic database, or Internet network; electronic and telephone mail and messaging services; provision of 
access to computer databases or to computer or telematic networks, including Internet and the world wide web.

Cl.39;Transport; packaging and storage of goods; distribution services (delivery).

Cl.40;Treatment and processing of materials; cutting, polishing, metal plating; water treatment, waste treatment; optical 
glass grinding; custom assembly of materials for others; assembly of printed circuits for automobiles; recycling of waste; 
treatment and transformation of waste; metal treating; plating metals; welding; application of plastic and rubber coatings 
on cables.

Cl.41;Training relating to construction and relating to maintenance, cleaning, renovation and repair of works, buildings 
and civil engineering structures; practical training relating to the implementation of building materials and refractory 
products and their applications; organization of quiz events and lottery games, such services may be provided online; 
organization and conducting of colloquiums, conferences, seminars or congresses.

Cl.42;Scientific and technological services as well as research and design relating thereto; industrial analysis and 
research services; design and development of computers and software; rental of hardware and software; updating of 
software; provision of information online concerning industrial analysis and research services; provision of on-line 
information in the field of technological research from a computer database or from the Internet; services of engineers, 
technical project studies; testing of materials; engineering, technical research; technical advice in the field of 
construction; operation, management and maintenance of public and private works; custom design of products for 
construction; custom design of electronic control circuits for automobiles; architectural consultancy.
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3544948    17/11/2016
[International Registration No. : 1342697]
ALBERTO LAUDER RUÍZ
Mar Egeo, Nº 12 - 2º A E-28220 MAJADAHONDA Spain

Proposed to be Used
IR DIVISION
Cl.35;Administrative and/or business consultancy services relating to the management of energy and installations for 
the production and distribution of gas, electricity and any other kind of energy; services providing customer support and 
advice and assistance in drawing up the documentation required for contracting and carrying products and services for 
third parties; assistance in business management and consultancy on business organization and management in the 
fields of environmental protection, new energy sources, preservation of natural resources and sustainable development; 
business expertise in the field of environmental protection, new energies, preservation of natural resources and 
sustainable development; organization of exhibitions for commercial or advertising purposes on environmental 
protection, new energies, the preservation of natural resources and on sustainable development; advisory services, 
consulting and assistance in connection with all the above activities, including services provided online from a computer 
database, via global telecommunication networks or other electronic networks; advertising, promotional services, 
representation services; retail sale services in stores, wholesale and/or by means of global computer networks, of natural 
gas packaging and all packaged gases and gas mixtures, diesel oil, petrol, apparatus and instruments for conducting, 
switching, transforming, accumulating, regulating or controlling electricity and gas; retail sale services in stores, 
wholesale and/or by means of global computer networks of apparatus for lighting, heating, steam generating, cooking, 
refrigerating, drying, ventilating, water supply and sanitary apparatus, gas boilers and electric boilers, regulating and 
safety accessories for gas apparatus and conductors; retail sale services in stores, wholesale and/or by means of global 
computer networks of apparatus for scrubbing, cleaning, purifying and recovering gas, gas condensers, gas and electric 
radiators, gas generators, gas lamps, apparatus for electric lighting, gas burners, gas and electric cookers, ovens, stoves, 
heating radiators; none of the aforesaid relating to nuclear fuel and nuclear power.

Cl.37;Construction services, especially the construction, installation, repair and maintenance of distribution networks 
and pipelines for gas and all types of energy; assembly, installation, repair and maintenance services for gas equipment, 
pipelines, boilers, accessories and gas and electricity installations, apparatus for heating, air conditioning, ventilating and 
refrigerating; underground construction services relating to pipes; management and supervision of works and building 
projects; solar energy installation services; underwater construction and repair services; construction of structures for 
the storage of natural gas and crude oil; construction of structures for the production and transport of natural gas and 
crude oil; drilling services for the extraction of oil and gas; repair services for gas supply systems; mining works, and 
works for oil and gas extraction; underground construction services relating to gas networks and supply lines; services 
for underground civil engineering construction works; none of the aforesaid relating to nuclear fuel and nuclear power.
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Priority claimed from 19/05/2016; Application No. : 3614808 ;Spain 

3545218    17/11/2016
[International Registration No. : 1342700]
TETRA CONSULTING & ENGINEERING, S.L.
Pol. Ind. Morea Norte c/B, 21 E-31191 BERIAIN (NAVARRA) Spain

Proposed to be Used
IR DIVISION
Cl.37;Installation, repair and maintenance of wind components; works management for wind farms; maintenance 
services for wind farms; construction works management.

Cl.42;Quality control services for loading and unloading of vehicles; quality control services in wind farms; energy 
auditing; quality auditing; quality control for manufactured products; quality control regarding finished buildings; 
inspection of goods for quality control; technical measuring and testing; design of loading facilities; technical project 
studies; quality control; technical inspection services.
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Priority claimed from 05/12/2016; Application No. : UK00003200546 ;United Kingdom 

3545518    05/12/2016
[International Registration No. : 1342541]
Jagex Limited
St John's Innovation Centre, Cowley Road Cambridge CB4 0WS United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Interactive entertainment software; computer games programs; video games programs; application software; 
application software for wireless devices; application software for hand-held devices; downloadable telephone ring tones; 
downloadable screen-savers; downloadable wallpapers; laptop sleeves; laptop covers; telephone covers; covers for 
PDAs; portable tablet computer sleeves; mouse; mouse pads; mouse mats; keyboards; headphones; USB sticks; 
electronic books; computer game software for use with personal computers, home video game consoles used with 
televisions and arcade-based video game consoles.

Cl.25;Clothing, footwear, headgear; sweatshirts, hooded sweatshirts, T-shirts, vests, hats, caps, trousers, shorts, 
bathrobes, wristbands; bags shaped to contain clothing used in sports; bags shaped to contain footwear used in sports.

Cl.41;Entertainment; electronic games services; provision of games on the internet; provision of games by means of 
local computer networks, global computer networks, the internet, cable or wire communications services and wireless 
telecommunications services; organising and production of entertainment and events; production, presentation and 
distribution of sound and video recordings; conducting events relating to electronic games and internet games; 
information and advisory and consultancy services relating to all of the foregoing.
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3546696    16/11/2016
[International Registration No. : 1342853]
TOSY ROBOTICS JOINT STOCK COMPANY
No. 7, Lane 538 Lang road, Lang Ha Ward, Dong Da district Hanoi Viet Nam

Proposed to be Used
IR DIVISION
Cl.7;Robots [machines]; robots [machines] for industrial use; industrial robots and parts and accessories therefor; 
robots for metal working including parts and accessories therefor; robotic arms for industrial purposes.

Cl.28;Toys; indoor toys; toy robots; controlled toy vehicles; toy figures; flying discs (toys).
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